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Priority claimed from 16/07/2015; Application No. : 1707915 ;Australia 

3342425    27/10/2015
[International Registration No. : 1295035]
P & G Petridis Pty Ltd
U6, L2 Engineering House, 11 National Cct BARTON ACT Australia

Proposed to be Used
IR DIVISION
Cl.29;Milkshakes; milk, cream, butter, cheese and dairy products; milk substitutes; milk beverages, with milk 
predominating; desserts made of milk and desserts made of cream; yoghurts; soybean milk (milk substitutes), preserved 
soya beans for consumption; edible oils and fats; protein preparations for human consumption; coffee and/or tea 
whiteners (cream substitutes).

Cl.30;Coffee, coffee extracts, coffee-based preparations and beverages; iced coffee; artificial coffee, artificial coffee 
extracts, preparations and beverages made with artificial coffee; chicory; tea, tea extracts, preparations and beverages 
made with tea; ice tea; malt-based preparations for human consumption; cocoa and cocoa-based preparations and 
beverages; chocolate, chocolate products, chocolate-based preparations and beverages; sugar; natural sweeteners; 
bakery products, bread, yeast, pastries; biscuits, cakes, cookies, wafers, caramels, desserts (included in this class), 
puddings; ices, water ices, sorbets, ice confectioneries, frozen cakes, ice cream, ice desserts, frozen yogurts, powders 
and binders (included in this class) for making ices and/or water ices and/or sorbets and/or ice confectioneries and/or 
frozen cakes and/or ice cream and/or ice desserts and/or frozen yogurts; honey and honey substitutes; breakfast cereals, 
muesli, corn-flakes, cereal bars, ready-to-eat cereals; cereal preparations.

Cl.43;Provision of food and drinks; restaurant services; cafe services; catering services; milk bar services; 
delicatessen services; information, advisory and consultancy services in relation to the aforementioned.
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Priority claimed from 31/07/2015; Application No. : 014432983 ;European Union 

3345328    28/01/2016
[International Registration No. : 1296896]
L'Artisan Parfumeur S.A.R.L.
1 rue Charles Tellier, Zone Industrielle de Beaulieu F-28000 Chartres FR

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; perfumery; colognes; eau de cologne; eau de toilette; solid perfumes; deodorants; bath and shower 
gels; bath oils; soaps; hand wash; body oils; body lotions; hand lotions; body milks; body creams; nail cream; 
shampoos; hair lotions; perfumed powder; perfumed talcum powder; toiletries; scented oils; aftershaves; aftershave 
balms and lotions; shaving gels; shaving soap; shaving foam; shaving balm; shaving preparations; essential oils; room 
fragrances; room fragrancing preparations; scented room sprays.

Cl.4;Candles and wicks for lighting; scented candles; musk scented candles; fragranced candles; tea lights; candles for 
night lights.

Cl.35;The bringing together, for the benefit of others, of a variety of goods, namely, perfumery, colognes and 
fragrances, deodorants, aftershave lotions, shaving preparations, toiletries, cosmetics, beauty, hair and skincare 
products, grooming products, nail cream, essential oils, scented oils, room fragrances, room fragrancing preparations, 
candles, ornaments made of terracotta and cosmetic bags, enabling customers to conveniently view and purchase any of 
those goods, including from a retail store, a catalogue, by mail order, by means of telecommunications or from an internet 
website; retail services connected with perfumery, colognes and fragrances, deodorants, aftershave lotions, shaving 
preparations, toiletries, cosmetics, beauty, hair and skincare products, grooming products, nail cream, essential oils, 
scented oils, room fragrances, room fragrancing preparations, candles, ornaments made of terracotta and cosmetic bags.
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3393108    07/07/2016
[International Registration No. : 1307457]
Scotch & Soda B.V.
Jacobus Spijkerdreef 20-24 NL-2132 PZ Hoofddorp

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys and goods in precious metals or coated therewith, not included in other classes; 
jewellery, precious stones; horological and chronometric instruments.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas, parasols and walking sticks; whips, harness and saddlery.
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3393130    14/01/2016
[International Registration No. : 1307496]
Schott AG
Hattenbergstrasse 10 55122 Mainz Germany

Proposed to be Used
IR DIVISION
Cl.5;Ultrafine grain powder made of special glass for dental fillings and dental sealing [dental cement]

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring signaling, checking 
(supervision), life-saving and teaching apparatus and instruments and their components; apparatus for recording, 
transmission or reproduction of sound or images and their components; data processing equipment and computers and 
their components; glass-to-metal feedthroughs as component parts for devices and plants of opto-electronics, frequency 
control, data transfer and telecommunications as well as for devices/apparatus/instruments of control electronics/sensor 
technology for vehicles and other means of transportation; vacuum-sealed, highly insulating glass-metal-sealings as 
parts of transistors, diodes, oscillators, hybrid circuits, current feedthrough for reactor containments, sensors and lithium 
batteries; window, lens and filter caps as parts/accessories of/for opto-electronic components; special glass as part of 
capacitors, resistors, fuses, integrated circuits; special glass in form of precision pipe sections for hermetically sealing 
reed switches, diodes, capacitors, resistors, fuses; fiber optic component parts for measurement and control technology; 
fiber optic component parts for industrial image processing; light conductor rods and cones; fiber optic components and 
illumination units for illuminated signs as variable traffic signs and parking guidance systems; optical glass; special glass
and glass ceramic components as parts of optical components; optical filter glass, namely radiation filters, interference 
filters, contrast enhancement filters; lenses, prisms, mirrors for optical apparatus and instruments, for spectacle lenses, 
for objectives in cameras, binoculars, telescopes and optical apparatus; radiation shielding glasses; mirror substrates 
made of glass ceramic for optical mirrors (concave, convex, plane); phosphate and silicate glass to enhance energy as 
parts of high energy lasers and diagnostics and beam control filters; electric or electronic simple or multiple plug 
connectors to be used in oil and gas drilling equipment; glass-to-metal feedthroughs for conducting electric current; 
component parts made of glass ceramic to be used in capacitors, antennas, sensors, actuators, transceivers and thermo-
electric generators; housing and their parts to encapsulate electrotechnical, electronic and opto-electronic components 
such as diodes, transistors, integrated circuits, quartz resonators and hybrid circuits, batteries, connectors (connecting 
elements) and sensors; thermal circuit breakers, in particular thermal switches; combined overheating and overcurrent 
breakers; customized glass sheets to be used as cover panels for touch control and display fields/boards/screens in 
electronic devices, apparatus and plants; light diodes; glass substrates (wafer) with embedded, thin electric conductors; 
receiver for solar power plants with parabolic trough technology

Cl.10;Glass and special glass components for surgical, medical, dental and veterinary instruments and apparatus; fiber 
optic component parts for medical and dentistry apparatus and instruments; syringes for medical purposes; cartridges, 
ampoules, injection ampoules as parts/accessories of medical devices and instruments; medical endoscopes; fiber optic 
light guides as parts of devices and instruments for the surgical microscope technology and dentistry

Cl.11;Components made of glass, special glass or glass ceramic for apparatus for lighting, heating, steam generating, 
cooking, refrigerating, drying, ventilating, water supply and sanitary purposes; glass-ceramic cooktops for electric, gas or 
induction cooking appliances; safety glass panels being structural parts of stoves, heating devices, ovens, boilers, 
furnaces, dryers; refrigerating apparatus, in particular refrigerators and ice chests, freezer cabinets and chest freezers; 
doors and covers, mainly of glass and/or metal for refrigerators and ice chests, freezer cabinets and chest freezers, false 
floors and racks with automatic mechanisms for refrigerators and freezer cabinets, parts and fittings for all aforesaid 
goods; fiber optic components being structural or functional parts of lighting devices, apparatus or installations; 
inspection glasses made of transparent glass ceramic for fireplaces and heating stoves; lighting glasses; lighting devices 
and lighting installations with light emitting diodes (LED); lighting accessories; reflectors, covers, glass diffusers and 
lamp shades for lighting apparatus; protecting and diffusion disks made of glass for photographic and film lamps as well 
as for high-performance lamps; glasses for headlights; glass cover panels for solaria; fiber optic components being 
structural or functional parts of industrial lighting; cold light sources; fiber optic component parts for lighting systems in 
vehicles of all kinds and other means of transportation; glass components for shower cubicles.

Cl.12;Components made of glass or glass ceramics for vehicles and apparatus for locomotion by land, air or water 
such as windows, cabin glazing, sun shields

Cl.19;Building materials (non-metal); special glass components for building purposes, namely, window glass, solar 
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reflective glass and parapet panels for exterior facades, non-reflective glass for store display windows, fire-resistant glass
and insulation glass for the interior and exterior; transparent heat insulation elements made of glass (construction 
material); casting plates for architectural purposes.

Cl.20;Glass components for furniture, decorative mirrors.

Cl.21;Unworked or semi-worked glass (except glass used in building); unworked or semi-worked glass and glass 
ceramic in the form of flat glass, hollow glass, glass tubes, glass rods, glass fibers, glass powder, glass granulate, 
sintered glass, glass panels and glass plates for processing and further manufacture; special glass in form of powder, 
spray granulate or sintered parts for soldering glass with glass, glass with ceramics or glass with metal, for encapsulating
electro-technical, electronic or opto-electronic components; semi-finished goods made of glass or glass ceramics for 
stoves, baking ovens, fireplaces, refrigerators and microwaves ovens (cooking apparatus); packaging containers made of 
glass; drinking ampoules made of special glass; pharmaceutical vials made of special glass; drinking ampoules made of 
plastics; smoothed plate glass for the manufacture of cover panels for touch control and display fields, boards or 
screens; thin glasses; primary packaging containers made of special glass for pharmaceuticals (adapted); primary 
packaging containers made of plastic for pharmaceuticals (adapted).
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Priority claimed from 26/01/2016; Application No. : 3596097 ;Spain 

3394545    04/02/2016
[International Registration No. : 1307907]
SOLARPARCK CORPORACION TECNOLOGICA, S.L.
Av. Algorta, 16, 3° E-48992 GETXO (VIZCAYA) Spain

Proposed to be Used
IR DIVISION
Cl.35;Business management services; commercial administration services; office function services; consultancy and 
business advisory services for others in the field of solar, photovoltaic and renewable energy; business management 
(photovoltaic parks); searching for sponsors; advertising services; organization of exhibitions for commercial or 
advertising purposes; wholesale and/or retail sales of photovoltaic and solar panels, electric apparatus and instruments, 
electric accumulators, plates and grids for batteries, chargers for electric batteries, electrical transformers, accumulator 
housings and containers, photovoltaic cells, solar and galvanic cells, heat accumulators, heat pumps, solar collectors, 
heating elements, heat exchangers, heating plates, hot plates, solar panels, panels and heaters for obtaining solar energy, 
heat regenerators; wholesale and/or retail sales via global computer networks of photovoltaic and solar panels, electrical 
apparatus and instruments, electric accumulators, plates and grids for batteries, chargers for electric batteries, 
transformers, accumulator housings and containers, photovoltaic cells, solar and galvanic cells, heat accumulators, heat 
pumps, solar collectors, heating elements, heat exchangers, heating plates, hot plates, solar panels, panels and heaters 
for obtaining solar energy, heat regenerators.

Cl.37;Construction services for photovoltaic parks; inspection services for construction projects; rental services for 
tools and building materials; electrical and furniture repairs; electrical installation services; installation of solar energy 
systems; installation and maintenance of thermal solar installations; repair of plants for others; installation, construction, 
repair and maintenance services for the production of electrical and thermal energy using solar energy as primary source;
heating or roofing installation.

Cl.42;Scientific and technological services and research and design services for photovoltaic parks; industrial analysis 
and research services; design and development of computers and computer programs (software); design and 
development of software for controlling, regulating and monitoring solar energy systems; technical project studies in the 
field of construction; design, engineering and evaluation of energy projects and in the fields of solar, photovoltaic and 
solar-thermal systems.
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3395168    31/05/2016
[International Registration No. : 1308971]
DOKKIO, INC.
1 Waters Park Drive San Mateo CA 94403 United States of America

Address for service in India/Attorney address:
PUTHRAN & ASSOCIATES
B-3, KESAVAN ORCHID 5/7, NORTH MADA STREET SRI NAGAR COLONY SAIDAPET CHENNAI-600 015

Proposed to be Used
IR DIVISION
Cl.9;Computer operating programs that may be downloaded from a computer information network; computer software 
for electronic communications that may be downloaded from a computer information network; computer software to allow
for collaboration between multiple parties; computer software to organize, search and provide access to uploaded 
documents, images, videos, and other content stored as computer files and metadata.

Cl.42;Online software as a service (SAAS) featuring software to organize, search and provide access to web page data, 
uploaded documents, images, videos, and other files and metadata stored on the Internet; electronic storage of web page 
data, uploaded documents, images, videos, and other files and metadata available on an Internet server.
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Priority claimed from 02/03/2016; Application No. : 015174212 ;European Union 

3396226    21/04/2016
[International Registration No. : 1308602]
RICARD SOLER I KOPP
C. Bailén, 50, 1º 1ª, Esc. D E-08009 BARCELONA Spain

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for global positioning systems [GPS]; computer software for global positioning systems; apparatus for 
locating targets [electronic]; GPS navigation devices; GPS navigation system software; global positioning apparatus; 
global positioning devices; electronic apparatus and instruments for navigation and positioning; electronic global 
positioning systems.

Cl.39;Vehicle tracking services; GPS navigation services; rental of GPS navigation equipment; tracking of passenger 
vehicles by computer or via GPS [transport information]; tracking of passenger or freight vehicles by computer or via 
GPS [transport information]; navigation services (positioning and laying out of road and paths).
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3398673    11/03/2016
[International Registration No. : 1309203]
FotoFinder Systems GmbH
Industriestraße 12 84364 Bad Birnbach Germany

Proposed to be Used
IR DIVISION
Cl.9;Instruments for reflected-light microscopy, for polarisation photography, for fluorescence diagnostics.

Cl.10;Medical apparatus, in particular apparatus for the early detection of changes in skin condition, including skin 
cancer, for the pre- and post-documentation of medical and/or cosmetic treatments.
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3399570    06/09/2016
[International Registration No. : 1294034]
Cocio Chokolademælk A/S
Øresundsvej 15 DK-6715 Esbjerg Denmark

Address for service in India/Agents address:
LALL LAHIRI AND SALHOTRA.
PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs, milk and milk products; edible oils and fats.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, 
pastry and confectionery, ices; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices;
ice; beverages based on cocoa and chocolate; cocoa and chocolate drinks containing milk; iced coffee.
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Priority claimed from 05/04/2016; Application No. : 2016-039204 ;Japan 

3399962    11/05/2016
[International Registration No. : 1310305]
Konica Minolta, Inc.
2-7-2 Marunouchi, Chiyoda-ku Tokyo 100-7015 Japan

Proposed to be Used
IR DIVISION
Cl.7;Color printing machines; computer controlled printing machines and apparatus; digital printing machines; printing 
machines; printing machines for industrial purposes; printing or bookbinding machines and apparatus.

Cl.9;Telecommunication machines and apparatus; electronic machines, apparatus and their parts; downloadable image 
files; recorded video discs and video tapes; electronic publications, downloadable; computer software.
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Priority claimed from 02/10/2015; Application No. : 86776098 ;United States of America 

3399997    17/03/2016
[International Registration No. : 1310033]
TM Technologies, Inc.
6969 E. Sunrise Drive, Suite 100 Tucson AZ 85750 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer networking hardware, modems, computer hardware for telecommunications; ultrasound apparatus for 
non-medical imaging.

Cl.38;Consulting in the field of telecommunication services, namely, transmission of voice, data, and documents via 
telecommunications networks.

Cl.42;Research, development, engineering, and testing services in the field of telecommunications and data 
transmission technologies.
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Priority claimed from 07/04/2016; Application No. : 2016711379 ;Russian Federation 

3401120    18/05/2016
[International Registration No. : 1311783]
Rights Communications LTD
Stupinsky pr-d, d. 1A, str. 5 RU-117546 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded; computer operating programs, recorded; computer software, 
recorded; monitors [computer programs]; electronic notice boards; computer software applications, downloadable; 
computer game software; computer programs [downloadable software]; electronic publications, downloadable.

Cl.35;Updating and maintenance of data in computer databases; direct mail advertising; publication of publicity texts; 
advertising; computerized file management; sales promotion for others; compilation of information into computer 
databases; systemization of information into computer databases; on-line advertising on a computer network; 
compilation of statistics.

Cl.38;Message sending; computer aided transmission of messages and images; transmission of electronic mail; 
electronic bulletin board services [telecommunications services]; transmission of digital files; paging services [radio, 
telephone or other means of electronic communication]; providing internet chatrooms; providing access to databases; 
streaming of data; providing online forums; videoconferencing services; voice mail services.

Cl.41;Entertainment information; entertainment services; rental of sound recordings; rental of motion pictures; 
production of radio and television programmes; rental of videotapes; videotape editing; game services provided on-line 
from a computer network; providing online electronic publications, not downloadable.

Cl.42;Electronic data storage; conversion of data or documents from physical to electronic media; computer 
programming; computer software design; updating of computer software; rental of computer software; recovery of 
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computer data; maintenance of computer software; computer system analysis; computer system design; copying of 
computer programs; hosting computer sites [web sites]; installation of computer software; computer software 
consultancy; Software as a service [SaaS]; information technology [IT] consultancy; providing search engines for the 
internet; creating and maintaining web sites for others; web site design consultancy; providing information on computer 
technology and programming via a web site; server hosting; data conversion of computer programs and data [not 
physical conversion].

Cl.45;Intellectual property consultancy; licensing of intellectual property; licensing of computer software [legal 
services]; copyright management; monitoring intellectual property rights for legal advisory purposes.
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Priority claimed from 29/10/2015; Application No. : 86803954 ;United States of America 

3401213    27/04/2016
[International Registration No. : 1310151]
Zillow, Inc.
1301 2nd Ave., Floor 31 Seattle, WA 98101 United States of America

Address for service in India/Attorney address:
KHURANA & KHURANA
IFAIA CENTRE, S/20-22, GREATER NOIDA SHOPPING PLAZA, UPSIDC SITE IV, KASNA ROAD, GREATER NOIDA - 201 308, 
NATIONAL CAPITAL REGION, DELHI-

Proposed to be Used
IR DIVISION
Cl.9;Computer software for advertising, marketing, designing websites, client relationship management, search engine 
optimizing, lead generation, and for providing virtual assistant services; computer application software for mobile 
phones, namely, software for advertising, marketing, designing websites, client relationship management, search engine 
optimizing, lead generation, and for providing virtual assistant services.

Cl.35;Advertising services; marketing services; analysis of advertising response; customer relationship management; 
internet advertising services; search engine optimization; providing demand creation and lead generation activities and 
services; virtual assistant services in the field of business management and administration.

Cl.42;Designing websites for advertising purposes; hosting the web sites of others; hosting an online website for 
others to create and host micro websites for businesses; providing temporary use of on-line non-downloadable software 
and applications for web site creation and management, for online advertising, for marketing branding tools, and for client
relationship management.
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Priority claimed from 05/10/2015; Application No. : 1318213 ;Benelux 

3401496    24/02/2016
[International Registration No. : 1311614]
ACR III, B.V.
Poststraat 1 NL-6135 KR Sittard

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemicals used in the manufacture of plastics, artificial resins and composites; 
plastics, artificial resins and composites, being raw materials; unprocessed plastics, artificial resins and composites in 
the form of pastes, granules, pellets, liquids and powders, for use in the industry; unprocessed plastics, artificial resins 
and composites optionally reinforced with glass fibers and fillers.

Cl.17;Semi-processed plastic products and resins; semi-processed synthetic resins and composites in the form of 
bars, blocks, rods, pellets, and sheets for use in industry; uncured plastics, synthetic resins and composites for 
manufacturing purposes; fibres impregnated with plastics or synthetic resins for use in industry.
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3401548    23/05/2016
[International Registration No. : 1311306]
ParcelParcel Group BV
Energiestraat 14E NL-1411 AT Naarden

Address for service in India/Attorney address:
MRS. MEENA BANSAL
96, SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI - 110 025

Proposed to be Used
IR DIVISION
Cl.35;Administrative preparation of shipping documents and invoices; management of data files; data processing 
related to detecting and tracking (so-called "tracking and tracing") of documents, parcels and cargos via / through 
computer networks, intranets and the internet; administrative services related to supply chain logistics and reverse 
logistics; searching for information in computer files [for others] relating to the location of documents, packages, raw 
materials and other cargoes; administrative services for the labeling of goods for third parties to promote the supply 
chain visibility and synchronization; administrative services in connection with the prediction of supply and demand; 
consultancy in the field of administrative work.

Cl.38;Telecommunications; providing access to the internet, in particular, to allow third parties to place orders online or
via the internet; providing access to platforms and portals on the internet; email services; the electronic transmission of 
messages, images or data, as well as electronic and digital transmission of data, images, voices, signals, messages and 
documents (information via computer terminals); delivery and forwarding of messages by electronic transmission, and 
electronically storing them; transmission of web messages; providing access to computer networks and / or databases.

Cl.39;Courier services; services of a affreightment broker; warehousing services, namely, storage, assembly of 
consignments (so called consolidation) for transmission, distribution [delivery], packing smaller shipments into one 
larger (so-called assembly) and return of documents, packages, raw materials and other cargoes; logistic consultancy 
regarding transport also related to product distribution; information about delivery times, import times, mode of transport,
fares, and on the status of transported goods; product distribution for others; tracking of vehicles with loads using 
computers.
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3401867    27/06/2016
[International Registration No. : 1283534]
MAGGIE AND ROSE LIMITED
58 Pembroke Road London W8 6NX United Kingdom

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.9;Sound and/or visual recordings; enhanced sound and/or visual recordings; interactive sound and/or visual 
recordings; sound and/or visual recording media; publications (downloadable) provided on-line from databases, from the 
Internet or from any other communications network; DVDs; compact discs; digital music (downloadable); MP3 players; 
digital music (downloadable) provided from Internet web sites.

Cl.16;Paper, cardboard and goods made from these materials not included in other classes; printed matter, printed 
publications; photographs; pictures; stationery; artists' materials; instructional and teaching material (except apparatus); 
plastic materials for packaging (not included in other classes); periodicals, books, magazines, manuals, handbooks, 
newsletters, posters, postcards, calendars, diaries, albums, bookmarkers, greetings cards, mats for beer glasses, 
coasters of paper or card, stickers, transfers, stencils, decalcomanias, drawing pads, labels, writing instruments, pens, 
pencils, crayons, paperweights, pencil cases, table cloths of paper, table napkins of paper, table mats of paper, tickets.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games and playthings.

Cl.41;Educational services; publishing and electronic publishing services; entertainment; sporting and cultural 
activities; provision of club services for entertainment, education and recreation on a membership basis; provision of 
club services relating to entertainment, education and recreation on a membership basis for parents and children; 
provision of tuition and training in relation to childcare, parenting, nutrition, health and fitness, cookery and family related 
issues; arranging and organizing parties and special events, including parties and special events for children.

Cl.43;Services for providing food and drink; restaurant, café and catering services; day-nurseries services; provision of 
day care services for children; provision of club and membership services for the provision of food and drink, day-
nurseries and day care; provision of club and membership services for the provision of food and drink, day-nurseries and 
day care for parents and children; room hire services.
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Priority claimed from 22/06/2015; Application No. : 30 2015 043 892 ;Germany 

3403172    17/11/2015
[International Registration No. : 1311081]
Mast-Jägermeister SE
Jägermeisterstraße 7-15 38302 Wolfenbüttel Germany

Proposed to be Used
IR DIVISION
Cl.3;Toiletries; animal grooming preparations; essential oils and aromatic extracts; abraders; cleaning and fragrancing 
preparations; tailors' and cobblers' wax.

Cl.9;Recorded content; information technology and audiovisual equipment; mobile phones and mobile phone cases; 
magnets, magnetizers and demagnetizers; apparatus, instruments and cables for electricity; optical devices, enhancers 
and correctors; safety, security, protection and signaling devices; diving equipment; navigation, guidance, tracking, 
targeting and map making devices; measuring, detecting and monitoring instruments, indicators and controllers; 
scientific research and laboratory apparatus, educational apparatus and simulators; parts and fittings of all the aforesaid 
goods, included in this class.

Cl.11;Flues and installations for conveying exhaust gases; sun tanning appliances; sanitary installations, water supply 
and sanitation equipment; burners, boilers and heaters; lighting and lighting reflectors; food and beverage cooking, 
heating, cooling and treatment equipment; fireplaces; filters for industrial and household use, industrial treatment 
installations namely gas cleaners and purifiers, industrial ovens and furnaces (not for food or beverages), chemical 
processing equipment, industrial installations for filtering liquids, installations for the collection of gases, installations for 
the collection of liquids, launders for trapping impurities in molten metal, biological reactors for clarifying industrial 
effluents, apparatus for dehydrating food waste; personal heating and drying implements; drying installations; 
refrigerating and freezing equipment; regulating and safety accessories for water and gas installations; nuclear 
installations; heating, ventilating, and air conditioning and purification equipment (ambient); igniters; parts and fittings of 
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all the aforesaid goods, included in this class.

Cl.12;Vehicles and conveyances; parts and fittings of all the aforesaid goods, included in this class.

Cl.14;Gemstones, pearls and precious metals, and imitations thereof; jewellery; time instruments; other articles of 
precious metals and precious stones, and imitations thereof namely statues and figurines, made of or coated with 
precious or semi-precious metals or stones, or imitations thereof, ornaments, made of or coated with precious or semi-
precious metals or stones, or imitations thereof, coins and tokens, works of art of precious metal, key rings (trinkets or 
fobs); jewellery boxes and watch boxes; parts and fittings of all the aforesaid goods, included in this class.

Cl.15;Musical instruments; musical accessories; parts and fittings of all the aforesaid goods, included in this class.

Cl.16;Works of art and figurines of paper and cardboard, and architects' models; decoration and art materials and 
media; filtering materials of paper; bags and articles for packaging, wrapping and storage of paper, cardboard or plastics; 
stationery and educational supplies; adhesives for stationery or household purposes; money holders; disposable paper 
products; printed matter; paper and cardboard; parts and fittings of all the aforesaid goods, included in this class.

Cl.18;Sausage skins and imitations thereof; umbrellas and parasols; walking sticks; luggage, bags, wallets and other 
carriers; leather and imitation leather, pelts and hides; saddlery, whips and animal apparel; parts and fittings of all the 
aforesaid goods, included in this class.

Cl.20;Non-metallic hardware included in this class, namely mooring buoys, locks and keys, door, gate and window 
fittings, valves, fasteners, clips, connectors and fixtures, fans, handles and rails, hinges, hooks and hangers, 
identification bracelets, molds and shapers, pennant holders, plugs and supports, reels, reinforcers, rings, rods, saw 
horses, sink mats, spacers, sink liners, stair fittings, springs, stacking adaptors, staves, stakes and poles, suction pads, 
suspension tracks, tags, tensioners, tent parts, trays; statues, figurines, works of art and ornaments and decorations 
made of wood, wax, plaster or plastic, included in this class; furniture and furniture fittings, not of metal; furniture frames; 
mirrors; pillows and cushions; bedding, except linen; indoor blinds; clothes hangers; animal housing and beds; 
unprocessed and semi-processed materials included in this class, namely amber, animal bone, meerschaum; containers, 
not of metal, closures, not of metal, for containers, holders of plastic for signboards; ladders and movable steps, non-
metallic; display stands; parts and fittings of all the aforesaid goods, included in this class.

Cl.21;Statues, figurines, plugs and works of art made of porcelain, ceramic, earthenware or glass, included in this 
class; unworked and semi-worked glass, except building glass; brushes and brush-making articles; tableware and 
cookware and containers; mugs, in particular disposable and re-usable mugs made of plastics or glass; articles for 
cleaning purposes; cosmetic and toilet utensils and bathroom articles; articles for animals included in this class, namely 
aquaria and vivaria, devices for pest and vermin control, bird baths, cages, feeding and drinking articles, fish bowls, 
grooming articles, waste disposal articles; articles for clothing and footwear included in this class, namely boot jacks and 
shoehorns, buttonhooks, clothes drying racks, clothes stretchers, ironing and clothes pressing articles, shoe polishing 
mitts, shoe stretchers and shapers; parts and fittings of all the aforesaid goods, included in this class; toilet tissue 
holders.

Cl.22;Raw textile fibers and substitutes; goods made of textile and fibers, namely slings and bands, bags and sacks for 
packaging, storage and transport, tarpaulins, awnings, tents, and vehicle covers, not fitted, sails, ropes and strings, nets, 
brattice cloth, unfitted liners for the cargo area of vehicles [in the nature of a tarp]; padding and stuffing materials; parts 
and fittings of all the aforesaid goods, included in this class.

Cl.24;Fabrics; textile goods, and substitutes for textile goods; filtering materials of textiles.

Cl.25;Headgear; clothing; footwear; parts and fittings of all the aforesaid goods, included in this class.

Cl.26;Accessories for apparel, sewing articles and decorative textile articles; hair ornaments, hair rollers, hair fastening 
articles and false hair; artificial fruit, flowers and vegetables.

Cl.27;Floor coverings and artificial ground coverings; wall and ceiling coverings; parts and fittings of all the aforesaid 
goods, included in this class.

Cl.28;Sporting articles and equipment; festive decorations for Christmas trees and artificial Christmas trees; fairground 
and playground apparatus; toys, games, playthings and novelties; parts and fittings of all the aforesaid goods, included in
this class.

Cl.32;Beer and brewery products; non-alcoholic beverages; preparations for making beverages.

Cl.33;Alcoholic beverages (except beer), in particular herbal spirits; pre-mixed alcoholic beverages.

Cl.34;Tobacco and tobacco products (including substitutes); articles for use with tobacco; matches; personal 
vaporisers and electronic cigarettes, and flavourings and solutions therefor; parts and fittings of all the aforesaid goods, 
included in this class.

Cl.35;Advertising, marketing and promotional services; commercial trading and consumer information services, 
namely auctioneering services, rental of vending machines, business contact services, collective buying services, 
commercial evaluation services, arranging of competitions for advertising purposes, import and export services, 
mediation and negotiation of commercial transactions for third parties, ordering services, price comparing services, 
procurement services for others, subscription services, retail and wholesale services in relation to pharmaceuticals, 
cosmetics and household goods, fuels, goods in the field of health, machines, tools and metal goods, building material, 
do-it-yourselfer and gardening articles, hobby requisites and craft supplies, electric goods and electronic goods, sound 
and data carriers, vehicles and vehicle accessories, watches and jewellery, musical instruments, printed matter, paper 
and stationery, office requisites, bag makers' goods and saddlery, furnishings and decorative articles, clothing, footwear 
and textiles, playthings, sporting goods, foodstuffs and beverages, smokers' articles and other luxury foodstuffs; 
business assistance, management and administrative services; business analysis, research and information services; 
rental, hire and leasing in connection with the aforesaid, included in this class; advice, consultancy and information for 
the aforesaid, included in this class.
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Cl.38;Telecommunication services; rental, hire and leasing in connection with the aforesaid, included in this class; 
advice, consultancy and information for the aforesaid, included in this class.

Cl.39;Transport; packaging and storage of goods; parking and vehicle storage, mooring; rental, hire and leasing in 
connection with the aforesaid, included in this class; advice, consultancy and information for the aforesaid, included in 
this class.

Cl.41;Publishing and reporting; education, entertainment and sports; translation and interpretation; rental, hire and 
leasing in connection with the aforesaid, included in this class; advice, consultancy and information for the aforesaid, 
included in this class.

Cl.42;IT-services, namely software development, programming and implementation, computer hardware development, 
hosting services, and software as a service and rental of software, rental of computer hardware and facilities, IT 
consultancy, advisory and information services, IT security, protection and restoration, data duplication and conversion 
services, data coding services, computer analysis and diagnostics, research, development and implementation of 
computers and systems, computer project management service, data mining, digital watermarking, computer 
development, computer programming, technological services relating to computers, computer network services, hosting 
of memory space on the Internet, data migration services, updating websites for others, monitoring of computer systems 
by remote access; scientific research and technological services; testing, authentication and quality control; design 
services; rental, hire and leasing in connection with the aforesaid, included in this class; advice, consultancy and 
information for the aforesaid, included in this class.

Cl.43;Temporary accommodation; animal boarding; rental of furniture, linens and table settings; provision of food and 
drink; rental, hire and leasing in connection with the aforesaid, included in this class; advice, consultancy and information
for the aforesaid, included in this class.
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Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

Priority claimed from 22/09/2015; Application No. : 014580617 ;European Union 

3403185    18/03/2016
[International Registration No. : 1310877]
THALES UNDERWATER SYSTEMS SAS
525 route des Dolines, Parc de Sophia Antipolis F-06560 VALBONNE France

Proposed to be Used
IR DIVISION
Cl.9;Nautical, measuring, signaling, geolocation, vehicle, target or obstacle identification apparatus and instruments; 
radar apparatus; sonars; metal detectors for industrial or military use.

Cl.12;Military drones; civilian drones.
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Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

Priority claimed from 11/03/2016; Application No. : 30 2016 007 652 ;Germany 

3406015    06/05/2016
[International Registration No. : 1311714]
Pfleiderer Deutschland GmbH
Ingolstädter Straße 51 92318 Neumarkt DE

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.17;Semi-finished plastic products for exterior construction, interior construction, construction for exhibitions, 
furniture construction; plastic plates, surface plates made of plastic, in particular hpl-plates, plastic films (not for 
wrapping).

Cl.19;Boards made of wood and wood materials, in particular chip boards, wood particle boards, MDF-boards, HDF-
boards, solid wood boards, timber laminated boards, plywood boards, multiplex boards; boards made of wood and wood 
materials with plastic coating; composite elements, namely boards made of wood and wood materials laminated with 
surface boards made of plastic, in particular with HPL-boards; blockboards; lightweight boards; construction elements 
not made of metal for exterior and interior construction, namely, wall elements, wall cladding, facade elements, ceiling 
elements, window sills, floors, floor boards.

Cl.20;Furniture parts, in particular for built-in furniture, in particular work tops, furniture side walls, furniture fronts, 
furniture doors.
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Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

Priority claimed from 17/12/2015; Application No. : 86852701 ;United States of America 

3406486    13/06/2016
[International Registration No. : 1314479]
PTC Therapeutics, Inc.
100 Corporate Court South Plainfield NJ 07080 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical compounds and additives for use in pharmaceutical research and the manufacture of pharmaceuticals.

Cl.5;Pharmaceutical preparations for the treatment of genetic diseases.
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Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

Priority claimed from 02/05/2013; Application No. : 2013-33237 ;Japan 

3416604    09/08/2016
[International Registration No. : 1205388]
Toshikogyo Co., Ltd.
25, Miharudai, Minami-ku, Yokohama-shi Kanagawa 232-0002 Japan

Proposed to be Used
IR DIVISION
Cl.7;Metalworking machines and tools; mining machines and apparatus; construction machines and apparatus; 
loading-unloading machines and apparatus; chemical processing machines and apparatus; textile machines and 
apparatus; food or beverage processing machines and apparatus; lumbering, woodworking, or veneer or plywood making 
machines and apparatus; pulp making, papermaking or paper-working machines and apparatus; printing or bookbinding 
machines and apparatus; sewing machines; plowing machines and implements [other than hand-held tools]; cultivating 
machines and implements; harvesting machines and implements; plant fiber processing machines and implements [for 
making agricultural aids of crude vegetable fibrous materials]; fodder presses; fodder cutting machines [feed cutters]; 
fodder mixing machines [feed mixers]; cake-fodder crushing machines [feed mills]; milk filtering machines; milking 
machines; chick brooders; incubators for eggs; sericultural machines and implements; shoe making machines; leather 
tanning machines; tobacco processing machines; glassware manufacturing machines and apparatus; painting machines 
and apparatus; packaging or wrapping machines and apparatus; power-operated potters' wheels; plastic processing 
machines and apparatus; semiconductor manufacturing machines and systems; machines and apparatus for 
manufacturing rubber goods; stone working machines and apparatus; non-electric prime movers, not for land vehicles 
[other than "water mills" and "wind mills"]; parts for non-electric prime movers for land vehicles; water mills; wind mills; 
pneumatic or hydraulic machines and instruments; adhesive tape dispensing machines; automatic stamping machines; 
washing machines for industrial purposes; food mixing machines for commercial use; food peeling machines for 
commercial use; dishwashers for industrial purposes; food cutting, chopping and slicing machines for commercial use; 
electric wax-polishing machines for industrial purposes; vacuum cleaners for industrial purposes; dishwashers for 
household purposes; electric wax-polishing machines for household purposes; washing machines for household 
purposes; vacuum cleaners for household purposes; electric food blenders [for household purposes]; mechanical 
parking systems; vehicle washing installations; power sprayers for disinfecting, insecticides and deodorants [not for 
agricultural purposes]; shafts, axles or spindles [not for land vehicles]; bearings [machine elements not for land 
vehicles]; shaft couplings or connectors [machine elements not for land vehicles]; bearings [machine elements not for 
land vehicles]; power transmissions and gearing for machines [not for land vehicles]; shock absorbers [machine 
elements not for land vehicles]; springs [machine elements not for land vehicles]; brakes [machine elements not for land 
vehicles]; valves [machine elements not for land vehicles]; lawnmowers; curtain drawing devices electrically operated; 
waste compacting machines and apparatus; waste crushing machines; starters for motors and engines; AC motors and 
DC motors [not including those for land vehicles but including "parts" for any AC motors and DC motors]; AC generators 
[alternators]; DC generators; dynamo brushes.

Cl.11;Filters for drinking water; household tap-water filters; water purifying apparatus; waste water treatment tanks for 
household purposes; septic tanks for household purposes; tap water faucets; level controlling valves for tanks; pipe line 
cocks; waste water treatment tanks [for industrial purposes]; septic tanks [for industrial purposes]; water purifiers for 
household purposes [electric]; household electrothermic appliances; solar water heaters.
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Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

 

3417093    29/09/2016
[International Registration No. : 1303533]
eos Products, LLC
19 W. 44th Street, Suite 811 New York NY 10036 United States of America

Address for service in India/Attorney address:
LEX ORBIS
INTELLECTUAL PROPERTY PRACTICE, 709/710, TOLSTOY HOUSE, 15-17, TOLSTOY MARG, NEW DELHI - 110 001

Proposed to be Used
IR DIVISION
Cl.3;Lip balms, preparations and treatments; shaving products, namely, shaving and preshaving creams; body care 
products, namely, hand and body lotion.

Cl.5;Medicated lip balms, preparations and treatments.
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Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

Priority claimed from 15/07/2015; Application No. : 40201512144Y ;Singapore 

3417099    26/08/2016
[International Registration No. : 1289816]
HYFLUX LTD
80 Bendemeer Road, Hyflux Innovation Centre Singapore 339949 Singapore

Proposed to be Used
IR DIVISION
Cl.3;Beauty products; non-medicated face cream; skin conditioners; mineral water sprays for cosmetic purposes; 
mouth rinses, not for medical use; cosmetics; cosmetics in the form of gels; beauty care products; facial care products 
(cosmetic); moisturizers (cosmetics); non-medicated creams; skin care products (cosmetic); water for cosmetic use.

Cl.5;Healthcare products (medicinal); skin care products (medicated); calamine lotion; medicated creams for skin; 
medicated facial care preparations; moisturising gels (pharmaceutical); moisturizers (pharmaceutical); mouth rinses for 
medical purposes; bottled water for medical purposes.

Cl.32;Bottled water (not for medical purposes); non-alcoholic beverages; drinking water; mineral water (beverages); 
natural water (not for medical purposes); spring water (beverages), other than for medical purposes; still water (not for 
medical purposes).

Cl.35;Retail services; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical 
supplies; retailing of goods (by any means); department store retailing; the bringing together, for the benefit of others, of 
a variety of goods (excluding the transport thereof), enabling customers to conveniently view and purchase those goods 
from a retail outlet.

Cl.44;Health spa services; medical spa services; beautician services; beauty salon services; beauty treatment services; 
manicuring; pedicurist services; personal care services (health, hygiene and beauty care); therapeutic treatment of the 
body; therapeutic treatment of the face.
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Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

Priority claimed from 18/02/2016; Application No. : 015122484 ;European Union 

3420621    16/08/2016
[International Registration No. : 1314550]
Otis Elevator Company
One Carrier Place Farmington Connecticut 06032 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Escalators; moving walkways; conveyors for moving people; parts and fittings for the aforesaid goods.

Cl.37;Installation, maintenance and repair of escalators, moving walkways and conveyors for moving people.
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Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

3427402    25/08/2016
[International Registration No. : 1316761]
Bolt Mobility B.V.
Spoorlaan 27 NL-3721 PA Bilthoven

Address for service in India/Attorney address:
LALL & SETHI
D-17, N.D.S.E-11 NEW DELHI- 110049

Proposed to be Used
IR DIVISION
Cl.9;Software applications specifically for electrically powered vehicles; GPS software; GPS navigation systems; 
helmets, spectacles and protective clothing for scooter riders and motorcyclists; accumulators and batteries for 
electrically powered vehicles; chargers for accumulators and batteries for electrically powered vehicles; electric locks for 
scooters and motorcycles.

Cl.12;Automobiles, namely scooters, including those electrically powered; parts of the aforesaid goods; covers and 
saddle covers for scooters; anti-theft and alarm devices for scooters.

Cl.39;Rental and leasing of scooters, including those electrically powered, and accumulators and batteries for 
electrically powered scooters.
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Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

Priority claimed from 10/02/2016; Application No. : 015096308 ;European Union 

3427411    09/08/2016
[International Registration No. : 1316769]
MasterFlow AB
Box 501 SE-593 25 Västervik Sweden

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.6;Pipes, tubes and hoses, and fittings therefor, including valves of metal, all for use in hot runner systems for 
injecting heated plastic into molds.

Cl.7;Hot runner products and systems, components for injection molding and extrusion machines and molds, and other 
products used in injection molding and extrusion, including injection molding gate flow controls, heat pipes products, 
multiple control zone products, injection machine nozzles, sprue bushings, manifolds, temperature controllers, and hot 
valves [forming, molding and extrusion machines and parts thereofforming, molding and extrusion machines and parts 
thereof].

Cl.9;Electric and electronic temperature control devices; thermal transmitters, all for use in hot runner systems for 
injecting heated plastic in to molds.

Cl.11;Apparatus and instruments for control and regulation of temperature, all for use in hot runner systems for 
injecting heated plastic in to molds; thermal elements, all for use in hot runner systems for injecting heated plastic in to 
molds.
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Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

Priority claimed from 04/07/2016; Application No. : 4284755 ;France 

3432222    06/09/2016
[International Registration No. : 1317995]
ARC HOLDINGS
104 avenue du Général de Gaulle F-62510 ARQUES FR

Proposed to be Used
IR DIVISION
Cl.8;Hand-operated hand tools and implements; cutlery; table forks; spoons; side arms, other than firearms; hand-
operated hand tools.

Cl.21;Kitchen utensils; containers for household use; kitchen containers; glass, unworked or semi-worked, except 
building glass; porcelain ware; earthenware; bottles; works of art of porcelain, ceramic, earthenware or glass; statuettes 
of porcelain, ceramic, earthenware or glass; figurines (statuettes) of porcelain, ceramic, earthenware or glass; glasses 
(receptacles); tableware.
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Priority claimed from 05/08/2016; Application No. : 87129057 ;United States of America 

3432532    17/08/2016
[International Registration No. : 1320380]
Fuji Batteries, Inc.
300 Corporate Drive Mahwah NJ 07430 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Mobile device accessories; battery chargers; mobile device cables; mobile device cases; batteries; fire and smoke 
detectors; fire extinguishers; carbon monoxide detectors; blank USB flash drives; blank flash memory cards; micro 
secure digital memory cards; blank usb micro flash drives; blank compact discs for sound or video recording; blank 
rewritable compact disks for sound or video recording; digital video recorders; rewritable digital video recorders; blank 
optical and magneto-optical discs for sound or video recording; multifunction safety beacon lights with built-in 
flashlights.

Cl.11;Electric light bulbs; flashlights; fluorescent electric light bulbs; halogen light bulbs; incandescent light bulbs; led 
light bulbs; light bulbs.
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Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

Priority claimed from 23/09/2016; Application No. : 693342 ;Switzerland 

3434017    27/09/2016
[International Registration No. : 1318142]
Syngenta Participations AG
Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for agriculture, horticulture and forestry; seed treatment preparations; soil fertilizers.

Cl.5;Products for destroying vermin; fungicides, herbicides, insecticides.
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Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

Priority claimed from 26/02/2016; Application No. : 4252433 ;France 

3442858    07/07/2016
[International Registration No. : 1318871]
UNIVERSITE DE ROUEN
1 rue Thomas Becket, F-76134 Mont-Saint-Aignan France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, measuring, checking (supervision), analysis (not for medical use) apparatus and instruments; laboratory 
apparatus and instruments; apparatus and instruments for monitoring, measuring and controlling crystallization 
operations by X-ray diffraction.

Cl.42;Scientific and technological services as well as research and design relating thereto; research and development 
of new products for others; industrial analysis and research services; chemistry services; technical project study; 
engineering; surveying (engineering work); scientific laboratory services; research and development services in the field 
of crystallization operations by X-ray diffraction.
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Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

Priority claimed from 01/04/2016; Application No. : 3607072 ;Spain 

3448102    13/04/2016
[International Registration No. : 1319171]
MARIA ISABEL RUIZ SANCHEZ
c/Ganduxer, 28 3°3ª E-08021 BARCELONA Spain

Proposed to be Used
IR DIVISION
Cl.19;Non-metallic building materials; rigid pipes, not of metal, for building; asphalt, pitch and bitumen; transportable 
buildings, not of metal; monuments not of metal, wood paving, coverings for tennis courts and sports courts; floors, 
coverings and paving (not of metal); semi-manufactured and worked wood veneer, parquet flooring; plywood; 
agglomerated cork; paneling, boards and panels of wood for tennis courts and other sports courts; felt for building; 
geotextiles; refractory materials.

Cl.37;Construction services; installation of paving for tennis courts and other sports courts; painting, polishing, 
varnishing and plastering work; asphalting; construction of exhibition stands and stores; information regarding 
construction, covering and installation of tennis courts and other sports courts; installation and repair of irrigation 
devices; demolition of buildings; insulation (construction) services.
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Priority claimed from 19/02/2016; Application No. : 86914147 ;United States of America 

3448404    19/08/2016
[International Registration No. : 1320382]
Ruckus Wireless, Inc.
350 West Java Drive Sunnyvale CA 94089 United States of America

Address for service in India/Attorney address:
LALL LAHIRI & SALHOTRA
LLL HOUSE, PLOT NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001 - HARYANA

Proposed to be Used
IR DIVISION
Cl.9;Telecommunications and data networking hardware, namely, devices for transporting and aggregating voice, data, 
and video communications across multiple network infrastructures and communications protocols; telecommunication 
base stations; telecommunication towers; computer hardware, namely, wireless access point (WAP) devices, WLAN 
(wireless local area network) controllers; computer software for wireless content delivery; computer hardware and 
software for setting up and configuring local area networks; LAN (local area network) access points for connecting 
network computer users.

Cl.35;Connecting users and providers of telecommunications goods and services; retail services featuring 
telecommunications goods and services.

Cl.37;Installation, configuration, maintenance, and repair of telecommunications hardware.

Cl.38;Information about telecommunication; digital network telecommunications services; leasing of 
telecommunication equipment; providing access to telecommunication networks; providing third party users with access 
to telecommunication infrastructure; telecommunication access services; telecommunications consultation.

Cl.42;Cloud computing featuring software for managing computer networks and wireless networks; software-as-a-
service (SaaS) featuring software for managing computer networks and wireless networks; installation, configuration, 
maintenance, and repair of telecommunications software.
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Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

Priority claimed from 20/01/2016; Application No. : 1747448 ;Australia 

3448446    01/04/2016
[International Registration No. : 1320516]
AB Mauri (UK) Limited
Weston Centre, 10 Grosvenor Street London W1K 4QY United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations and products for use in the manufacturing of food and beverages; chemical preparations 
and products for industrial purposes; chemical preparations and products for use in agriculture; biochemical 
preparations and products for use in the manufacturing of food and beverages; biochemical preparations and products 
for industrial purposes; biochemical preparations and products for use in agriculture; enzymes, fermentation extracts and 
ferments for use as preparations in the food and beverage industries; enzymes, fermentation extracts and ferments for 
use as preparations in agriculture; enzymes, fermentation extracts and ferments for industrial purposes; yeast nutrients 
for industrial purposes.

Cl.4;Additives, non-chemical, to fuels and bio-ethanol; alcohol (fuel); bio-ethanol preparations; yeast, yeast extracts, 
yeast products and ferments for use as preparations for making fuels and bio-ethanol.

Cl.5;Yeast, yeast extracts, yeast products and ferments for use as pharmaceutical preparations; yeast, yeast extracts, 
yeast products and ferments for pharmaceutical purposes; yeast, yeast extracts, yeast products and ferments for use as 
veterinary preparations; yeast, yeast extracts, yeast products and ferments for veterinary purposes.

Cl.30;Yeast; yeast extracts; yeast products; ferments in this class; leaven.

Cl.31;Foodstuffs for animals; yeast for animals; yeast, yeast extracts and yeast products for animal foodstuffs and 
animal consumption; ferments for animal foodstuffs and animal consumption.

Cl.32;Preparations made from yeast, yeast extracts, yeast products or ferments for use as preparations for making 
beers; distilling preparations made from yeast, yeast extracts, yeast products or fermented products for use as 
preparations for making beers; preparations made from yeast, yeast extracts, yeast products or ferments for use as 
preparations for making non-alcoholic beverages.

Cl.33;Preparations made from yeast, yeast extracts, yeast products or ferments for use as preparations for making 
spirits, whiskey and alcoholic beverages (except beers); distilling preparations made from yeast, yeast extracts, yeast 
products or fermented products for use as preparations for making spirits, whiskey and alcoholic beverages (except 
beers).

Cl.42;Bio-technology services (including research), and food and ingredient technology services in connection with 
yeast, yeast extracts, yeast products and ferments.
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Priority claimed from 06/08/2015; Application No. : UK00003121190 ;United Kingdom 

3449160    21/01/2016
[International Registration No. : 1320436]
Oxford Nanopore Technologies Limited
Edmund Cartwright House, 4 Robert Robinson Avenue, Oxford Science Park Oxford OX4 4GA United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Reagents for use in automated test systems; reagents for analytical tests; reagents for industrial use; reagents for 
use in science; reagents for laboratory use; reagents for use in molecular biology, biotechnology, microbiology, and 
bacteriology; reagents for nucleic acid amplification; reagents for use in forensic analysis; reagents for blood grouping; 
reagents for use in environmental testing and environmental analysis; reagents for testing water and other liquids; 
reagents for testing aqueous solutions; deoxyribonucleic acid, single stranded and double stranded deoxyribonucleic 
acid; ribonucleic acid; peptide nucleic acids; locked nucleic acids; nucleic acids; oligonucleotides; oligosaccharides; 
proteins; peptides; chemicals, enzymes and reagents for use in genome, DNA, RNA and nucleic acid synthesis; 
endonucleases, polymerases, ligases, glycosylases; nucleotides, pyrimidines, purines; amino acids; saccharides; 
reagents for biological processing; reagents for use in nucleic acid characterisation and nucleic acid sequencing; 
reagents for protein identification and analysis; chemicals for use in tests to detect diseases in plant life; reagents for 
formation of amphipathic membranes; buffer solutions; aqueous solvents; non-aqueous solvents; non-aqueous media; 
surfactants; silicone oils; silicone fluids; enzymes; proteins for use in analytical tests; chemical diagnostic reagents for 
scientific use; all the aforesaid other than for medical or veterinary purposes.

Cl.5;Reagents for use in automated test systems; reagents for use in blood grouping, molecular biology, 
bacteriological, biotechnology and microbiological analysis, including reagents for formation of amphipathic membranes, 
buffer solutions, non-aqueous solvents, surfactants; reagents for medical and veterinary diagnosis and medical and 
veterinary research; reagents for laboratory tests for medical or veterinary purposes; nucleic acid amplification reagents 
for veterinary, medical, medical research or forensic use; reagents for immunoassay analysers; reagents for testing 
aqueous solutions; reagents for testing for susceptibility to allergies; reagents for use in biological processing; reagents 
for use in nucleic acid characterisation and nucleic acid sequencing; reagents for protein identification and analysis; 
reagents for formation of amphipathic membranes; buffer solutions; aqueous solvents; non-aqueous solvents; non-
aqueous media; surfactants; silicone oils; enzymes; proteins for use in tests for medical or veterinary purposes.

Cl.9;Apparatus and instruments for biological, bacteriological, chemical, biochemical, DNA, RNA, protein, polynucleic 
acid and molecular analysis; portable apparatus and instruments for biological, bacteriological, chemical, biochemical, 
DNA, RNA, protein, polynucleic acid and molecular analysis; apparatus and instruments for use in DNA, RNA, protein and 
polynucleic acid sequencing; apparatus for the analysis of polynucleic acid sequences; apparatus and instruments for 
the analysis of nucleic and polynucleic acids; apparatus and instruments for the analysis of proteins; apparatus and 
instruments for analysis of genetic information, genomic information and protcomic information; apparatus and 
instruments for use in laboratory analysis; diagnostic and testing apparatus, not for medical purposes; monitoring 
apparatus and instruments; computer programs, computer hardware and data processing apparatus, all for the analysis 
and recordal of scientific data; scientific apparatus and instruments; apparatus, devices and instruments for synthesising 
chemical compounds, small molecules, genomes, DNA, RNA or other nucleic acids, oligosaccharides, proteins and 
peptides; data processing apparatus, devices and instruments; apparatus, devices and instruments for identifying, 
measuring, analysing, sequencing or synthesising small molecules, genomes, DNA, RNA or other nucleic acids, 
oligosaccharides, proteins and peptides; portable apparatus, devices and instruments for identifying, measuring, 
analysing, sequencing or synthesising small molecules, genomes, DNA, RNA or other nucleic acids, oligosaccharides, 
proteins and peptides; portable computer hardware and data processing apparatus, all for the analysis and recordal of 
scientific data; computer peripheral devices; instruments and apparatus for the display of information obtained from 
scientific equipment; silicon chips; DNA chips; microarray chips; analyte detector chips; biosensor chips; cartridges; 
batteries; rechargeable batteries; chargers for batteries; power packs; computer docking stations; apparatus for 
connecting and charging portable digital electronic devices; testing apparatus incorporating chemical or biological 
reagents; reaction units containing chemical or biological reagents; Nanopore sensing devices; parts and fittings for all 
the aforesaid goods

Cl.10;Surgical, medical and veterinary apparatus and instruments; medical and veterinary apparatus for biological, 
chemical, biochemical, DNA, RNA, protein and molecular analysis; portable medical and veterinary apparatus for 
biological, chemical, biochemical, DNA, RNA, protein and molecular analysis; blood testing apparatus; diagnostic 
apparatus for medical or veterinary purposes; portable diagnostic apparatus for medical or veterinary purposes; testing 
apparatus for medical or veterinary purposes; portable testing apparatus for medical or veterinary purposes; cartridges 
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for test samples, for medical purposes; reaction units containing chemical reagents, for medical purposes; nanopore 
sensing devices being medical devices; parts and fittings for all the aforesaid goods.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; scientific research for chemical, biochemical, biological, bacteriological, medical or veterinary purposes; 
biological, chemical, biochemical, bacteriological, DNA, RNA, protein, polynucleic acid and molecular analysis services; 
scientific and technological services relating to synthesis of chemical compounds, small molecules, genomes, DNA, RNA 
or other nucleic acids, oligosaccharides, proteins and peptides; scientific research for medical or veterinary purposes; 
scientific and technological services relating to genome, DNA, RNA and nucleic acid, oligosaccharide, protein and peptide
synthesising; scientific and technological services relating to chemical compound and small molecule synthesising 
services; DNA and RNA and polynucleic acid sequences services; protein sequencing services; design and development 
of instruments and apparatus for biological, chemical, biochemical, DNA, RNA, protein and molecular analysis; laboratory 
testing services; DNA and polynucleic acid testing services; genome sequencing services; information and advice 
regarding all the aforesaid services.
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Priority claimed from 02/03/2016; Application No. : 86926123 ;United States of America 

3449205    21/07/2016
[International Registration No. : 1319824]
Olive & Cocoa, LLC
3030 Directors Row Salt Lake City UT 84104 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, N.D.S.E.-II NEW DELHI-49

Proposed to be Used
IR DIVISION
Cl.20;Wood crates; picture frames; decorative mobiles; pillows; wine racks; fabric figurines, namely, figurines of wool 
and textile; soft sculpture wall decorations.

Cl.21;Flower baskets; flower pots; flower vases; flower bowls; holders for flowers and plants; coasters not of paper and
other than table linen; wine coasters of precious metal; wine openers; bottle stoppers specially adapted for use with wine 
bottles; tiered food servers; champagne flutes; pitchers; drinking straws; cheese boards; serving boards for kitchen use; 
hurricane candle holders; glassware, namely, dishes, serving platters, plates, bowls, cups, mugs, stemware and beverage 
glasses; corkscrews; decanters; carafes; jugs; pitchers; trays, namely, serving trays; shot glasses; wine glasses; 
drinking glasses; knife blocks; drinking glasses, namely, tumblers; cutting boards for the kitchen; barware, namely, beer 
glasses; glassware, namely, drinking glasses, beer and pint drinking glasses; drinking flasks; household utensils, 
namely, pinch bowls; cache pots; lazy susans; glass serve-ware, namely, flatware caddies; wine caddies; serving caddies 
in the nature of beverage bottle and can buckets; cooling buckets and pails for wine, beer, beverage and liquor; cocktail 
shakers; ice buckets and pails; serving ware for serving food and drinks; wood serving boards for wine, liquor, beer, and 
food; cocktail sets featuring drinking glasses, serving tray; place card holders; ice cream scoop; bar tool sets comprised 
of ice scoop, bottle opener, corkscrew, stand, and jigger; bar utensils, namely, ice buckets; votive candle holders; soap 
dish; shaving brush holders; shaving brushes; vases; pillar candle plates; bamboo serving and cooking spoons; cheese 
board and knife sets; serving platters; bird feeders.

Cl.29;Candied fruit; candied nuts; roasted nuts; seasoned nuts; flavored nuts; processed nuts; processed mixed nuts; 
nut-based snack food, namely, peanut clusters; dried fruits and vegetables; meats, namely, salami; salted meats; fish, not 
live; smoked fish; cheese; raisins; trail mix consisting primarily of processed nuts, seeds, dried fruit and also including 
chocolate; chips, namely, fruit chips, vegetable chips, potato chips; cheese; jams and jellies; pickled beets; canned or 
jarred olives, namely, processed olives; pickles; dip and spread products, namely, bruschetta toppings, artichoke tomato 
bruschetta topping, sundried tomato spread, artichoke tomato bruschetta spread, dill salmon spread, roasted garlic 
cheese spread, smoky bacon cheddar dip, smoky garlic mozzarella dip; antipasti consisting of mixed vegetables; jerky; 
jerky trail mix consisting primarily of nuts, seeds, and dried fruit; olive oil; cheese spreads; cheese-based toppings; 
cheese toppings, namely, spiced caramel almond cheese topping, cherry pistachio cheese topping, peppered honey 
orange cheese topping; gift baskets containing food products, namely, sweet and savory preserves, jellies, candied nuts, 
roasted nuts, olive oils, cheeses, dried fruit, meats, and smoked salmon and also including vinegars, crackers, breads, 
maple syrup, chocolates, fresh fruit, and chutneys.

Cl.30;Gift baskets containing candy and popcorn; popcorn; candy coated popcorn; candy; gummy candies; licorice; 
cookies; chocolate; chocolate covered fruits; chocolate dipped fruits; chocolate covered nuts; coffee and tea; bakery 
goods; brownies; salsa; pretzels; crackers; brittle; candy, namely, peanut clusters; gumballs; snack foods, namely, 
granola bars; granola; granola-based snack bars; marshmallows on a stick; lollipops; rock candy; taffy; caramel and 
caramel squares; macaroons; amaranth bars; malt balls and chocolate covered malt balls; chocolate covered raisins; 
candies, namely, coconut clusters; toffee; baked goods, namely, sandwich cookies; snack foods, namely, chocolate-
based snack foods; chocolate confections and candy, namely, chocolates and chocolate-based ready-to-eat candies and 
snacks, fashioned at least in part of chocolate, toffee and topped or decorated with nuts, pretzels, cookies, marshmallows 
or various candies; taffy; caramel sauce; sugar; vinegar; Italian seasoning; pomodoro tomato sauce; basil pesto truffle 
sauce; sun dried tomato truffle sauce; malted milk balls; caramel sauce; pasta; pasta sauce; trail mix consisting primarily 
of pretzels, popcorn, and crackers; almond bark; pesto sauce; chips, namely, pita chips, tortilla chips.
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Priority claimed from 22/02/2016; Application No. : 86915120 ;United States of America 

3449484    19/08/2016
[International Registration No. : 1320685]
Ciatti Craft Beverages, LLC
1101 5th Ave. 170 San Rafael CA 94901 United States of America

Address for service in India/Attorney address:
LALL & SETHI
D-17, N.D.S.E-11 NEW DELHI- 110049

Proposed to be Used
IR DIVISION
Cl.32;Processed hops for use in making beer.

Cl.35;Reseller services, namely, distributorship services in the field of fruit concentrates, wood barrels, hops, hop 
extracts, malt extracts, yeast.
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Priority claimed from 20/01/2016; Application No. : 1747449 ;Australia 

3451170    01/04/2016
[International Registration No. : 1320287]
AB Mauri (UK) Limited
Weston Centre, 10 Grosvenor Street London W1K 4QY United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations and products for use in the manufacturing of food and beverages; chemical preparations 
and products for industrial purposes; chemical preparations and products for use in agriculture; biochemical 
preparations and products for use in the manufacturing of food and beverages; biochemical preparations and products 
for industrial purposes; biochemical preparations and products for use in agriculture; enzymes, fermentation extracts and 
ferments for use as preparations in the food and beverage industries; enzymes, fermentation extracts and ferments for 
use as preparations in agriculture; enzymes, fermentation extracts and ferments for industrial purposes; yeast nutrients 
for industrial purposes.

Cl.4;Additives, non-chemical, to fuels and bio-ethanol; alcohol (fuel); bio-ethanol preparations; yeast, yeast extracts, 
yeast products and ferments for use as preparations for making fuels and bio-ethanol.

Cl.5;Yeast, yeast extracts, yeast products and ferments for use as pharmaceutical preparations; yeast, yeast extracts, 
yeast products and ferments for pharmaceutical purposes; yeast, yeast extracts, yeast products and ferments for use as 
veterinary preparations; yeast, yeast extracts, yeast products and ferments for veterinary purposes.

Cl.30;Yeast; yeast extracts; yeast products; ferments in this class; leaven.

Cl.31;Foodstuffs for animals; yeast for animals; yeast, yeast extracts and yeast products for animal foodstuffs and 
animal consumption; ferments for animal foodstuffs and animal consumption.

Cl.32;Preparations made from yeast, yeast extracts, yeast products or ferments for use as preparations for making 
beers; distilling preparations made from yeast, yeast extracts, yeast products or fermented products for use as 
preparations for making beers; preparations made from yeast, yeast extracts, yeast products or ferments for use as 
preparations for making non-alcoholic beverages.

Cl.33;Preparations made from yeast, yeast extracts, yeast products or ferments for use as preparations for making 
spirits, whiskey and alcoholic beverages (except beers); distilling preparations made from yeast, yeast extracts, yeast 
products or fermented products for use as preparations for making spirits, whiskey and alcoholic beverages (except 
beers).

Cl.42;Bio-technology services (including research), and food and ingredient technology services in connection with 
yeast, yeast extracts, yeast products and ferments.
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Priority claimed from 22/01/2016; Application No. : 015031016 ;European Union 

3451181    04/07/2016
[International Registration No. : 1320613]
Leica Biosystems Nussloch GmbH
Heidelberger Str. 17-19 69226 Nussloch Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for diagnostic, scientific research or laboratory purposes; chemical diagnostic preparations for 
scientific or research use; chemicals for use in histological and cytological tissue processing, namely fixative and 
dehydrant; chemical reagents, for laboratory use for non-medical purpose; reagents for use in genetic research; 
products, namely diagnostic preparations containing antibodies for scientific or laboratory use; none of the foregoing 
being for medical or veterinary use; histology and cytology reagents and stains for preparation of pathology tissue 
specimens for research purposes.

Cl.5;Histology and cytology reagents and stains for preparation of pathology tissue specimens for medical purposes; 
pharmaceutical preparations, namely, pharmaceutical preparations for histological and cytological tissue processing 
applications; pharmaceutical preparations, namely, antibodies for the treatment of cancer; reagents for medical, 
diagnostic, or veterinary purposes; medical preparations in the nature of epitope retrieval solutions; digestive enzymes 
and enzyme preparations for medical and diagnostic purposes; diagnostic histological dye and stain solutions; double, 
triple, or multiple immuno-histochemical staining; double, triple or multiple in situ hybridisation application of multiple 
antibodies or probes in the same staining procedure to a tissue section during IHC staining for medical, research or 
veterinary purposes; diagnostic kits for processing, embedding and staining histological tissues consisting primarily of 
monoclonal or polyclonal antibodies.

Cl.9;Scientific apparatus and equipment, namely, scientific laboratory workstations and associated computer software 
used for protein, nucleic acid or immunoassay analysis in the fields of in-vitro diagnostics and biomedical diagnosis; 
computer operated automation systems comprised of computer hardware and operating software for laboratory 
instruments; laboratory instruments for specimen preparation; automated immunostainers for laboratory use; laboratory 
equipment for use in specimen preparation, namely, tissue processors; haematology slide makers and stainers for 
placing a barrier on a slide for use in scientific research; clinical chemistry instruments for laboratory use, namely, 
clinical chemistry analyzers; random access clinical chemistry analysers for the analysis of biological samples for 
scientific research purposes; immunoassay clinical analysers; histopathology instruments, tissue processors and 
haematology instruments used in scientific research for processing biological samples; laboratory devices for histology 
and cytology, namely coverslipping machines for slides, tissue infiltration apparatus, tissue embedding machines, 
staining machines, staining machines with immunological responses; tissue processors for processing biological 
samples for laboratory use; multiwell plates for use in chemical analysis and laboratory or medical research use; 
cryostats; cryomacrotomes; automatic slide scanners; laboratory equipment and supplies for collecting, preparing, 
holding and filing of histological and cytological specimens for microscopic, magnetic resonance, tomosynthesis, ultra-
sound or x-ray examination, namely, sample containers, specimen containers, sample cassettes, biopsy cassettes; label 
printer for printing labels for sample cassettes and biopsy cassettes; barcode reader for reading the printed labels on 
sample cassettes and biopsy cassettes; x-ray, magnetic resonance, tomosynthesis, ultrasound or microscope-based 
devices for examining tissue samples; software for tracking the location of histological and cytological specimens; 
microtomes and microtome blades for use in histology lab; ultramicrotomes and ultramicrome blades, diamond knives, 
glass knives, glass breaker for preparing glass knives for laboratory use; tissue cutting tools and micro and macro tissue 
grossing stations for laboratory use; fume hoods for specimen preparation for laboratory use; microscopic slides and 
cover glass; specimen embedding cassettes; specimen embedding stations for laboratory use; slide and specimen 
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cassette electric printers; image analysis devices, namely, scanners; electronic image recording, image storing and image
representing devices, namely, digital cameras; reading devices and writing devices for codes of multiwell plates, 
cassettes, slides, sample carriers, namely, bar-code scanners, storing and transporting devices, namely, blank hard 
drives for computers; computer operating software for image analysis and image storage devices, namely, digital 
cameras; software operating for histological and cytological scientific and diagnostic apparatus and laboratory 
equipment; computer software for digitizing microscope slides for viewing, integration with other data, management, and 
analysis, all in the fields of virtual microscopy, digital pathology, digital hematology and medical information technology; 
automated digital scanning system integrating optical microscopy, motorized sample positioning, digital image capture, 
data processing, manipulation and display for use in scanning and digitizing microscope samples in research and clinical 
environments; digital slide information management software for digitizing entire glass microscope slides into diagnostic 
quality images displayed in context with reports, case histories and other associated documents, cross-linked and 
concurrently viewable for use in the fields of virtual microscopy, digital pathology, digital hematology and medical 
information technology; software for tracking the location of histological and cytological specimens.

Cl.10;Medical apparatus, namely, histopathology instruments, tissue processors and haematology instruments for 
clinical purposes, namely tissue staining instruments for staining, diagnostic medical apparatus and instruments, namely,
diagnostic medical apparatus for performing immuno-histochemistry and in situ-hybridisation staining reactions, and 
histological and pathological staining; DNA in situ hybridisation probes; diagnostic medical apparatus for promoting and 
controlling reaction on microarrays or under slide covers; medical instruments, needles, probes, and devices for the 
purpose of tissue biopsy or tissue removal from glands and/or organs in the human body; surgical device, namely, a 
vacuum used in breast biopsies; biopsy site markers; x-ray, magnetic resonance, tomosynthesis, ultrasound or 
microscope-based devices for examining tissue samples.

Cl.37;Maintenance and repair of scientific apparatus and equipment; maintenance and repair of pathology and clinical 
laboratory apparatus; maintenance and repair of computer operated automation systems for laboratory instruments; 
maintenance and repair of scientific, fine mechanical, optical, electronic apparatuses and devices, namely, digital 
cameras.

Cl.42;Scientific and technological services and research and design, namely, research and design in the field of testing,
analyzing, examining or storing biological samples, medical samples, and cell samples; industrial analysis and research 
services namely, scientific research services for medical purposes, laboratory biological research, clinical biological 
research, biological research and research relating to the testing of biological samples, medical samples, and cell 
samples; creation of computer programs for the data processing of scientific, optical and electronic apparatuses and 
devices; creation of computer programs for use in providing data processing for scientific, diagnostic, research or 
laboratory purposes for use in microtomes, ultramicrotomes, cryomicrotomes, cryostats, macrotomes, cryomacrotomes, 
telepathology devices, automatic slide scanners; creation of computer programs for use in providing data processing for 
scientific, diagnostic, research or laboratory purposes for use in laboratory devices for histology and cytology, namely, 
coverslipping machines for slides, tissue infiltration devices, tissue embedding machines, staining machines, staining 
machines with immunological responses, contrasting machines, glass knife breakers, high-pressure freezing devices for 
microscopic sample preparation, and sample carriers for microscopic preparations; scientific consultation, namely, 
technical advice for scientific and medical institutions with respect to the application of scientific, diagnostic, research 
and laboratory optical and electronic apparatuses and devices, not to include medical consultations; maintenance and 
repair of scientific devices, namely, computer operating software for image analysis and image storage devices; 
maintenance and repair of computer operating software for image analysis and image storage devices.
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Priority claimed from 09/10/2015; Application No. : 30 2015 055 540 ;Germany 

3454103    22/02/2016
[International Registration No. : 1321680]
LEDVANCE GmbH 
Parkring 29-33 85748 Garching DE

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, control, life-saving 
and teaching apparatus and instruments; signalling apparatus and instruments; electric and electronic apparatus and 
instruments for the operation, regulation and control of LED-lighting installations, LED luminaires, LED lamps as well as 
for the operation, regulation and control of building installations, including power-supply- and interface modules such as 
electronic ballasts, dimmers, electric adapters and contact elements, plug connectors, clamps, sleeve sockets, switches, 
circuit breakers, ready-made special cables, as well as apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
images; projectors, picture projectors, magnetic data carriers, data processing devices and computers; computer 
programs and software of all kind (included in this class); software applications [apps] for electrical and communication 
devices; light-emitting diodes [LED] and laser diodes, including organic light-emitting diodes [OLED]; light guide, optical 
couplers, optical sensors, photo-electric detector, signalling lights incorporating LEDs; displays in LED-technology; 
electric and electronic devices and apparatus for the operation, regulation and control of lighting facilities, luminaires and 
lamps for central building control systems and for the regulation and control of building installations, especially 
interfaces for such apparatus and devices as well as transformers and electronic ballasts; miniature transformers, 
choking contact elements including plugs, clips, sleeves, switch gears, interrupters; parts of all the aforesaid goods 
included in this class.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; medical radiation apparatus and medical lighting apparatus; parts of all the aforesaid goods 
included in this class.

Cl.11;Lighting apparatus, especially electric lamps and luminaires; lighting apparatus as well as lighting systems based
mainly on LEDs, organic LEDs, LED lamps, LED luminaires and their parts; light-emitting diode [LED] lamps and light-
emitting diode [LED] luminaires and their parts, included in this class; light-emitting diode (LED) lamps and light-emitting 
diode (LED) lighting apparatus, fixtures and installations and their parts, included in this class; light modules and lights 
with organic or non-organic light-emitting diodes (LEDs) as means of lighting.

Cl.16;Printed matter especially journals, newspapers, books, catalogues and advertising material.

Cl.28;Games, toys; gymnastic and sporting articles, included in this class; Christmas tree decorations; parts of all the 
aforesaid goods included in this class.

Cl.35;Advertising; business management; business administration; office functions.

Cl.37;Building construction, repair and installation works for the construction of lighting systems and advisory service 
thereto; installation, repair and maintenance of solar systems, solar power plants and products on the field of solar 
energy, namely, solar cells, solar units, solar panels, solar modules and solar connectors, solar power plants and power 
plants operated on basis of fossil resources.

Cl.42;Scientific and technological services, scientific and technological services and research and design services 
relating thereto; industrial analysis and consultancy and research services in the field of science; scientific and industrial 
research; design and development of computer hardware and computer software; designing of lighting installations and 
consultancy services relating thereto; architectural design and interior architectural services, especially in the field of 
illumination; providing of planning and simulation programs for illumination applications also via the Internet.
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Priority claimed from 04/02/2016; Application No. : 1326170 ;Benelux 

3456910    04/07/2016
[International Registration No. : 1321082]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.7;Small electric apparatus, machines and articles for household purposes, not included in other classes, including 
meat mincers, food processors, electric blenders, mixers, hand mixers, stick blenders, (electric) tin openers, electric fruit 
presses, juicers, electric kitchen appliances for chopping, mixing, pressing and cutting, vegetable and fruit slicing 
machines and vegetable and fruit cutting machines.

Cl.11;Electric cooking apparatus and installations for domestic use, including electric grills, toasters, sandwich 
makers, sandwich toasters, fryers, electric cookers, steamers (for food preparation), rice cookers, ovens and microwaves, 
and apparatus that combine all or several functions of the above mentioned apparatus.

Cl.21;Hand-operated food grinders, including non-electric meat grinders.
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Priority claimed from 24/09/2015; Application No. : 86767970 ;United States of America 

3459454    13/03/2016
[International Registration No. : 1322002]
Waggener Edstrom Worldwide, Inc.
Three Centerpointe Drive, Suite 300 Lake Oswego OR 97035 US

Proposed to be Used
IR DIVISION
Cl.9;Market research software in the nature of software for business analytics, market analysis and assessment, and 
evaluating communications efficacy; marketing and communications measurement software in the nature of software for 
business analytics, business performance assessment, market trend and sentiment tracking, and monitoring and 
evaluating communications efficacy.

Cl.35;Market research services; marketing services and communications services, namely, market research in the 
nature of understanding and predicting of online communications and market trends and actions based on those 
communications and measuring the impact and influence of online communications on brands and businesses; public 
relations services; marketing services, namely, planning product launch campaigns and development of brands and 
product identity; consultations in sales and channel management; development of collateral and promotional materials 
and press kits for others; business consulting with regard to trade shows and product launch event management; 
business monitoring, analytics, and consulting services in the fields of strategy and marketing using analytic models for 
the understanding and predicting of online communications and market trends and actions based on those 
communications, and to measure the impact and influence of online communications on brands and businesses; 
business monitoring, analytics, and consulting services in the field of online communications pertaining to businesses; 
consulting services relating to marketing, advertising, promotion, brand development, strategy, design, business 
communications and tracking and analysis of market trends.

Cl.41;Education; providing of training; offering training programs in the area of public relations, conducting training in 
video production, sales, and channel training, offering seminars and workshops including customized and instructive 
sessions in the area of marketing geared toward the high tech industry, featuring videotapes and on camera instruction; 
offering training programs in the area of public relations, conducting training in video production, sales, and channel 
training, offering seminars and workshops including customized and instructive sessions in the area of marketing 
featuring videotapes and on camera instruction; news reporting services for creating, gathering and dissemination of 
news by computer, namely, press releases, news articles, and background information for clients; education services, 
namely, conducting seminars, tutorial, training and learning sessions, programs, and workshops in the fields of creativity, 
public relations, corporate communications, consumer relations, product promotion, and brand development.

Cl.42;Web site development for others featuring technical consultation in the area of digital content; design, creation, 
hosting and maintenance of websites for others; graphic design services; providing temporary use of on-line non-
downloadable software for data mining; providing temporary use of on-line non-downloadable software for market 
research; software as a service (SAAS) services featuring software for data mining; platform as a service (PAAS) featuring
computer software platforms for data mining; providing graphic and multimedia design services for the purpose of 
promoting the goods and services of others.
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Priority claimed from 25/04/2016; Application No. : 015375355 ;European Union 

3460347    26/04/2016
[International Registration No. : 1322785]
Nidec Control Techniques Limited
The Gro, Pool Road Newtown, Powys SY16 3BE GB

Proposed to be Used
IR DIVISION
Cl.7;Servo motors and drives; drives, motors, industrial process controls (hydraulic, mechanical and pneumatic); ac 
drives and motors; dc drives and motors; drives for manufacturing automation; drive systems for machines; permanent 
magnet motors; linear motors; gearboxes for speed, torque and position control; starters for electric motors; electrical 
drives for machines; programmable electrical ac motors; dc motors and servo drives for controlling industrial and 
commercial machines and apparatus; safety accessories being parts of industrial converters and controllers for 
machines; parts and fittings for all the aforesaid goods

Cl.9;Software; software for the operation and control of power electronic drives, servos and converters; software for 
configuring, monitoring, analysing, regulation of and interface with power electronic drives, servos and converters; 
electronic controllers for motors and machine tools; electronic positioning controllers for servo motors; servo amplifiers; 
motion control instrumentation; programmable logic control instrumentation; speed and position feedback devices; 
motion controllers; input/output switches and industrial pcs, remote terminal units; human machine interfaces; electric 
inverters; safety devices; electric cables; electric filters; electric filters for the suppression of electrical noise and 
radiation; power conversion equipment; encoders and resolvers for use on machines; industrial sensors; parts and 
fittings for all of the aforesaid goods.
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Priority claimed from 23/04/2015; Application No. : 2015712034 ;Russian Federation 

3463742    21/10/2015
[International Registration No. : 1322474]
NagaCorp Ltd.
Suite 2806, 28/F, Central Plaza, 18 Harbour Road Wanchai, Hong Kong China

Proposed to be Used
IR DIVISION
Cl.35;Business and hotel administration; business management of hotels; business management and consultancy 
services; business information and inquiries; business assistance services; business centre services, namely, business 
management of call centres, call centre services (telephone answering), call centre services being the provision of 
business information; marketing research; organisation of exhibitions and trade fairs for commercial and advertising 
purposes; marketing, publicity, advertising and promotion services; rental of advertising space; information and advisory 
services relating to the aforesaid services; publication and editing of printed matter, books, magazines, newspapers and 
periodicals, for advertising purposes (terms too vague in the opinion of the International Bureau - Rule 13(2)(b) of the 
Common Regulations).

Cl.39;Arranging of travel tours and cruises; arranging and conducting of sightseeing; travel arrangement; travel 
reservation; travel booking agency services; booking of tickets for travel; issuance of tickets for travel; provision of 
information in relation to transportation; transport of travellers; escorting of travellers; car parking services; advisory and 
consultancy services relating to travel and transportation; handling, storage and transport of baggage for travellers; 
chartering of aircraft, ships and vehicles; rental of aircraft, ships and vehicles.

Cl.41;Providing casino equipment [gambling]; gambling services; operating of lotteries; organisation of lotteries and 
competitions; betting services; gaming; gaming services provided by means of game machines; bingo hall services; club 
services [entertainment or education]; providing of recreation equipment for clubs; providing of sports equipment for 
clubs; cabaret club services; night clubs; cruise ship entertainment services; entertainment; entertainment services 
relating to amusement machines; entertainer services; provision of entertainment equipment; provision of news and 
information relating to entertainment, sports and gaming; show production services; theatre production services; music 
concert services; presentation of live performances; production of television programs; production of motion pictures; 
organization of sporting and cultural events; arranging and conducting conferences and conventions; publication and 
editing of printed matter, books, magazines, newspapers and periodicals, other than for advertising purposes.

Cl.43;Hotel services; providing of lodgings and rooms for temporary accommodation; reservation services for hotels 
and restaurants; agency services for booking hotel accommodation; agency services for the reservation of temporary 
accommodation; providing information about rental of lodging; bar services; cafés; cafeterias; snack bars; coffee shop 
services; restaurants; canteens; bakery cafe; food and drink catering for banquets; food and drink catering; hotel lounge 
services; services for providing food and drink; preparation of food and beverages; self-service restaurant and fast-food 
restaurant services; providing information relating to preparation of foods and beverages and catering services on-line 
from a computer database or via the Internet or extranet; providing information relating to hotels, restaurants and bar 
services on-line from a computer database or via the Internet or extranet; providing casino premises [gambling]; 
provision of club recreation premises; provision of club sporting premises; provision of entertainment premises; advisory 
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and consultancy services relating to all the aforesaid services; business centre services, namely (terms too vague in the 
opinion of the International Bureau - Rule 13(2)(b) of the Common Regulations), provision of conference facilities, 
provision of conference halls, providing premises for conducting congresses, rental of rooms for social functions.
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Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

 

Priority claimed from 03/09/2015; Application No. : UK00003125441 ;United Kingdom 

3464616    03/03/2016
[International Registration No. : 1322001]
Delicious Ltd.
Sassoon House, Shirley Street Nassau

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics, perfume, hair lotions, soaps, essential oils.

Cl.9;Computer software; application software for smartphones and tablets; CD's, DVD's, apparatus for the transmission 
of sound or images; computer and smartphone hardware and accessories namely covers, keyboards, stands and screen 
savers.

Cl.14;Jewellery, costume jewellery, precious stones; key rings; badges of precious metal; clocks and watches.

Cl.16;Paperdolls in book form; printed publications; newsletters; posters; cards; stickers; badges made of paper; 
calendars; stationery; labels; printed certificates; teaching materials; promotional material namely paper and cardboard.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games and playthings; soft toys; balloons; playing cards; dress up dolls; sporting articles.

Cl.36;Charitable fund raising namely, charitable collections, management and monitoring of charitable funds; trustee 
services.

Cl.38;Chatroom services; communication on social media platforms for social networking.

Cl.41;Education relating to children; gaming services; entertainment; sporting and cultural activities.
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Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

Priority claimed from 06/04/2016; Application No. : 30 2016 010 017 ;Germany 

3466688    06/10/2016
[International Registration No. : 1322744]
FreightHub GmbH 
Saarbrücker Str. 37a 10405 Berlin DE

Proposed to be Used
IR DIVISION
Cl.9;Data processing equipment; computers; software; apps, namely software applications for smartphones, tablet 
computers, electronic book readers and other mobile or stationary IT devices [downloadable]; apparatus, instruments and 
devices for the recording, reproduction, storage, editing, transmission, coding and decoding, broadcasting, streaming 
and retrieving data; data [downloadable from the Internet or a global network]; computer programmes and software; 
databases [electronic]; recorded data.

Cl.39;Transport; delivery of goods by motor vehicles, rail, ships and aircrafts; arrangement of transportation; 
arrangement of transport services; arranging transportation of goods; freighting; air charter brokerage services; 
organizing and arranging travel.

Cl.42;Information technology [IT] services, namely design, development, programming and implementation of computer
software and hardware, hosting services, software as a service [SaaS] and rental of software; information technology [IT] 
consultancy, advisory and information services.
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Priority claimed from 29/03/2016; Application No. : 2016-035196 ;Japan 

3466708    11/05/2016
[International Registration No. : 1322707]
Panasonic Corporation
1006, Oaza Kadoma, Kadoma-shi Osaka 571-8501 Japan

Proposed to be Used
IR DIVISION
Cl.7;Dish washing machines; electric wax-polishing machines; clothes washing machines; vacuum cleaners; electric 
mixers [kitchen machines]; electric food processors; floor polishers for household purposes; electric coffee mills for 
household purposes; electric juice extractors for household purposes; electric juicers for household purposes; electric 
meat grinders for household purposes; electric food blenders for household purposes.

Cl.8;Electric flat irons; electric shavers; electric razors; electric hair clippers; electric beard trimmers; electric depilation 
appliances; blades for electric shavers; blades for electric razors; blades for electric hair clippers and trimmers; electric 
nail files; shaving cases; electric nasal hair trimmers; electric eyelash curlers; electric irons for styling hair; electrical 
shavers for removing fuzz from fabric [hand instruments].

Cl.9;Measuring apparatus and instruments; testing apparatus and instruments; batteries; telecommunication machines 
and apparatus; telephones; mobile phones; downloadable computer software; 3D spectacles; satellite broadcast 
receivers; downloadable electronic publication; cameras; digital photo frames; dry cells; rechargeable batteries; electrical 
power adapters; weighing scales; pedometers; calorie consumption monitors for use during sporting activities; exercise 
intensity and pitch monitors for use during sporting activities; electrical terminals for televisions; battery chargers; flash 
lamps for cameras; digital still cameras; radios; audio cassette players and recorders; optical disc players and recorders; 
optical disc drives; cleaning discs for cleaning the lens of optical disc players; hard disc players and recorders; compact 
disc players; portable audio players; MP3 players; audio speakers; stereo tuners; amplifiers; power amplifiers; 
microphones; slip mats adapted for record player turntables; digital voice recorders; digital sound processors; 
headphones; earphones; stereo components; audio mixers; magnetic head cleaners; magnetic tape cleaners; apparatus 
for recording, transmission or reproduction of sound or images; television sets; plasma display panels; liquid crystal 
displays; liquid crystal display panels; antennas; video tuners; liquid crystal display projectors; video tape recorders; 
video tape players; camcorders; video cameras for surveillance and security; DVD recorders; DVD players; audio 
speakers for home theater systems; apparatus for receiving and reproduction of sound and images for home theater 
systems; remote controllers for apparatus for recording or reproduction of sound or images; video encoders; head 
cleaning tapes for video recorders; head cleaning tapes for audio cassette recorders; organic electroluminescent 
displays; 3D television sets.

Cl.10;Blood pressure monitors; massage apparatus; clinical thermometers; low frequency electric therapy apparatus; 
high frequency electric therapy apparatus; inhalers for medical purposes [sold empty]; facial massage apparatus; scalp 
massage apparatus; body-fat monitors.

Cl.11;Air conditioning apparatus; electric lamps; light bulbs; lighting fixtures; lighting instruments; electric clothes 
drying machines for household purposes; electric humidifiers for household purposes; electric air purifiers; electric 
dehumidifiers for household purposes; electric fans; water ionizers for household purposes; electrically heated carpets; 
electric rice cookers for household purposes; electric coffee makers for household purposes; electric cooking stoves for 
household purposes; electric radiant heaters; electric foot warmers; electric toasters for household purposes; electric 
kettles; electric blankets, not for medical purposes; refrigerators; freezers; electric ice makers; electric cooking ovens for 
household purposes; microwave ovens for household purpose; electromagnetic induction cookers for household 
purpose; futon dryers for household purposes; hot plates for household purposes; electric hair dryers for household 
purposes; water purifiers for household purposes; toilet stool units with a washing water squirter; automatic bread-
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making machines for domestic use; electric pressure cookers for household purposes; electric roasters for household 
purposes; electric deep fryers for household purposes; electric cooking heaters; electric frying pans for household 
purposes; ventilating fans for household purposes; electric facial steamers for household purposes; facial saunas for 
household purposes; electric scented oil warmers for household purposes; air diffusers for air conditioning units; electric 
air deodorizers for household purposes; floor heating apparatus; electric dish dryers for household purposes; ionization 
apparatus for the treatment of air; garment steamers; electric sandwich makers; replacement filter cartridges for water 
purifiers for household purposes.
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Priority claimed from 27/04/2016; Application No. : 302016000042736 ;Italy 

3468419    29/04/2016
[International Registration No. : 1323237]
Franplast S.r.l.
Via Per Monterotondo, 5 I-25050 Provaglio d'Iseo (BS) Italy

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics; dispersions of plastics; unprocessed plastics; plasticizers; plastisols; unprocessed 
synthetic resins.

Cl.17;Raw or semi-worked gums and related constituents derived from their composition; gum thread not for textile 
use; raw and semi-worked gum; vulcanite (ebonite); semi-worked plastics; plugging materials for pitches, including 
elastomeric, polymeric and/or thermosetting copolymeric materials.

Cl.40;Preparation of mixtures, compounds of plastics and gums adapted and used for applications in all kinds of fields 
in industry; material treatment information.
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Priority claimed from 09/03/2016; Application No. : 690881 ;Switzerland 

3469584    27/07/2016
[International Registration No. : 1324271]
Meyer Burger Technology AG
Schorenstrasse 39 CH-3645 Gwatt (Thun) Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools used in the solar industry; machines for processing and manufacturing crystals, 
namely silicon, quartz and sapphire; machines for processing and manufacturing ingots, semiconductor substrates, 
wafers, solar cells and solar modules; robots (machines); machines and machine tools for cutting silicon ingots, winding 
wire, grinding, gluing and buffering semiconductor bricks, wafers, solar cells, solar strings and solar modules, kerfless 
manufacturing of wafers, forming layups for solar modules, making strings and matrices of solar cells, coating, loading 
and unloading; laminators including laminators for solar modules; machines for separating and stacking wafers; saws 
(machines) and accessories including sawing wire; sorting machines for industry; washing apparatus; conveyors; 
machines for laser treatment of solar wafers and solar cells; laser scribers for marking solar wafers, solar cells and 
bricks; machines for edge insulation of solar cells namely by laser ablation and etching; diamond wire for cutting bricks 
and ingots (machine part); machines and equipment for treatment of material, namely surface treatment, vacuum and 
ambient deposition, cutting and etching systems; sputter deposition machines; machines for making foils; industrial 
printing machines; equipment for metallization for solar cells; equipment used for lithographic treatment of silicon 
wafers; assembly lines for the processing and the manufacturing of solar cells and solar modules; spare and wear parts 
for machines and machine tools used in photovoltaic industry (as included in this class).

Cl.9;Apparatus and instruments used in the photovoltaic and optical industry for measuring, checking and monitoring; 
mounting systems for solar modules, and crystals used in solar industry; chemical vapor depositors; steppers for 
illumination processes; protective glasses for solar modules; photovoltaic apparatus for converting solar radiation to 
electrical energy; photovoltaic modules; sacrificial anodes and cathodes; sun simulators for solar cells and solar 
modules including spare parts; industrial process control software; laser transfer printers; cyclotrons; spectrometers; 
power supplies, magnetrons, isolators, waveguides and measurement devices (microwave systems); inverters 
(electricity); wiring and electrical connectors for solar panels and hybrid solar panels; furnaces for laboratory use.

Cl.11;Heating furnaces and microwave ovens for industrial use; ultraviolet ray lamps not for medical use; solar thermal 
collectors (heating).

Cl.37;Construction, installation, maintenance and repair of photovoltaic plants, devices, modules and cells as well as 
manufacturing plants of the photovoltaic industry; installation and maintenance of solar energy based power plants 
including solar thermal hybrid plants.
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Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

Priority claimed from 08/03/2016; Application No. : 015188709 ;European Union 

3472110    01/09/2016
[International Registration No. : 1324135]
Christoph Furian
Au 130 A-5360 St. Wolfgang Austria

Proposed to be Used
IR DIVISION
Cl.9;Electronic (downloadable) publications, namely, digital comics, e-books, magazines and graphic novels.

Cl.16;Printed materials, namely, comic books, graphic novels and magazines in illustrated form, posters, art prints, 
book covers, calendars, coloring books, children's activity books, notebooks, trading cards, stickers.

Cl.28;Toys, games and playthings, namely, toy action figures and accessories, toy vehicles, action playsets, toy 
environments for use with action figures; plush dolls, paper face masks; balls, namely, playground balls, soccer balls; toy 
weapons, namely, toy swords and toy foam dart guns; toy snow globes; snow globes.

Cl.41;Publishing of comics, e-books, magazines and graphic novels; providing online non-downloadable comics, e-
books, magazines and graphic novels; entertainment services in the nature of an ongoing live-action, comedy, drama, 
animated and reality television series, entertainment services of ongoing live-action, comedy, drama and animated motion 
picture theatrical films; entertainment services, namely, providing film clips, photographs and other multimedia materials 
on a website.
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Priority claimed from 15/01/2016; Application No. : 015005044 ;European Union 

3475064    08/07/2016
[International Registration No. : 1324004]
CONEX IPR LTD
Global House 95 Vantage Point, Pensnett Trading Estate Kingswinford, West Midlands DY6 7FT United Kingdom

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for water supply and sanitary purposes, toilet seats, bathtubs, shower bases, shower cubicles, taps 
and control valves for apparatus for water supply and sanitary purposes, water flushing tanks, toilet bowls, shower 
heads, sieves for water taps, sanitary apparatus; bathtub boarding aids; washbasins [parts of sanitary installations]; 
wash-hand bowls; bath installations; faucets; faucets for pipes; plumbing fixtures; flush valves; sitz baths; water closets; 
urinals; sanitary apparatus and installations; washing sinks; spa baths; laundry washbasins [parts of sanitary 
installations]; sanitary pots; water heating equipments and those components.

Cl.20;Furniture; chests of drawers; coat hangers; clothes hangers; washstands [furniture]; dressing tables; counters 
[tables]; wall-mounted diaper [napkin] changing platforms; baby changing platforms; bathroom fittings in the nature of 
furniture entirely or predominantly of plastic material and/or metal and/or wood, namely, footstools, suspended trays for 
hand brushes, trays, not of metal, linen bins, towel racks; bathroom fittings entirely or predominantly of plastic material 
and/or metal and/or wood, namely mirrors; bathroom fittings entirely or predominantly of plastic material and/or metal 
and/or wood, namely towel hooks; bathtub hand grip rails (not of metal); bathtub seats; shower seats.

Cl.21;Brush goods with bristle heads of wood or plastic material and with natural bristles or plastic bristles, except 
paint brushes; bathroom articles entirely or predominantly of plastic material and/or metal and/or earthenware, namely 
towel holders, towel rings, mouthwash cups with or without holding device, soap dishes, soap boxes, soap holders, trays 
for combing sets, tissue dispensers, cotton wool dispensers, cotton wool boxes, mouthwash cups of glass, combs, 
clothes drying racks, clothes drying holders, dustbins; shoe care sets consisting of brushes for shoe polish, cloths for 
polishing shoes, brushes for polishing shoes and brushes for cleaning shoes; toilet paper holders.
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Priority claimed from 29/05/2015; Application No. : 014194336 ;European Union 

3475635    20/11/2015
[International Registration No. : 1323990]
Citrix Systems, Inc.
851 West Cypress Creek Road Fort Lauderdale FL 33309 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware, software and firmware; computer hardware and software for use in the electronic transmission
of data, files, images, graphics, sound, text, documents, messages, videos, audio content and other information over the 
Internet, intranets, extranets and over any other global computer networks, mobile telephone networks or other 
communications or information networks, or by any other electronic means, including by email, wireless, cable, satellite 
and cloud; computer hardware, software and firmware for providing load balancing, caching, compression, traffic 
management, application acceleration, application and network security and access control, and server optimization; 
computer hardware and software for the transmission and sharing of global network traffic, data and information among 
computer users, network computers, network servers and routers; computer hardware and software for networking 
products; telecommunications-based information retrieval software and hardware; electronic communications software; 
computer hardware, software and firmware for communications management, data traffic management, assessment and 
analysis; computer hardware, software and firmware for implementing, managing, monitoring and testing 
communications protocols over the Internet, intranets, extranets, mobile telephone networks, and over any other global 
computer network or by any other electronic means, including wireless, cable, satellite and cloud; computer software and 
hardware for electronic traffic and communications management; computer software and hardware for managing, 
monitoring assessing and testing communications protocols; computer software and hardware for use in delivering, 
deploying, and managing software and applications over computer networks and for remote users; computer software 
and hardware for use in accessing and using remote computer systems, networks, servers, software and applications; 
computer software and hardware for use in administering, monitoring, and auditing communications over computer 
systems and networks; computer software and hardware for use in securing and encrypting communications, data, files 
and information; computer software for use in installing and uninstalling computer software; computer software and 
hardware for use in developing, hosting and accessing web and Internet portals; computer software for allowing remote 
access and collaboration by multiple computer users; computer software and hardware to enable creating, editing, 
uploading, posting, displaying, tagging, blogging, sharing or otherwise disseminating data, images, graphics, sound, text, 
documents, messages, videos, audio content and other information via the Internet, intranets, extranets or other 
communications networks, by email, by mobile telephone, or by any other electronic means, including wireless, cable, 
satellite and cloud to multiple users; computer encryption software; computer software and technology applications 
(downloadable) provided by hosting such applications in off-site data centers and delivering them over the Internet, 
intranets, extranets, computer networks, communications networks, telecommunications networks, information networks, 
mobile telephone networks, or other global computer or telecommunications networks; computer software applications 
for use with mobile telephones or over a mobile telephone network or any other telecommunications network; computer 
software and hardware for monitoring, analyzing and testing the safety and security of computer networks; computer 
software and hardware for analyzing malware; computer hardware and software for networking products and computer 
network operations; cloudware and other computer applications software; computer hardware including chip boards and 
software for secure computing architectures; computer software for enabling and managing cross-domain information 
systems; computer software and hardware for use in command and control systems; computer software and hardware for 
search engine optimization; computer software and hardware for optimizing, accelerating and analyzing communications 
protocols; computer software and hardware for optimizing, accelerating and analyzing web server performance; 
telecommunications apparatus, equipment and instruments; apparatus for recording, transmission or reproduction of 
sound and images; magnetic data carriers; user manuals in electronically readable form; electronic publications 
(downloadable); parts and fittings for all of the aforesaid goods.

Cl.38;Internet portal services; telecommunications services; mobile telephone communications services; 
telecommunications portal services; satellite, cellular and radio communication services; remote transmission of data by 
means of telecommunications; electronic transmission of data, files, images, graphics, sound, text, documents, 
messages, videos, audio content and other information; electronic bulletin boards; electronic message boards; email and 
instant messaging services; broadcasting and dissemination, namely, transmitting, uploading, receiving, sharing, 
posting, displaying, playing, organizing or otherwise transmitting data, files, images, graphics, sound, text, documents, 
messages, videos, audio content and other information over the Internet, intranets, extranets, global computer networks, 
mobile telephone networks, by other communications or information networks or by other electronic means including 
wireless, cable, satellite and cloud; broadcasting and dissemination to enable editing data, files, images, graphics, sound, 
text, documents, messages, videos, audio content and other information over the Internet, intranets, extranets, global 
computer networks, mobile telephone networks, by other communications or information networks or by other electronic 
means including wireless, cable, satellite and cloud; broadcasting and transmission of data, files, images, graphics, 
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sound, text, documents, messages, videos, audio content and other information; uploading data, images, graphics, 
sound, text, documents, messages, videos, audio content and other information via the Internet or other communications 
or information networks; broadcasting or transmission of events, meetings and shows; provision of chat room services; 
provision of access to chat rooms; enabling and managing communications and transmission of data, files, images, 
graphics, sound, text, documents, messages, videos, audio content and other information over cross-domain information 
systems; Internet portal services, namely, broadcasting and dissemination services to enable uploading, downloading, 
sharing, exchanging, receiving, posting, editing, displaying, storing, organizing or otherwise transmitting data, images, 
graphics, sound, text, documents, messages, videos, audio content and other information over the Internet, over global 
computer networks, by email, by mobile telephone, or by any other electronic means, including wireless, cable, satellite 
and cloud; transmitting digital content on the Internet; communication of information (including web pages); provision of 
remote access to data, documents, information and files stored electronically; providing multiple user access to global 
computer information networks for the transfer and dissemination of data, documents, information and files; streaming 
events, meetings, presentations and shows; remote transmission of events, meetings, presentations and shows; 
providing on-line forums for transmission of messages and information among computer users; data streaming services; 
remote transmission of data, documents, information and files by means of telecommunications; providing access to 
computer software applications; providing an online forum (or an online web site) where computer users can interact with 
other computer users concerning topics of general interest; providing an online forum (or an online web site) where 
computer users can search for other computer users to create and participate in online communities and social networks; 
website portal services; linking to websites of others; broadcasting of commercials and other programs via the Internet, a 
global computer network or by other electronic means; broadcasting, dissemination and transmission of data, images, 
graphics, sound, text, documents, messages, videos, audio content and other information using radio, 
telecommunications apparatus, electronic media, the Internet, mobile telephone networks and other global 
communications, information and computer networks; broadcasting services; leasing access time to a computer 
database; uploading, downloading and exchanging files, documents, data and information between computers; leasing of 
access to websites; leasing of access time to a global computer network including the Internet; hire of electronic mail 
boxes; provision of access to online events, conferences, videoconferences, meetings, presentations and discussions; 
rental of telecommunications communication apparatus; rental of telecommunications communication services; 
provision of access to databases and information contained on the said databases; uploading, downloading and 
exchanging data, flies and information between computers; rental or leasing of communications apparatus; information, 
advisory and consultancy services relating to all of the aforesaid services.

Cl.42;Provision of non-downloadable computer software and firmware; provision of non-downloadable computer 
software and hardware for use in the electronic transmission of data, files, images, graphics, sound, text, documents, 
messages, videos, audio content and other information over the Internet, intranets, extranets and over any other global 
computer networks, mobile telephone networks or other communications or information networks, or by any other 
electronic means, including by email, wireless, cable, satellite and cloud; provision of non-downloadable computer 
software, hardware, and firmware for providing load balancing, caching, compression, traffic management, application 
acceleration, application and network security and access control, and server optimization; provision of non-
downloadable computer software and hardware for the transmission and sharing of global network traffic, data and 
information among computer users, network computers, network servers and routers; computer programming services; 
design and development of computer communications hardware, software and firmware; design and development of 
communications protocols; design and development of computer network apparatus, computer software and of computer 
systems; design and development of communications and telecommunications apparatus and software; installation, 
maintenance, monitoring, debugging, testing and repair of computer software; installation, maintenance, monitoring, 
debugging, testing and repair of communications protocols and data streaming; installation, maintenance, testing, 
monitoring, developing, debugging and repair of communications software, traffic management software and 
communications protocols; computer services for implementing, managing, monitoring and testing communications 
protocols over the Internet, intranets, extranets, mobile telephone networks or over any other communications or 
information network or global computer network, or by any other electronic means, including wireless, cable, satellite and 
cloud; monitoring, analyzing and testing the safety and security of communications apparatus, software, servers and 
protocols; hosting a web site that allows computer users to upload, download, share, exchange, receive, post, edit, 
display, store, organize and otherwise provide data, files, images, graphics, sound, text, documents, messages, videos, 
audio content and other information over the Internet, intranets, extranets, mobile telephone networks, or over any other 
communications or information network or global computer network, or by any other electronic means, including by 
email, wireless, cable, satellite and cloud; design, development and testing of computer systems and configurations for 
use as, or in conjunction with data centers including off-site data centers; technical consultation services in the fields of 
information technology, communications and telecommunications; research and development of communications and 
telecommunications products; testing of computer hardware, software and telecommunications apparatus and protocols; 
design and development of computer hardware and software to allow users to upload third party computer applications 
through a web interface; hosting the websites of others; design, development and testing of computer hardware and 
software and implementation of computer software that allows the user to operate in a secure environment that enables 
secure-mode access to e-mail, electronic databases, the Internet, intranets, extranets, mobile telephone networks, and 
other communications networks, information networks and global computer networks; research and development of 
computer systems and applications in connection with communications over the Internet, intranets, extranets, mobile 
telephone networks, or over any other communications network, information network or global computer network, or by 
any other electronic means; design and development of computer software for enabling and managing cross-domain 
information systems; design, development and testing of computer hardware and software for systems vulnerability 
analysis; design and development of encryption software; installation, maintenance and repair of videoconferencing 
software; design, development, installation, maintenance and repair of communications and telecommunications 
software; design and development of web pages and websites; computer services in the nature of customized web pages 
featuring user-defined information, personal profiles and information; computer services, namely, hosting online web 
facilities for others for organizing and conducting online meetings, conferences, gatherings, presentations and interactive 
discussions; hosting of digital content on the Internet, namely, online journals and blogs; website hosting services; 
installation, monitoring and debugging of computer software, applications and firmware used in computer networks and 
data centers; leasing of computer processing systems and virtual computer processing systems to enable processing, 
broadcasting, dissemination, uploading, downloading, exchanging, sharing, transferring, receiving, posting, editing, 
displaying, storing, organising or otherwise transmitting data; computer services, namely, computer and computer 
software programming, engineering and development services for interactive communications and broadcasting 
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applications; rental or leasing of computer hardware and software; design services; research and development of new 
products; electronic data storage services, computerized data storage services; providing electronic data storage 
services for others; data warehousing services; computerized data storage services; sub-contracting of consultancy 
services in relation to computer systems, software, hardware and information technology; provision of search engines for 
the Internet and for internal databases; computer and computer software programming, engineering and development 
services for data retrieving and screening; services for managing, monitoring and testing secure communications over 
computing architectures; information, advisory and consultancy services relating to all of the aforesaid services.
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Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

3475701    26/08/2016
[International Registration No. : 1323983]
Danal Entertainment Co., Ltd
(Seohyeon-dong, Bundang First Tower), 9F, 55, Bundang-ro, Bundang-gu, Seongnam-si Gyeonggi-do 13591 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Video screens; theatre glasses; neon signs; karaoke machines; juke boxes, musical; sound recording and sound 
reproducing apparatus and instruments; ear phones; set-top boxes; computer software for processing digital music files; 
computer software for controlling the operation of audio and video devices; computer software for creating and editing 
music and sounds; computer hardware; downloadable music files; phonograph records featuring music.

Cl.41;Providing information about education; providing on-line music, not downloadable; recording studio services; 
arranging and conducting nightclub parties; karaoke machine rental services; karaoke lounge services; providing karaoke
facilities.
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Priority claimed from 29/01/2016; Application No. : 015055783 ;European Union 

3477085    26/07/2016
[International Registration No. : 1324839]
KRAIBURG STRAIL GmbH & Co. KG
Göllstraße 8 84529 Tittmoning Germany

Address for service in India/Attorney address:
L.S. DAVAR & CO.,
32, RADHA MADHAB, DUTTA GARDEN LANE, KOLKATA-700010

Proposed to be Used
IR DIVISION
Cl.8;Hand tools and implements, hand-operated (included in this class), in particular for the assembly of plates and 
shaped parts.

Cl.19;Non-metallic building materials; plates, shaped parts and assembly elements, in particular rail chamber elements 
and track frame supports of rubber, rubber mixtures, rubber-type material and plastic, in particular for roadbuilding and 
rail engineering.
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Priority claimed from 02/03/2016; Application No. : 20160380 ;Belarus 

3478300    26/04/2016
[International Registration No. : 1324348]
Obshchestvo s ogranichennoy otvetstvennostyu "Sokhra group"
ul. Nemiga, d.40, k.405 220004 Minsk Belarus

Proposed to be Used
IR DIVISION
Cl.12;Motor buses; motor cars; sports cars, parts and details thereof included in this class; automatic loaders, 
caravans; trucks; tractors; trailers [vehicles]; vans [vehicles], parts and details thereof included in this class.

Cl.35;Import-export agencies; commercial information agencies; demonstration of goods; marketing studies; business 
information; marketing research; marketing; organization of exhibitions for commercial or advertising purposes; 
organization of trade fairs for commercial or advertising purposes; commercial intermediation services; presentation of 
goods on communication media, for retail purposes; auctioneering; sales promotion for others; advertising; on-line 
advertising on a computer network; procurement services for others [purchasing goods and services for other 
businesses]; retail and wholesale services related to the goods mentioned in class 12.

Cl.37;Repair information; car wash; vehicle wash; vehicle maintenance; motor vehicle maintenance and repair; vehicle 
service stations [refuelling and maintenance]; vehicle cleaning.
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3478797    31/12/2015
[International Registration No. : 1324469]
Dream Broker Oy
Energiakuja 3 FI-00180 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware and software.

Cl.37;Updating and maintenance of computer hardware.

Cl.38;Data communication services; transmission of data; streaming of video material on the internet; providing access 
time to a computer database.

Cl.41;Providing online education and e-learning services; computerized training and education services relating to the 
training of management and of personnel; providing a service for production of educational training videos and tutorials; 
providing consultation in planning and production of videos for use in corporate educational training; publication and 
sharing of training tutorials and videos (term too vague in the opinion of the International Bureau – Rule 13(2)(b) of the 
Common Regulations); providing training relating to the software for production of videos.

Cl.42;Design, development, updating and maintenance of computer software, design and development of computer 
hardware; development and provision of software solutions for corporate and institutional training, communication and 
other internal purposes; development, provision and maintenance of software tool for production of videos and for 
sharing of videos; providing support relating to the software for production of videos; development, programming and 
maintenance of internet databases and web sites; computer software rental services.
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3478804    27/02/2015
[International Registration No. : 1324929]
BARBIERI CREAZIONI S.P.A.
Via Giuseppe di Vittorio, 34 I-25037 PONTOGLIO (Brescia) Italy

Proposed to be Used
IR DIVISION
Cl.14;Agate; crude or semifinished black amber; amulets (jewellery); anchors (clock and watch making); rings 
(jewellery); silver thread; silver, unwrought or beaten; barrels (clock and watch making); anchors (clock and watch 
making); cuff links; bracelets [jewellery]; watch bracelets (straps); busts of precious metal; watch cases; cases for clock 
and watch making; watch chains; chains [jewellery]; pendants; necklaces [jewellery]; chronographs (watches); 
stopwatches; chronoscopes; diamonds; tie clips; statues of precious metal; statuettes of precious metal; gold yarn 
[jewellery]; wire of precious metal [jewellery]; silver thread; copper tokens; jewellery; cloisonné jewellery; signs of 
precious metals; iridium; hands (clock); alloys of precious metal; ingots of precious metals; clockworks; medals; lockets 
(jewellery); precious metals, unwrought or semi-wrought; watch springs; coins; works of art of precious metal; olivine 
(gems); earrings; ornaments of yellow amber; ornaments of ivory; ornaments (jewellery); ornaments in black amber; shoe 
ornaments of precious metal; hat ornaments of precious metal; gold, unwrought or beaten; pendulums (clock and watch 
making); atomic clocks; wristwatches; watches (wrist and pocket watches); control clocks (clocks mothers); electric 
clocks; osmium; palladium; pearls made of ambroid (pressed amber); pearls (jewellery); beads for making jewelry; semi-
precious stones; precious stones; platinum (metal); fantasy key chains; dials (clock and watch making); sundials; 
rhodium; gears (watch); ruthenium; boxes of precious metal; cases for watches; jewellery caskets; caskets for watches; 
tie pins; brooches [jewellery]; ornamental pins; pins [jewellery]; spinel (precious stones); rhinestones; chronometric 
instruments; alarm clocks; watch glasses; clocks and watches; bracelets.

Cl.18;Clothing for animals; rings for umbrellas; saddlebows; saddlery articles; key cases [leather]; fastenings for 
saddles; bandoliers; hiking sticks; walking sticks; sticks for umbrellas; cases designed to contain toiletries said vanity 
cases; trunks; travel trunks; shoulder bags for use by children; sport bags; knitted bags; purses; travel handbags 
[leather]; bridles (harness); saddlery; kid; envelopes of leather for packaging]; briefcases; leatherboard; cases of leather 
or leather board; halters; leather straps; collars for animals; collars for horses; fur-skins; horse blankets; leather cords; 
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leather straps; leather straps [saddlery]; harness straps; leather, unworked or semi-leather; horseshoes; threads of 
leather; leatherette [imitation leather]; sheaths for umbrellas; whips; knee pads for horses; trappings of saddles for 
horses [liners]; caparisons (riding); leather trimmings for furniture; gaskets for harness; leashes [leather]; imitations of 
leather; handles for walking sticks; handles for umbrellas; handles for suitcases; bum bags; backpacks for carrying 
babies; chin straps of leather; bits [harness]; muzzles; parasols; blinders [harness]; animal skins; finished leathers; 
suedes different from those for cleaning; fur [animal skins]; goldbeaters' skin; pieces of rubber for stirrups; map holders 
[wallets]; wallets; reins [bridle]; shopping bags; handbags; leather upholstery for furniture; pouches of leather; feed bags 
for horses; bags [envelopes, pouches] of leather for packaging; bags for campers; beach bags; traveling bags; bags for 
climbers; grocery tote bags; boxes of leather or leather board; vulcanised fiber boxes; hat boxes of leather; butts [parts of 
hides]; seats to stick; saddles for horses; stirrups; stirrups leather; whalebone handles for umbrellas or parasols; frames 
of umbrellas or parasols; frames for hand bags; traces [harnesses]; suitcases; briefcases; suitcases for clothes for trips; 
valves of leather; backpacks.

Cl.25;Clothing made of imitation leather; leather clothing; clothing for motorists; clothing for cyclists; clothing for 
gymnastics; clothes; bathrobes; non-slipping devices for footwear; articles of clothing; bandanas [headscarves]; bibs not 
of paper; beanies; caps; under garments; sweat-absorbent underwear; blouses; boa (fur neck); bodies [jerkins]; 
suspenders; bolts for football boots; bustiers; overshoes [rubber overshoes]; caps; footwear; sports footwear; socks; 
sweat-absorbent stockings; socks; slippers; trousers; blouses with short sleeves; shirts; smocks; bodices (lingerie); 
hats; top hats; paper hats [clothing]; coats; caps [clothing]; hat frames (skeletons); footmuffs, not electrically heated; 
belts [clothing]; portfolio belts [clothing]; tights; collars [clothing]; removable collars; camisoles; headwear [headgear]; 
neck scarves (mufflers); ear muffs [clothing]; layettes; corsets; swim suits; beachwear; masquerade costumes; ties; 
ascots; bathing caps; shower caps; headbands [clothing]; handkerchiefs [clothing]; silk pocket squares; fittings for 
footwear; ready-made linings [parts of clothing]; gabardine [clothing]; leggings; jackets; jackets for fishing; garters; 
skirts; aprons clothes; aprons [clothing]; body shapers [undergarments]; gloves [clothing]; gloves that cover only the 
forearm; ski gloves; welts for footwear; mackintoshes; ready-to-wear clothing; clothing of paper; knitted garments; 
jerseys [clothing]; leggings; leggings [pants]; liveries; knitwear [clothing]; knitwear; sweaters; muffs [clothing]; maniples; 
capes; mantillas; masks for sleeping; miniskirts; miters [hats]; underpants; bathing trunks; waistcoats; pants; parka; furs;
furs [clothing]; breast enhancer pads [parts of clothing]; chasubles; pajamas; wristbands [clothing]; ponchos; pullovers; 
tips for footwear; suspenders for women; suspenders for men; bra; heelpieces for footwear; heelpieces for stockings; 
sandals; flip flops; sari; sarong; shoes; espadrilles; bathing shoes; athletic shoes; beach shoes; shoes for football 
players; shoes for sports; ski boots; shawls; scarves; lace boots; wimples [clothing]; coats; surcoats; dress shields; 
knee-high stockings; petticoats; slips [undergarments]; boots; fur stoles; soles; insoles; heels; pockets of garments; tee-
shirt; togas; uppers; shoe uppers; turbans; ski suits nautical; suits [clothing]; uniforms; veils [clothing]; visors 
[headgear]; hooves [shoes]; gaiters; babies' pants (clothing); shoe straps.

Cl.26;Needles; needles for shoemaker; sewing needles; needles for combing wool; needles for mending; needles for 
binding; needles for saddlers; articles of ornament for the hair; articles of haberdashery except the wires; cases for 
needles; mustache hairpieces; false beards; curlers; electric hair curlers; darning lasts; edgings for clothing; buttons; 
press buttons; expanding bands for holding sleeves; braces for guiding children; hair extension; real hair; boxes for 
needles; hair bands; zippers; zippers for bags; fastenings for clothing; numerals or letters for marking linen; figures for 
marking linen; chenille [trimmings]; rosettes [trimmings]; cords fort clothing; cords for beading; cords of wool for 
clothings; braided cords; crowns in artificial flowers; hair coloring caps; bearings-tip needles; bearings tip-pins; badges 
not of precious metal; badges ornamental; thimbles; hair extensions; appliques [haberdashery]; hair bands; belt clasps; 
clasps [hairpins]; clips for braces; knitting needles; festoons [embroidery]; buckles [clothing accessories]; buckles for 
shoes; dress body fasteners; shoe buckles; false hems; top-knots (pompoms); artificial flowers; hairpins waving hair; 
fringes; frills [embroidery]; artificial fruit; frills for clothing; lace for edgings; hooks [haberdashery]; hooks for corsets; 
shoe hooks; artificial garlands; bodkins; letters for marking linen; glitter [trimmings]; trouser clips for cyclists; hairpins 
[clips]; tassels [trimmings]; elastic tape; tapes [trimmings]; ribbons for awards; pleating tapes for curtains; eyelets for 
shoes; eyelets for clothing; ornaments for shoes [not of precious metal]; hat ornaments [not of precious metal]; wigs; 
trimmings; birds' feathers [clothing accessories]; beads other than for making jewellery; competitors' numbers; hot-glued 
patches for the repair of articles in textile material; patches glued hot for ornament of textile [haberdashery]; feathers 
[clothing accessories]; ostrich feathers [clothing accessories]; hair nets; silver embroidery; gold embroidery; bobbins for 
storing embroidery threads or wool [not parts of machines]; mica spangles; boxes for sewing; scallop [lace]; trimmings 
for clothing; shoulder pads for clothing; brooches [clothing accessories]; pins other than jewellery; hair pins; shuttles for 
making fishing nets; whalebones for corsets; collar supports; shoe laces; toupees [fake hair]; hair braids; picot [lace]; 
embroidering crochet hooks; skirt flounces; spangles for clothing.
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3479209    17/03/2016
[International Registration No. : 1324604]
TYCO INTERNATIONAL SERVICES GmbH
Freier Platz 10 CH-8200 Schaffhausen Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; compositions for fire extinguishing and prevention; fire extinguishing chemicals; 
chemicals for fighting forest fires; fire suppression chemicals; fire extinguishing foaming concentrates; fire extinguishing 
foaming surfactants; fire extinguishing fluorochemical surfactants; compositions for absorbing spills; chemical agents 
for controlling hazardous spills; fireproofing preparations; fire resistant chemicals; fire extinguishing compounds; fire 
extinguishing preparations; fire extinguishing media; preparations and substances, chemical compositions for fire 
retardeuses; fire extinguishing compositions, in particular foam fire extinguishing compositions and foams; compositions
for protection against fire; chemical preparations for the prevention and fire control; dry chemical fire-extinguishing; dry 
chemical for suppression of fires; fire-extinguishing foam; foam for suppression of fires.

Cl.6;Hardware; small items of metal hardware; pipes, tubes and hoses and nozzles therefor, including valves of metal; 
pipes and tubes of metal; safes [strong boxes]; fire-proof housings of metal (not including furniture); building materials of 
metal; information and advertising screens of metal; doors, gates, windows and window coverings of metal; devices for 
protecting windows of metal; metallic fire doors; nozzle and a nozzle tube ends; systems for tubes of metal; props 
channels and nozzles of metal; security boxes, containers, fasteners and shutters of metal; security lock cylinders of 
metal; roller shutter doors made of metal for security purposes; protective screens of metal; grooved couplings of metal; 
couplings for pipes of metal; mounting presses for pipe nozzles of metal; nozzles for aerosol delivery systems for 
biological and chemical decontamination.

Cl.7;Compressors, pumps and fans; motors and engine units, generic parts of machines; handling and transfer 
equipment; mechanical hose reels; of valves and nozzles for machines and engines, spare parts and accessories 
therefor; actuators for valves and nozzles and parts therefor; mechanisms for actuators; suction diffusers of metal; 
slotted filters of metal; filters (electric).

Cl.9;Scientific, nautical, surveying, electric, photographic, cinematographic, optical, weighing, measuring, signaling, 
checking (supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images, including data processing apparatus, copying and communication, and computer 
peripherals; of computer hardware; recorded content; software; computer; computer servers; displays, television 
receivers, apparatus for filming and video devices; radio receivers and audio devices; video cameras; video systems; 
closed circuit television systems; video surveillance hardware and software; video surveillance cameras; video 
surveillance systems; Security surveillance apparatus; electric and electronic video surveillance installations; image 
processing apparatus; lasers not for medical purposes; thermal imaging apparatus for vision; detection systems; 
communication equipment; computer network equipment and data communication; alarms and alarm equipment; 
signaling apparatus; access control devices; alarm buttons; telecommunications equipment and data networks; 
management systems and tracking of goods; management software for the selection and gas filters; network routers; 
wireless routers; devices, instruments and cables for electricity; safety devices, safety and signaling; controllers, 
displays and instruments for measuring, detecting and monitoring; data processing equipment and computers; computer 
hardware and parts, fittings and accessories for it; computer software; downloadable software; downloadable electronic 
publications; downloadable computer software applications; use with software applications for mobile devices; computer 
software for controlling and managing access server applications; hardware and software systems and devices; hardware 
and software, hardware and software systems for use with apparatus, security systems and devices, health detection, fire 
suppression and access control, anti-intrusion, customers, of tracking, inventory loss prevention, services for companies 
and individuals, customer traffic, environmental management of lighting and energy; anti-theft alarms, keyboards for anti-
theft alarms and anti-theft alarm control panels; detectors; magnetic and electromagnetic object detectors; transponders; 
antennas; plastic labels, tags, and readers, sensors, transmitters, electronic controllers and receivers using radio 
frequency identification (rfid), microwave signal, electromagnetic, radio frequency acoustomagnétique and tracking 
individuals or drawing, vehicles, animals or goods; electronic apparatus for monitoring and tracking, namely stain 
removers and deactivators for use in marking labels and inventory control and anti-theft equipment; stain removers and 
deactivators, hooks and hooks for stain removing for use with markers electronic inventory control and anti-theft 
equipment; and electronic and downloadable user manuals sold together with all the aforesaid articles as a unit; sensors 
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and detectors; sensors and detectors for data collection for the purposes other than medical; sensors for collecting data 
transmission to insurance in connection with the state of goods; sensors for collecting data transmission to insurance in 
connection with the state of business premises; sensors for collecting data transmission to insurance in connection with 
the state of housing; sensors and detectors for the collection, processing and data transmission using the Internet 
technology goods; data-guiding apparatus; software for the distribution of data; motion sensors; beam optical sensors; 
infrared sensors; sensors for detecting, counting and monitoring of people; computer software for operating, monitoring, 
monitoring and control anti-theft alarms, inventory control systems, anti-theft devices, monitoring devices for monitoring 
of persons and goods; hardware and software for connecting apparatus, systems and devices; hardware and software for 
operating, control, management and monitoring of systems, apparatus and devices; hardware and software for the remote
control, remote operation, remote monitoring and remote management of systems, apparatus and devices; hardware and 
software for the remote control, remote operation, remote monitoring and remote control apparatus, systems and devices,
control, operating, monitoring and management of cloud being of metal, via the Internet or wireless networks; life saving 
and protecting equipment; protective helmets; fire alarm systems; electric control panels; touch sensitive control panels; 
repeaters; -devices; thermostats; wireless fire alarm systems; fire detectors; smoke detectors; carbon monoxide 
detectors; heat detectors; fire sensors; fire hoses; fire hose nozzles; alarms against fire; smoke alarms; carbon monoxide 
alarms; escape routes; fire beaters; fire engines; sprinkler systems for fire protection; fire trucks; fire cars; fire engines; 
extinguishers; fire boats; fire-resistant covers; fire-resistant clothing; fire-resistant gloves; fire-resistant suits; apparatus 
for fire protection; fire detection apparatus; fire-extinguishing apparatus; apparatus for fire extinguishing; fire 
extinguishing systems; fire suppression systems; a sprinkler systems for fire protection; a head of sprinkler systems for 
fire protection; detection and control equipment for smoke; equipment for control and detection of heat; equipment for 
detection and for fire control; automatic fire extinguishing equipment; electric fire alarms; ice breakers housings for fire; 
asbestos screens for firemen; sprinkler systems for fire extinguishing; rescue ladders (safety equipment); fire-
extinguishing apparatus for automobiles; sprinkling devices for fire control; alarms for the detection of inflammable 
gases; the dispersion systems using chemical foam and/or powder; storage containers for fire-extinguishing agents; 
flame detection instruments; fire suppression nozzles; equipment for dry chemical dispersing chemicals and foam fire 
fighting; security cameras; security alarms; security warning apparatus; security check apparatus; personal security 
alarms; electronic safety markers; radio frequency identification markers (RFID); electromagnetic markers; 
acoustomagnetic tags; radio frequency identification tags (RFID); magnetic labels; acoustomagnetic tags; readers for 
radio frequency identification (RFID); electromagnetic drives; acoustomagnetic players; sensors for radio frequency 
identification (RFID); electromagnetic sensors; acoustomagnetic sensors; transmitters for radio frequency identification 
(RFID); electromagnetic transmitters; acoustomagnetic transmitters; receivers for radio frequency identification (RFID); 
electromagnetic receivers; acoustomagnetic receivers; electric controllers for acoustomagnetic sensor detection 
systems; electronic controllers for RFID readers; automatic access security apparatus; downloadable security software; 
systems software for controlling the environmental, access and security of a building; control panels for security alarms; 
motion detectors; input devices for detecting movement; electronic motion sensitive switches; motion sensors for 
security lighting; electronic sensors; security alarm systems; systems for wireless security alarms; anti-theft alarms; 
keyboards for anti-theft alarms; control panels for anti-theft alarms; electronic article surveillance devices; electronic 
apparatus for monitoring and tracking; intercoms; intercom apparatus; waste and public address systems; nurse call 
systems; monitoring devices; vehicle tracking apparatus; radar systems; sonar systems; digital signage; mass 
notification systems; head protection; eye; ear protection; face protection; safety helmets; protective helmets and 
clothing; insulating breathing apparatus; breathable compressed air tanks for use by emergency personnel services; face 
masks for breathing; communication devices; safety clothing for use by firefighters, industrial workers first speakers, and 
military personnel; personnel tracking systems; personal security alarm systems; respirators for filtering air; filters for 
respiratory masks; gas masks; flame detection apparatus; air breathing apparatus; respiratory equipment for air 
purification; infrared location; computer software for use in management for emergency management, providing tracking, 
monitoring and tracking the personal emergency services and their equipment and apparatus; gathering and 
transmission of voice, data and video across multiple network infrastructures and communications protocols; hardware 
and software systems for monitoring equipment and goods using GPS data on a device on the goods and monitoring 
equipment; two-way radio sets and devices, microphones and loudspeakers and amplifiers for wireless voice thereof; 
electronic devices for assistance to emergency personal services relating to assistance for persons who need, including 
sensors for determining status of people and electronic apparatus for sending alerts emergency personnel services; 
apparatus for monitoring the size, the number, flow management and moving objects in a zone; apparatus, electronic 
components, systems and accessories identification, tracking, of monitoring and tracking of goods and of personnel; 
position markers; personnel encoded identification badges; patient encoded bracelets; markers tracking of goods; 
capacity temperature sensors with radio communication and low frequency, infrared; wireless input modules for 
electronic data reading devices and systems for monitoring and personal articles; computer software for access to 
physical objects, goods and buildings; software for collecting information for the management and inventory of goods, 
control anti-shoplifting and loss prevention, condition monitoring devices, the traffic patterns of customer compliance, 
analysis transactions in a retail outlet, video enabled applications and store execution functions; application software; 
application software for use with mobile electronic devices; application software for wireless devices; computer software 
for monitoring and controlling devices and systems for the management of roads and tunnels; flame detectors; flue gas 
detectors; gas sensors; gas alarms; gas testing instruments; gas detecting apparatus, including gas detection apparatus 
and wireless mobile; alarm devices in case of gas leakage; gas testing instruments; alarm stations; control devices; 
devices for programmable logic controller (PLC) (API); aerosol delivery systems for biological and chemical 
decontamination; fire hose.

Cl.11;Apparatus for lighting, heating, steam generating, refrigerating, drying, ventilation, water supply and sanitary 
purposes; air cleaning devices; pressure tanks and parts therefor; hydrants; fire fans for removal of smoke, gases and 
vapors; air flow regulators to retard and development of a fire; reduction of air and for slowing the progression of a fire; 
emergency lighting; Emergency lighting apparatus; emergency lighting installations; security lighting; lamps for security 
lighting; motion sensitive security lights; lighting for use in security systems; security lighting incorporating heat 
activated sensor, motion sensor-activated or by using infrared activated sensor; Regulating and safety accessories for 
water and gas installations; security lights; fittings and valves of metal for pipes and water installations; fittings and 
valves of metal for pipes and gas installations; regulating and safety accessories for water and gas apparatus; radiators, 
boilers and burners; filters for industrial use; heating equipment, ventilation and air conditioning, air purification; air 
treatment equipment; HVAC systems (heating, ventilating and air-conditioning).

Cl.17;Pipes, tubes and hoses and nozzles therefor, including valves, not of metal; articles and barrier and insulating 
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materials; heat-insulating materials and items; electrical insulating materials and articles; materials and articles of fire-
resistant and fire prevention; fire seals; fire-resistant expansion joints; fire-resistant insulating boards; glass fiber 
fireproof textiles; dilatant cushions for preventing the progression of a fire; light mineral wool boards for fire protection; 
containing polyamide foam laminate for fire retarder; safety curtains; barriers for protection against heat; insulation with 
sealing functions for heat protection; casings for pipes of rubber for protection; insulators for use in the protection of 
buildings; plastic; molded and extruded plastic in the form; tubes; pipe couplings and joints not of metal; fluid seals; 
joints for pipes; fluid pipes and connectors and attachments therefor.

Cl.19;Materials and building parts and building; doors, gates, windows and window coverings not of metal; information 
and advertising screens not of metal; emergency panels not of metal; tubes and pipes and attachments therefor, 
including valves, not of metal; fireproof bricks; fireproof clay; fireproof tiles; fire-resistant wood; fireproof cement 
coatings; fire retardeur glass for building; fire-resistant collars for pipes (not of metal); non-metal fire-resistant glazing; 
fire protection screens not of metal for electric cables and conduits; fire inhibiting chipboard panels for building; fire 
proof boards (not of metal) for use in building; fire seals in the form of building materials; fire retarder panels for building 
not of metal; fire protection materials for building not of metal; non-metallic fire doors; ducts not of metal; plastic security 
windows allowing communication; safety glass for use in building; safety roller shutters non-metallic building materials; 
security door casings not of metal for building; non-metallic safety gratings for the exterior of buildings; outdoor portable 
safety boxes made of non-metallic materials; protective glass; non-metallic security doors; heat protective glass for 
building.

Cl.35;Retail sale services; inventory services; inventory management services; inventory services, namely 
computerized inventory control; tracking and monitoring of business transactions; sales volume tracking for others; 
stock control services; advice and information in the fields of inventory management of cloud and cloud not; advice and 
information in the field of cloud goods and tracking cloud not, namely monitoring and tracking inventory of cargo, and 
monitoring inventory and warehouse at retail outlets; analysis of inventories in retail stores and sales data; analysis of 
business data; business consultancy services relating to corporate performance; procurement services for others; 
assistance, business management and administration services; analysis, research and business information; market 
study; collection and systematization of business data; commercial information services; data collection; provision of 
business statistical information; preparation of business reports; business consultancy services relating to quality 
management.

Cl.36;Insurance underwriting; financial affairs; monetary affairs; real estate affairs; Guarantee services; insurance; 
evaluation of insurance; fire insurance underwriting; advice on fire insurance; financial services; insurance services; 
investment services; underwriting services; providing financial data; the provision of financial data for insurance 
services; the provision of data for financial investment services; the provision of data for financial underwriting services; 
Provision of financial information; provision of financial information for insurance services; the provision of information 
for financial investment services; the provision of information for financial underwriting services.

Cl.37;Cleaning and maintenance; installation, maintenance and repair of alarms for safes and locks; installation, 
maintenance and repair of HVAC (heating, ventilating and air-conditioning); repair and maintenance of buildings; repair of 
fire alarms; Installation of fire alarms; fire protection during construction; installation of fire detection systems; the repair 
of damages caused by fire; fire extinguisher recharging services; installation of fire-resistant coatings; maintenance and 
servicing of fire alarm installations; advice services with regard to the installation of fire prevention equipment; providing 
information on repair or maintenance of fire alarms; installation of security systems; installation of security fences; repair 
of security locks; installation of security apparatus; application of security glazing films; maintenance and servicing of 
security alarms; installation of safety equipment; information services relating to the installation and maintenance of 
security systems; advice services with regard to the installation of safety equipment; construction, repair, installation, 
inspection, maintenance, integration and evaluation in connection with systems for fire protection, electric 
communication systems, alarms, systems access control and security, ventilation and air conditioning, pipes, the 
nozzles, valves and valve actuators, equipment and electronic monitoring apparatus, systems management of traffic and 
transport, heating and temperature detection; rental of machines and equipment relating to building sites; installation, 
maintenance and repair services for apparatus of fire protection and fire, apparatus for monitoring and security apparatus 
and systems in connection with these; installation and maintenance of systems for fire protection; technical consultancy 
in the field of building engineering; advisory services relating to the installation and maintenance of responding to and 
control of alarms and security alarms; advisory services relating to the installation and maintenance of security systems 
for vehicles and vehicle navigation; repair of clothing for protection against fire; installation, repair and maintenance of 
burglar alarms, keyboards anti-theft alarm and control panels for anti-theft alarms, the magnetic and electromagnetic 
detectors, transponders, the antennas, encoded micro particles, electronic equipment for detecting, radio frequency 
identification (rfid), labels, markers, readers, sensors, transmitters, receivers and microwave electrical controllers, 
electromagnetic radio frequency and acoustomagnetic, electronic apparatus for monitoring and tracking customer, 
apparatus for electronic monitoring and tracking, the stain removers and deactivators for use in marking labels and 
inventory control and anti-theft equipment, deactivators the including hooks, markers, marker stain removers, including 
hooks.

Cl.38;Telecommunication services; the transmission, reception and processing of sound; electronic mail and 
messaging services; computer communication and access to the Internet; data transmission; computer transmission; 
transmission of digital information; wireless electronic transmission of data; transmission of telecommunications and 
electronic transmission; providing access to internet sites using a technology that enables users to view, track, 
programming, control and management systems, heating electric, energy level security and residential and commercial.

Cl.41;Education; providing of training; publication and reporting; competitions, conferences and exhibitions; teaching 
and education; technical training relating to fire risks; training in fire fighting; technical training relating to safety; training 
in health and safety.

Cl.42;Scientific and technological Services and research and design relating to the; industrial analysis and research 
services; design and development of computer hardware and software; development, programming and installation of 
software; development of computer hardware; services, hosting of software as a service and rental of computer software; 
rental of computer hardware facilities; advice and information for computer; computer security, protection and 
restoration; copying and data conversion; data encoding services; testing, quality control and authentication; design 
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services; design and paper making systems for fire extinguishing; technical advice relating to fire prevention; data 
security; computer security consultancy; research relating to safety; monitoring of computer security systems; design, 
development and programming of Internet security programs; rental of Internet security programs; data migration 
services; design services relating to anti-theft alarms, keyboards anti-theft alarm and control panels for anti-theft alarms, 
the magnetic and electromagnetic detectors, electronic equipment for detecting, radio frequency identification (rfid), 
labels, markers, readers, sensors, transmitters, receivers and microwave electrical controllers, electromagnetic radio 
frequency and acoustomagnetic, electronic apparatus for monitoring and tracking customer, apparatus for electronic 
monitoring and tracking, the stain removers and deactivators for use in marking labels and inventory control and anti-
theft equipment, deactivators the including hooks, markers, marker stain removers, including hooks; design of computer 
software for monitoring and controlling of roads and tunnels; design of computer software for monitoring urban traffic; 
scientific and industrial research; engineering consultancy services; design services relating to protection systems and 
fire extinguishing and and security systems tracking and apparatus for these systems and computer software for these 
systems and apparatus; maintenance of computer software systems for protection and fire extinguishing systems and 
security and monitoring for these systems and apparatus; design services relating to the management of traffic and 
transport systems and systems for about telecommunication; design and engineering of heating and cooling systems and
detection systems; technical project studies; technological consultancy services for fire prevention; quality control; on-
site inspection of goods for quality control; Check and inspection services for alarm devices in the event of fire; check 
and inspection services for fire suppression systems; check and inspection services for security and video surveillance 
equipment; check and inspection services for smoke detectors; check and inspection services for fire extinguishers; 
check and inspection services for intrusion systems; check and inspection services for sprinkler systems; check and 
inspection services for emergency lighting; check and inspection services for security systems; design of fire protection 
systems; design of security systems; design of solutions for the retail trade; development and testing of devices, 
apparatus and equipment for fire extinguishing; computer programming relating to tracking, monitoring and processing 
images; analysis, collection of information and consultancy services relating to traffic piétonne; design and development 
of home security systems; systems analysis and engineering in the field of home security systems; operation of 
computer systems and computer networks; operation of computer systems and computer networks using a technology 
that allows the user to keep track of or remote monitoring of electrical systems, heating and energy security, and that 
enables users to fit the use energy-defined or pre-programd times; operation of computer systems and computer 
networks using a technology that enables monitoring and remote control, by wireless communication, of devices for 
monitoring and controlling of electricity, heating and energy security; providing updates of information technology for 
domestic security systems via the global computer network; design of protective clothing; providing access to non-
downloadable software; providing access to non-downloadable software for use with apparatus, security systems and 
devices, health, and removing of fire detection, access control, anti-intrusion, customers, of tracking, inventory loss 
prevention, services for companies and individuals, customer traffic, environmental management of lighting and energy; 
providing software as a service; providing temporary use of non-downloadable software for tracking packages and freight 
over computer networks, the Internet or intranet systems; providing software as a service for use with apparatus, security 
systems and devices, detection, health and fire suppression, monitoring of burglar and security, access, customers, of 
tracking loss prevention, inventory, services for companies and individuals, customer traffic environmental, energy 
management, and lighting; consultancy and design services, integration and support in the field of computer hardware 
and software, devices and hardware and software and systems; cloud computing services for the management, 
maintenance, the diagnosis, monitoring and control apparatus, security systems and devices, health, and removing of fire 
detection, access control, anti-intrusion, customers, of tracking, inventory loss prevention, services for companies and 
individuals, customer traffic, environmental management of lighting and energy; services for computer systems 
management, environmental energy, access and security in buildings for heating, ventilation and air conditioning, lighting 
of buildings; advice and information relating to energy and management of cloud (cloud; calibration measuring services; 
technological services for energy management of a building; technological services relating to the environment of 
buildings, lighting control and monitoring systems for HVAC systems; technological services for systems controlling 
access to buildings of the environment; advice and information in the field of technological apparatus, devices and 
systems cloud and management of cloud not of energy, management lighting and lighting and energy.

Cl.45;Security services for the protection of property and individuals; security services, security, safety and care; fire 
fighting services; maintenance of fire alarms; fire prevention consultation; rental of fire extinguishers; rental of fire 
alarms; the information on rental of fire alarms and fire-extinguishing apparatus; services of fire detection and removal; 
advice relating to fire prevention; consulting services for assessing fire places; alarm monitoring; monitoring of security 
systems; monitoring of burglar alarms and security; electronic monitoring services for security purposes; security 
guards; guards of metal for buildings; information relating to security guards; the reaction of services and alarm 
verification; tracking and monitoring of alarm and security systems, systems water flow and home automation; 
centralized burglar or fire alarms; systems for access control to buildings, heating security services, ventilation and air 
conditioning, lighting of buildings; security services in the field of monitoring and telephone calls from subscribers and 
notifying emergency facilities; recovery of stolen goods; management services for pets, homes, people and businesses; 
advice, including through a call center, for any of the above-mentioned services; concierge services for others, namely 
conducting personal arrangements and reservations and custom providing customer-specific information to meet 
individual needs relating to all the aforesaid services; rental of fire fighting equipment; monitoring systems related to fire 
protection and fire-extinguishing and and security systems tracking and apparatus for these systems and computer 
software for these systems and apparatus; control security systems for buildings; access control; services of intrusion 
detection and monitoring; surveillance services; closed circuit surveillance; rental of apparatus and equipment for safety 
monitoring; reconnaissance and surveillance services; scientific analysis of video surveillance for the prevention of theft 
and escroqueries; monitoring cloud services; cloud closed circuit surveillance; cloud rental of apparatus and equipment 
for monitoring cloud security; cloud services in reconnaissance and surveillance; scientific analysis video monitoring 
cloud for the prevention of theft and escroqueries; tracking and monitoring equipment for computer security, life-saving, 
safety and performance; cloud security services for the protection of property and individuals; advice and information in 
the field of security, detecting fire suppression and access control, anti-intrusion prevention, and loss environment in the 
cloud and buildings not cloud and apparatus in the fields, security systems and devices, and removing of fire detection, 
access control, anti-intrusion prevention, and environmental loss of buildings.
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Priority claimed from 11/08/2015; Application No. : 014454755 ;European Union 

3479343    21/01/2016
[International Registration No. : 1325091]
PARKWOOD TOPSHOP ATHLETIC LIMITED
Colegrave House, 70 Berners Street London W1T 3NL United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; trunks and travelling bags; travel cases; luggage; suitcases; holdalls; 
portmanteaux; valises; bags; handbags; shoulder bags; toiletry bags; carrier bags; rucksacks; backpacks; bumbags; 
sports bags; casual bags; briefcases; attaché cases; music cases; satchels; beauty cases; garment bags and carriers; tie 
cases; notecases; notebook holders; document cases and holders; credit card cases and holders; wallets; purses; 
umbrellas; walking sticks; leather shoulder belts; parts and fittings for all the aforesaid goods.

Cl.25;Articles of clothing; womenswear; childrenswear; shirts, blouses, casual shirts, T-shirts, vests, camisoles, 
bodysuits, polo shirts, sports shirts, football and rugby shirts; trousers, jeans, shorts, sports shorts, swimwear; 
underwear; lingerie; tracksuits; articles of outerwear, coats, jackets, casual jackets, waterproof and weatherproof jackets 
and coats, parkas, body warmers; suits; dresses; skirts; culottes; jumpsuits, playsuits; sweatshirts; knitwear; jumpers, 
shrugs and cardigans; leggings; legwarmers; neckties; waistcoats; sleepwear, nightwear, pyjamas, dressing gowns; 
footwear; boots, shoes, slippers, sandals, trainers, socks and hosiery; headgear; hats; caps; berets; scarves; shawls; 
gloves; mittens; belts (being articles of clothing); headbands and wristbands.
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3479677    27/07/2016
[International Registration No. : 1312557]
Evonik Degussa GmbH
Rellinghauser Straße 1-11 45128 Essen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; chemicals for manufacturing and laminating plastics and polymers, in particular 
polyamides (linear polymers); unprocessed plastics; polymers, in particular polyamides (linear polymers); unprocessed 
artificial resins.

Cl.17;Plastics and polymers in extruded form for use in manufacture, namely polyamides (linear polymers), namely 
films (sheets), foils and laminated films (sheets) and/or foils (semi-finished products).
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Priority claimed from 14/12/2015; Application No. : 30 2015 063 196 ;Germany 

3479761    31/03/2016
[International Registration No. : 1325059]
MIP METRO Group Intellectual Property GmbH & Co. KG
Metro-Straße 1 40235 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; furbishing preparations; buffing compounds; 
grease-removing preparations; abraders; soap; perfumery; beauty care cosmetics; hair lotion; dentifrice; scouring 
solutions; make-up removing preparations; antistatic preparations for household purposes; antiperspirants [toiletries]; 
aromatic essential oils; flavorings [flavourings] for beverages [essential oils]; breath freshening strips; breath freshening 
sprays; ethereal essences; eyebrow cosmetics; cake flavorings [essential oils]; bath salts, not for medical purposes; 
cosmetic preparations for baths; bath preparations, not for medical purposes; balms other than for medical purposes; 
beard dyes; mustache wax; bergamot oil; pumice stone; skin whitening creams; bleaching preparations [decolorants] for 
cosmetic purposes; laundry bleach; bleaching salts; bleaching soda; extracts of flowers [perfumes]; polish for furniture 
and flooring; floor wax; deodorants for human beings or for animals; detergents other than for use in manufacturing 
operations and for medical purposes; canned pressurized air for cleaning and dusting purposes; scented wood; sachets 
for perfuming linen; scented water; perfume water; depilatory preparations; scale removing preparations for household 
purposes; colorants for toilet purposes; paint stripping preparations; cosmetic dyes; greases for cosmetic purposes; 
shining preparations [polish]; starch glaze for laundry purposes; smoothing preparations [starching]; hair dye; hair 
straightening preparations; hair spray; hair rinses [shampoo-conditioners]; shampoos; cosmetic creams; cosmetic 
preparations for skin care; adhesives for cosmetic purposes; cosmetics; cosmetic kits; cosmetic pencils; cleaning chalk; 
false nails; false eyelashes; varnish-removing preparations; lavender oil; lavender water; creams for leather; lip glosses; 
lipsticks; lipstick cases; floor wax removers [scouring preparations]; lotions for cosmetic purposes; air fragrancing 
preparations; make-up preparations; preparations for unblocking drain pipes; douching preparations for personal 
sanitary or deodorant purposes [toiletries]; musk [perfumery]; mouthwashes, not for medical purposes; nail art stickers; 
nail polish; nail care preparations; washing soda, for cleaning; soda lye; neutralizers for permanent waving; oils for toilet 
purposes; oils for cosmetic purposes; oils for cleaning purposes; oils for perfumes and scents; pastes for razor strops; 
mint for perfumery; mint essence [essential oil]; polishing creams; polishing paper; smoothing stones; polishing wax; 
pomades for cosmetic purposes; potpourris [fragrances]; dry-cleaning preparations; shaving preparations; shaving soap; 
after-shave lotions; fumigation preparations [perfumes]; joss sticks; windshield cleaning liquids; cleansing milk for toilet 
purposes; cleaning agents for household purposes; rust removing preparations; non-slipping liquids for floors; non-
slipping wax for floors; sandpaper; cosmetic preparations for slimming purposes; abrasive paper; make-up powder; 
emery paper; beauty masks; shoe cream; shoe polish; shoe wax; sunscreen preparations; laundry starch; talcum powder, 
for toilet use; wallpaper cleaning preparations; turpentine, for degreasing; cosmetics for animals; shampoos for pets; 
toiletries; drying agents for dishwashing machines; tissues impregnated with make-up removing preparations; tissues 
impregnated with cosmetic lotions; petroleum jelly for cosmetic purposes; laundry blueing; laundry soaking preparations;
laundry preparations; hydrogen peroxide for cosmetic purposes; cotton wool for cosmetic purposes; cotton sticks for 
cosmetic purposes; fabric softener for laundry; cosmetic preparations for eyelashes; dental bleaching gels; animal 
grooming preparations; essential oils and aromatic extracts; cleaning and fragrancing preparations; tailors' and cobblers' 
wax.

Cl.5;Pharmaceutical and veterinary preparations; dietetic foodstuffs and preparations for medical or veterinary 
purposes; infant formula; dietary supplements for humans and animals; plasters, materials for dressings; dressings, 
medical; material for stopping teeth, dental wax; disinfectants; preparations for destroying noxious animals; fungicides; 
herbicides; algicides; alcohol for pharmaceutical purposes; parasiticides; anti-rheumatism bracelets; antiseptics; 
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antiseptic cotton; appetite suppressants for medical purposes; bracelets for medical purposes; eye-washes; babies' 
diaper-pants; babies' diapers; bath salts for medical purposes; bath preparations for medical purposes; therapeutic 
preparations for the bath; bacterial poisons; balms for medical purposes; bandages for dressings; cotton for medical use; 
chemical preparations for medical purposes; chemical preparations for pharmaceutical purposes; chemical preparations 
for veterinary purposes; sanitary towels; deodorants for clothing and textiles; detergents for medical purposes; diabetic 
bread adapted for medical use; diagnostic agents for medical use; dietetic substances for medical purposes; dietetic 
beverages adapted for medical purposes; dietetic foods adapted for medical use; albuminous preparations for medical 
purposes; fly catching paper; adhesives for dentures; yeast for pharmaceutical purposes; adhesive plasters; remedies for 
perspiration; charcoal for pharmaceutical purposes; corn remedies; dog lotions; dog washes; pants, absorbent, for 
incontinents; insecticides; insect repellents; personal sexual lubricants; tincture of iodine; cooling sprays for medical 
purposes; camphor oil for medical purposes; candy for medical purposes; chewing gum for medical purposes; 
germicides; adhesive tapes for medical purposes; compresses; herbal teas for medicinal purposes; stick liquorice for 
pharmaceutical purposes; linseed for pharmaceutical purposes; solutions for contact lenses; solvents for removing 
adhesive plasters; lotions for pharmaceutical purposes; air purifying preparations; magnesia for pharmaceutical 
purposes; medicinal drinks; medicinal herbs; menstruation knickers; sanitary pads; menthol; lactose for pharmaceutical 
purposes; mineral food supplements; mineral waters for medical purposes; mineral water salts; acne treatment 
preparations; preparations for the treatment of burns; preparations for callouses; air deodorising preparations; douching 
preparations for medical purposes; mothproofing, preparations; mothproofing paper; mouthwashes for medical 
purposes; medicinal oils; antiparasitic collars for animals; antiparasitic preparations; lozenges for pharmaceutical 
purposes; pesticides; mint for pharmaceutical purposes; bunion pads; pharmaceutical preparations; rat poison; 
fumigating sticks; fumigation preparations for medical purposes; contact lens cleaning preparations; medicine cases, 
portable, filled; ointments for pharmaceutical purposes; panty liners; sunburn ointments; sunburn preparations for 
pharmaceutical purposes; starch for dietetic or pharmaceutical purposes; breast-nursing pads; tobacco-free cigarettes 
for medical purposes; sanitary tampons; thermal water; animal washes; tinctures for medical purposes; glucose for 
medical purposes; tissues impregnated with pharmaceutical lotions; vermin destroying preparations; first-aid boxes, 
filled; surgical dressings; absorbent cotton; vitamin preparations; wart pencils; wadding for medical purposes; cotton 
swabs for medical purposes; insect repellent incense; incontinence diapers; sugar for medical purposes; dietary 
supplements and dietetic preparations; dental preparations and articles; hygienic preparations and articles; pest control 
preparations and articles; medical and veterinary preparations and articles.

Cl.16;Bookbinding material; photographs [printed]; artists' materials; painters' brushes; typewriters, electric or non-
electric; office requisites, except furniture; teaching materials [except apparatus]; plastic materials for packaging (not 
included in other classes); printing fonts; printing blocks; garbage bags of paper or of plastics; tissues of paper for 
removing make-up; transfers [decalcomanias]; address plates for addressing machines; address stamps; addressing 
machines; folders for papers; document files [stationery]; albums; almanacs; moisteners [office requisites]; 
announcement cards [stationery]; document laminators for office use; aquarelles; architects' models; arithmetical tables; 
wristbands for the retention of writing instruments; atlases; stickers [stationery]; money holders; moisteners for gummed 
surfaces [office requisites]; cabinets for stationery [office requisites]; mats for beer glasses; pictures; paintings 
[pictures], framed or unframed; biological samples for use in microscopy [teaching materials]; blueprints; pencils; pencil 
holders; pencil leads; pencil sharpeners, electric or non-electric; pencil sharpening machines, electric or non-electric; 
pads [stationery]; pamphlets; paperweights; letter trays; postage stamps; writing paper; brochures; cords for 
bookbinding; bookbinding apparatus and machines [office equipment]; bookbinding cloth; fabrics for bookbinding; 
bookbindings; books; bookends; staples for offices; chromolithographs [chromos]; comic books; diagrams; document 
holders [stationery]; printers' reglets; electrotypes; inking sheets for document reproducing machines; inking sheets for 
duplicators; printers' blankets, not of textile; printing type; letters [type]; covers [stationery]; obliterating stamps; labels, 
not of textile; stencil cases; flags of paper; folders [stationery]; binding strips [bookbinding]; ink ribbons; inking ribbons 
for computer printers; typewriter ribbons; spools for inking ribbons; color prints; watercolor [watercolour] saucers for 
artists; paint boxes [articles for use in school]; paint trays; penholders; pen clips; pen boxes; pens [office requisites]; pen 
wipers; humidity control sheets of paper or plastic for foodstuff packaging; figurines [statuettes] of papier maché; filter 
paper; finger-stalls [office requisites]; isinglass for stationery or household purposes; bottle wrappers of cardboard or 
paper; correcting fluids [office requisites]; flyers; plastic film for wrapping; sheets of reclaimed cellulose for wrapping; 
molds for modelling clays [artists' materials]; forms, printed; photo-engravings; franking machines for office use; fountain
pens; stuffing of paper or cardboard; trays for sorting and counting money; geographical maps; song books; terrestrial 
globes; greeting cards; graphic representations; graphic reproductions; etching needles; engraving plates; engravings; 
glue for stationery or household use; elastic bands for offices; gummed tape [stationery]; gummed cloth for stationery 
purposes; stands for pens and pencils; manuals [handbooks]; hand labelling appliances; hand-rests for painters; stapling 
presses [office requisites]; hectographs; histological sections for teaching purposes; wood pulp paper; wood pulp board 
[stationery]; envelopes [stationery]; hat boxes of cardboard; paper coffee filters; calendars; coasters of paper; file cards; 
cards; tags for index cards; cardboard; cardboard tubes; catalogues; adhesive bands for stationery or household 
purposes; apparatus for mounting photographs; adhesive tape dispensers [office requisites]; clipboards; bags for 
microwave cooking; carbon paper; copying paper [stationery]; correcting tapes [office requisites]; correcting ink 
[heliography]; credit card imprinters, non-electric; chalk for lithography; chalk holders; balls for ball-point pens; french 
curves; bibs of paper; bookmarkers; steel letters; luminous paper; lithographs; lithographic stones; office perforators; 
perforated cards for jacquard looms; blotters; loose-leaf binders; plastic bubble packs for wrapping or packaging; canvas 
for painting; palettes for painters; house painters' rollers; painting templates; painters' easels; marking chalk; marker 
pens; graining combs; stencils; pencil lead holders; modelling paste; polymer modelling clay; modelling materials; 
plastics for modelling; modelling clay; modelling wax, not for dental purposes; musical greeting cards; notebooks; paper-
clips; numbering apparatus; oleographs; files [office requisites]; pantographs [drawing instruments]; electrocardiograph 
paper; paper for recording machines; paper ribbons; paper tapes and cards for the recordal of computer programmes; 
paper sheets [stationery]; face towels of paper; paper handtowels; papier mâché; covers of paper for flower pots; paper 
knives [cutters] [office requisites]; paper bows; table napkins of paper; paper handkerchiefs; paper bags; pastel crayons; 
tracing patterns; tracing cloth; tracing paper; parchment paper; seals [stamps]; posters; placards of paper or cardboard; 
advertisement boards of paper or cardboard; plastic cling film, extensible, for palletization; place mats of paper; packing 
[cushioning, stuffing] materials of paper or cardboard; portraits; postcards; prospectuses; erasing products; rubber 
erasers; scrapers [erasers] for offices; erasing shields; etchings; paper for radiograms; arithmetical tables; ledgers 
[books]; passport covers; drawing boards; drawing pens; tracing needles for drawing purposes; push pins; drawing t-
squares; rosaries; newsletters; indexes; cream containers of paper; trading cards other than for games; absorbent sheets 
of paper or plastic for foodstuff packaging; stencils [stationery]; boxes of cardboard or paper; checkbook covers; slate 
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pencils; writing slates; shields [paper seals]; signboards of paper or cardboard; tailors' chalk; manifolds [stationery]; 
sewing patterns; drawer liners of paper, perfumed or not; pencil boxes; nibs; nibs of gold; inkstands; writing instruments; 
writing or drawing books; writing chalk; writing cases [stationery]; typewriters, electric or non-electric; typewriter keys; 
rollers for typewriters; writing materials; writing cases [sets]; writing brushes; desk mats; printed publications; stencil 
plates; handwriting specimens for copying; school supplies [stationery]; page holders; adhesive bands for stationery or 
household purposes; composing frames [printing]; galley racks [printing]; seals; sealing wax; sealing machines for 
offices; sealing compounds for stationery purposes; sealing wafers; silver paper; steel pens; photograph stands; starch 
paste [adhesive] for stationery or household purposes; steatite [tailor's chalk]; holders for stamps [seals]; cases for 
stamps [seals]; stamp pads; seal ink pads; stamp stands; prints [engravings]; embroidery designs [patterns]; tickets 
(travel tickets, entrance tickets); ink; inkwells; inkstones; ink sticks; tablecloths of paper; table linen of paper; toilet 
paper; printing sets, portable [office requisites]; transparencies [stationery]; indian inks; envelope sealing machines, for 
offices; tablemats of paper; bags [envelopes, pouches] of paper or plastics, for packaging; packaging material made of 
starches; wrapping paper; duplicators; mimeograph apparatus and machines; square rulers; vignetting apparatus; 
viscose sheets for wrapping; blackboards; obliterating stamps; writing board erasers; xuan paper for chinese painting 
and calligraphy; drawing materials; sketch pads; drawing boards [painters' articles]; drawing sets; drawing instruments; 
charcoal pencils; drawing rulers; drawing squares; drawings; chart pointers, non-electronic; printed timetables; 
periodicals; magazines [periodicals]; newspapers; paper shredders for office use; paper clasps; numbers [type]; cigar 
bands; compasses for drawing; works of art and figurines of paper and cardboard, and architects' models; decoration and
art materials and media; filtering materials of paper; bags and articles for packaging, wrapping and storage of paper, 
cardboard or plastics; stationery and educational supplies; glue for stationery or household use; money holders; 
disposable paper products; printed matter; paper and cardboard; parts and accessories for all the aforesaid goods, 
included in this class.

Cl.29;Poultry; game; meat extracts; preserved, frozen, dried and cooked fruit and vegetables; jellies for food; jams; 
compotes; eggs; milk; milk products; edible oils; edible fats; ajvar [preserved peppers]; albumin milk; seaweed extracts 
for food; alginates for culinary purposes; non-alcoholic eggnog; apple purée; artichokes, preserved; eggplant paste; 
oysters, not live; black pudding; beans, preserved; bouillon; bouillon concentrates; fat-containing mixtures for bread 
slices; butter; buttercream; dates; curd; yolk of eggs; powdered eggs; albumen for culinary purposes; white of eggs; 
peas, preserved; peanut butter; peanuts, prepared; peanut milk for culinary purposes; pickled gherkins; fatty substances 
for the manufacture of edible fats; fish, not live; salted fish; fish, preserved; fish fillets; foods made from fish; fish, tinned 
[canned (am.)]; isinglass for food; fish meal for human consumption; fish mousses; fish roe, prepared; preserved meat; 
meat jellies; canned meat; salted meats; fruit chips; fruit preserved in alcohol; fruit pulp; fruit salads; fruit-based snack 
food; jellies for food; prawns, not live; poultry, not live; gelatine; vegetables, cooked; vegetables, dried; vegetables, 
preserved; vegetables, tinned [canned (am.)]; vegetable mousses; vegetable salads; toasted laver; herrings, not live; 
lobsters, not live; ginger jam; yogurt; vegetable soup preparations; tripe; crystallized fruits; potato chips; potato flakes; 
potato fritters; cheese; caviar; kephir [milk beverage]; hummus [chickpea paste]; kimchi [fermented vegetable dish]; 
animal marrow for food; bone oil, edible; coconut butter; coconut fat; coconut, desiccated; coconut oil; evaporated milk; 
preserved garlic; soups; crayfish, not live; croquettes; crustaceans, not live; rennet; salmon, not live; spiny lobsters, not 
live; liver; liver pâté; linseed oil for culinary purposes; lecithin for culinary purposes; lentils, preserved; milk of almonds 
for culinary purposes; margarine; marmalade; almonds, ground; corn oil; milk ferments for culinary purposes; milk 
beverages, milk predominating; blue mussels [not live]; milk shakes; whey; nuts, prepared; fruit, preserved; frozen fruits; 
fruits, tinned [canned (am.)]; olives, preserved; olive oil for food; palm kernel oil for food; palm oil for food; vegetable 
marrow paste; pectin for culinary purposes; vegetable juices for cooking; piccalilli; pickles; mushrooms, preserved; 
pollen prepared as foodstuff; cranberry sauce [compote]; prostokvasha [soured milk]; quark; colza oil for food; rice milk 
[milk substitute]; ryazhenka [fermented baked milk]; raisins; cream [dairy products]; seeds, prepared; anchovy; sardines, 
not live; sauerkraut; fruit peel; shellfish, not live; ham; whipped cream; snail eggs for consumption; pork; lard; sea-
cucumbers, not live; silkworm chrysalis, for human consumption; sesame oil; tahini [sesame seed paste]; shrimps, not 
live; smetana [sour cream]; soya beans, preserved, for food; soya milk [milk substitute]; sunflower seeds, prepared; 
sunflower oil for food; bacon; suet for food; preparations for making soup; tuna, not live; tofu; tomato paste; tomato juice 
for cooking; truffles, preserved; clams, not live; aloe vera prepared for human consumption; edible birds' nests; game, 
not live; sausages; sausages in batter; meats; preparations for making bouillon; onions, preserved; meats; fish, seafood 
and molluscs; dairy products and dairy substitutes; birds eggs and egg products; oils and fats; processed fruits, fungi 
and vegetables (including nuts and pulses); prepared meals consisting primarily of meat, fish, poultry or vegetables; 
soups and broths; snacks and desserts, namely birds' nests; stews and pre-cooked stew; condensed tomatoes; dips; 
pollen prepared as foodstuff; pork snacks; soya [prepared]; prepared meals, mostly of meat; fish, seafood or vegetables; 
snacks and side dishes of potatoes; soups and soup preparations; stews, stocks and broths; yucca chips.

Cl.30;Rice; tapioca; sago; flour; cereals; bread; pastries; sweetmeats [candy]; ices; sugar; honey; syrups and treacles; 
yeast; baking powder; salt; mustard; vinegar; sauces [condiments]; ice; seaweed [condiment]; aniseed; flavorings 
[flavourings], other than essential oils, for beverages; wheat flour; flavorings [flavourings], other than essential oils, for 
cakes; beer vinegar; buns; unleavened bread; petit-beurre biscuits; chow-chow [condiment]; cheeseburgers 
[sandwiches]; chutneys [condiments]; couscous [semolina]; curry [spice]; custard; dessert mousses [confectionery]; ice 
cream; peanut confectionery; essences for foodstuffs, except etheric essences and essential oils; vermicelli [noodles]; 
meat tenderizers, for household purposes; meat pies; meat gravies; fondants [confectionery]; fruit coulis [sauces]; spring 
rolls; pastry; minced garlic [condiment]; royal jelly; fruit jellies [confectionery]; hominy; husked barley; pearl barley; 
barley meal; crushed barley; tea-based beverages; chips [cereal products]; cereal bars; cereal-based snack food; 
condiments; cloves [spice]; glucose for culinary purposes; gluten additives for culinary purposes; semolina; groats for 
human food; crushed oats; oat flakes; oatmeal; husked oats; halvah; ginger [spice]; frozen yogurt [confectionery ices]; 
coffee flavorings [flavourings]; artificial coffee; vegetal preparations for use as coffee substitutes; coffee-based 
beverages; cocoa-based beverages; candy; capers; caramels [candy]; potato flour; chewing gum; cookies; cooking salt; 
salt for preserving foodstuffs; crackers; infusions, not medicinal; cakes; cake frosting [icing]; garden herbs, preserved 
[seasonings]; cake powder; cake dough; turmeric; edible turmeric; liquorice [confectionery]; stick liquorice 
[confectionery]; food flavorings, other than essential oils; gingerbread; corn flour; maize meal; macaroni; macaroons 
[pastry]; maltose; malt for human consumption; malt biscuits; malt extract for food; almond confectionery; marinades; 
marzipan; almond paste; mayonnaise; farinaceous foods; sea water for cooking; coffee beverages with milk; cocoa 
beverages with milk; creamed rice; chocolate beverages with milk; ham glaze; pastry dough; muesli; nutmegs; muesli; 
oat-based food; peppers [seasonings]; noodle-based prepared meals; noodles; chocolate-coated nuts; nut flours; palm 
sugar; breadcrumbs; pasta sauce; pâtés en croûte; pies; pastilles [confectionery]; pelmeni [dumplings stuffed with meat]; 
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pesto [sauce]; petits fours [cakes]; pancakes; pepper; gingerbread; mint for confectionery; peppermint candy; pizzas; 
popcorn; bee glue; high-protein cereal bars; puddings; quiches; ravioli; rice cakes; rice-based snack food; relish 
[condiment]; ice, natural or artificial; unroasted coffee; saffron [seasoning]; preparations for stiffening whipped cream; 
dressings for salad; sandwiches; sauces (spices); leaven; chocolate; chocolate-based beverages; chocolate mousses; 
allspice; celery salt; bread rolls; mustard meal; soya bean paste [condiment]; soya flour; soya sauce; sorbets [ices]; 
sauces [condiments]; spaghetti; powders for ice cream; baking soda [bicarbonate of soda for cooking purposes]; food 
starch; starch for food; star aniseed; sushi; natural sweeteners; tabbouleh; tacos; tapioca flour; dough; ferments for 
pastes; pasta; tomato sauce; tarts; chocolate decorations for cakes; candy decorations for cakes; tortillas; vanilla 
[flavoring] [flavouring]; vanillin [vanilla substitute]; waffles; vareniki [stuffed dumplings]; cream of tartar for culinary 
purposes; wheat germ for human consumption; sausage binding materials; aromatic preparations for food; chicory 
[coffee substitute]; cinnamon [spice]; gluten prepared as foodstuff; pralines; confectionery for decorating Christmas 
trees; sweetmeats [candy]; rusks; prepared meals consisting primarily of pasta or rice and savoury snacks, in particular 
snacks based on corn, cereals, flour and sesame, biscuits and crackers, dumplings, pancakes, pasta, rice and cereal 
foodstuffs, pastes and farinaceous foods, sandwiches and pizzas, spring rolls and seaweed rolls, steamed buns, tortilla 
foodstuffs; salts, seasonings, flavourings and condiments; baked goods, confectionery, chocolate and desserts; sugars, 
natural sweeteners, sweet coatings and fillings, bee products; ice, ice creams, frozen yogurts and sorbets; coffee, teas 
and cocoa and substitutes therefor; processed grains, starches, and goods made thereof; baking preparations and yeast; 
fish crackers.

Cl.31;Sowing seeds; agricultural products not included in other classes; horticultural products not included in other 
classes; forestry products not included in other classes; live animals; fruit, fresh; vegetables, fresh; seeds; natural plants;
flowers; foodstuffs and fodder for animals; malt; algae for human or animal consumption; aloe vera plants; aromatic sand 
for pets [litter]; artichokes, fresh; oysters, live; trees; raw barks; berries, fresh fruits; flower bulbs; beans, fresh; nettles; 
Christmas trees; chicory, fresh; peas, fresh; peanuts, fresh; chestnuts (fresh); fish, live; fish spawn; fish meal for animal 
consumption; cucumbers, fresh; spinach, fresh; grains for animal consumption; straw [forage]; marrows, fresh; poultry, 
live; sanded paper for pets [litter]; beverages for pets; grains [cereals]; fresh green salad; hazelnuts; herrings, live; hay; 
wood chips for the manufacture of wood pulp; hops; hop cones; lobsters, live; locust beans, raw; cocoa beans, raw; 
potatoes, fresh; edible chews for animals; seed germ for botanical purposes; bran; garlic, fresh; coconuts; wreaths of 
natural flowers; live crayfish; crustaceans, live; garden herbs, fresh; salmon, live; spiny lobsters, live; linseed for animal 
consumption; lentils, fresh; maize; almonds [fruits]; mussels, live; straw mulch; nuts [fruits]; olives, fresh; oranges, fresh; 
plants; mushrooms, fresh; peppers [plants]; fresh leeks; rice, unprocessed; rice meal for forage; rhubarb, fresh; rye; beet, 
fresh; sardines, live; edible sesame, unprocessed; bushes; products for animal litter; pine cones; tuna, live; grapes, fresh;
flowers, dried, for decoration; wheat; citrus fruit, fresh; sugarcane; onions, fresh vegetables; live animals, organisms for 
breeding; agricultural and aquacultural crops, horticulture and forestry products; bedding and litter for animals.

Cl.32;Mineral water [beverages]; aerated water; non-alcoholic beverages; fruit drinks; juices; syrups for making 
beverages; powders for effervescing beverages; pastilles for effervescing beverages; peanut milk [non-alcoholic 
beverage]; preparations for making mineral water; preparations for making aerated water; essences for making 
beverages; vegetable juices; smoothies; soya-based beverages, other than milk substitutes; preparations for making 
beverages.

Cl.33;Fruit extracts, alcoholic; pre-mixed alcoholic beverages, other than beer-based; preparations for making alcoholic
beverages; alcoholic beverages (except beer).

Cl.34;Ashtrays; firestones; lighters for smokers; gas containers for cigar lighters; chewing tobacco; mouthpieces for 
cigarette holders; liquid nicotine solutions for use in electronic cigarettes; pipe cleaners for tobacco pipes; pipe racks for 
tobacco pipes; snuff; snuff boxes; tobacco jars; pocket machines for rolling cigarettes; oral vaporizers for smokers; 
cigarettes; cigarette cases; cigarette filters; cigarette paper; books of cigarette papers; cigarillos; cigars; cigar cutters; 
cigar cases; humidors; tobacco and tobacco products (including substitutes); tobacco pipes, pouches, thread and 
tobacco tins; matches; oral vaporizers for smokers and electronic cigarettes, and flavourings and solutions therefor; 
parts and accessories for all the aforesaid goods, included in this class.
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3481465    31/08/2016
[International Registration No. : 1325296]
GROUP ONE HOLDINGS PTE. LTD.
1 Raffles Quay, 25-00 North Tower Singapore 048583 Singapore

Proposed to be Used
IR DIVISION
Cl.25;Clothing; tee-shirts; sports singlets; sports tights; sweaters; jumpers [pullovers]; pullovers; short-sleeved shirts; 
flip-flops; caps [headwear]; wraps (clothing) for hands; shirts; motorists’ clothing; jackets; footwear; cuffs; wristbands.

Cl.28;Martial arts training equipment; protective vests adapted for martial arts; chest protectors adapted for martial 
arts; exercisers [expanders]; exercise bicycles (stationary-); gloves made specifically for use in playing mixed martial arts 
sports.

Cl.41;Martial arts teaching; health club services [health and fitness training]; arranging and conducting of martial arts 
workshops [training]; education and training in fitness; entertainment services, namely, arranging and conducting mixed 
martial arts competitions and events; providing sport and entertainment information regarding mixed martial arts; 
production and presentation of programs featuring mixed martial arts competitions and events for distribution over 
television, cable, satellite, audio and global computer networks.
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3481603    01/12/2016
[International Registration No. : 1235990]
OPOWER, INC.
1515 N. Courthouse Rd., Suite 610 Arlington VA 22201 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Printed reports featuring energy usage information.

Cl.42;Monitoring electric power consumption by third parties for electric power providers; managing electric power 
consumption by third parties; computer services, namely, electronically gathering, analyzing and formatting data to 
monitor energy usage; creating and maintaining web sites for others; software as a service (SAAS) services, namely, 
hosting software for use by others for use in energy efficiency or usage analysis and hosting software for use by others 
for use in home energy usage management; providing scientific information in the fields of energy consumption and 
energy conservation via a website; consultation in the field of energy efficiency; home energy assessment services for 
the purpose of determining energy efficiency or usage management; energy usage management information services; 
preparing reports for others in the field of energy efficiency and energy consumption management.
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3482591    07/06/2016
[International Registration No. : 1326139]
Sony LSI Design Incorporated
4-16-1, Okata, Atsugi-shi Kanagawa 243-0021 Japan

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer programs (software); computer hardware; integrated circuits; computer peripherals; 
computer software for use in the operation of computer hardware, integrated circuits and computer peripherals; computer 
software for use in the design and development of integrated circuits; electronic machines, apparatus and their parts; 
telecommunication machines and apparatus; electric or magnetic meters and testers; image sensors.

Cl.42;Design of integrated circuits and large-scale integrations; consultancy in the field of design of integrated circuits 
and large-scale integrations; computer software design, computer programming, or maintenance of computer software in 
the field of integrated circuits and large-scale integrations; computer software design, computer programming, or 
maintenance of computer software; testing or research on integrated circuits, large-scale integrations, electronic circuits 
and semi-conductor elements; provision of scientific and technological consultancy or advice in the field of integrated 
circuits, large-scale integrations, electronic circuits and semi-conductor elements; providing computer programs on data 
networks.
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3482595    10/08/2016
[International Registration No. : 1325855]
WIDES LIMITED
4F, Yokohama Kinko-cho bldg., 6-3, Kinko-cho, Kanagawa-ku, Yokohama-shi Kanagawa 221-0056 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer application software for personal digital assistants; computer programs; electronic machines, apparatus 
and their parts, namely personal computers, computer monitors, graphic tablets, scanners (data processing equipment), 
printers, bar code readers, matrix type two-dimensional code readers, card readers for credit cards, IC card readers, IC 
card writers, echo sounders, ultrasonic flaw detectors, ultrasonic sensors, IC cards, magnetic cards.

Cl.35;Advertising and publicity services; Internet advertising.

Cl.42;Software as a service [saas]; providing computer programs on data networks.

Cl.45;On-line social networking services.
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3482729    18/05/2016
[International Registration No. : 1326066]
relaxdays GmbH
Berliner Straße 191 06116 Halle Germany

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; metal hardware and small items of metal hardware; pipes 
and tubes of metal; safes; ores.

Cl.8;Hand tools and implements [hand-operated]; cutlery; side arms; razors.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.

Cl.16;Paper, cardboard and printed matter; bookbinding material; photographs; stationery; glue for stationery or 
household use; artists' materials; painters' brushes; typewriters, electric or non-electric; office requisites, except 
furniture; instructional and teaching material [except apparatus]; plastic materials for packaging.

Cl.17;Latex [rubber], mica, guttapercha, asbestos; goods of plastics (semi-finished); sealing and insulating materials, 
packaging bags of rubber; flexible tubes, not of metal.

Cl.18;Leather and imitations of leather, as well as skins and furs; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harnesses and saddlery.

Cl.20;Furniture, mirrors, picture frames.

Cl.21;Utensils and containers for household and kitchen; combs and sponges; brushes; brush-making materials; 
articles for cleaning purposes; steelwool; unworked or semi-worked glass [except glass used in building]; glassware, 
porcelain ware and earthenware, included in this class.

Cl.22;Ropes, cord, nets, tents, tarpaulins, sails, sacks, included in this class; raw fibrous textile materials; stuffing, not 
of rubber, plastics, paper or cardboard.

Cl.24;Woven or non-woven textile fabrics, included in this class; bed covers; table covers.

Cl.27;Carpets, door mats, mats, linoleum and other floor coverings; non-textile wallpaper.

Cl.28;Games; toys; gymnastic and sporting articles, included in this class; decorations for Christmas trees.
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Priority claimed from 12/01/2016; Application No. : 86872583 ;United States of America 

3482745    08/07/2016
[International Registration No. : 1325990]
ICIX INTERNATIONAL, INC.
1 Tower Place, 3rd Floor South San Francisco CA 94080 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable resources, namely, certificates of compliance, independent lab reports, audit reports, test results, 
incident and claims reports, product specifications, risk assessments, vendor assessment, recall reports, surveys and 
data sheets in the field of supply chain management and compliance with regulatory, safety, corporate social 
responsibility, quality and trading partner standards.

Cl.35;Providing business, commercial and consumer product information in the field of supply chain management, 
corporate social responsibility, and quality and trading partner standards via a computer network.

Cl.38;Providing temporary access to a database featuring documents and information in the field of supply chain 
management and compliance with regulatory, safety, corporate social responsibility, and quality and trading partner 
standards.

Cl.41;Providing temporary use of online documents in the nature of articles in the fields of supply chain management 
and compliance with regulatory, safety, corporate social responsibility, and quality and trading partner standards.

Cl.42;Providing temporary use of a web-based software application for supply chain management, trading partner 
collaboration, facility management, data collection and analysis.

Cl.45;Providing information in the fields of regulatory compliance, safety compliance, corporate social responsibility, 
and quality and trading partner standards via a computer network to assure compliance with laws and regulations via a 
computer network.
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3485473    15/09/2016
[International Registration No. : 1325724]
Kerafiber Europe Ltd
KF BEAUTY, 24th floor, 32 London Bridge Street London, London SE1 9SG United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Eyebrow cosmetics; cosmetics; cosmetics for eye-brows; eyebrow pencils; eye pencils; cosmetic pencils.

Cl.21;Cosmetic brushes; applicators for cosmetics; cosmetic applicators.
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Priority claimed from 23/12/2015; Application No. : 527680 ;Czech Republic 

3485841    07/06/2016
[International Registration No. : 1327441]
Wikov Industry a.s.
Hvezdova 1716/2b CZ-140 78 Praha Czech Republic

Proposed to be Used
IR DIVISION
Cl.9;Monitoring systems for transmissions and gearboxes.

Cl.35;Recording, compilation, systematization of information into computer databases and data processing.
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Priority claimed from 30/06/2016; Application No. : 015602758 ;European Union 

3488969    07/07/2016
[International Registration No. : 1327266]
Viking Line Abp
Norragatan 4 FI-22100 Mariehamn Finland

Proposed to be Used
IR DIVISION
Cl.9;Software and applications for mobile devices; downloadable applications for use with mobile devices; 
downloadable mobile applications for managing travel plans, bookings, mobile payments for service and bookings, 
check-in, receiving booking confirmations, tickets, cabin keys, integration to viking club, delivering pre-journey 
experience, watching viking line TV, receiving push notifications (marketing of products and services), managing games, 
customized social media (chat), digital ecosystem design, cruise program, retail/taxfree products and prices, restaurant 
services, information of events, entertainment, ship maps.

Cl.35;Customer information services when supplying gift ware, clothing, books, perfumery, accessories, goods sold in 
kiosks, tax free goods.

Cl.39;Shipping; transport services; transport by bus, boat, ferry, river, lake and sea; passenger transport; marine 
transport services and ferryboat operating; packaging and storage of goods for transportation on water; unloading cargo; 
porterage; agency services for arranging travels; booking of travel via tourist offices; arranging of cruises by sea; cruise 
ship services; boat cruises; cruise arrangement services; package holiday services for arranging travel; sightseeing, tour 
guide and excursion services; tourist travel reservation services; provision of tourist travel information; arranging of 
travel by coach; travel reservation through tourist offices; travel booking agency services; travel booking services; travel 
arrangement; travel information; booking of seats for travel; making reservations and taking bookings for transportation 
of passengers and goods; providing information to tourists relating to excursions and sightseeing; shipping; booking of 
travel through tourist offices (except for hotel reservation); rental of ships and boats; booking of travel through tourist 
agencies (except for hotel reservation); travel and passenger transportation; transportation information; limousine 
services.

Cl.41;Arranging and conducting of conferences; education; tuition; providing of training; entertainment information; 
sporting and cultural activities; organization of exhibitions for cultural or educational purposes; party planning 
(entertainment); musical entertainment; museum facilities (providing -) (presentation, exhibitions); arranging and 
conducting of seminars and conferences; organization of and operating lotteries; organization of shows (impresario 
services); providing cinema facilities; providing amusement arcade services; casino services; night clubs; discotheque 
services; club services (entertainment, education or health); cultural activities; ticket agency services; booking of seats 
for shows; organization of competitions (education or entertainment); arcades; cinema theaters; arranging of 
conferences.

Cl.43;Providing temporary accommodation; services for providing food and drink; hotel services; café, bar and 
restaurant services; self-service restaurants; restaurants; hotels; room reservation services; accommodation 
reservations (temporary-); rental of meeting rooms; accommodation bureau services; hotel reservations; mediation of 
hotel accommodation; hotel services including reservation services as well as rental of cabins; rental of rooms for 
holding conferences and providing conference facilities.
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3489116    01/06/2016
[International Registration No. : 1327431]
biosyn Arzneimittel GmbH
Schorndorfer Strasse 32 70734 Fellbach Germany

Proposed to be Used
IR DIVISION
Cl.5;Medicinal products for use in humans or veterinary medicine; pharmaceutical and veterinary products; 
pharmaceutical preparations for diagnosis; chemical reagents and chemical test preparations to be use by physicians for 
medical purposes; preparations for health care; dietetic food and products for medical and veterinary medical purposes, 
food supplements for humans and animals.

Cl.44;Medical and veterinary medical services; health and beauty care for humans and animals.
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3489698    15/07/2016
[International Registration No. : 1326538]
Cupron, Inc.
800 East Leigh Street, Suite 123 Richmond VA 23219 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Textile diapers; paper and cellulose diapers for children and adults.

Cl.10;Disposable and reusable clothing for medical and surgical purposes, namely gowns.

Cl.23;Yarn, thread and fiber for textile use.

Cl.24;Table covers; bed covers, namely sheets, pillowcases; medical linen; medical textile; medical bedding.

Cl.25;Disposable and reusable clothing, namely shirts, gloves; socks, stockings; gloves; eye masks; t-shirts; sports 
bras; shirts; leggings; capris; tank tops; pants; tights; hooded sweat shirts; shirts; shoes and shoe linings.
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Priority claimed from 12/04/2016; Application No. : 30 2016 103 353 ;Germany 

3491177    17/09/2016
[International Registration No. : 1327305]
Hotset Heizpatronen u. Zubehör GmbH
Hueckstraße 16 58511 Lüdenscheid Germany

Proposed to be Used
IR DIVISION
Cl.9;Junction boxes and connections (electric); thermoelements, namely electric apparatus for measuring temperature; 
temperature control apparatus.

Cl.11;Electric heating apparatus, in particular for industrial purposes; electric cartridge-heaters; refrigerating apparatus 
and refrigerating installations.
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Priority claimed from 17/02/2016; Application No. : 86910902 ;United States of America 

3491179    16/08/2016
[International Registration No. : 1327087]
Zocdoc, Inc.
568 Broadway New York NY 10012 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable mobile applications for booking healthcare appointments.

Cl.42;Hosting a website featuring technology that enables users to book healthcare appointments; providing temporary 
use of online non-downloadable web application for booking healthcare appointments.

Cl.44;Providing health care information by telephone and the internet.
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Priority claimed from 04/11/2015; Application No. : UK00003132384 ;United Kingdom 

3494427    22/01/2016
[International Registration No. : 1327188]
Winning Moves UK Limited
Lyntonia House, 7 Praed Street, Paddington London W2 1NJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer games; computer games programs (software); computer programs for video and computer games; 
computer application software for mobile phones.

Cl.28;Games and playthings; apparatus for games; apparatus for electronic games; trading cards (card game); card 
games; computer game consoles; hand held computer games (for use with television receivers only).

Cl.41;Electronic games services, including provision of computer games on-line or by means of a global computer 
network; organisation of competitions; organisation of games.
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3495321    11/01/2016
[International Registration No. : 1327003]
CCTV ANIMATION INC.
B 10F Gehua Tower, No.1 Qinglong Bystreet, Dongcheng District Beijing China

Address for service in India/Attorney address:
S.SINGH & ASSOCIATES
213, 3RD FLOOR, PARMANAND COLONY, DR. MUKHERJEE NAGAR, DELHI - 110009

Proposed to be Used
IR DIVISION
Cl.3;Cakes of toilet soap; cleansing milk for the face; cosmetic preparations for skin care; shining preparations [polish]; 
essential oils; cosmetics; dentifrices; bath lotion; talcum powder, for toilet use; hair lotions.

Cl.5;Vitamin preparations; pharmaceutical preparations; dietetic substance adapted for medical use; food for babies; air
purifying preparations; diapers [babies' napkins]; milk powder for babies; anti-itch lotion; antisepsis paper; surgical 
dressings.

Cl.8;Abrading instruments [hand instruments]; agricultural implements, hand-operated; garden tools, hand-operated; 
manicure sets; hand tools, hand-operated; carving tools [hand tools]; scissors; sabres; tableware [knives, forks and 
spoons]; hair clippers for personal use, electric and non-electric.

Cl.9;Electronic publications, downloadable; animated cartoons; electronic teaching machine; compact discs; video 
game cartridges; identity cards, magnetic; computer software, recorded; time recording apparatus; eyeglasses; 
temperature indicators.

Cl.10;Babies' bottles; breast pumps; feeding bottle teats; respirators for medical purposes; medical apparatus and 
instruments; dental apparatus; ice bags for medical purposes; pacifiers for babies; orthopedic articles; suture materials.
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Cl.12;Vehicles for locomotion by land, air, water or rail; baby carriages; repair outfits for inner tubes; electric vehicles; 
tricycles; upholstery for vehicles; seat covers for vehicles; safely seats for children, for vehicles; electric bicycles; tires 
for bicycles, cycles.

Cl.14;Amulets [jewelry|; alloys of precious metal; ornaments [jewelry]; copper tokens; jewelry; alarm clocks; electronic 
perpetual calendar watches; wristwatches; works of art made from silver; boxes of precious metal.

Cl.15;Musical instruments; guitars; violins; electronic musical instruments; percussion instruments; electronic organs; 
accordions; harmonicas; cases for musical instruments; stands for musical instruments.

Cl.16;Office requisites, except furniture; writing instruments; gums [adhesives] for stationery or household purposes; 
drawing instruments; drawing materials; teaching materials [except apparatus]; paper; albums; writing materials; printed 
publications.

Cl.18;School bags; bags for sports; pocket wallets; pouch baby carriers; clothing for pets; shopping bags; briefcases; 
furniture coverings of leather; walking sticks; umbrellas.

Cl.20;Cradles; furniture; infant walkers; containers, not of metal [storage, transport]; cases of wood or plastic; hand-
held mirrors [toilet mirrors]; works of art made of bamboo; works of art made of resin; pillows.

Cl.21;Tableware, other than knives, forks and spoons; utensils for household purposes; glassware; ceramics for 
household purposes; drinking vessels; pitchers; baby baths, portable; combs; toothbrushes; thermally insulated 
containers for food.

Cl.24;Upholstery fabrics; towels of textile; bed covers; quilts; bed blankets; bedclothes; sleeping bags [sheeting]; table 
linen, not or paper; shower curtains of textile or plastic; silk fabrics for artwork.

Cl.25;Clothing; shower caps; wedding cloth (clothing); sleep masks; footwear; headgear for wear; hosiery; gloves 
[clothing]; scarves; girdles.

Cl.26;Trimmings for clothing; buckles [clothing accessories]; haberdashery, except thread; artificial flowers; 
ornamental novelty badges [buttons]; shoe ornaments, not of precious metal; shoulder pads for clothing; tresses of hair; 
heat adhesive patches for repairing textile articles; competitors' numbers.

Cl.28;Games; toys; playing cards; playing balls; body-building apparatus; skateboards; climbers' harness; wrist 
protector; roller skates; fishing tackle.

Cl.30;Coffee; tea-based beverages; candy; honey; pastries; farinaceous foods; cereal preparations; cereal-based snack 
food; ice cream; condiments.

Cl.32;Non-alcoholic fruit juice beverages; beer; preparations for making beverages; waters [beverages]; aerated water; 
non-alcoholic beverages; vegetable juices [beverages]; lactic acid beverage (fruit products, non milk); coke; legume 
drink.

Cl.41;Instruction services; publication of books; nursery schools; amusement parks; organization of competitions 
[education or entertainment]; providing on-line electronic publications, not downloadable; production of radio and 
television programmes; game services provided on-line from a computer network; organization of shows [impresario 
services]; organization of exhibitions for cultural or educational purposes.

Cl.43;Cafés; restaurants; day-nursery [crèche| services; retirement homes; boarding for animals; rental of 
transportable buildings; rental of chairs, tables, table linen, glassware; rental of cooking apparatus; rental of drinking 
water dispensers; rental of lighting apparatus other than for theatrical sets or television studios.
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Priority claimed from 09/03/2016; Application No. : 690880 ;Switzerland 

3495351    27/07/2016
[International Registration No. : 1326671]
Meyer Burger Technology AG
Schorenstrasse 39 CH-3645 Gwatt (Thun) Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools used in the solar industry; machines for processing and manufacturing crystals, 
namely silicon, quartz and sapphire; machines for processing and manufacturing ingots, semiconductor substrates, 
wafers, solar cells and solar modules; robots (machines); machines and machine tools for cutting silicon ingots, winding 
wire, grinding, gluing and buffering semiconductor bricks, wafers, solar cells, solar strings and solar modules, kerfless 
manufacturing of wafers, forming layups for solar modules, making strings and matrices of solar cells, coating, loading 
and unloading; laminators including laminators for solar modules; machines for separating and stacking wafers; saws 
(machines) and accessories including sawing wire; sorting machines for industry; washing apparatus; conveyors; 
machines for laser treatment of solar wafers and solar cells; laser scribers for marking solar wafers, solar cells and 
bricks; machines for edge insulation of solar cells namely by laser ablation and etching; diamond wire for cutting bricks 
and ingots (machine part); machines and equipment for treatment of material, namely surface treatment, vacuum and 
ambient deposition, cutting and etching systems; sputter deposition machines; machines for making foils; industrial 
printing machines; equipment for metallization for solar cells; equipment used for lithographic treatment of silicon 
wafers; assembly lines for the processing and the manufacturing of solar cells and solar modules; spare and wear parts 
for machines and machine tools used in photovoltaic industry (as included in this class).

Cl.9;Apparatus and instruments used in the photovoltaic and optical industry for measuring, checking and monitoring; 
mounting systems for solar modules, and crystals used in the solar industry; chemical vapor depositors; steppers for 
illumination processes; protective glasses for solar modules; photovoltaic apparatus for converting solar radiation to 
electrical energy; photovoltaic modules; sacrificial anodes and cathodes; sun simulators for solar cells and solar 
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modules including spare parts; industrial process control software; laser transfer printers; cyclotrons; spectrometers; 
power supplies, magnetrons, isolators, waveguides and measurement devices (microwave systems); inverters 
(electricity); wiring and electrical connectors for solar panels and hybrid solar panels; furnaces for laboratory use.

Cl.11;Heating furnaces and microwave ovens for industrial use; ultraviolet ray lamps not for medical use; solar thermal 
collectors (heating).

Cl.37;Construction, installation, maintenance and repair of photovoltaic plants, devices, modules and cells as well as 
photovoltaic industry manufacturing plants; installation and maintenance of solar energy based power plants including 
solar thermal hybrid plants.
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Priority claimed from 29/04/2016; Application No. : 015390974 ;European Union 

3509469    14/10/2016
[International Registration No. : 1328009]
Leica Biosystems Nussloch GmbH
Heidelberger Str. 17-19 69226 Nussloch Germany

Proposed to be Used
IR DIVISION
Cl.1;Mounting medium preparations for laboratory use; liquid medium for use in the preparation of specimens for 
microscopic observation, for laboratory and scientific purposes.

Cl.9;Laboratory equipment and supplies for collecting, preparing, holding and filing of histological and cytological 
specimens for microscopic and macroscopic examination; microscopic slides and cover glass.
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Priority claimed from 23/08/2016; Application No. : 87148384 ;United States of America 

3509472    26/08/2016
[International Registration No. : 1328069]
ZOOX, Inc.
2180 Sand Hill Rd., 2nd Floor Menlo Park CA 94025 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Robots; transportation robots; transporting machines.

Cl.9;Computer software for coordinating transportation services, namely, software for electronic message alerts 
featuring leads, optimal matches, and matching posts for services, scheduling, namely, connecting transportation 
providers with individuals and groups needing rides, the arrangement and booking of transportation, electronic 
messages, social networking services and profiles; computer software for coordinating transportation services, namely, 
software for the automated scheduling and dispatch of motorized vehicles; mobile application software for connecting 
drivers and passengers; mobile application software for automated scheduling and dispatch of motor vehicles; mobile 
application software for coordinating transportation services; mobile application software for engaging transportation 
services; computer application software for mobile phones and handheld devices, namely, software for remote control of 
electronic devices; electronic devices in the nature of transportation control systems for unmanned transportation units; 
electronic components for unmanned transportation units, namely, connectors and interconnectors for computers and 
computer hardware, computer network interface devices and computer interface boards, electronic display interfaces, 
and electronic communication systems, all for mobility robotics and comprised of computer hardware and software to 
enable signaling, switching and control of electronic components for aerial robotics and power management, data 
management, downlink transmission control, and interactions with other unmanned vehicles, and parts and fittings 
therefor; navigation apparatus for vehicles; vehicle tracking apparatus; electronic navigational and positioning apparatus 
and instruments; instruments for detecting traffic.

Cl.12;Land vehicles and conveyances; self-driving transport vehicles; unmanned conveying vehicles; passenger 
carrying vehicles; electric vehicles; road vehicles; driverless cars; mobility conveyances; mobility vehicles; industrial 
vehicles; passenger motor vehicles; unmanned vehicles.

Cl.39;Transportation of passengers by motorized vehicle; transportation of passengers by vehicle through a network of 
transportation providers.
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Priority claimed from 25/04/2016; Application No. : 692189 ;Switzerland 

3510210    02/09/2016
[International Registration No. : 1328325]
TEMENOS HEADQUARTERS SA
Rue de l'École-de-Chimie 2 CH-1205 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Compact disks, DVDs and other digital recording media; data processing equipment; computer apparatus; 
software, software (recorded and downloadable), software for commercial use, application software for mobile 
telephones, software and application software for mobile telephones for financial transactions and for making payments, 
communication software, communication software enabling customers to access their bank account information and do 
their banking, software products; software development tools; computer software platforms; computer programs 
(downloadable computer software) and downloadable files; downloadable electronic publications, electronic publications 
recorded on computer media.

Cl.16;Printing products (printed matter); photographs; instructional or teaching material (except apparatus); books, 
printed publications, magazines, periodicals, prospectuses, pamphlets, catalogs, booklets, newsletters (printed 
materials), manuals.

Cl.35;Advertising; commercial business management; commercial administration; office functions; services provided 
by business management consultants, business process management services; company audits (commercial analyses); 
compilation of statistics; market analysis and research; marketing, public relations; data processing services; 
administrative management of computer databases, namely, collection, entry, recording, systematization, compilation, 
conversion, transcription, analysis and evaluation of data in computer databases; computerized file management; 
collection and systematization of financial, stock exchange and commercial information and data; professional consulting 
for the organization and electronic administration of banking and financial matters; services provided by consultants and 
information relating to all the aforesaid services.

Cl.36;Insurance services; financial affairs; monetary affairs; financial analysis; financial appraisal services; electronic 
funds transfer; banking, online banking, automated banking, electronic banking, banking on the Internet, telephone 
banking; provision of online information in relation to financial, banking, insurance and investment services; analysis of 
financial information; services provided by consultants and information relating to all the aforesaid services.

Cl.41;Education; training; entertainment; sporting and cultural activities; educational services, coaching (training), 
correspondence courses, tutoring, practical training (demonstration); organization and conducting of congresses, 
conferences, symposiums, seminars, training workshops; publication of texts other than advertising texts; publication of 
commercial, economic and financial information; provision of non-downloadable electronic publications, images and 
videos online; services provided by consultants and information relating to all the aforesaid services.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; design and development of computers and software; design of computer systems; technical project 
study; conversion of computer programs and data (other than physical conversion); conversion of data or documents 
from physical to electronic media; surveying (engineering work); electronic data recovery; encrypting and decrypting of 
information; design, development, testing, installation, maintenance, repair, configuration, rental and updating of 
software; programming of data processing programs; development of software application solutions; software as a 
service (SaaS); cloud computing; temporary provision of non-downloadable software, temporary provision online of non-
downloadable operating system software for giving access to and using a cloud computing network; provision of 
software on computer networks (particularly the Internet), telecommunication networks and mobile data services 
(provision of hosted applications); provision of Internet platforms (computer software); hosting of servers; hosting of 
computer sites (web sites); technical support services relating to software; computer systems analysis, analysis for the 
installation of computer systems; technological consulting for banks and data communication firms in the field of 
electronic signatures and in the field of identification; quality control, quality control services for certification purposes; 
technical writing; electronic data storage; monitoring of computer systems by remote access; consultancy relating to 
computer security; services provided by consultants and information relating to all the aforesaid services.
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Priority claimed from 14/01/2016; Application No. : 015002538 ;European Union 

3510961    05/07/2016
[International Registration No. : 1328590]
Mountrigi Management Group Ltd
Dammstrasse 19 CH-6301 Zug Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Video recordings in the field of television and cinema entertainment and educational programs; downloadable 
software in the nature of mobile applications for use in obtaining news and information on the weather, sports, cultural 
and entertainment in various media; downloadable audio, video and multimedia productions in the fields of entertainment,
artists, celebrities, marriage, family matters, lifestyle, beauty, health, sports personalities, sport, fashion, travel, real 
estate, art, electronics, gastronomy, jewelry, culture, leisure, shopping, news, current affairs, politics, business, finance, 
theater, television and radio, television series, music, motor vehicles, interior design, technology, health, history and 
science; downloadable electronic publications in the fields of entertainment, artists, celebrities, marriage, family matters, 
lifestyle, beauty, health, sports personalities, sport, fashion, travel, real estate, art, electronics, gastronomy, jewelry, 
culture, leisure, shopping, news, current affairs, politics, business, finance, theater, television and radio, television series, 
music, motor vehicles, interior design, technology, health, history and science; pre-recorded electronic media containing 
information in the fields of entertainment, artists, celebrities, marriage, family matters, lifestyle, beauty, health, sports 
personalities, sport, fashion, travel, real estate, art, electronics, gastronomy, jewelry, culture, leisure, shopping, news, 
current affairs, politics, business, finance, theater, television and radio, television series, music, motor vehicles, interior 
design, technology, health, history and science.

Cl.35;Administrative talent management for actors, news presenters, televised or radio debate hosts, journalists, 
dancers, musicians, performing artists, artists, celebrities and personalities; business and advertising management, 
namely promotion of products and services of others by placing advertisements andpromotional displays on television 
and radio, broadcasting stations, satellite communications equipment and other media broadcast to the public, including 
electronic sites accessible via a global computer network and computer databases, mobile applications and other 
electronic media; promoting the products and services of others through the production of multimedia advertisements in 
the nature of advertising matter; dissemination of advertising for others via television, radio, global computer networks 
and databases, mobile applications and other electronic media; organization, promotion and conducting of live and on-
line exhibitions, trade fairs and events, for commercial purposes in the fields of business, entertainment, technology, 
media and politics.

Cl.38;Television and radio broadcasting services; broadcasting of video and audio content on demand; 
telecommunications, namely transmission of information via the Internet; electronic transmission and streaming of digital 
media, audio, visual and audiovisual content over local and global computer networks and mobile devices; providing on-
line chatrooms for the transmission of messages; photo sharing and transmission of photographic images; providing on-
line forums for the transmission of photographic images; providing on-line forums for communication on a wide range of 
topics; provision of access to databases for the social networking purposes; electronic transmission of instant messages 
and data.

Cl.41;Entertainment services, namely production, syndication and distribution of videos, audio and television 
programs, and news; providing television, radio and on-line programs, relating to entertainment services, education, and 
news; audio recording and production services; production of television programs, motion pictures and sound 
recordings, all for use in broadcasting on the Internet, webcasting or for transmission to wireless mobile devices; 
publication of printed matter in connection with the aforesaid; publication of printed materials and magazines; publication 
of books, magazines, and newspapers in electronic form, online; education services, namely providing seminars and 
training workshops in the fields of media and entertainment services; preparation and conducting of educational 
conferences; presentation of live performances; production of stage shows; production of live concerts and theatrical 
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performances; theatrical production as entertainment services; performing artists services, namely live performances and 
stage entrances by professional performing artists; entertainment, namely a televised awards ceremony for current 
awards; providing websites containing non-downloadable publications relating to entertainment, artists, celebrities, 
popular culture, marriage, family matters, lifestyle, beauty, health, sports personalities, sport, fashion, travel, real estate, 
art, electronics, gastronomy, jewelry, culture, leisure, shopping, news, current affairs, politics, business, finance, theater, 
television and radio, television series, music, motor vehicles, interior design, technology, health, history and science; 
publication and editing of electronic publications, namely blogs and articles on the Internet containing advertisements; 
live and on-line conferences.
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Priority claimed from 28/04/2016; Application No. : 015386683 ;European Union 

3511009    21/10/2016
[International Registration No. : 1327896]
FactSet UK Limited
Broadgate Quarter, 1 Snowden Street London EC2A 2DQ United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
#134, 1ST FLOOR, 60 FT. DOMLUR ROAD, INDIRANAGAR, BANGALORE - 560 008

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for use in trading in equities, futures, derivatives, acceptances, options, 
commodities, currencies, shares and stock; computer software for real time trading, order management, electronic order 
routing, and analysis; electronic publications; downloadable publications.

Cl.42;Hosting of databases; providing temporary use of non-downloadable software; providing temporary use of non-
downloadable software for trading in equities, futures, derivatives, acceptances, options, commodities, currencies, shares
and stock; providing temporary use of non-downloadable software for real time trading, order management, electronic 
order routing, and analysis; all the aforesaid also provided through the internet or intranet systems or through a non-
downloadable computer software interface.
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Priority claimed from 05/11/2015; Application No. : 2015735871 ;Russian Federation 

3514610    05/05/2016
[International Registration No. : 1328980]
Public Joint Stock Company "SIBUR Holding"
No. 6, Block 1, building 30, Eastern Industrial Area RU-626150 Tobolsk, Tyumen Region Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Benzene derivatives, namely ethylbenzene and benzene-toluene fraction; surface-active chemical agents; glycols; 
hydrocarbon gases for industrial purposes, namely, isobutane, pentane, isopentane, isobutane, butadiene; dispersions of 
plastics; detergent additives to gasoline [petrol]; chemical additives to motor fuel, namely, high-octane additive and a 
petrochemical distillation residue; catalysts; nitric acid; benzoic acid; acids, including acrylic acids; benzene-based 
acids; adhesives for industrial purposes; unprocessed plastics for industrial purposes, including general-purpose 
polystyrene, high-impact polystyrene, polymeric alloys used for industrial purposes; polystyrene for industrial purposes; 
plasticizers; polyvinylchloride used for industrial purposes; propylene; polypropylene; polyolefins; polyethylene resins, 
including high-pressure polyethylene and low-density polyethylene; rubber preservatives; acrylic resins, unprocessed, 
including acrylates; unprocessed artificial resins, namely, foaming polystyrene; unprocessed synthetic resins, including 
thermoplastic polymers, polypropylene resins, polyvinylchloride resins, butadiene-styrene copolymers, pyrolysis resins, 
polycarbonate resins, polyethylene terephthalate in the nature of granulated material, including secondary and 
amorphous polyethylene terephthalate in the nature of granules; acrylate resins; unprocessed epoxy resins, including 
ethylene oxide; caustic soda for industrial purposes; salts [chemical preparations]; salts for industrial purposes; ethanol, 
including ethylene glycols, for industrial purposes; alcohols, including butyl alcohol; isobutyl alcohol and alcohol-ester 
concentrate; toluene, namely toluene fraction; chemicals for industrial and scientific purposes, including terephthalic acid
or acetic acid; polyester-based chemicals; chlorine; chlorides, namely, commercial dichloroethane; ethers; esters, 
including acrylic acid methyl ester, acrylic acid butyl ester, acrylic acid ethyl ester; fire extinguishing compositions; 
tempering and soldering preparations; anti-knock substances for internal combustion engines; gas purifying 
preparations; detergents for use in manufacturing processes; filtering materials [unprocessed plastics]; filtering materials 
[chemical preparations]; textile-impregnating chemicals; alkalies; glycol ether.

Cl.2;Anti-corrosive bands.

Cl.4;Benzine, namely stable natural petrol; oil-gas, including wide spread of light hydrocarbons; fuel gas, including dry 
and liquefied hydrocarbon gas; petroleum, raw or refined; naphtha; alcohol [fuel]; fuel oil; electrical energy; petroleum 
ether; xylene; xylol; ethanol [fuel].

Cl.16;Plastic film for wrapping.

Cl.17;Liquid rubber; synthetic rubber, including butadiene-styrene rubber, butadiene synthetic rubber, butadiene 
synthetic rubber based on the neodymium catalyst, emulsion butadiene-styrene synthetic rubber, synthetic isoprene 
rubber, butyl rubber, nitrile rubber, styrene-butadiene-styrene thermo-elasto-plastics, divinyl-styrene synthetic rubber; 
rubber, raw or semi-worked; synthetic latex [rubber]; insulating tapes; reinforcing materials, not of metal, for pipes; 
insulating materials; insulating refractory materials; non-conducting materials for retaining heat; filtering materials [semi-
processed foams or films of plastic]; bags [envelopes, pouches] of rubber, for packaging; plastic substances, semi-
processed; plastic film, other than for wrapping; plastic protecting films for agricultural purposes; plastic protecting 
sheeting for agricultural purposes; rubber solutions; acrylic resins [semi-finished products]; synthetic resins [semi-
finished products]; plastics in extruded form for use in manufacture; plastic fibers [fibres], not for textile use; 
soundproofing materials; packing [cushioning, stuffing] materials of rubber or plastics; substances for insulating 
buildings against moisture; insulating fabrics; waterproof packings.

Cl.19;Geotextile, for use in road and railway construction, including, for stabilization of road slopes and slopes of 
railways; geotextile for use in construction of tunnels and waterways, construction of drainage systems, reclamation, 
processing and strengthening agricultural soils, filtration and outflow of water; geogrids; framework, not of metal, for 
building; road marking sheets and strips of synthetic material; reinforcing materials, not of metal, for building; road 
coating materials; materials for making and coating roads; building materials, not of metal; binding material for road 
repair; bituminous products for building; pitch; roof coverings, not of metal.

Cl.20;Signboards of wood or plastics; display stands, including demonstration stands and racks; packaging containers 
of plastic; containers, not of metal [storage, transport].
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Cl.24;Non-woven textile fabrics; plastic material [substitute for fabrics]; gummed cloth, other than for stationery; 
curtains of textile or plastic; fabrics for textile use; filtering materials of textile; textile material.

Cl.35;Import-export agency services; marketing; sales promotion for others; advertising; commercial or industrial 
management assistance; retail or wholesale of petrochemical products, namely fuel and energy products, base polymers, 
synthetic rubbers, plastics and organic synthesis, semi-processed products; business project management services for 
construction projects.

Cl.36;Arranging finance for construction projects; investment of funds; charitable fund raising; mutual funds.

Cl.37;Construction information; vehicle service stations [refuelling and maintenance]; construction; installation 
services.

Cl.39;Transportation information; storage information; transportation logistics; hauling; bus transport; railway 
transport; transport brokerage; stevedoring; electricity distribution; distribution of energy; transport by pipeline; 
wrapping of goods; storage; air transport; car transport; boat transport; marine transport; storage of goods.

Cl.41;Practical training [demonstration]; arranging and conducting of colloquiums; arranging and conducting of 
congresses; arranging and conducting of conferences.

Cl.42;Chemical analysis; material testing; chemical research; research and development of new products; technical 
research; calibration [measuring]; chemistry services; scientific laboratory services; surveying; scientific research.
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Priority claimed from 06/05/2016; Application No. : 1331946 ;Benelux 

3514734    11/10/2016
[International Registration No. : 1329051]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.3;Skin lotions; skin soaps; skin moisturizing agents, skin masks; skin conditioners, skin creams and gels; skin 
cleansers, cosmetics and skincare products for the treatment of skin; skin lotions, non-medicated skin serums, non-
medicated creams; cosmetic oils for the skin; cosmetic preparations for skin rejuvenation, "anti-aging" skin care 
preparations; skin balms; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; skin cleansers; non-
medicated skin care products; eye creams; eye compresses for cosmetic purposes.

Cl.8;Electrical hand instruments (scrubbers) for facial cleansing and skin treatment.

Cl.10;Massage apparatus, including massage sticks and foot massagers; inhalers, facial saunas and vaporizers for 
medical use; massage apparatus for the eyes.

Cl.11;Facial vaporizers, facial saunas and vaporizers; ultra-violet lamps, not for medical use; massage apparatus for 
the eyes.

Cl.21;Household or kitchen utensils and containers (not of precious metal or coated therewith); combs and sponges; 
brushes (except paint brushes); brush-making materials; articles for cleaning purposes; electric brushes (except parts of 
machines); brushes for skin care.

8094



Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

 

Priority claimed from 13/04/2016; Application No. : UK00003159383 ;United Kingdom 

3515799    13/10/2016
[International Registration No. : 1329494]
Ghost Herbal Concepts Ltd.
Wickhams Cay 1, Roadtown Tortola

Proposed to be Used
IR DIVISION
Cl.10;Vaporisers [medical devices]; personal vaporisers [for medical purposes]; oral vaporisers [for medical purposes].

Cl.25;Clothing; headgear; footwear.

Cl.32;Non-alcoholic beverages; energy drinks; isotonic beverages; juices; drinking water; aerated water; cordials; soft 
drinks; flavoured carbonated beverages; fruit flavoured beverages.

Cl.34;Personal vaporisers and electronic cigarettes, and flavouring and solutions therefor; cigarettes, cigars, cigarillos 
and other ready for use smoking articles; articles for smokers.
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Priority claimed from 10/05/2016; Application No. : 2016-050852 ;Japan 

3515843    17/10/2016
[International Registration No. : 1329701]
SINTOKOGIO, LTD. 
28-12, Meieki 3-chome, Nakamura-ku, Nagoya-shi Aichi 450-0002 JP

Proposed to be Used
IR DIVISION
Cl.7;Casting machines; foundry molding machines; core making machines; metalworking machines and tools and parts 
thereof; shot blast machines; dust collectors.

Cl.9;Measuring or testing machines and instruments; measuring apparatus for properties of foundry sand; measuring 
apparatus for water content in foundry sand.

Cl.37;Maintenance and repair of casting machines; providing information on the maintenance and repair of casting 
machines; maintenance and repair of metalworking machines and tools; providing information on the maintenance and 
repair of metal processing machines and apparatus; providing information on operation, inspection and maintenance of 
casting equipment.

Cl.42;Providing information, proposal and advice on plants or industrial machines for energy saving; providing 
information, proposal and advice on quality improvement of casting products.
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3515893    12/10/2016
[International Registration No. : 1283200]
Soungho PARK
(Seongnae-dong, Samsungraemian), 101-1805, 127 Poongseong-ro, Gangdong-gu Seoul 05393 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; eyebrow pencils; cotton wool for cosmetic purposes; cosmetic soaps; baby oils; shampoos; 
dentifrices; perfumes; hair gels; hair mousse; hair creams for cosmetic purposes; toilet waters; sunscreen creams for 
cosmetic use; depilatories for cosmetic purposes; adhesives for cosmetic purposes; cotton sticks for cosmetic purposes.

Cl.35;Wholesale services featuring cosmetic; wholesale services featuring bags; wholesale services featuring 
umbrellas; retail store services featuring cosmetic; retail store services featuring bags; retail store services featuring 
umbrellas.
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Priority claimed from 13/04/2016; Application No. : UK00003159388 ;United Kingdom 

3516221    13/10/2016
[International Registration No. : 1329495]
Ghost Herbal Concepts Ltd.
Wickhams Cay 1, Roadtown Tortola

Proposed to be Used
IR DIVISION
Cl.10;Vaporisers [medical devices]; personal vaporisers [for medical purposes]; oral vaporisers [for medical purposes].

Cl.34;Personal vaporisers and electronic cigarettes, and flavouring and solutions therefor; cigarettes, cigars, cigarillos 
and other ready for use smoking articles; articles for smokers.
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3516989    24/06/2016
[International Registration No. : 1329850]
The University Court of the University of St. Andrews
College Gate, North Street St. Andrews, Fife KY16 9AJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Compact discs; DVDs; computer games; electric and electronic communication apparatus; computer peripherals; 
computers; computer software; calculators; cases for mobile phones; accessories for mobile phones; cases for 
spectacles; encoded cards; smart cards; protective clothing; electronic labels containing coded information.

Cl.14;Jewellery; cuff-links; badges of precious metals; tie-pins; tie slides; silver and gold tankards; keyrings; watches; 
ornaments; clocks; goods of silver and gold, in this class; watch straps.

Cl.16;Photographs; stationery; pens; pencils; erasers; rulers; posters; notebooks; diaries; calendars; instructional and 
teaching materials (except apparatus); printed publications; books; catalogues; document holders; personal organisers; 
cards; instructional and teaching material

Cl.18;Leather and imitations of leather; umbrellas, parasols and walking sticks; bags; backpacks; wallets; luggage; 
handbags; garment bags for travel; purses; card cases, key cases; boot bags.

Cl.21;Chinaware; glassware; porcelain; earthenware; pottery; cups; mugs; plates; coasters; figurines of porcelain, 
ceramic, earthenware or glass; jugs; tableware; hairbrushes; combs.

Cl.25;Clothing, footwear, headgear; baseball caps; scarves; sweatshirts; t-shirts; sports clothing; articles of outerwear; 
belts; ties; bow ties; underwear; blazers; beachwear.

Cl.35;Business administration services; business management services; advertising services; public relation services; 
database management services; business research services; conducting, organising and arranging of exhibitions for 
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commercial and advertising purposes; information and advisory services relating to all the aforesaid services.

Cl.41;University services; provision of educational, instructional and training courses; education instruction courses 
provided from a computer network or via the Internet; educational examination services; conducting, organising and 
arranging conferences, seminars and exhibitions; library services; museum services; provision of sports and recreational 
facilities; entertainment; sporting and cultural activities; hospitality services (entertainment); organisation and conducting
of musical concerts; club services; publishing services; photography services; production and rental of educational 
instruction materials; providing on-line electronic publications (not downloadable); professional consultancy relating to 
education; provision of information, consultancy and advisory services relating to any of the aforesaid services.

Cl.42;Research and development services; technical research; provision of any of the services mentioned in this class 
and information related thereto via a website; creating and maintaining web-sites; hosting web-sites of others; computer 
programming and computer software services; material testing services; industrial design services; information, 
consultancy and advisory services relating to any and all of the aforesaid services.

Cl.43;Provision of temporary accommodation; arranging and booking of accommodation for travellers; hospitality 
services (food and drink; accommodation); rental of meeting rooms; catering; restaurants; cafeterias; bars; canteens.

Cl.45;Intellectual property consultancy and licensing of intellectual property; exploitation of patents by licensing; legal 
services.
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Priority claimed from 26/04/2016; Application No. : 1331209 ;Benelux 

3517077    08/07/2016
[International Registration No. : 1329791]
Coöperatieve Rabobank U.A.
Croeselaan 18 NL-3521 CB Utrecht

Proposed to be Used
IR DIVISION
Cl.9;Carriers of images, sound and other data in electronic, magnetic, optical or other form (not included in other 
classes); electronic publications on carriers; electronic publications, downloadable, amongst others obtainable through 
electronic and telecommunications means; apparatus for recording, transmission or reproduction of sound, images or 
data; data processing equipment; computers and computer (peripheral) equipment; software; telecommunication 
instruments and apparatus for receiving, transmitting, converting, (digitally) distributing and broadcasting of data, sound 
or images; coin-operated mechanisms for vending machines, cash registers, calculating machines, apparatus for 
conducting financial transactions automatically, automatic paying machines; credit cards, bank cards, cheque cards and 
telephone cards equipped with magnetic strip or other electronic code.

Cl.35;Business management; business administration; office functions; drawing up of statements (of accounts); 
business appraisals; business inquiries; business research; cost price analysis; economic forecasting; business 
investigation; tax preparation; efficiency experts; commercial management of companies, enterprises, institutions and 
organizations; commercial assistance in the running of companies, enterprises, institutions and organizations; 
commercial assistance in the setting up or dissolving of companies, enterprises, institutions and organizations; business 
management services for companies, enterprises, institutions and organizations.

Cl.36;Financial affairs and insurance; monetary affairs; banking, including mortgages; financial analysis, estimates and 
budgets; financial services and consultancy; financing; fiscal valuations, assessments and consultancy; financial 
business intermediary services and consultancy related to stock, security and bond transactions; issuance of securities; 
financial business intermediary services and consultancy regarding real estate transactions; financial management; 
taking care of the financial interests of others; leasing (financing) of data communication apparatus, particularly in 
relation to financial transactions; management and leasing of real estate; real estate appraisals; financial management by 
a finance company; financial participation (investment) in companies, enterprises, institutions and organizations; 
financial affairs for the benefit of daughter companies and participations.
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Priority claimed from 26/11/2015; Application No. : 30 2015 060 847 ;Germany 

3523003    04/05/2016
[International Registration No. : 1330829]
LEDVANCE GmbH 
Parkring 29-33 85748 Garching bei München DE

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; electrical apparatus and instruments as well as 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
apparatus for recording, transmission or reproduction of images; beamers; overhead projectors, magnetic data carriers, 
data processing devices and computers; computer programs and software of all kind (included in this class); software 
applications [apps] for electrical and communication devices; LED (light emitting diodes) and laser diodes (also organic 
LEDs and laser diodes); light conductors, optical couplers, optical sensors, light barriers, LED lamp modules, also for 
signalling purposes; displays in LED-technology; electric and electronic devices and apparatus for the operation, 
regulation and control of lighting facilities, luminaires and lamps for central building control systems and for the 
regulation and control of building installations, especially interfaces for such apparatus and devices as well as 
transformers and electronic ballasts; miniature transformers, choking coils [impedance], electrical connecting and 
contact elements including plugs, terminals, sleeves, switches, breakers [switches]; parts of all the aforesaid goods 
included in this class.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; medical radiation apparatus and lighting apparatus; parts of all the aforesaid goods included in 
this class.

Cl.11;Lighting apparatus, especially electric lamps and luminaires; lighting apparatus and lighting systems consisting 
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thereof, especially on the basis of light emitting diodes [LEDs]; LED lamps and LED luminaires and parts thereof 
(included in this class); lamps and lighting apparatus as well as systems consisting thereof as well as their parts 
(included in this class) on the basis of light emitting diodes [LED]; LED modules, namely modules based on LEDs (also 
based on organic LEDs) with light functions for lighting purposes.

Cl.16;Printed matter, especially journals, newspapers, books, catalogues and prospectuses.

Cl.28;Games and playthings; gymnastic and sporting articles, included in this class; Christmas tree decorations; parts 
of all the aforesaid goods included in this class.

Cl.35;Advertising; business management; business administration; office functions.

Cl.37;Building construction, repair and installation services for the construction of lighting systems and advisory 
services relating thereto; installation, repair and maintenance of solar systems, solar power plants and solar energy 
products, namely solar cells, solar cell units, solar panels, solar modules and solar connectors, solar power plants and 
power plants operated on the basis of fossil fuels.

Cl.42;Scientific and technological services, research and development as well as designer services related thereto; 
industrial analysis and research services; design and development of computer hardware and computer software; 
technical planning and consultancy in the field of light engineering; architectural services as well as design of interior 
decor, especially in the field of illumination; providing on-line non-downloadable software for use in planning and 
simulation programs for illumination applications.
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Priority claimed from 02/06/2016; Application No. : 015503543 ;European Union 

3530667    29/11/2016
[International Registration No. : 1331310]
Aliphos Belgium SA
Avenue Jean Monnet 1, Monnet Center International Laboratory B-1348 Louvan-la-Neuve

Proposed to be Used
IR DIVISION
Cl.1;Chemical additives for use in the manufacture of animal foodstuffs.

Cl.31;Animal foodstuffs; strengthening animal forage.

8104



Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

Priority claimed from 12/05/2016; Application No. : 30 2016 013 999 ;Germany 

3531528    07/06/2016
[International Registration No. : 1332846]
SWISS KRONO Services GmbH
Friedrichstraße 9 10117 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; unprocessed artificial resins; industrial glues; adhesives used in industry; polymers 
as coating agents for paper; glues for floor coverings, wall linings, coverings, furniture and goods for interior 
construction; chemical stabilization agents for floor coverings; melamine resins; binding agents for wooden composites, 
wooden composite boards, particle board; melamine; glue for floor coverings, coverings and wall linings or floor, ceiling 
and wall tiles; chemicals for glues.

Cl.2;Artificial resin colorings; paints; varnishes; lacquers; preservatives against deterioration of wood; colorants; 
mordants; raw natural resins; paints; structured coating agents (paints); weather-resistant coating agents (paints); liquid 
coating agents (paints); organic coating agents (paints); transparent coating agents (paints); watertight coatings agents 
(paints); lacquers as coating agents; moisture-repellant coating agents (paints); abrasion-resistant coating agents 
(paints); coating agents for treating floor coverings, wall linings and coverings, as well as furniture and goods for interior 
construction (paints); coating agents for surfaces in the form of colors (paints); coating agents for application on 
masonry (paints).

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes, namely packaging for 
wooden composites; printed matter, namely catalogues, pamphlets, inserts, price lists, advertising brochures, writing, 
paper, business cards, notepads, writing or drawing books.

Cl.17;Plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not of
metal; insulating material; sheets for insulation; fiberboards for insulation; insulation boards; injected insulation agents; 
wood-fiber-polymer construction materials for insulation and damping purposes; wood-plastic binding construction 
materials for insulation and damping purposes; wooden composite boards and molded padding for footfall sound 
damping.

Cl.19;Structural timber for building, namely construction materials for prefabricated houses or non-metal parts for 
prefabricated houses; building materials, not of metal; glued-laminated timber, glued-laminated timber with lacquered 
surface, wooden composites; panels and molded padding, not of metal, for building; wooden panels; wooden molded 
padding; panels and molded padding from wooden composites; wooden composite boards and molded padding with 
wood-veneer protective layers; panels and molded padding from wood shavings; panels and molded padding from wood 
particles; panels and molded padding from hard-fiber material; panels and molded padding from plastic and other non-
metal materials for building; panels and molded padding from a mixture of wood, wooden composites, plastic and other 
non-metal materials for building; wood-plastic composite materials for building; wood-fiber polymer construction 
materials for building; particle board, veneered particle board, laminated particle board, particle board and molded 
padding for construction; particle board, fire-resistant particle boards and molded padding for building; thin particle 
boards, fiber panels, fiber panels and molded padding, for building; wood-fiber panels, fiber panels from wood fibers, 
bonded together with resin and particle board pieces, laminated fiber panels; oriented strand board, long flat oriented 
strand board; melamine resin-layered fiberboards with medium thickness; melamine resin-layered fiberboards with 
greater thickness; hybrid boards with middle ply of bamboo; floors, wall panels, not of metal, for building; wooden 
flooring, parquet flooring and parquet panels, parquet flooring of wood, parquet flooring of cork; parquet flooring out of 
wood, especially with a middle ply of wooden composites; paper and paper molded padding for building, namely with 
paper impregnated with artificial resin for laminates; laminates, not of metal, laminates out of wood; wood; timber floor 
board; wooden beams; wooden planks; wooden paneling; wooden doors; wooden strips; end strips, not of metal, for 
building; end strips of wood, wooden composites or plastic or mixtures of these materials for floors, wall panels and 
ceiling coverings, not of metal; wooden boards; wood veneers; terrace flooring; floor tiles, not of metal; wooden strips for 
building; wood for making household utensils; planks (wood for building); timber (sawn -), plywood; timber 
(manufactured -), moldable wood, wood, semi-worked; prefabricated house parts not consisting of metal; prefabricated 
house construction materials, not of metal, for erecting external cellar; prefabricated house construction materials, not of 
metal, for erecting bicycle storage; prefabricated house construction materials, not of metal, for erecting sheds; sliding 
doors out of vinyl; shutterings, not of metal; concrete shutterings; vinyl doors.

Cl.20;Goods for furniture decorating and interior decorating, namely furniture, mirrors, picture frames; panels and 
molded padding as furniture parts; panels and molded padding, not of metal, with melamine surfaces as furniture parts; 
countertops (furniture); shelves out of wood (furniture); edge-protection strips out of extruded plastic for furniture; edge 
protectors out of plastic for furniture; edgings of plastic for furniture; edging boards of plastic for shelves; decorative 
edging strips out of wood for future; decorative edging strips out of plastic for built-in furniture; bins and pallets, not of 

8105



metal.

Cl.27;Floor coverings, wall and ceiling covering to the extent contained in this class; wall hangings (non-textile); vinyl 
wallpaper; wall linings; wall linings out of vinyl; floor coverings and artificial floor coverings; vinyl floor coverings.

Cl.35;Compiling goods for third parties for presentation and sales purposes; retail services with respect to floor 
coverings, wall linings, ceiling coverings, furniture and goods for interior decorating.

Cl.36;Real estate affairs; real estate leasing services; real estate management; leasing of real estate.

Cl.37;Building construction; repair, namely repair and renovation of wooden floors, wooden ceilings, wooden walls, 
wooden doors, wood-frame windows; assembly of floors, wall linings, ceiling coverings, furniture and goods for interior 
decorating and prefabricated houses; construction work for creating floor coverings, wall linings, ceiling coverings, 
furniture and goods for interior decorating and prefabricated houses; construction supervision during the construction 
work.

Cl.40;Woodworking.

Cl.42;Architecture; engineering research; engineering consulting; engineering technology analyses; drafts of 
engineering structures; technical drawings; architecture and engineering; engineering services in mechanical 
engineering; technological research; scientific research; technical research; industrial research; engineering technology 
research; technical construction projects development; design and development of new products.
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3531544    30/07/2016
[International Registration No. : 1331776]
Evonik Degussa GmbH
Rellinghauser Straße 1-11 45128 Essen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; amino 
acids, peptides and proteins; unprocessed artificial resins, unprocessed plastics; manures; algae; chemical substances 
for preserving foodstuffs; amino acids, peptides and proteins for use in the manufacture of animal food and fish fodder as 
well as for use in aquaculture, tanning substances; adhesives used in industry.

Cl.5;Pharmaceutical and veterinary preparations; amino acids, peptides and proteins for medical and veterinary 
purposes, nutritive substances for microorganisms; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use, food for babies; plasters, materials for dressings; material for stopping teeth, dental wax; 
disinfectants; preparations for destroying vermin; fungicides, herbicides; feed supplements, not for medical use; feed 
supplements on the basis of peptides and proteins for use in aquaculture.

Cl.31;Agricultural, horticultural and forestry products and grains not included in other classes; live animals; fresh fruits 
and vegetables; seeds, natural plants and flowers; foodstuffs for animals and for fish, malt.
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3531546    02/05/2016
[International Registration No. : 1332829]
SHENZHEN TAT FOOK SCBD INVESTMENT CO., LTD.
32B, Noble Centre, No. 1006, 3rd Fuzhong Road, Futian District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Computer for industrial purpose; computer peripheral devices; portable media players; regulating apparatus, 
electric; electronic chip; eyeglasses; electronic sensors in the form of bracelet; electronic tags for goods; apparatus for 
network communication; surveying apparatus and instruments; optical apparatus and instruments; materials for 
electricity mains [wires, cables]; remote control apparatus; electrolysers; chargers for electric batteries; time and data 
recording apparatus in the form of bracelet.

Cl.12;Electric vehicles; vehicles for locomotion by land, air, water or rail; motors, electric, for land vehicles; wheels for 
automobiles; electric bicycle; bicycles; funiculars; baby carriages; aircraft; upholstery for vehicles.
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Priority claimed from 07/10/2015; Application No. : 014650295 ;European Union 

3531554    07/04/2016
[International Registration No. : 1332813]
Mobotix AG
Kaiserstraße 67722 Winnweiler Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for treatment of materials and for manufacturing; robots; numerically controlled 
treatment machines, in particular for industry, commerce, trade and household purposes; self-propelled machines for the 
treatment of materials and production with image, pattern and/or obstacle detection means, included in this class; guides, 
housings and hangers (parts of machines).

Cl.9;Scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, supervision, life-
saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of sound or 
images; computers and data processing apparatus; data processing hardware; computer software; video management 
software; computer programs, in particular for image processing, pattern detection, robot control and process control; 
video management systems, in particular for the display, evaluation, administration, configuration and control of multiple 
cameras, in particular for research and recording; computer networking and data communications equipment; data 
storage devices, in particular optical and digital recording media; data media (recorded); information technology and 
audiovisual equipment; communications and data processing apparatus and equipment; devices with a screen, in 
particular displays; apparatus for capturing and developing images; cameras, monitoring, infrared and web cameras and 
intelligent video sensor systems, in particular for image and pattern detection and/or processing; photographic lenses; 
optical devices, enhancers and correctors; thermal imaging equipment, thermal imaging apparatus for night vision; 
safety, security, protection and signalling devices; entrance and access control apparatus, in particular electric and 
automatic access control installations; navigation, guidance, tracking, targeting and map making devices; distance and 
dimension measuring instruments; measuring, detecting and monitoring instruments, indicators and controllers; door 
stations and video intercom terminals; electric apparatus and instruments, namely for recording, evaluating and/or 
assessing, compressing, transmitting, in particular remotely transmitting, storing, in particular archiving and/or 
displaying data, in particular audio and/or visual data; controls and/or automation devices, with and/or for the aforesaid 
goods, in particular for access control and/or monitoring and/or for the inspection of technical processes; sensors and 
detectors, in particular motion detectors; parts and accessories for all the aforesaid goods, included in this class.

Cl.12;Vehicles; remote-control vehicles (except toys); pilotless surveying vehicles; apparatus for locomotion by land, 
air or water; aeronautical apparatus, machines and appliances; drones; anti-theft devices for vehicles, for safety and 
security purposes.

Cl.38;Telecommunications; rental of devices for transmitting data, in particular for the live transmission of image data 
and/or for performing and/or monitoring functions, including hazard alarm systems, building management and/or 
automation; live transmissions accessible in particular via a homepage on the internet (webcam); rental of apparatus for 
transmitting images.
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Cl.41;Provision of training and further training; education; arranging and conducting conferences, exhibitions and 
seminars; training courses relating to system analysis; providing of training in connection with the installation, 
maintenance and repair of computerised systems; rental of cameras and other image recording apparatus.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; implementation and configuration of computer 
software; computer programming, in particular for video management solutions and the transmission of live images via 
data cables and/or for controlling electric apparatus and/or monitoring audio and/or visual data; technical advice relating 
to safety and monitoring services.

Cl.45;Security consultancy, in particular in the field of monitoring public spaces and buildings using image recording 
apparatus; security services for the protection of valuables or individuals, in particular video monitoring of individuals 
and objects; rental of security surveillance equipment.
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3532351    24/06/2016
[International Registration No. : 1331875]
The University Court of the University of St. Andrews
College Gate, North Street St. Andrews, Fife KY16 9AJ United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Compact discs; DVDs; computer games; electric and electronic communication apparatus; computer peripherals; 
computers; computer software; calculators; cases for mobile phones; accessories for mobile phones; cases for 
spectacles; encoded cards; smart cards; protective clothing; electronic labels containing coded information

Cl.14;Jewellery; cuff-links; badges of precious metals; tie-pins; tie slides; silver and gold tankards; keyrings; watches; 
ornaments; clocks; goods of silver and gold, in this class; watch straps.

Cl.16;Photographs; stationery; pens; pencils; erasers; rulers; posters; notebooks; diaries; calendars; instructional and 
teaching materials (except apparatus); printed publications; books; catalogues; document holders; personal organisers; 
cards; instructional and teaching material.

Cl.18;Leather and imitations of leather; umbrellas, parasols and walking sticks; bags; backpacks; wallets; luggage; 
handbags; garment bags for travel; purses; card cases; key cases; boot bags

Cl.21;Chinaware; glassware; porcelain; earthenware; pottery; cups; mugs; plates; coasters; figurines of porcelain, 
ceramic, earthenware or glass; jugs; tableware; hairbrushes; combs

Cl.25;Clothing, footwear, headgear; baseball caps; scarves; sweatshirts; t-shirts; sports clothing; articles of outerwear; 
belts; ties; bow ties; underwear; blazers; beachwear.

Cl.35;Business administration services; business management services; advertising services; public relation services; 
database management services; business research services; conducting, organising and arranging of exhibitions for 
commercial and advertising purposes; information and advisory services relating to all the aforesaid services.

Cl.41;University services; provision of educational, instructional and training courses; education instruction courses 
provided from a computer network or via the internet; educational examination services; conducting, organising and 
arranging conferences, seminars and exhibitions; library services; museum services; provision of sports and recreational 
facilities; entertainment; sporting and cultural activities; hospitality services (entertainment); organisation and conducting
of musical concerts; club services; publishing services; photography services; production and rental of educational 
instruction materials; providing on-line electronic publications (not downloadable); professional consultancy relating to 
education; provision of information, consultancy and advisory services relating to any of the aforesaid services.

Cl.42;Research and development services; technical research; provision of any of the services mentioned in this class 
and information related thereto via a website; creating and maintaining web-sites; hosting web-sites of others; computer 
programming and computer software services; material testing services; industrial design services; information, 
consultancy and advisory services relating to any and all of the aforesaid services.

Cl.43;Provision of temporary accommodation; arranging and booking of accommodation for travellers; hospitality 
services (food and drink, accommodation); rental of meeting rooms; catering; restaurants; cafeterias; bars; canteens.

Cl.45;Intellectual property consultancy and licensing of intellectual property; exploitation of patents by licensing; legal 
services.
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Priority claimed from 19/09/2016; Application No. : 302016000093775 ;Italy 

3532929    28/09/2016
[International Registration No. : 1331292]
V2 S.P.A.
Corso Principi di Piemonte, 65/67 I-12035 RACCONIGI (CN) Italy

Proposed to be Used
IR DIVISION
Cl.7;Electric motors (other than for land vehicles), gear motors (other than for land vehicles), mechanical apparatus, 
hydraulic apparatus, hydraulic pistons, being parts and components of apparatus and systems for the opening and 
closing of gates, shutters, doors, road barriers, mosquito nets, blinds, curtains, windows and doors, skylights and 
industrial windows and doors.

Cl.9;Electric and electronic apparatus for the management and control of irrigation and lighting, electric and electronic 
apparatus for the management, control, automation, ignition, turning off, opening, closing and adjustment of gates, 
shutters, doors, road barriers, mosquito nets, blinds, curtains, windows and doors, skylights and industrial windows and 
doors, in particular, control units, alarm control units, radio receivers and transmitters, selectors for the opening and 
closing, photocells, antennas, flashing safety lights, signal lights, electric flasher switches, cameras and closed circuit 
television apparatus, sensors, proximity detectors for cards and transponders, handheld programmers, timers, solar 
powered apparatus and photovoltaic apparatus for supply of electric motors; software programs for the automation, 
ignition, turning off and regulation of gates, shutters, doors, road barriers, mosquito nets, blinds, curtains, windows and 
doors, skylights and industrial windows and doors; software programs for the management and control of irrigation and 
lighting.
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3532966    25/05/2016
[International Registration No. : 1331686]
BOXMARK Leather Holding GmbH
Europastraße 11 A-8330 Feldbach Austria

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry and science; unprocessed artificial resins; tempering preparations; soldering 
preparations; tanning substances; tan-wood; adhesives used in industry; chemical products for preserving products 
during storage; chemical agents for coating textiles, furs, leather, non-wovens and fabrics; chemical agents for 
impregnating textiles, furs, leather, non-wovens and fabrics; tannic acid; hardening agents; tanning agents [for hides]; 
tanning agents for use in the manufacture of leather; chemicals for use in the tanning industry; compositions for use in 
tanning leather; chemical products for tanning hides; chemical products for tanning skins; dressing, except oils, for 
skins; sumac for use in tanning.

Cl.12;Parts and fittings for air vehicles, excluding pneumatic tires and inner tubes for vehicle wheels, treads for 
retreading tires, tracks for track vehicles; parts and fittings for land vehicles, excluding pneumatic tires and inner tubes 
for vehicle wheels, treads for retreading tires, tracks for track vehicles; parts and fittings for water vehicles.

Cl.18;Leather and imitation leather; goods made of leather and imitation leather, namely straps for soldiers' equipment, 
straps, chin straps, studs, laces, boxes and cases, furniture coverings, briefcases, leashes, purses, briefcase-type 
portfolios, document cases, shopping bags, handbags, hat boxes, travel bags, travelling sets, garment bags for travel, 
adapted luggage tags, bags (envelopes, pouches) for packaging, tool bags, stirrup leathers, credit-card holders, credit 
card cases, key bags; leather for shoes; leather for furniture; trimmings of leather for furniture; leather sheets for further 
treatment; sheets of imitation leather for use in manufacture; worked or semi-worked hides and other leather; leather 
thread; animal skins; hides; trunks and travelling bags; umbrellas; parasols; walking sticks; whips; harnesses; saddlery; 
change purses.

Cl.20;Containers not of metal, and non-metallic closures and holders therefor; display stands, not of metal; furniture 
and furnishings, namely armoires, baby changing mats, baby changing tables, baby gates, baby walkers, barbers' chairs, 
bathroom cupboard, bathroom furniture, bathroom stools, bathroom vanities, bedroom furniture, bedding, except linen, 
benches for sports fields, bins, not of metal, book holders [furniture], book rests, book shelves, book stands, book 
supports, bookcases, booster seats, bouncing cradles, buffets [furniture], cabinet work, cabinets, camping furniture, 
catches, not of metal, chadansu [cabinet for tea services], chair beds, chair pads, chairs, chairs adapted for use by those 
with mobility difficulties, chaises longues, chests of drawers, children's furniture, clothes hangers, clothes hooks, not of 
metal, clothes racks [furniture], coat hangers, coat racks, coat stands, coffee tables, computer furniture, computer 
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workstations [furniture], couches, counters [tables], countertops, credenzas, cupboards, cupboards for bedroom, 
cushions, deck chairs, desks, diaper changing stations, dining chairs, dining room tables, dining tables, dinner wagons, 
display tables, divans, dividers for drawers, drafting tables, drawer pulls, not of metal, drawers, dressers [dressing 
tables], ergonomic chairs for seated massage, extendible sofas, filing cabinets, fitted cupboards, flower-pot pedestals, 
flower stands, folding chairs, folding tables, footstools, freestanding partitions [furniture], furniture for babies, furniture 
for displaying goods, furniture handles, not of metal, furniture partitions, furniture parts, futons, golf course benches, gun 
cabinets, gun racks, hairdressers' chairs, hat stands, head-rests [furniture], high chairs, high chairs for babies, key 
cabinets, kitchen cabinets, kitchen cupboards, kitchen furniture, lawn furniture, lecterns, library shelves, living room 
furniture, lockers, looking glasses, lounge chairs for cosmetic treatments, love seats, massage tables, mats for infant 
playpens, mirrored cabinets, mirrors, nightstands, non-metal bins, non-metal chests, non-metal trestles for supporting 
tables, nursery furniture, office armchairs, office furniture, office seats, office tables, ottomans, outdoor furniture, 
pedestals, picnic benches, picnic tables, pillows, plate racks, porch swings, racks [furniture], reading easels, recliners 
[furniture], reclining armchairs, reclining chairs, rocking chairs, room dividers, school furniture, screens [furniture], 
seating furniture, seats, seats adapted for babies, serving trolleys, settees, shelves, shelves for storage, shelving, shoe 
cabinets, side tables, sideboards, slanted shelves, sofa beds, sofa, standing desks, stools, storage racks for storing 
works of arts, sun loungers, table tops, tables [furniture], tea carts, tea tables, tea trolleys, three-mirror dressing tables, tie
racks, towel closets [furniture], toy boxes [furniture], trolleys [furniture], umbrella stands, upholstered furniture, wall 
cupboards, wall-mounted gun racks, wall units [furniture], wardrobes, writing desks.

Cl.25;Clothing; footwear; headgear.

Cl.35;Advertising; business management; business administration; office functions; wholesale services in relation to 
vehicle parts, clothing, footwear, headgear, saddlery, furniture, furnishings, umbrellas, luggage, bags, toys, stationery 
supplies, sporting equipment, sporting articles, wall coverings, floor coverings, chemicals for use in industry; retail 
services in relation to vehicle parts, clothing, footwear, headgear, saddlery, furniture, furnishings, umbrellas, luggage, 
bags, toys, stationery supplies, sporting equipment, sporting articles, wall coverings, floor coverings, chemicals for use 
in industry.

Cl.37;Refitting of upholstery in air vehicles, land vehicles and water vehicles; upholstering, namely upholstering of 
vehicles seats and vehicle parts; repair services; furniture upholstering; furniture maintenance and repair; refitting of 
furniture; upholstery repair; yacht and boat conversion, renovation, refit and repair; cleaning and care of fabric, textile, 
leather, fur and goods made thereof; construction of interior accommodation, namely covering of building structures with 
leather or imitation of leather; installing of wall profiles.

Cl.40;Cutting of leather, imitation of leather, fabrics, textiles, fur, animal skins and hides; cutting of patterns; working of 
leather, imitation of leather, fabrics, textiles, fur, animal skins and hides; working of patterns; tanning of leather, animal 
skins or hides; embossing of leather, imitation of leather, fabrics, textiles, fur, animal skins and hides; embossing of 
patterns; staining of leather, imitation of leather, fabrics, textiles, animal skins and hides; laminating of leather, imitation 
of leather, fabrics, textiles, animal skins and hides; laminating of patterns; perforating of leather, imitation of leather, 
fabrics, textiles, animal skins and hides; perforating of patterns; custom assembling of leather materials for others; 
textile, leather and fur treatment; application of protective coatings to leather, imitation of leather, fabrics, textiles, animal 
skins and hides; saddlery working; skin dressing; custom assembling of materials for others; custom fashioning of fur; 
cloth cutting; sewing; sewing services; sewing (custom manufacture); prototype fabrication of new products for others.
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Priority claimed from 14/02/2016; Application No. : 015106487 ;European Union 

3533028    15/08/2016
[International Registration No. : 1332669]
The Institute of Food Research
Norwich Research Park, Colney Lane Norwich, Norfolk NR4 7UA United Kingdom

Proposed to be Used
IR DIVISION
Cl.1;Microorganisms for use in food and beverages.

Cl.5;Chemical, biochemical and biological reagents and preparations for medical or for veterinary purposes; chemical 
and biochemical preparations for diagnostic use for medical or veterinary purposes; diagnostic agents of biological origin
for use in medical or veterinary diagnosis; chemical, biochemical and biological substances, reagents and preparations 
used in test and for testing for medical or for veterinary purposes; chemical, biochemical or biological substances, 
reagents or preparations for in vitro or in vivo tests for medical or for veterinary purposes; dietetic food and substances 
adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; food supplements; 
nutritional supplements for health care; vitamins, minerals and other nutraceuticals; prebiotic preparations, probiotic 
preparations for medical purposes; fungicides; herbicides.

Cl.42;Scientific and- industrial research and- design services; analytical laboratory services; food intolerance, food 
analysis, food technology, food science and food safety studies; contract research services relating to molecular 
sciences; computerized food analysis services; provision of information on food safety; quality control relating to 
hygiene; research relating to health, hygiene, nutrition, diet and food; research into the treatment of waste materials; 
research into the treatment of biomass; information exchange services between scientists, researchers, commercial and 
industrial entities namely industrial analysis and research projects, provision of scientific, technological and research 
information; laboratory research; laboratory testing services; scientific and technological services and research and 
design thereto; pharmaceutical research and development services; project studies (technical -); mathematical research 
services; preparation of reports relating to technical or scientific research; provision of information relating to scientific 
or technical research; creating, testing, implementing, developing, maintaining, updating, and providing advisory and 
consultancy services in relation to computer programs, computer networks, websites, web pages and mobile apps; 
advisory, information and consultancy services related to the aforesaid.
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Priority claimed from 09/11/2015; Application No. : 302015000070480 ;Italy 

3533039    06/05/2016
[International Registration No. : 1332831]
LONATI S.P.A.
Via Francesco Lonati, 3 I-25124 Brescia Italy

Proposed to be Used
IR DIVISION
Cl.7;Knitting machines; circular knitting machines; knitting machines for knitwear; knitting machines for hosiery; 
seamless circular knitting machines; large-diameter circular knitting machines; flat knitting machines; jacquard double 
bed raschel knitting machines; dyeing machines; steam presses for fabrics; spinning machines for yarns, fabrics and 
textile goods; warping machines; printing machines for use with textiles; embroidery machines; knitting looms; machines 
for the production of lace; fabric weaving machines; carding machines; wire drawing machines; machines for the textile 
industry; textile washing machines; textile production machines; ironing machines; machines for producing and 
packaging textile goods and clothing; machine tools; motors and engines (except for land vehicles); machine coupling 
and transmission components (except for land vehicles; parts of knitting machines, included in this class.

Cl.9;Electronic components; testing devices for textile industry; data processing equipment; data storage devices; 
controllers for industrial use; apparatus and instruments for conducting, switching, transforming, accumulating, 
regulating or controlling electricity; computers; computer software.

Cl.24;Fabrics; knitted fabrics; apparel fabrics; textile goods, and substitutes for textile goods; textile fabric piece goods 
for use in the manufacture of clothing; fabrics; fabrics being textile piece goods for use in manufacture; textile fabric 
piece goods for use in the manufacture of clothing; labels for clothing.

Cl.25;Clothing; dresses; jackets; trousers; skirts; garments; stockings; hosiery; shoe uppers; shoes; headgear.

Cl.35;Advertising; business management; business administration; office functions (services for others).
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Priority claimed from 09/12/2015; Application No. : 014893044 ;European Union 

3533042    09/06/2016
[International Registration No. : 1332839]
INVISTA TECHNOLOGIES S.à.r.l.
2-4, Eugène Ruppert L-2453 Luxembourg

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.20;Mattress pads.

Cl.22;Synthetic fibers and filaments for textile use.

Cl.24;Textiles and textile goods, namely, cloth textiles and textile fabrics for use in the manufacture of apparel and 
footwear, mattress covers, mattress ticking fabric, bed covers, duvets, duvet covers, bed blankets, throws, bed linens, 
pillowcases, bed sheets, towels.

Cl.25;Clothing, namely, shirts, T-shirts, vests, jumpers, sweatshirts, sweaters, sweat pants, trousers, shorts, 
underwear, shoes, boots, socks, track suits, jackets, coats, athletic uniforms, hats.
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Priority claimed from 09/11/2015; Application No. : AM 2103/2015 ;Austria 

3533043    29/04/2016
[International Registration No. : 1332834]
Biogena Naturprodukte GmbH & Co KG
Strubergasse 24 A-5020 Salzburg Austria

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical and veterinary use, in particular dietetic products for specific medical use (balanced 
diet), starch for dietetic or pharmaceutical purposes; food for babies, in particular powdered milk for babies; dietary 
supplements for humans and animals, in particular antioxidants for medical purposes; nutritional supplements and 
dietetic food supplements for sports and performance enhancement, adapted for medical use; meal replacement powders 
for sports and performance enhancement for medical use; mineral food supplements, consisting primarily of vitamins, 
amino acids, minerals and trace elements, adapted for medical purposes; vitamin preparations; preparations for making 
medicated beverages; drinks, in particular herbal teas for medicinal purposes; plasters, materials for dressings; material 
for dental fillings and dental impressions; disinfectants; preparations for destroying noxious animals; fungicides, 
herbicides.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables, in 
particular preserved, dried and cooked fruits and vegetables, as well as processed fruits and vegetables (including nuts, 
pulses) such as fruit and vegetable spreads and fruit and vegetable salads as well as processed mushrooms; vegetable 
extracts and concentrates for culinary purposes and mixes in particular for making broths and soups; jellies, jams, 
compotes; eggs; milk and milk products; edible oils and fats; dietetic food and substances, not for medical purposes, 
with a base of proteins, fats, fatty acids and with added vitamins, minerals and trace elements either singly or in 
combination, included in this class.

8118



Cl.30;Coffee, tea, in particular not medicinal infusions, black tea, tea essences, tea extracts, instant tea and tea 
mixtures; cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, pastries 
and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); 
spices, in particular dried or preserved herbs and spices; ice; dietetic food and substances, not for medical purposes, 
with a base of carbohydrates, with added dietary fiber, vitamins, minerals and trace elements either singly or in 
combination, included in this class.
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3533172    09/06/2016
[International Registration No. : 1332842]
INVISTA TECHNOLOGIES S.à.r.l.
2-4, Eugène Ruppert L-2453 Luxembourg

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.20;Mattress pads.

Cl.22;Synthetic fibers and filaments for textile use.

Cl.24;Textiles and textile goods, namely, cloth textiles and textile fabrics for use in the manufacture of apparel and 
footwear, mattress covers, mattress ticking fabric, bed covers, duvets, duvet covers, bed blankets, throws, bed linens, 
pillowcases, bed sheets, towels.

Cl.25;Clothing, namely, shirts, T-shirts, vests, jumpers, sweatshirts, sweaters, sweat pants, trousers, shorts, 
underwear, shoes, boots, socks, track suits, jackets, coats, athletic uniforms, hats.
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Priority claimed from 11/12/2015; Application No. : 30 2015 062 907 ;Germany 

3533346    07/06/2016
[International Registration No. : 1332843]
SWISS KRONO Services GmbH
Friedrichstraße 9 10117 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; unprocessed artificial resins; industrial glues; adhesives used in industry; polymers 
as coating agents for paper; glues for floor coverings, wall linings, coverings, furniture and goods for interior 
construction; chemical stabilization agents for floor coverings; melamine resins; binding agents for wooden composites, 
wooden composite boards, particle board; melamine; glue for floor coverings, coverings and wall linings or floor, ceiling 
and wall tiles; chemicals for glues.

Cl.2;Artificial resin colorings; paints; varnishes; lacquers; preservatives against deterioration of wood; colorants; 
mordants; raw natural resins; paints; structured coating agents (paints); weather-resistant coating agents (paints); liquid 
coating agents (paints); organic coating agents (paints); transparent coating agents (paints); watertight coatings agents 
(paints); lacquers as coating agents; moisture-repellant coating agents (paints); abrasion-resistant coating agents 
(paints); coating agents for treating floor coverings, wall linings and coverings, as well as furniture and goods for interior 
construction (paints); coating agents for surfaces in the form of colors (paints); coating agents for application on 
masonry (paints).

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes, namely packaging for 
wooden composites; printed matter, namely catalogues, pamphlets, inserts, price lists, advertising brochures, writing, 
paper, business cards, notepads, writing or drawing books.

Cl.17;Plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not of
metal; insulating material; sheets for insulation; fiberboards for insulation; insulation boards; injected insulation agents; 
wood-fiber-polymer construction materials for insulation and damping purposes; wood-plastic binding construction 
materials for insulation and damping purposes; wooden composite boards and molded padding for footfall sound 
damping.

Cl.19;Structural timber for building, namely construction materials for prefabricated houses or non-metal parts for 
prefabricated houses; building materials, not of metal; glued-laminated timber, glued-laminated timber with lacquered 
surface, wooden composites; panels and molded padding, not of metal, for building; wooden panels; wooden molded 
padding; panels and molded padding from wooden composites; wooden composite boards and molded padding with 
wood-veneer protective layers; panels and molded padding from wood shavings; panels and molded padding from wood 
particles; panels and molded padding from hard-fiber material; panels and molded padding from plastic and other non-
metal materials for building; panels and molded padding from a mixture of wood, wooden composites, plastic and other 
non-metal materials for building; wood-plastic composite materials for building; wood-fiber polymer construction 
materials for building; particle board, veneered particle board, laminated particle board, particle board and molded 
padding for construction; particle board, fire-resistant particle boards and molded padding for building; thin particle 
boards, fiber panels, fiber panels and molded padding, for building; wood-fiber panels, fiber panels from wood fibers, 
bonded together with resin and particle board pieces, laminated fiber panels; oriented strand board, long flat oriented 
strand board; melamine resin-layered fiberboards with medium thickness; melamine resin-layered fiberboards with 
greater thickness; hybrid boards with middle ply of bamboo; floors, wall panels, not of metal, for building; wooden 
flooring, parquet flooring and parquet panels, parquet flooring of wood, parquet flooring of cork; parquet flooring out of 
wood, especially with a middle ply of wooden composites; paper and paper molded padding for building, namely with 
paper impregnated with artificial resin for laminates; laminates, not of metal, laminates out of wood; wood; timber floor 
board; wooden beams; wooden planks; wooden paneling; wooden doors; wooden strips; end strips, not of metal, for 
building; end strips of wood, wooden composites or plastic or mixtures of these materials for floors, wall panels and 
ceiling coverings, not of metal; wooden boards; wood veneers; terrace flooring; floor tiles, not of metal; wooden strips for 
building; wood for making household utensils; planks (wood for building); timber (sawn -), plywood; timber 
(manufactured -), moldable wood, wood, semi-worked; prefabricated house parts not consisting of metal; prefabricated 
house construction materials, not of metal, for erecting external cellar; prefabricated house construction materials, not of 
metal, for erecting bicycle storage; prefabricated house construction materials, not of metal, for erecting sheds; sliding 
doors out of vinyl; shutterings, not of metal; concrete shutterings; vinyl doors.

Cl.20;Goods for furniture decorating and interior decorating, namely furniture, mirrors, picture frames; panels and 
molded padding as furniture parts; panels and molded padding, not of metal, with melamine surfaces as furniture parts; 
countertops (furniture); shelves out of wood (furniture); edge-protection strips out of extruded plastic for furniture; edge 
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protectors out of plastic for furniture; edgings of plastic for furniture; edging boards of plastic for shelves; decorative 
edging strips out of wood for future; decorative edging strips out of plastic for built-in furniture; bins and pallets, not of 
metal.

Cl.27;Floor coverings, wall and ceiling covering to the extent contained in this class; wall hangings (non-textile); vinyl 
wallpaper; wall linings; wall linings out of vinyl; floor coverings and artificial floor coverings; vinyl floor coverings.

Cl.35;Compiling goods for third parties for presentation and sales purposes; retail services with respect to floor 
coverings, wall linings, ceiling coverings, furniture and goods for interior decorating.

Cl.36;Real estate affairs; real estate leasing services; real estate management; leasing of real estate.

Cl.37;Building construction; repair, namely repair and renovation of wooden floors, wooden ceilings, wooden walls, 
wooden doors, wood-frame windows; assembly of floors, wall linings, ceiling coverings, furniture and goods for interior 
decorating and prefabricated houses; construction work for creating floor coverings, wall linings, ceiling coverings, 
furniture and goods for interior decorating and prefabricated houses; construction supervision during the construction 
work.

Cl.40;Woodworking.

Cl.42;Architecture; engineering research; engineering consulting; engineering technology analyses; drafts of 
engineering structures; technical drawings; architecture and engineering; engineering services in mechanical 
engineering; technological research; scientific research; technical research; industrial research; engineering technology 
research; technical construction projects development; design and development of new products.
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Priority claimed from 11/12/2015; Application No. : 30 2015 062 918 ;Germany 

3533349    07/06/2016
[International Registration No. : 1332844]
SWISS KRONO Services GmbH
Friedrichstraße 9 10117 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; unprocessed artificial resins; industrial glues; adhesives used in industry; polymers 
as coating agents for paper; glues for floor coverings, wall linings, coverings, furniture and goods for interior 
construction; chemical stabilization agents for floor coverings; melamine resins; binding agents for wooden composites, 
wooden composite boards, particle board; melamine; glue for floor coverings, coverings and wall linings or floor, ceiling 
and wall tiles; chemicals for glues.

Cl.2;Artificial resin colorings; paints; varnishes; lacquers; preservatives against deterioration of wood; colorants; 
mordants; raw natural resins; paints; structured coating agents (paints); weather-resistant coating agents (paints); liquid 
coating agents (paints); organic coating agents (paints); transparent coating agents (paints); watertight coatings agents 
(paints); lacquers as coating agents; moisture-repellant coating agents (paints); abrasion-resistant coating agents 
(paints); coating agents for treating floor coverings, wall linings and coverings, as well as furniture and goods for interior 
construction (paints); coating agents for surfaces in the form of colors (paints); coating agents for application on 
masonry (paints).

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes, namely packaging for 
wooden composites; printed matter, namely catalogues, pamphlets, inserts, price lists, advertising brochures, writing, 
paper, business cards, notepads, writing or drawing books.

Cl.17;Plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not of
metal; insulating material; sheets for insulation; fiberboards for insulation; insulation boards; injected insulation agents; 
wood-fiber-polymer construction materials for insulation and damping purposes; wood-plastic binding construction 
materials for insulation and damping purposes; wooden composite boards and molded padding for footfall sound 
damping.

Cl.19;Structural timber for building, namely construction materials for prefabricated houses or non-metal parts for 
prefabricated houses; building materials, not of metal; glued-laminated timber, glued-laminated timber with lacquered 
surface, wooden composites; panels and molded padding, not of metal, for building; wooden panels; wooden molded 
padding; panels and molded padding from wooden composites; wooden composite boards and molded padding with 
wood-veneer protective layers; panels and molded padding from wood shavings; panels and molded padding from wood 
particles; panels and molded padding from hard-fiber material; panels and molded padding from plastic and other non-
metal materials for building; panels and molded padding from a mixture of wood, wooden composites, plastic and other 
non-metal materials for building; wood-plastic composite materials for building; wood-fiber polymer construction 
materials for building; particle board, veneered particle board, laminated particle board, particle board and molded 
padding for construction; particle board, fire-resistant particle boards and molded padding for building; thin particle 
boards, fiber panels, fiber panels and molded padding, for building; wood-fiber panels, fiber panels from wood fibers, 
bonded together with resin and particle board pieces, laminated fiber panels; oriented strand board, long flat oriented 
strand board; melamine resin-layered fiberboards with medium thickness; melamine resin-layered fiberboards with 
greater thickness; hybrid boards with middle ply of bamboo; floors, wall panels, not of metal, for building; wooden 
flooring, parquet flooring and parquet panels, parquet flooring of wood, parquet flooring of cork; parquet flooring out of 
wood, especially with a middle ply of wooden composites; paper and paper molded padding for building, namely with 
paper impregnated with artificial resin for laminates; laminates, not of metal, laminates out of wood; wood; timber floor 
board; wooden beams; wooden planks; wooden paneling; wooden doors; wooden strips; end strips, not of metal, for 
building; end strips of wood, wooden composites or plastic or mixtures of these materials for floors, wall panels and 
ceiling coverings, not of metal; wooden boards; wood veneers; terrace flooring; floor tiles, not of metal; wooden strips for 
building; wood for making household utensils; planks (wood for building); timber (sawn -), plywood; timber 
(manufactured -), moldable wood, wood, semi-worked; prefabricated house parts not consisting of metal; prefabricated 
house construction materials, not of metal, for erecting external cellar; prefabricated house construction materials, not of 
metal, for erecting bicycle storage; prefabricated house construction materials, not of metal, for erecting sheds; sliding 
doors out of vinyl; shutterings, not of metal; concrete shutterings; vinyl doors.

Cl.20;Goods for furniture decorating and interior decorating, namely furniture, mirrors, picture frames; panels and 
molded padding as furniture parts; panels and molded padding, not of metal, with melamine surfaces as furniture parts; 
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countertops (furniture); shelves out of wood (furniture); edge-protection strips out of extruded plastic for furniture; edge 
protectors out of plastic for furniture; edgings of plastic for furniture; edging boards of plastic for shelves; decorative 
edging strips out of wood for future; decorative edging strips out of plastic for built-in furniture; bins and pallets, not of 
metal.

Cl.27;Floor coverings, wall and ceiling covering to the extent contained in this class; wall hangings (non-textile); vinyl 
wallpaper; wall linings; wall linings out of vinyl; floor coverings and artificial floor coverings; vinyl floor coverings.

Cl.35;Compiling goods for third parties for presentation and sales purposes; retail services with respect to floor 
coverings, wall linings, ceiling coverings, furniture and goods for interior decorating.

Cl.36;Real estate affairs; real estate leasing services; real estate management; leasing of real estate.

Cl.37;Building construction; repair, namely repair and renovation of wooden floors, wooden ceilings, wooden walls, 
wooden doors, wood-frame windows; assembly of floors, wall linings, ceiling coverings, furniture and goods for interior 
decorating and prefabricated houses; construction work for creating floor coverings, wall linings, ceiling coverings, 
furniture and goods for interior decorating and prefabricated houses; construction supervision during the construction 
work.

Cl.40;Woodworking.

Cl.42;Architecture; engineering research; engineering consulting; engineering technology analyses; drafts of 
engineering structures; technical drawings; architecture and engineering; engineering services in mechanical 
engineering; technological research; scientific research; technical research; industrial research; engineering technology 
research; technical construction projects development; design and development of new products.
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Priority claimed from 30/05/2016; Application No. : 4275810 ;France 

3533837    07/10/2016
[International Registration No. : 1332398]
MEDTECH, société anonyme
ZAC EUREKA, 900 rue du Mas de Verchant F-34000 MONTPELLIER France

Proposed to be Used
IR DIVISION
Cl.7;Robots (machines); industrial robots; automatic handling machines (manipulators); hydraulic and pneumatic 
controls for machines, motors and engines, all these goods for use in connection with apparatus and instruments for 
neurosurgery and orthopedic surgery.

Cl.9;Software; video monitors; electronic navigational and positioning apparatus and instruments; visual display units; 
optical viewing and recording apparatus; electronic controls for machines, motors and engines; all of these goods for use 
in connection with robots and apparatus and instruments for neurosurgery and orthopedic surgery.

Cl.10;Surgical apparatus and instruments, namely, apparatus for neurosurgery and orthopedic surgery.
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Priority claimed from 06/10/2015; Application No. : 30 2015 055 165 ;Germany 

3534365    06/04/2016
[International Registration No. : 1331912]
DyStar Colours Distribution GmbH
Am Prime Parc 10-12 65479 Raunheim DE

Proposed to be Used
IR DIVISION
Cl.9;Data processing programs and computer programs and computer software for calculating resource consumption, 
effluent load and costs of dyeing and application processes, and for optimizing formulations, method and production 
processes; computer programs and computer software for searching for ecological and technical products for dyes and 
auxiliaries.

Cl.35;Business organizational consultancy in the field of dyeing and finishing textiles, and the selection and use of 
dyes and auxiliaries therefor.

Cl.38;Providing of access to computer programs on data networks via the internet or other communications channels 
in the fields of dyeing and finishing textiles, and the selection and use of dyes and auxiliaries therefor; providing of 
access to online databases containing formulations for dyeing and finishing textiles; providing of access to online 
databases containing calculation methods for dye formulations.

Cl.41;Providing of training and education, both in the field of dyeing and finishing textiles, in particular with regard to 
the selection and application of dyes and auxiliaries for textiles.

Cl.42;Technological consultancy in the field of dyeing and finishing textiles, in particular with regard to the selection 
and application of dyes and auxiliaries for textiles.
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3535032    14/10/2016
[International Registration No. : 1332038]
AC SPOLKA AKCYJNA
Street: 42 Pulku Piechoty, Number: 50 PL-15-181 BIALYSTOK Poland

Proposed to be Used
IR DIVISION
Cl.7;Pressure reducers for LPG/CNG automotive use only; gas pressure reducers for LPG/CNG automotive use only; 
gas injectors for engines for LPG/CNG automotive use only; pressure regulators for LPG/CNG automotive use only; gas 
injection controllers for LPG/CNG automotive use only; fittings for equipment and gas installations for LPG/CNG 
automotive use only; fittings for equipment and automotive gas installations for LPG/CNG automotive use only; parts of 
automotive gas installations for LPG/CNG automotive use only; automotive gas systems for LPG/CNG automotive use 
only; vaporizers for LPG/CNG automotive use only.

Cl.9;Electrical wire bundles for LPG/CNG automotive use only; electrical wires for LPG/CNG automotive use only; 
connections for electrical wires for LPG/CNG automotive use only; materials for electrical wires for LPG/CNG automotive 
use only.
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Priority claimed from 05/02/2016; Application No. : 30 2016 101 008.8/07 ;Germany 

3535334    04/08/2016
[International Registration No. : 1333044]
BOBST MEX SA
Route de Faraz 3 CH-1031 Mex (VD) Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines, apparatus and devices for processing and printing media, more particularly sheets, plate parts, blanks, 
strips, films of paper, cardboard, corrugated board, plastic for the packaging manufacturing industry; machines, 
apparatus and devices for forming and printing, particularly cutting, folding, embossing, stamping, die cutting, hot and 
cold stamping, colored leaf plating, fire gilding and cold gilding, folding-gluing, line folding-gluing and stamping, coating, 
extrusion coating and double printing, vacuum coating, vacuum metallization, double printing, double printing of flexible 
materials, offset rotary printing, flexographic printing machines, central-cylinder flexographic printing, rotary gravure, 
offset printing, letterpress printing, digital printing, line flexographic printing and flat-bed die-cutting, line flexographic 
printing and folding-gluing, line flexographic printing and rotary die-cutting, line gravure printing and forming of media, 
more particularly of sheets, plate parts, blanks, strips, films, of paper, cardboard, corrugated cardboard, plastic; 
machines, apparatus and devices for loading machines, introducing, multiple inserting, running, connecting, conveying, 
positioning, transport, stacking and release of sheets, systems for the separation, release, rolling, handling, packing and 
conveying out of machine of media, particularly sheets, plate parts, blanks, strips, films, of paper, cardboard, corrugated 
cardboard, or plastic, batteries and coils for the aforesaid media, formed, printed and fold-glued media; control engines 
for the aforesaid machines, apparatus and devices; printing cylinders (machine parts), rollers (machine parts), printing 
forms or printing blocks and flexible plates, machines for the installation and processing of printing cylinders, rollers, 
printing forms or printing blocks and flexible plates, devices for mounting printing forms or printing blocks and flexible 
plates onto printing cylinders (machine parts); peripherals and accessories for the aforesaid machines, apparatus and 
devices; components and spare parts for the aforesaid machines, apparatus and devices; machine parts, namely tools for 
the aforesaid machines, apparatus and devices; control devices for the aforesaid machines, apparatus and devices.
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Cl.9;Electronic apparatus, instruments, devices and software for entering, inputting, recording, reproducing, storing, 
processing, transmitting, displaying data for monitoring, controlling, measuring, regulating, programming, presetting, 
quality control, for the monitoring of production parameters, power and outage management, for checking the mapping of 
prints, cut areas, embossing, folds, for measuring and adjusting the color composition of prints, for measuring and 
adjusting the supply of colors, for analyzing and processing images before and after printing, especially detectors and 
digital photographic cameras for detecting, tracking and positioning, for machines, apparatus and devices for processing 
and printing media, more particularly sheets, plate parts, blanks, strips, films, of paper, cardboard, corrugated cardboard, 
and plastic for the packaging manufacturing industry.

Cl.16;Paper, cardboard and products made thereof, namely advertising cards, promotional coupons; printed products; 
instructional or teaching material [except apparatus]; catalogs, calendars, promotional items, printed products, document 
[publications], prospectuses, brochures, leaflets, boxes of cardboard or paper, packaging bags [envelopes, bags] of 
paper or plastic, manuals, magazines, newsletters, newspapers, reviews, drawings, graphic representations, publications 
[documents], posters, plastic packaging material not included for other classes.

Cl.35;Retail trade services, also sales via mail-order, the Internet or other means of electronic control in connection 
with machines, apparatus and devices for processing and printing media, more particularly sheets, plate parts, blanks, 
strips, films, of paper, cardboard, corrugated cardboard, of plastic for the packaging manufacturing industry; retail trade 
and wholesale in connection with accessories, used equipment, spare parts, tools, apparatus, instruments, electronic 
devices, software and colors for the aforesaid machines, apparatus and devices; retail services in connection with the 
aforesaid used devices, machines and apparatus; acquisition of the aforesaid used devices, machines, apparatus for 
other companies; demonstration of the aforesaid machines, apparatus and devices; mail advertising; dissemination of 
printed advertising matter; presentation of the aforesaid machines, apparatus and devices in communication media for 
retail purposes; organization of exhibitions for commercial or advertising purposes; public relations; corporate 
accounting; business analyses; arranging contracts for the maintenance of packaging manufacture machines.

Cl.37;Customer care services, namely installation, cleaning, maintenance, optimized adjusting for machines, apparatus 
and devices for processing and printing media, more particularly sheets, plate parts, blanks, strips, films of paper, 
cardboard, corrugated board, plastic for the packaging manufacturing industry; repair and installation of used equipment 
and replacement parts for machines, apparatus and devices for processing and printing media, more particularly sheets, 
plate parts, blanks, strips, films of paper, cardboard, corrugated board, plastic for the packaging manufacturing industry; 
arranging contracts for the maintenance of packaging manufacture machines.

Cl.41;Theoretical and practical instruction in operating machines, editing of instructional material, publication of 
instructional material, audiovisual media, demonstration materials, organization and conducting of colloquiums, 
conferences or congresses for users of machines, apparatus and devices for processing and printing media, more 
particularly sheets, plate parts, blanks, strips, films of paper, cardboard, corrugated board, plastic for the packaging 
manufacturing industry.

8129



Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

 

Priority claimed from 22/12/2015; Application No. : UK00003141842 ;United Kingdom 

3535461    20/06/2016
[International Registration No. : 1333441]
MANCHESTER CITY FOOTBALL CLUB LIMITED
Etihad Stadium, Etihad Campus Manchester M11 3FF United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; fragrances; toilet waters; after-shave 
lotions; eau de cologne; body sprays; antiperspirants; deodorants for personal use; talcum powder; medicated soaps; 
non-medicated toilet preparations; toiletries; shower and bath preparations; bath oils; bath gels; bath powders; bath 
salts; foam baths; shower gels; talcum powders; preparations for the care of the scalp and hair; shampoos; hair 
conditioners; hair colorants; hair styling products; depilatory preparations; shaving preparations; beauty care products 
and preparations; body care products and preparations; skin care preparations; oils, creams, lotions, gels and powders 
for the skin; beauty masks; facial packs; make-up and make-up removing preparations; cosmetic kits; cosmetic dyes; 
cosmetic body paint; nail care preparations; nail varnishes; transfers (decorative) for cosmetic purposes; sun tanning and
sun protection preparations; toothpaste; mouth washes; detergents; fabric softeners; boot cream; boot polish; creams for
leather; car cleaning preparations; windscreen cleaning liquids; incense; aromatherapy products; non-medicated 
massage preparations; pot pourri.

Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; calculating machines, data processing equipment and computers; portable computers, including laptop computers 
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and tablet computers; covers, cases, chargers, speakers, headsets, data input devices and media storage, all for portable 
computers; computer hardware and parts and fittings therefor; computer peripherals; computer mouse mats and pads; 
computer mice; keyboard and screen covers; customised computer disks and CD-ROMs; PDAs; electrical and electronic 
communications and telecommunications apparatus; telephones, mobile phones, smartphones and video phones and 
transmitters, receivers, covers, cases, fascia, holders, chargers, speakers, headsets, hands-free-kits, software, sounds, 
graphics, data input devices and media storage therefor; covers and cases for mobile telephones and personal electronic 
devices; holders adapted for mobile phones; straps for mobile phones; covers and cases adapted for PDAs, MP3 players, 
laptops and gaming devices; headphones; earphones; mobile phone headsets and hands-free kits; batteries; battery 
chargers; audio and/or video recordings; recorded programmes for television and for radio; motion picture films; 
animated cartoons; photographic transparencies and photographic and cinematographic films prepared for exhibition 
purposes; CDs; DVDs; CD-ROMs; digital video discs; cassettes; video cassettes; records; downloadable and streamable 
audio and/or video recordings; downloadable and streamable ringtones, music, sound recordings, MP3s, graphics, games
and video images; screen savers; computer software and programs; downloadable computer software; computer games 
programs; application software for mobile communication devices; downloadable electronic publications; publications in 
electronic format; electronic books and electronic book readers; downloadable and streamable podcasts in relation to 
entertainment and sport; radios; televisions; electrical and electronic apparatus for use in the reception of satellite, 
terrestrial or cable broadcasts; video recorders; tape recorders; cassette players; record players; juke boxes; CD players; 
CD-ROM players; DVD players; DVD recorders; digital audio players; MP3 players; MP3 readers; audio and/or video file 
recorders and/or players; magnetic tapes for recording and reproducing sound or vision; electronic storage media; 
memory cards; storage cases and boxes for electronic storage media, CDs, DVDs and disks; game software for video 
game machines; cameras; video cameras; cases for photographic apparatus and instruments; digital photo frames; anti-
dazzle shades, glasses and visors; binoculars; magnifying glasses; goggles; eye glasses, spectacles and sunglasses and 
cases, chains, straps, cords and frames therefor; contact lenses and containers therefor; optical goods; holograms; 
compasses and barometers; bells; electronic, magnetic, and optical identity cards; payment cards, credit cards, charge 
cards, debit cards and smart cards; telephone cards; magnets; electric signs; illuminated signs; neon signs; cash 
registers; ticket dispensers; vehicle breakdown warning apparatus; articles of protective clothing, footwear and headgear;
protective helmets; sports helmets; mouth protectors including gum shields; parts and fittings for all of the aforesaid 
goods.

Cl.14;Precious metals and their alloys; jewellery; costume jewellery; imitation jewellery; precious and semi-precious 
stones; horological and chronometric instruments; watches and clocks; watch straps; rings; earrings; bracelets; 
brooches; necklaces; chains; jewellery charms; pendants; lapel pins; tie pins; tie clips; cufflinks; key fobs; key fobs of 
leather; key rings and key chains; badges of precious metal or coated therewith; statuettes, figurines, works of art, 
ornaments, models and trophies, all of precious metal or coated therewith; medals and medallions; coins.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; office requisites; instructional and teaching material (except 
apparatus); plastic materials for packaging; newspapers, magazines and periodical publications; printed publicity and 
promotional material; printed programmes; books; booklets; brochures; leaflets; newsletters; comic books; diaries; 
personal organisers; address books; albums; photograph albums; autograph books; scrap books; catalogues; manuals; 
files and folders; binders; programme binders; poster magazines; calendars; pads of paper; note pads and note books; 
writing pads; drawing pads; jotters; envelopes; labels; book markers; bookends; paperweights; posters; trading cards; 
collectors' cards; stickers; transfers; decalcomanias; stencils; maps; charts; wall charts; height charts; tickets; 
timetables; printed forms; certificates; printed menus; printed gift vouchers, not encoded; philatelic stamps; printed 
patterns; paper flags and pennants; paper banners; signs and advertisement boards of paper and cardboard; cards; 
greeting cards; birthday cards; postcards; gift wrap and packaging paper; gift tags; gift bags; carrier bags; packaging 
bags of paper; letter trays; letter openers; adhesive tapes and dispensers; blackboards; chalk; writing instruments; 
drawing instruments; pens; pencils; pencil sharpeners; erasers; rulers; cases and boxes for pens and pencils; pen and 
pencil holders; ink; ink pads; rubber stamps; paint boxes; prints and pictures; art prints; graphic prints, representations 
and reproductions; lithographs; engravings and etchings; portraits; paper towels; paper handkerchiefs; toilet paper; beer 
mats; paper and cardboard coasters; paper and cardboard place mats; paper table cloths and napkins; money clips.

Cl.18;Leather and imitations of leather; trunks and travelling bags; travelling cases; suitcases; luggage; garment bags 
for travel; brief cases; bags; sports bags; athletic bags; gym bags; boot bags; back packs; holdalls; rucksacks; duffel 
bags; beach bags; school bags and satchels; handbags; shoulder bags; tote bags; shopping bags; toilet bags; wallets; 
purses; coin purses; card holders; credit card cases and holders; ID card holders; key cases; shoulder straps of leather; 
umbrellas, parasols and walking sticks; umbrella covers; shooting sticks; collars, covers, leads and leashes for animals; 
parts and fittings for all of the aforesaid goods.

Cl.20;Furniture, mirrors, picture frames; plaques, statuettes, figurines, works of art, ornaments, models and trophies, all
of wood, wax, plaster or plastics; scale models of plastics; model stadia of plastics; non-metallic name plates and number 
plates; non-metallic and non-luminous house numbers; curtain tie backs; cushions and pillows; sleeping bags; bean 
bags; airbeds; coat hangers; non-metallic clothes hooks; hat and coat stands; key boards for hanging keys; photograph 
frames; magazine racks; book shelves; stacking trays of plastics; beds and bedroom furniture; headboards being 
furniture; cupboards; sofas and settees; tables; chairs; deck chairs; stools; seats for indoor and outdoor use; seating for 
use in stadia; display stands and boards; signboards of wood or plastics; placards of wood or plastics; non-metallic bins; 
containers, casks, chests, cases and boxes of wood or plastics; cots and cradles; playpens; non-metallic locks; plastic 
key cards (not encoded); holders for pennants; non-electric fans for personal use; non-metallic plugs and stoppers; non-
metallic closures for containers; non-metallic bottle caps and casings; corks for bottles; plastic decorations for 
foodstuffs; beds for animals; dog kennels.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes; articles for cleaning purposes; 
glassware, porcelain, pottery and earthenware not included in other classes; chinaware; cookware; tableware; crockery; 
plates; commemorative plates; saucers; dishes; bowls; pots; jugs; egg cups; tea pots; tea caddies; tea cosies; coffee 
pots; cooking pots; non-metallic cookery moulds; bread and cutting boards; storage jars; spice jars; rolling pins; drinking 
vessels; cups; mugs; drinking glasses; tankards; bottles; drinking bottles; bottle openers; corkscrews; decanters; 
drinking flasks; vacuum flasks; bottle covers; non-electric coolers for food and drinks; ice cube moulds; bottle buckets; 
glass stoppers; cocktail shakers; drinking straws; juice squeezers; strainers; siphons for carbonated water; stands for 
bottles; menu card holders; name card holders; napkin holders; cutlery holders; condiment holders; salt cellars; 
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toothpick holders and toothpicks; butter dishes; serving trays; coasters, not of paper or textiles; fitted picnic baskets; 
picnic ware; decorative objects made of glass, ceramic, china, earthenware or porcelain; plaques, statuettes, figurines, 
works of art, ornaments, models and trophies, all of glass, ceramic, china, earthenware or porcelain; model stadia of 
glass, ceramic, china, earthenware or porcelain; enamelled glass; vases; perfume bottles; perfume sprayers; 
candlesticks; non-metallic money boxes and piggy banks; toothbrushes; holders for toothbrushes; soap boxes and 
holders; shaving brushes and shaving brush holders; fitted vanity cases; cosmetic powder compacts; household gloves; 
cleaning cloths; ironing boards; shaped ironing board covers; clothes drying racks; shoe horns; shoe brushes and shoe 
trees; refuse bins; litter bins; flower pots; non-metallic watering cans; baskets for domestic use; cages for household 
pets; storage boxes for household use.

Cl.24;Textiles and textile goods; bed and table covers; textile piece goods; textiles for making articles of clothing; 
household textile articles; household linen; curtains; textile wall hangings; covers for cushions; towels; bath linen; bath 
towels, mats and flannels; beach towels; bed linen; sheets and pillow cases; duvet covers; blankets; lap rugs; table linen; 
table cloths, table mats and coasters of textiles; napkins; tea towels; bar towels; flags and pennants; banners.

Cl.25;Clothing, footwear, headgear; sports clothing; leisurewear; football shirts; football shorts; football socks; replica 
football shirts; replica shirts; replica shorts; replica socks; training clothing; tracksuits; training pants; waterproof 
clothing; sweatshirts; sweatpants; jackets; coats; fleeces; shirts; t-shirts; polo shirts; vests; singlets; blouses; knitwear; 
jerseys; jumpers; pullovers; sweaters; hooded tops; cardigans; waistcoats; suits; trousers; jeans; pants; shorts; 
leggings; skirts; ties; cravats; underwear; boxer shorts; briefs; thongs; lingerie; nightwear; pyjamas; night shirts; 
dressing gowns; bathrobes; beach clothes; swimwear; swim suits; bathing trunks; bathing caps; socks; gloves; mittens; 
scarves; ear muffs; wristbands; belts; braces; aprons (clothing); uniforms; ready-made clothes linings (parts of clothing); 
shoes; boots; sandals; slippers; sports shoes; training shoes; football boots and shoes; studs for football boots; hats; 
caps; visors; headbands; articles of clothing, footwear and headgear for babies and children; costumes for use in 
children's dress up play; bodysuits; romper suits; sleep suits; bibs; baby boots.

Cl.26;Badges for wear; ornamental novelty badges; badges of textile materials; embroidered badges; belt clasps; 
brooches and buckles; embroidery; haberdashery; sewing thimbles; hat ornaments; patches; ribbons and braid; hair 
ornaments; hair fasteners; hair bands; hair pins; hair grips; hair clips; hair slides; hair nets; buttons; rosettes; shoe 
ornaments; clothing and shoe fasteners; shoe laces; cords; numerals or letters for marking textile articles; competitors' 
numbers; expanding bands for holding sleeves; reins for guiding children; artificial flowers; lanyards for wear.

Cl.28;Games and playthings; toys; gymnastic and sporting articles; decorations for Christmas trees; apparatus for use 
in sports; balls for sport; playing balls; footballs; goal posts; miniature footballs; miniature replica football kits; sponge 
hands in the nature of novelties; rattles; gloves for games; shin guards; knee guards; elbow guards; bags adapted for 
carrying sporting articles; articles for playing golf; golf balls; golf tees; golf ball markers; golf bags; golf club covers; golf 
gloves; articles for playing darts; darts; sporting articles for use in playing snooker; snooker tables; pool tables; skis; 
surf boards; skateboards; snowboards; sleighs; sledges; slides; roller skates; in-line skates; rackets; exercise apparatus; 
indoor football tables; fishing tackle; dice; dominoes; marbles; dolls; action figure toys; soft toys; teddy bears; puppets; 
bathtub toys; inflatable toys; ride-on toys; toy vehicles; flying discs; home video game machines and amusement 
apparatus all for use with television receivers; peripheral devices for use with home video game machines; electronic 
hand held game units; board games; card games; playing cards; jigsaw puzzles; models in kit form; Christmas crackers; 
confetti; balloons; party novelties; party novelty hats; conjuring apparatus; costume masks; kites; skittles; parts and 
fittings for all of the aforesaid goods.

Cl.35;Advertising; business management; business administration; office functions; advertising via the Internet; 
provision of advertising space; provision of space on web sites for advertising goods and services; promotional and 
marketing services; public relations and publicity services; business management of sports people; promotional 
management forsports personalities; accountancy; auctioneering; trade fairs; organisation, arrangement and conducting 
of events and exhibitions for commercial or advertising purposes; organisation of private draws for promotional and 
advertising purposes; operation and supervision of membership schemes; organisation, operation and supervision of 
incentive and customer loyalty schemes; data processing; provision of business information; retail services and online 
retail services all connected with the sale of bleaching preparations and other substances for laundry use, cleaning, 
polishing, scouring and abrasive reparations, soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, 
fragrances, toilet waters, after-shave lotions, eau de cologne, body sprays, antiperspirants, deodorants for personal use, 
talcum powder, medicated soaps, non-medicated toilet preparations, toiletries, shower and bath preparations, bath oils, 
bath gels, bath powders, bath salts, foam baths, shower gels, talcum powders, preparations for the care of the scalp and 
hair, shampoos, hair conditioners, hair colorants, hair styling products, depilatory preparations, shaving preparations, 
beauty care products and preparations, body care products and preparations, skin care preparations, oils, creams, 
lotions, gels and powders for the skin, beauty masks, facial packs, make-up and make-up removing preparations, 
cosmetic kits, cosmetic dyes, cosmetic body paint, nail care preparations, nail varnishes, transfers (decorative) for 
cosmetic purposes, sun tanning and sun protection preparations, toothpaste, mouth washes, detergents, fabric softeners,
boot cream, boot polish, creams for leather, car cleaning preparations, windscreen cleaning liquids, incense, 
aromatherapy products, massage preparations, pot pourri, filled first aid boxes, bandages, plasters and wound dressings, 
medicated lotions and balms, medicated bath preparations, analgesic and muscle strain preparations for human use, 
sanitary preparations for medical purposes, disinfectants, insect repellents, medicated confectionery, medicated chewing 
gum, dietary supplements, vitamins, medicinal drinks, food for babies and infants, air fresheners, common metals and 
their alloys, ironmongery, small items of metal hardware, safes, badges, vehicle badges, signs, plaques, number plates, 
ornaments, figurines, statues and statuettes, works of art, money boxes, trophies, bronzes, keys, key blanks, key rings 
and key chains, locks, hand tools and implements and parts and fittings therefor, cutlery, razors and razor blades, 
shavers and parts and fittings therefor, shaving cases, manicure and pedicure implements and sets, scissors, penknives, 
apparatus for recording, transmission or reproduction of sound or images, magnetic data carriers, recording discs, 
calculating machines, data processing equipment and computers, portable computers, including laptop computers and 
tablet computers, covers, cases, chargers, speakers, headsets, data input devices and media storage, all for portable 
computers, computer hardware and parts and fittings therefor, computer peripherals, computer mouse mats and pads, 
computer mice, keyboard and screen covers, customised computer disks and CD-ROMs, PDAs, electrical and electronic 
communications and telecommunications apparatus, telephones, mobile phones, smartphones and video phones and 
transmitters, receivers, covers, cases, fascia, holders, chargers, speakers, headsets, hands-free-kits, software, sounds, 
graphics, data input devices and media storage therefor, covers and cases for mobile telephones and personal electronic 
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devices, holders adapted for mobile phones, straps for mobile phones, covers and cases adapted for PDAs, MP3 players, 
laptops and gaming devices, headphones, earphones, mobile phone headsets and hands-free kits, batteries, battery 
chargers, audio and/or video recordings, recorded programmes for television and for radio, motion picture films, 
animated cartoons, photographic transparencies and photographic and cinematographic films prepared for exhibition 
purposes, CDs, DVDs, CD-ROMs, digital video discs, cassettes, video cassettes, records, downloadable and streamable 
audio and/or video recordings, downloadable and streamable ringtones, music, sound recordings, MP3s, graphics, games 
and video images, screen savers, computer software and programs, downloadable computer software, computer games 
programs, application software for mobile communication devices, downloadable electronic publications, publications in 
electronic format, printed publications in electronically readable form, electronic books and electronic book readers, 
downloadable and streamable podcasts in relation to entertainment and sport, radios, televisions, electrical and 
electronic apparatus for use in the reception of satellite, terrestrial or cable broadcasts, video recorders, tape recorders, 
cassette players, record players, juke boxes, CD players, CD-ROM players, DVD players, DVD recorders, digital audio 
players, MP3 players, MP3 readers, audio and/or video file recorders and/or players, magnetic tapes for recording and 
reproducing sound or vision, electronic storage media, memory cards, storage cases and boxes for electronic storage 
media, CDs, DVDs and disks, home video game machines and amusement apparatus all for use with television receivers, 
games for video game machines, peripheral devices for use with home video game machines, cameras, video cameras, 
cases for photographic apparatus and instruments, digital photo frames, anti-dazzle shades, glasses and visors, 
binoculars, magnifying glasses, goggles, eye glasses, spectacles and sunglasses and cases, chains, straps, cords and 
frames therefor, contact lenses and containers therefor, optical goods, holograms, compasses and barometers, bells, 
electronic, magnetic, and optical identity cards, payment cards, credit cards, charge cards, debit cards and smart cards, 
telephone cards, magnets, electric signs, illuminated signs, neon signs, cash registers, automatic vending machines, 
ticket dispensers, vehicle breakdown warning apparatus, articles of protective clothing, footwear and headgear, 
protective helmets, sports helmets, mouth protectors including gum shields, apparatus and equipment for lighting, 
heating, cooling, drying, steam generating, sterilizing, air-conditioning, air freshening, air purifying, water purifying, 
cooking and refrigerating and parts and fittings therefor, lighting installations, lamps, table lamps, lampshades and 
lampshade holders, luminaires, light diffusers, electric Christmas tree lights, torches, vehicles and parts and fittings 
therefor, apparatus for locomotion by land, air or water, motor land vehicles, cycles, bells for cycles, carriers for cycles, 
scooters, golf bag trolleys, golf carts, sledges, prams, pushchairs, baby strollers, buggies, car seats for babies or 
children, roof racks for vehicles, roof boxes for vehicles, roof cases for vehicles, roof bars for vehicles, seat covers for 
vehicles, upholstery for vehicles, cushions adapted for use in vehicles, shaped covers for vehicles, visors (strips) for 
vehicle screens, alarms for vehicles, tyres, pumps for inflating tyres, hubcaps for wheels, wheeled carriers, wheelbarrows,
wheelchairs, precious metals and their alloys and goods in precious metals, jewellery, costume jewellery, imitation 
jewellery, precious and semi-precious stones, horological and chronometric instruments, watches and clocks, rings, 
earrings, bracelets, brooches, necklaces, chains, jewellery charms, pendants, lapel pins, tie pins, tie clips, cufflinks, key 
fobs, key rings and key chains, badges of precious metal or coated therewith, models, medals and medallions, coins, 
paper, cardboard, printed matter, bookbinding material, photographs, stationery, adhesives for stationery or household 
purposes, artists' materials, paint brushes, office requisites, instructional and teaching material, plastic materials for 
packaging, newspapers, magazines and periodical publications, printed publicity and promotional material, printed 
programmes, books, booklets, brochures, leaflets, newsletters, comic books, diaries, personal organisers, address 
books, albums, photograph albums, autograph books, scrap books, catalogues, manuals, files and folders, binders, 
programme binders, poster magazines, calendars, pads of paper, note pads and note books, writing pads, drawing pads, 
jotters, envelopes, labels, book markers, bookends, paperweights, posters, trading cards, collectors' cards, stickers, 
transfers, decalcomanias, stencils, maps, charts, wall charts, height charts, tickets, timetables, printed forms, certificates, 
menus, gift vouchers, philatelic stamps, printed patterns, paper flags and pennants, paper banners, signs and 
advertisement boards, cards, greeting cards, birthday cards, postcards, gift wrap and packaging paper, gift tags, gift 
bags, carrier bags, packaging bags, letter trays, letter openers, adhesive tapes and dispensers, blackboards, chalk, 
writing instruments, drawing instruments, pens, pencils, pencil sharpeners, erasers, rulers, cases and boxes for pens and 
pencils, pen and pencil holders, ink, ink pads, rubber stamps, paint boxes, prints and pictures, art prints, graphic prints, 
representations and reproductions, lithographs, engravings and etchings, portraits, paper towels, paper handkerchiefs, 
toilet paper, beer mats, coasters, place mats, paper table cloths and napkins, money clips, leather and imitations of 
leather, trunks and travelling bags, cases, suitcases, articles of luggage, garment bags for travel, brief cases, bags, sports 
bags, athletic bags, gym bags, boot bags, back packs, holdalls, rucksacks, duffel bags, beach bags, school bags and 
satchels, handbags, shoulder bags, tote bags, shopping bags, toilet bags, wallets, purses, coin purses, card holders, 
credit card cases and holders, ID card holders, key fobs, key cases, shoulder straps, umbrellas, parasols and walking 
sticks, umbrella covers, shooting sticks, collars, covers, leads and leashes for animals, furniture, mirrors, picture frames, 
scale models, model stadia, name plates, house numbers, curtain tie backs, cushions and pillows, sleeping bags, bean 
bags, airbeds, coat hangers, clothes hooks, hat and coat stands, key boards for hanging keys, photograph frames, 
magazine racks, book shelves, stacking trays, beds and bedroom furniture, headboards being furniture, cupboards, sofas 
and settees, tables, chairs, deck chairs, stools, seats for indoor and outdoor use, seating for use in stadia, display stands 
and boards, signboards, placards, bins, containers, casks, chests, cases and boxes, cots and cradles, playpens, non-
metallic locks, plastic key cards (not encoded), holders for pennants, non-electric fans for personal use, knife handles, 
plugs and stoppers, closures for containers, bottle caps and casings, corks for bottles, drinking straws, plastic 
decorations for foodstuffs, beds for animals, dog kennels, household or kitchen utensils and containers, combs and 
sponges, brushes, articles for cleaning purposes, glassware, porcelain, pottery and earthenware, chinaware, cookware, 
tableware, crockery, plates, commemorative plates, saucers, dishes, bowls, pots, jugs, egg cups, tea pots, tea caddies, 
tea cosies, coffee pots, cooking pots, cookery moulds, bread and cutting boards, storage jars, spice jars, rolling pins, 
drinking vessels, cups, mugs, drinking glasses, tankards, bottles, drinking bottles, bottle openers, corkscrews, decanters, 
drinking flasks, vacuum flasks, bottle covers, non-electric coolers for food and drinks, ice cube moulds, bottle buckets, 
glass stoppers, cocktail shakers, juice squeezers, strainers, siphons for carbonated water, stands for bottles, menu card 
holders, name card holders, napkin holders, cutlery holders, condiment holders, salt cellars, toothpick holders and 
toothpicks, butter dishes, serving trays, fitted picnic baskets, picnic ware, decorative objects made of glass, ceramic, 
china, earthenware or porcelain, enamelled glass, vases, perfume bottles, perfume sprayers, candlesticks, money boxes 
and piggy banks, toothbrushes, holders for toothbrushes, soap boxes and holders, shaving brushes and shaving brush 
holders, fitted vanity cases, cosmetic powder compacts, household gloves, cleaning cloths, ironing boards, shaped 
ironing board covers, clothes drying racks, shoe horns, shoe brushes and shoe trees, refuse bins, litter bins, flower pots, 
watering cans, baskets for domestic use, cages for household pets, storage boxes for household use, textiles and textile 
goods, bed and table covers, textile piece goods, textiles for making articles of clothing, household textile articles, 
curtains, textile wall hangings, covers for cushions, towels, bath linen, bath towels, mats and flannels, beach towels, bed 
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linen, sheets and pillow cases, duvet covers, blankets, lap rugs, table linen, table cloths, table mats, napkins, tea towels, 
bar towels, flags and pennants, banners, clothing, footwear, headgear, sports clothing, leisurewear, football shirts, 
football shorts, football socks, replica kits, replica shirts, replica shorts, replica socks, training clothing, tracksuits, 
training pants, waterproof clothing, sweatshirts, sweatpants, jackets, coats, fleeces, shirts, t-shirts, polo shirts, vests, 
singlets, blouses, knitwear, jerseys, jumpers, pullovers, sweaters, hooded tops, cardigans, waistcoats, suits, trousers, 
jeans, pants, shorts, leggings, skirts, ties, cravats, underwear, boxer shorts, briefs, thongs, lingerie, nightwear, pyjamas, 
night shirts, dressing gowns, bathrobes, beach clothes, swimwear, swim suits, bathing trunks, bathing caps, socks, 
gloves, mittens, scarves, ear muffs, wristbands, belts, braces, aprons, uniforms, clothes linings, shoes, boots, sandals, 
slippers, sports shoes, training shoes, football boots and shoes, studs for football boots, hats, caps, visors, headbands, 
articles of clothing, footwear and headgear for babies and children, bodysuits, romper suits, sleep suits, bibs, baby boots, 
badges for wear, ornamental novelty badges, badges of textile materials, embroidered badges, belt clasps, brooches and 
buckles, embroidery, haberdashery, sewing thimbles, hat ornaments, patches, ribbons and braid, hair ornaments, hair 
fasteners, hair bands, hair pins, hair grips, hair clips, hair slides, hair nets, buttons, rosettes, shoe ornaments, clothing 
and shoe fasteners, shoe laces, cords, numerals or letters for marking textile articles, competitors' numbers, expanding 
bands for holding sleeves, reins for guiding children, artificial flowers, lanyards for wear, carpets, rugs, mats and matting, 
linoleum and other materials for covering existing floors, wall hangings, wallpaper, games and playthings and parts and 
fittings therefor, toys and parts and fittings therefor, gymnastic and sporting articles and parts and fittings therefor, 
decorations for Christmas trees, apparatus for use in sports and parts and fittings therefor, balls for sport, playing balls, 
footballs, goal posts, miniature footballs, miniature replica football kits, sponge hands in the nature of novelties, rattles, 
gloves for games, shin guards, knee guards, elbow guards, bags adapted for carrying sporting articles, articles for 
playing golf, golf balls, golf tees, golf ball markers, golf bags, golf club covers, golf gloves, articles for playing darts, 
darts, sporting articles for use in playing snooker, snooker tables, pool tables, skis, surf boards, skateboards, 
snowboards, sleighs, sledges, slides, roller skates, in-line skates, rackets, exercise apparatus, tables for indoor football, 
fishing tackle, dice, dominoes, marbles, dolls, action figure toys, soft toys, teddy bears, puppets, bathtub toys, inflatable 
toys, ride-on toys, toy vehicles, flying discs, electronic hand held game units, board games, card games, playing cards, 
jigsaw puzzles, models in kit form, Christmas crackers, confetti, balloons, party novelties, party novelty hats, conjuring 
apparatus, costume masks, costumes being children's playthings, kites, skittles, meat, fish, poultry and game, meat 
extracts, preserved, dried and cooked fruits and vegetables, jellies, jams, fruit sauces, eggs, milk and milk products, 
edible oils and fats, meat products, cooked meats, sausages, burgers, kebabs, fish products, seafood, edible shellfish 
and shellfish products, poultry products, game products, fruit products, fruit salads, frosted fruits, vegetable products, 
fruit and vegetable chips and crisps, potato products, potato chips, potato crisps, edible nuts, processed peanuts, raisins,
dairy products, cheese milk drinks, flavoured milk drinks, milkshakes, yoghurt and fromage frais, cream, butter, 
margarine, cocoa butter, peanut butter, snack foods, prepared meals, soups and preparations for making soups, pickles, 
preparations made from soya, coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee, flour and preparations made 
from cereals, bread, pastry and confectionery, ices, honey, treacle, yeast, baking-powder, salt, mustard, vinegar, sauces 
(condiments), spices, ice, bakery products, pies, pasties, sausage rolls, sandwiches, bread rolls, hot dogs, toasted 
sandwiches, cakes, flans, tarts, biscuits, cookies, pastry products, puddings, desserts, pancakes, waffles, ice cream and 
ice cream products, sorbets, frozen confections, ice lollies, edible candy, mints, non-medicated chewing gum, candy rock,
chocolate, chocolate beverages, chocolate products, liquorice, lozenges, confectionery for decorating Christmas trees, 
edible cake decorations, popcorn, pizzas, pasta and pasta products, breakfast cereals, rusks, cooking sauces, non-
alcoholic drinks, drinking water, mineral and aerated water, fruit and drinks and fruit juices, isotonic drinks, carbonated 
beverages, lemonades, cola drinks, soda water, ginger beer, beers, lagers, ale, porter and stout, syrups and other 
preparations for making beverages, alcoholic beverages, wines, spirits, distilled beverages, liqueurs, whisky, cider, perry 
and champagne; information, advisory and consultancy services in relation to all of the aforesaid.

Cl.41;Entertainment; sporting and cultural activities; education; providing of training; organisation of sporting events; 
provision of entertainment, training, recreational, sporting and cultural activities and facilities; instruction and educational
services; education and training in relation to sports; football academy services; football coaching, football schools and 
schooling; arranging and conducting of education and training in relation to football; arranging, conducting and provision 
of football instructional courses; football entertainment services; physical education; fitness training services; providing 
online non-downloadable electronic publications; provision of practical training and demonstrations; sport and holiday 
camp services (in the nature of entertainment); rental of sporting equipment; arranging, organising and conducting of 
conferences, conventions, seminars, events and exhibitions; arranging, organising and conducting of games, contests 
and competitions; hospitality services (entertainment); operating of lotteries; gaming services; arranging, organising and 
conducting of award ceremonies; provision of museum facilities; provision of stadium facilities and services; rental of 
stadium facilities; presentation of live performances; provision of club sporting services; sports club services; health 
club services; provision of sports information services; provision of information relating to football; fan club services 
[entertainment]; fan club membership scheme services [entertainment]; booking and ticketing services for sports, 
entertainment, cultural and educational events; entertainment, training, recreational, and sporting information services 
provided via the Internet and other communications networks; education and entertainment services provided by means 
of radio, television, telephony, the Internet and online databases; provision of cinematographic and video entertainment; 
entertainment and educational services featuring electronic media, multimedia content, audio and video content, movies, 
pictures, photographs, graphics, images, text and related information provided via the Internet and other communications 
networks; film production; production of video recordings, sound recordings, DVDs, CDs, CD-ROMs, video and audio 
tapes; production and distribution of television and radio programmes; production of sporting events for television and 
radio; publication of magazines, books, texts and printed matter; publishing by electronic means; providing online non-
downloadable electronic publications; provision of television programmes, radio programmes, films, audio and/or visual 
material and games online (not downloadable); publication of news online; information relating to sport and entertainment
provided online from a computer database or the Internet; information, advisory and consultancy services in relation to all
of the aforesaid.
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Proposed to be Used
IR DIVISION
Cl.9;Apparatus, instruments and equipment for telecommunications; optical image viewers featuring three-dimensional 
graphic representations; apparatus for recording, reception, transmission, processing, conversion, outputting or 
reproduction of data, speech, text, signals, sound or images; entertainment electronics, namely radio and television 
receivers, apparatus for recording and reproduction of sound and/or images, including being portable and for digital 
image and audio signals; electronic apparatus for interactive television; apparatus for receiving and converting encrypted 
transmission signals (decoders); apparatus, including multimedia apparatus, for connecting and controlling audio, video 
and telecommunications apparatus, and computers and printers, including with electronic programme guides, and 
controls for interactive television and/or Pay TV; electronic programme guides (software); accessories for computers, 
video and computer games, and similar electronic and electrotechnical apparatus, namely joysticks, manual controls, 
controllers, adapters, modules for functional expansion and for expanding memory capacity; voice synthesizers, light 
pens, electronic 3D spectacles, floppy disks and discs, and gaming modules; boxes for storing cassettes, floppy disks 
and recording discs; program recorders, numerical keyboards, floppy disk stations consisting primarily of floppy disk 
drives, microprocessors and control electronics; electronic data processing apparatus, including viewing apparatus, 
input apparatus, output apparatus, printers, terminals and memories, including being auxiliary apparatus for basic 
apparatus; computer programs on data carriers of all kinds; electronic data carriers; video and computer games 
(software); computer and video game cassettes, floppy disks, cartridges, discs and tapes, and other programs and 
databases recorded on machine-readable data carriers, included in class 9; recorded and blank sound recording carriers, 
in particular recording discs, compact discs, audio tapes and audio cassettes (compact cassettes); recorded and blank 
image carriers (included in class 9), in particular video cassettes and DVDs; exposed films; photo CDs; photographic, 
cinematographic, optical and teaching apparatus and instruments; recorded magnetic, magnetooptical and optical sound 
recording and/or image carriers; optical apparatus and instruments, included in class 9, in particular spectacles, lenses, 
spectacle frames, spectacle cases, mobile telephones, tablets; software (apps) for mobile telephones and tablets; sleeves 
and cases for mobile telephones and tablets; parts for all the aforesaid goods, included in this class; computer gaming 
software.

Cl.25;Clothing, including sportswear and leisurewear; tracksuits; gym shorts and jerseys; football shorts and jerseys; 
tennis shirts and shorts; swimwear and beachwear; bathing drawers and bathing suits, including bikinis; corsetry; 
underclothing; children's clothing; clothing for new-born babies; rompers (clothing); shoes, footwear and boots, 
including sports and casual shoes and boots; belts (clothing); stockings; tights; socks; ties, including neckties; gloves 
(clothing); headgear, including headbands and sweatbands; gloves for cross-country skiing and cycling; costumes; collar 
protectors for wear.

Cl.28;Games and playthings (including electronic); puzzles; jigsaw puzzles; dressing-up masks for play purposes; 
hobby and model kits with activity materials for play purposes; toy figurines of plastic, wood, rubber, porcelain and other 
materials; toy cars and lorries; amusement machines (including token-operated or coin-operated); inflatable swimming 
pools (playthings) and swimming toys, slides, toy sandpits, soft and stuffed dolls and animals; dolls and clothing for 
dolls; play balloons; gymnastic and sporting apparatus and articles (included in this class); fitness apparatus (included in 
this class); tennis apparatus and fishing tackle; skis; ski bindings; ski poles; skateboards; surfboards; roller skates; ice 
skates; balls, including balls for sports and games; dumbbells; shot puts; discuses; javelins (sporting articles); tennis 
rackets and parts therefor, in particular handles, strings, handle tape and lead tape for tennis rackets; table tennis bats, 
badminton rackets, squash rackets, cricket bats, golf clubs and hockey sticks; tennis balls and shuttlecocks; tables for 
table tennis; clubs for gymnastics; hoops for sports; nets for sports; nets for goals and balls; goalkeepers' gloves; knee 
pads, elbow protectors, ankle protectors and shin pads for sports; bags adapted for sporting apparatus; golf bags; bags 
and sleeves for tennis rackets, table tennis bats, badminton rackets, squash rackets, cricket bats and hockey sticks; 
decorations for Christmas trees; playing cards and card games; educational games; computer gaming equipment 
consisting of manual controls and television gaming apparatus; electronic games adapted for use with television sets and 
with an external display screen or monitor; amusement and game apparatus adapted for use with an external display 
screen or monitor; video games apparatus adapted for use with an external display screen or monitor; toy hats.

8135



Cl.38;Radio and television broadcasting via wireless or wired networks; film, television, radio and videotext 
broadcasting; telecommunications; news agencies, namely sending of messages, press reports and market research data 
(including electronically and/or via computers); transmission of sound, images and data through cable, satellite, 
computer (networks), telephone lines and other lines, and any other means of transmission; electronic transmission of 
television programmes in the context of a subscription television service (Pay TV), including video on demand, including 
for others, in the form of a digital platform; providing of access to an information database; transmission of information 
via wireless or wired networks; online services and broadcasting, namely transmission of information and messages, 
including email; providing of access to communications networks using digital multimedia technology, in particular for 
accessing the internet, teleshopping and telebanking, including for use on television screens; providing user access to 
global computer networks; electronic transmission of data and data processing programs on electronic networks, in 
particular on the internet and other electronic communications media containing information of all kinds, in particular 
from the fields of politics, economics, finance, law, social affairs, sport, culture, religion, technology, computers and the 
internet; transmission and sending of sound, speech, images and/or data; telephone services; mobile communications 
services; email data services; facsimile services; SMS services; providing of access to information stored in databases, in
particular including via interactively communicating (computer) systems; telephone services through an information, 
complaints and emergency hotline; providing of access to and transmission of information, text, drawings and images; 
providing of access to information and entertainment programmes on the internet; broadcasting of web TV programmes, 
interactive programmes and internet TV programmes; electronic transmission of information, including sound, images 
and data; electronic transmission of fee data; providing of access to data on the internet; transmission of data between 
networked computer systems; providing of access to networks for the transmission of messages, images, text, speech 
and data; leasing of access time to online games on the internet and other electronic media.

Cl.41;Production, screening and rental of films, video films and other television programmes; screening and rental of 
video and/or audio cassettes, tapes, discs and video games (computer games); rental of television receivers and 
decoders; education; entertainment; sporting and cultural activities; radio and television entertainment; arranging and 
conducting of sporting events, shows, quizzes and music events, and arranging of competitions in the fields of 
entertainment and sport, including for recording or being live radio or television broadcasts; arranging of competitions in 
the fields of education, instruction, entertainment and sport; providing of training for scouts; publication and issuing of 
books, magazines and other printed matter, and corresponding electronic media, other than for advertising purposes; 
arranging and conducting of concerts, theatrical and entertainment events and sporting competitions; production of film, 
television, radio and videotext programmes or broadcasts, radio and television entertainment; production of films and 
video films and other image and audio programmes for educational, instructional or entertainment purposes, including for
children and adolescents; screening and rental of sound and image recordings on video and/or audio cassettes, tapes 
and discs; theatre productions; musical performances; cultural, artistic, recreational and sporting activities, including 
organisation thereof; arranging and conducting of cultural, entertainment and sporting events, and congresses, seminars, 
lecture events and multimedia shows (for cultural or entertainment purposes); publishing (included in this class); 
production of web TV programmes, interactive programmes and internet TV programmes; sports training services; ticket 
agency services [entertainment]; seat reservation for entertainment events and ticket reservation and booking services 
for concerts, shows and other entertainment events; ticket reservation and booking services for cultural and sporting 
events; providing facilities for children, adolescents and young adults for recreational purposes, in particular in the field 
of sport; information about entertainment events and offers for sporting and recreational activities; rental of sporting 
facilities (included in this class); editing; arranging of sporting activities; production of radio and television 
broadcasts/programmes via wireless or wired networks; arranging and conducting of cultural, entertainment and sporting 
events for charitable purposes; production of game show programmes.

Cl.45;Personal and social services, namely astrological and spiritual services, detective agencies, dating services, 
funeral services, religious services, clothing rental, child protection services, home surveillance, personal shopping, 
writing of private letters, pet sitting, political lobbying, chaperoning, marriage services; sports association services, 
namely legal consultancy and representation to social and political decision makers, and legal lobbying work for 
promoting professional sport; security services for the protection of valuables and individuals; personal body guarding; 
issue, management and exploitation through licensing of rights to films, television and radio productions and other image 
and audio programmes, and of print media and other publications, in particular relating to football events; management 
and exploitation through licensing of copyright and industrial property rights, for others; exploitation of film, television 
and other copyright in the field of merchandising; legal consultancy and representation; dispute resolution; consultancy 
in the field of intellectual property and copyright management; exploitation through licensing and management of 
television broadcasting rights, in particular rights for broadcasting sporting events; exploitation through licensing and 
management of rights to press articles, radio broadcasts, television programmes and film clips for use on sound 
recording carriers and image carriers; exploitation through licensing and management of rights to newspaper and 
magazine articles.
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Priority claimed from 29/09/2016; Application No. : 302016000097853 ;Italy 

3535938    29/09/2016
[International Registration No. : 1337034]
INTERCABLE Srl
Via Campi della Rienza, 21 I-39031 BRUNICO (BZ) Italy

Proposed to be Used
IR DIVISION
Cl.6;Cable thimbles of metal; hardware of metal, small; sleeves (metal hardware); cable junction sleeves of metal; 
junctions of metal for pipes; tubes of copper alloys; metal pipes and fittings therefor; hose fittings of metal.

Cl.7;Screwdrivers, electric; mechanically operated hand-held crimpers; collets for power tools; air-operated power 
tools; machines and machine tools; dies for use with machine tools; hand-held tools, other than hand-operated; shears, 
electric; pneumatic shears; hydraulic valve actuators; hydraulic machines and apparatus; pumps, electric; hydraulic 
pumps; pneumatic pumps.

Cl.8;Scissors; thread snips; screwdrivers; wire strippers [hand tools]; wrenches [hand tools]; blades [hand tools]; 
hammers [hand tools]; perforating tools [hand tools]; hand-operated implements; knives [hand tools]; extensions for 
hand tools; clamps [hand tools]; bolt cutters [hand tools]; tube cutters [hand tools]; hand tools, hand-operated; hand-
operated cutting tools; knives; jack knives; utility knives; knife sheaths; blades for knives; shears, hand-operated; 
multipurpose shears; blades for shears; shear blades; punching dies; hand pumps; air pumps, hand-operated.

Cl.9;Insulated electrical connectors; copper wire, insulated; batteries for vehicles; battery cables; electrical and 
electronic control apparatus and instruments; static grounding systems and apparatus, apparatus for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; collectors, electric, electrical connectors; 
connectors [electricity]; electronic connectors, electric cable connectors; terminals [electricity]; electrical fuse boxes; 
power distribution boxes, junction boxes [electricity], cable harnesses, electrical cabling; electricity conduits, ducting for 
electric cables; materials for electricity mains [wires, cables]; sheaths for electric cables; identification sheaths for 
electric wires; junction sleeves for electric cables; junction sleeves for fiber optics; electronic components; electrical 
fuses.

Cl.17;Hydraulic hoses of rubber; hydraulic hoses of plastic; insulating gloves, insulating plaster; insulating fabrics; 
insulating tapes; electrical insulators made of ceramic materials; electrical insulators made of rubber; insulators for 
cables; insulators for railway tracks; insulating sleeves for machinery, electrical insulating materials; insulating materials; 
insulators for electric mains; insulating sleeves for power lines; insulating splice covers for electrical cables, insulated 
pipe supports, not of metal; pipe muffs, not of metal, hoses made of plastic; junctions, not of metal, for pipes; elbows, not 
of metal, for pipes; hose fittings, not of metal.

Cl.20;Knife handles, not of metal; clips, not of metal, for cables and pipes; binding screws, not of metal, for cables.
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Priority claimed from 13/11/2015; Application No. : 86819727 ;United States of America 

3536380    19/04/2016
[International Registration No. : 1334314]
The Indium Corporation of America
34 Robinson Road Clinton NY 13323 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Educational services, namely, providing publication of on-line journals blogs on the internet and online non-
downloadable publications in the nature of articles, brochures, and technical papers in the fields of solders, specialty 
alloys, and electrically-conductive materials; educational services, namely, live and on-line classes, seminars, 
conferences, meetings, workshops and informal programs using on-line activities and interactive exhibits and printable 
materials distributed therewith in the field of developing, manufacturing, supplying, and processing nano-materials, 
specialty alloys, solder paste, solder preforms, solder spheres, solder wire, solder tubing, solder ribbon, solder foil, 
solder fluxes, electrically-conductive adhesives, electrically-conductive underfills, electrically-conductive polymers, 
indium-containing fabrications, and pure indium.

Cl.42;Technical consultation in the field of developing, manufacturing and supplying nano-materials, specialty alloys, 
solder paste, solder preforms, solder spheres, solder wire, solder tubing, solder ribbon, solder foil, solder fluxes, 
electrically-conductive adhesives, electrically-conductive underfills, electrically-conductive polymers, indium-containing 
fabrications, and pure indium; technical consultation in the process techniques and uses of developing nano-materials, 
specialty alloys, solder paste, solder preforms, solder spheres, solder wire, solder tubing, solder ribbon, solder foil, 
solder fluxes, electrically-conductive adhesives, electrically-conductive underfills, electrically-conductive polymers, 
indium-containing fabrications, and pure indium.
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Priority claimed from 10/04/2015; Application No. : M1501036 ;Hungary 

3536875    07/10/2015
[International Registration No. : 1341806]
NNG SZOFTVERFEJLESZTO ÉS KERESKEDELMI KORLÁTOLT FELELÖSSÉGÜ TÁRSASÁG
Szépvölgyi út 35-37 H-1037 Budapest Hungary

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer programs (downloadable software); computer programmes (programs), recorded; navigation 
apparatus for vehicles (on-board computers); on-board computers (navigation apparatus); navigational instruments.

Cl.42;Duplication of computer programs; computer system design; computer systems analysis; technical consultancy 
in the field of computer hardware; installation of computer programs; computer software design; updating of computer 
software; rental of computer software; computer programming; maintenance of computer software.

Cl.45;Licensing of intellectual property.
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3537230    21/01/2016
[International Registration No. : 1333665]
Shanghai Xiaoyi Technology Co., Ltd.
Room 305, Building 1, No. 88 Chenhui Road, Zhangjiang High-Tech Park Shanghai China

Proposed to be Used
IR DIVISION
Cl.9;Monitors [computer hardware]; downloadable image files; optical apparatus and instruments; network 
communication equipment; monitoring apparatus, electric; camcorders; portable media players; cameras [photography]; 
protection devices for personal use against accidents; theft prevention installations, electric; computer programs 
[downloadable software]; pedometers; time recording apparatus; video telephones; transducers; remote control 
apparatus; eyeglasses; light-emitting electronic pointers; measuring instruments; apparatus for recording distance; 
speed checking apparatus for vehicles; speed indicators; apparatus and instruments for physics; inductors [electricity]; 
chips [integrated circuits]; mechanisms for coin-operated apparatus.

Cl.35;Advertising; on-line advertising on a computer network; presentation of goods on communication media, for 
retail purposes; import-export agencies; sales promotion for others; relocation services for businesses; accounting; 
sponsorship search; providing business information via a web site; systemization of information into computer 
databases.

Cl.38;Message sending; communications by telephone; satellite transmission; computer aided transmission of 
messages and images; providing telecommunications connections to a global computer network; providing internet 
chatrooms; providing access to databases; transmission of digital files; providing online forums; radio broadcasting.

Cl.41;Game services provided on-line from a computer network; providing on-line videos, not downloadable; club 
services [entertainment or education]; photography; toy rental; personal trainer services [fitness training]; providing on-
line electronic publications, not downloadable; videotape publishing; instruction services; arranging and conducting of 
conferences.

Cl.42;Monitoring of computer systems by remote access; software as a service [SaaS]; electronic data storage; 
technical research; design of interior decor; material testing; meteorological information; dress designing; authenticating 
works of art.
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Cl.45;Monitoring of burglar and security alarms; security consultancy; dating services; on-line social networking 
services; rental of fire alarms; adoption agency services; chaperoning; house sitting; clothing rental; copyright 
management.
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3537275    20/01/2016
[International Registration No. : 1335965]
Avago Technologies General IP (Singapore) PTE. LTD.
1 Yishun Avenue 7 Singapore 768923 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer chips; semiconductors; semiconductor chips; microprocessors; central processing units; integrated 
circuits; integrated circuit modules; circuit boards; data communication circuits; integrated circuit chips; sensor chips for 
wireless communications; computer hardware; computer networking hardware; communications hardware; satellite 
communications equipment; network communications hardware; telecommunications hardware; converged network 
interface controllers; broadband communications equipment; modems and routers; communications hubs; 
communications computers; firmware; electrical couplers; optical couplers; electric cables; electrical connectors; electric 
converters; distance measuring apparatus; electricity conduits; fiber optic cables; optical cables; cables for optical and 
electrical signal transmission; attenuators; computer switches; ethernet switches; high frequency switches; 
telecommunication switches; computer network hubs, adapters, servers, switches and routers; transmitters; receivers; 
wireless network and wireless sensor data integration equipment, namely, evaluation boards and extension modules; 
power control circuits; network switches to enable cloud networking and cloud computing; computer cables; computer 
peripherals and parts and fittings therefor; apparatus and instruments for recording, processing, receiving, reproducing, 
transmitting, modifying, compressing, decompressing, broadcasting, managing, manipulating, merging and enhancing 
sound, video, images, graphics, information, text and data; photographic instruments and apparatus; apparatus and 
instruments for use in video-conferencing and teleconferencing; computers; laptops; tablet computers; telephones; 
mobile telephones; cellular phones; headphones; digital media players, drives and recording apparatus; media players; 
computer keyboards; photocopiers; computer memory; computer mouse; personal digital assistants (PDAs); data 
processing equipment; network controllers; controller interface modules; wireless access point devices; computer 
monitors; set top boxes; video recorders and video reproducing apparatus; cameras; global positioning systems; global 
navigation satellite systems; multimedia projectors; electronic scanners; electronic book readers; printers; audio 
speakers; audio receivers; video receivers; headsets; wireless headsets; handheld computers; audio visual 
communication devices; electronic encryption units; computer software and hardware for encryption; alarms; radios; 
televisions; mobile telephone cases; telephone cases; wearable computers; wearable digital electronic device; wearable 
activity trackers; wearable computer peripherals; digital media hubs, receivers, and servers; home networking modules 
comprising electrical components and associated wiring; cable connectors; decoders; motherboards and daughter 
boards; electronic sensors; digital sensory devices; digital electronic controllers; sensory controllers; storage 
controllers, devices and controller interfaces; ethernet transceivers, adapters and controllers; remote control devices; 
wireless battery chargers; wireless and wired controllers, controlled devices, and electronic sensors for home, office, 
industrial and vehicular automation devices; electronic proximity sensors and switches; Near Field Communications 
(NFC) tags; Near Field Communications (NFC) technology-enabled devices and readers; electronic devices for sensing 
and monitoring environmental conditions; electronic devices for sensing and monitoring location, position and 
movement; electronic devices for communicating sensed data with other devices; optically or electronically stored 
manuals and instructional material; application software; computer software; embedded computer software; software for 
controlling and using integrated circuits; computer software to control computer network switches, computer switches, 
communication network switches and ethernet switches; computer software and embedded computer software for 
implementing, enabling and controlling ethernet networks and broadband communication networks; amplifiers; power 
amplifiers; transistors; radio frequency mixers and multipliers; vehicle locating and tracking apparatus; vehicle climate 
control apparatus; power switches; microphones; frequency converters; diodes; light emitting diodes (LEDs); electric 
diodes; Film Bulk Acoustic Resonator (FBAR) filters, duplexers, multiplexers; radio frequency filters; radio frequency 
converters; power inverters; batteries; antennas; computer chips and modules for wired and wireless communications, 
data communications, and multi-media communications; integrated circuits and integrated circuit modules for use in 
wireless communications and wireless communication equipment; semiconductors, semiconductor chips, computer 
chips, computer hardware, integrated circuits, computer networking hardware, and software for communication, wireless 
communication, connectivity, interoperability, storage, Near Field Communication (NFC) and network security; integrated 
circuits for controlling hard disk drives; integrated circuits for processing data read from, and written to, hard disk drives; 
integrated circuits for controlling multi-protocol input/output operations; network adapter cards for connecting a host 
computer to a computer network; integrated circuits for controlling the storage of data on a peripheral storage device 
connected to a host computer; integrated circuits for expanding the number of peripheral devices connected to a host 
computer; integrated circuits for connecting multiple devices to a host computer over a PCI (Peripheral Component 
Interconnect) compliant connection; integrated circuits for enabling PCI (Peripheral Component Interconnect) and USB 
compliant network buses to communicate with a PCI (Peripheral Component Interconnect) express compliant network 
bus; integrated circuits for interfacing a PCI (Peripheral Component Interconnect) compliant network bus with a local 
network bus on an adapter card; integrated circuit for controlling a USB compliant peripheral device attached to a PCI 
(Peripheral Component Interconnect) express compliant network bus; host bus adapter cards for enabling a peripheral 
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device to communicate with a host computer; host bus adapter cards for enabling a fiber channel compliant peripheral 
device to communicate with a host computer; computer hardware for managing remote computer server systems; 
computer hardware for temporarily storing data on a storage controller card connected to a host computer when the host 
computer fails; computer hardware for enabling a host computer to access a peripheral storage device directly attached 
to another host computer; telecommunications hardware and software for monitoring and controlling devices via wireless 
and wired networks; computer hardware in the fields of wireless products and chips for development, testing and 
verification of software and wireless connectivity; telecommunications and data networking hardware, namely, devices 
for transporting and aggregating voice, data, sound, images, graphics, information, and video communications across 
multiple network infrastructures and communications protocols; apparatus and instruments for the generation of vision 
signals; storage controller cards for controlling the storage of data in a group of peripheral storage devices connected to 
a group of host computers and enabling an active storage controller to control the storage of data associated with a failed 
storage controller card; storage controller cards for controlling the storage of data on a peripheral storage device 
connected to a host computer; software for use in the manufacture of semiconductors and integrated circuits and infrared
transceiver controller software; computer software for managing the storage of data on a peripheral storage device; 
computer software for securing data stored on a peripheral storage device; computer software for controlling the storage 
of data in a group of peripheral storage devices connected to a group of host computers and enabling an active storage 
controller to control the storage of data associated with a failed storage controller card; computer software for 
temporarily storing data on a storage controller card connected to a host computer when the host computer fails; 
computer software for managing remote computer server systems; computer software for managing host bus and 
network adapter cards across a computer network; computer software for designing PCI (Peripheral Component 
Interconnect) compliant integrated circuits; software used to determine the content of data being transferred by 
communication circuits in the field of network communications; software for processing, managing, and manipulating 
digital data and information for use in electronic media applications, for the operation of voice over IP (VoIP), electronic 
media applications, wireless access points, and wired and wireless connectivity hardware, for electronic networking, and 
for controlling and using integrated circuits; software in the fields of wireless products and chips for development, testing
and verification of software and wireless connectivity; software and firmware for using and controlling wired and wireless 
broadband communication technology, for bridging, routing, and connecting digital data and information, for use in 
electronic media applications, for bridging, routing and connecting broadband equipment, and to enable wired and 
wireless communication; computer firmware and software for using and controlling wireless communication technology 
and wireless communication devices; software for communication, wireless communication, connectivity, 
interoperability, storage, Near Field Communication (NFC) and network security; software for designing and implementing 
wireless enabled products in the nature of software development kits (SDKs), application programming interfaces (APIs) 
and integrated development environments (IDEs); software for designing wireless applications in the nature of software 
development kits (SDKs), application programming interfaces (APIs) and integrated development environments (IDEs); 
software for designing embedded wireless communications and networking applications, in the nature of software 
development kits (SDKs), application programming interfaces (APIs) and integrated development environments (IDEs); 
computer application software for mobile devices and computers, namely, software for home, health, office, industrial and 
vehicular control and automation; computer application software for mobile devices and computers, namely, software for 
controlling and communicating data with electronic devices and sensors; downloadable mobile applications for 
controlling and communicating data with electronic devices and sensors; computer application software for mobile 
devices and computers, namely, software for gyroscope, acceleration, temperature and positional assessment, control 
and evaluation.

Cl.42;Computer software design; computer system design; computer hardware design; computer firmware design; 
integrated circuit design; computer chip design; semiconductor design; semiconductor chips design; computer 
networking hardware design; design for others in the field of computers, communications and networks; computer 
network services; computer software consultancy; consultancy in the design and development of computer hardware; 
technical research; website design services; computer systems analysis; computer time-sharing services; research and 
development of computer hardware and software; installation of computer software; rental and leasing of computers; 
updating of computer software; maintenance of computer software; hosting of websites; technological advice relating to 
the fields of computer hardware, computer software, computer networks and the Internet; quality control for others; cloud 
computing; technological consultancy; computer network configuration services; computer programming services; 
computer and network security consultancy; computer technology consultancy; customizing computer software and 
firmware; data decryption services; data encryption and decoding services; engineering services; product development 
services; providing information in the field of computers, semiconductors, integrated circuits and technology via a 
website; consultancy, design, testing, research and advisory services, all relating to computing, computer programming 
and networks; design of audio and audiovisual systems; design of home entertainment systems; computer programming 
services to create online facilities that will provide telecommunications support; design and development of software and 
hardware for audio and video operators; design and development of wireless communication systems for transmission 
and reception of voice, data and video; computer consultation in the field of computers and data security; design and 
testing of computer hardware, namely, semiconductors and integrated circuits and related software; technical 
consultancy relating to the design of semiconductors, integrated circuits and software related thereto; information, 
consultancy, technical, and advisory services relating to all the aforesaid services including such services provided on-
line or via the internet.
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Priority claimed from 01/10/2015; Application No. : UK00003129573 ;United Kingdom 

3537311    30/03/2016
[International Registration No. : 1334073]
Macmillan Publishers Limited
Brunel Road, Houndmills Basingstoke, Hampshire RG21 6XS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording 
discs; compact discs, dvds and other digital recording media, data processing equipment, computers; computer 
software; media content; audiovisual teaching apparatus; bags adapted for laptops; CDs; CD-ROMs; compact disc 
players; computer game software; software for playing games on mobile phones, tablets or portable computers; 
computer software, recorded; computer programs, recorded; computer programs [downloadable software]; software for 
mobile phones, tablets and portable computers; downloadable software for mobile devices; computer keyboards; 
computer peripheral devices; computer memory devices; computers; data processing apparatus; disk drives for 
computers; disks, magnetic; downloadable music files; downloadable image files; downloadable text files; downloadable 
video files; downloadable exam papers; downloadable quizzes; downloadable assessment criteria; downloadable 
educational materials; downloadable periodical publications; downloadable journals; downloadable dictionaries; 
downloadable reference books; downloadable lecture notes; downloadable educational worksheets; downloadable slide 
presentations; downloadable flashcards; downloadable vocabulary lists; DVDs; electronic publications, downloadable; 
electronic pocket translators; floppy disks; interfaces for computers; laptop computers; magnetic data media; magnetic 
tapes; magnetic disks; monitors [computer hardware]; mouse pads; notebook computers; tablet computers; portable 
computers; optical discs; optical data media; pocket calculators; portable telephones; mobile telephones; smartphones; 
handheld electronic devices for teaching and learning; portable electronic devices for teaching and learning; handheld 
electronic devices for examination and assessment; portable electronic devices for examination and assessment; 
handheld electronic devices for entertainment and reading; portable electronic devices for entertainment and reading; 
portable media players; printers for use with computers; central processing units; projection screens; projection 
apparatus; sleeves for laptops; sleeves for tablet computers; sleeves for portable computers; cases for mobile phones, 
tablets or portable computers; sound transmitting apparatus; sound recording apparatus; sound reproduction apparatus; 
teaching apparatus; testing apparatus not for medical purposes; USB flash drives; video cassettes; videotapes; non-
printed (electronic) publications; printed publications in electronically readable form; printed publications in optically 
recorded form; databases; podcasts; talking books; training manuals in the form of a computer program; educational 
software; application software; computer programmes for interactive games or quizzes; computer software for 
communicating with users of hand-held computers; computer software in the field of electronic publishing; electronic 
whiteboards; satellite telephones; solar powered telephones; video communications apparatus; wireless telephony 
apparatus; digital tablets; computer apparatus; graphics tablets; handheld computers; mobile computers; on-board 
computers; pocket computers for note-taking; stands for computer equipment; wearable computers; computer software 
for the provision of training, education, examination and assessment; computer software for the provision of training, 
education, examination and assessment for operation over computer networks; computer software for the provision of 
training, education, examination and assessment for operation by remote computer access; magnetic, optical and other 
disks, magnetic tape and other media for electronically recording data or software carrying computer data or computer 
software for the provision of training, education, examination and assessment; downloadable publications; downloadable 
educational materials including exam papers, course materials and lecture notes; downloadable computer software; 
reading glasses; parts and fittings for all the aforesaid goods.

Cl.16;Paper, cardboard; printed matter; bookbinding material; photographs; stationery; adhesives for stationery or 
household purposes; artists' materials; paint brushes; typewriters and office requisites (except furniture); instructional 
and teaching material (except apparatus); plastic materials for packaging (not included in other classes); printers' type; 
printing blocks; adhesive tape dispensers [office requisites]; adhesive tapes for stationery or household purposes; 
adhesives [glues] for stationery or household purposes; albums/scrapbooks; almanacs; announcement cards 
[stationery]; arithmetical tables; atlases; binding strips [bookbinding]; biological samples for use in microscopy [teaching 
materials]; blackboards; blotters; bookbindings; bookends; booklets; bookmarkers; books; calendars; cards; charts; 
catalogues; charcoal pencils; clipboards; clips for offices; staples for offices; bookbinding cloth; comic books; 
compasses for drawing; composing frames [printing]; copying paper [stationery]; cords for bookbinding; correcting fluids
[office requisites]; correcting tapes [office requisites]; diagrams; document laminators for office use; document files 
[stationery]; document holders [stationery]; drawing materials; drawing pads; drawing pens; drawing sets; drawing pins; 
elastic bands for offices; envelopes [stationery]; files [office requisites]; flyers; folders for papers; folders [stationery]; 
printed forms; fountain pens; geographical maps; handwriting specimens for copying; histological sections for teaching 
purposes; index cards [stationery]; indexes; ledgers [books]; magazines [periodicals]; manuals; handbooks; marking 
pens; newsletters; newspapers; note books; numbers [type]; pads [stationery]; pamphlets; paper; paper sheets 
[stationery]; paper-clips; paperweights; pencil leads; pencil sharpeners, electric or non-electric; pencils; pens [office 
requisites]; periodicals; pictures; postcards; posters; printed publications; printing type; prospectuses; rubber erasers; 
school supplies [stationery]; song books; stickers; teaching materials [except apparatus]; terrestrial globes; writing 
instruments; writing pads; writing cases [sets]; writing materials; writing cases [stationery]; writing or drawing books; 
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writing paper; exercise books; Bibles; printed awards; printed certificates; reference books; dictionaries; directories; 
reports; magazines; journals. periodicals; exam papers; lecture notes; worksheets; quizzes; printed puzzles; flashcards; 
vocabulary lists; paper, books, booklets, documents, forms, brochures, cards, instructional and teaching materials in 
Class 16 all relating to the training, testing, examination and assessment of candidates for educational achievement, and 
to the provision of training, testing, examination and assessment services, including computer assisted, computer 
mediated services and on-line services and to the provision of distance learning programmes; parts and fittings for all the 
aforesaid goods.

Cl.35;Advertising; business management; business administration; office function; advertising services provided via 
the internet; advertising, marketing and promotional services; arranging of subscriptions for the on-line publications of 
others; business information; business assistance; business consultancy; business data analysis; analysis of market 
research data and statistics; business merchandising display services; business research services; business information 
services provided online from a global computer network or the internet; market research; market research services for 
publishers; retail and online retail services connected with the sale of scientific, nautical, surveying, photographic, 
cinematographic, optical, weighing, measuring, signalling, checking (supervision), life-saving and teaching apparatus and 
instruments, apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity, apparatus for recording, transmission or reproduction of sound or images, magnetic data carriers, recording 
discs, compact discs, dvds and other digital recording media, mechanisms for coin-operated apparatus, cash registers, 
calculating machines, data processing equipment, computers, computer software, fire-extinguishing apparatus, media 
content, audiovisual teaching apparatus, bags adapted for laptops, calculating machines, CDs, CD-ROMs, compact disc 
players, computer game software, software for playing games on mobile phones, tablets or portable computers, computer 
software, recorded, computer programs, recorded, computer programs [downloadable software], software for mobile 
phones, tablets and portable computers, downloadable software for mobile devices, computer keyboards, computer 
peripheral devices, computer memory devices, computers, data processing apparatus, disk drives for computers, disks, 
magnetic, downloadable music files, downloadable image files, downloadable text files, downloadable video files, 
downloadable exam papers, downloadable quizzes, downloadable assessment criteria, downloadable educational 
materials, downloadable periodical publications, downloadable journals, downloadable dictionaries, downloadable 
reference books, downloadable lecture notes, downloadable educational worksheets, downloadable slide presentations, 
downloadable flashcards, downloadable vocabulary lists, DVDs, electronic publications, downloadable, electronic pocket 
translators, floppy disks, interfaces for computers, laptop computers, magnetic data media, magnetic tapes, magnetic 
disks, monitors [computer hardware], mouse pads, notebook computers, tablet computers, portable computers, optical 
discs, optical data media, pocket calculators, portable telephones, mobile telephones, smartphones, handheld electronic 
devices for teaching and learning, portable electronic devices for teaching and learning, handheld electronic devices for 
examination and assessment, portable electronic devices for examination and assessment, handheld electronic devices 
for entertainment and reading, portable electronic devices for entertainment and reading, portable media players, printers 
for use with computers, central processing units, projection screens, projection apparatus, sleeves for laptops, sleeves 
for tablet computers, sleeves for portable computers, cases for mobile phones, tablets or portable computers, sound 
transmitting apparatus, sound recording apparatus, sound reproduction apparatus, teaching apparatus, testing apparatus 
not for medical purposes, USB flash drives, video cassettes, videotapes, non-printed (electronic) publications, printed 
publications in electronically readable form, printed publications in optically recorded form, databases, podcasts, talking 
books, training manuals in the form of a computer program, educational software, application software, computer 
programmes for interactive games or quizzes, computer software for communicating with users of hand-held computers, 
computer software in the field of electronic publishing, electronic whiteboards, satellite telephones, solar powered 
telephones, video communications apparatus, wireless telephony apparatus, digital tablets, computer apparatus, 
graphics tablets, handheld computers, mobile computers, on-board computers, pocket computers for note-taking, stands 
for computer equipment, wearable computers, computer software for the provision of training, education, examination 
and assessment, computer software for the provision of training, education, examination and assessment for operation 
over computer networks, computer software for the provision of training, education, examination and assessment for 
operation by remote computer access, magnetic, optical and other disks, magnetic tape and other media for electronically 
recording data or software carrying computer data or computer software for the provision of training, education, 
examination and assessment, downloadable publications, downloadable educational materials including exam papers, 
course materials and lecture notes, downloadable computer software, reading glasses, paper, cardboard, printed matter, 
bookbinding material, photographs, stationery, adhesives for stationery or household purposes, artists' materials, paint 
brushes, typewriters and office requisites (except furniture), instructional and teaching material (except apparatus), 
plastic materials for packaging, printers' type, printing blocks, adhesive tape dispensers [office requisites], adhesive 
tapes for stationery or household purposes, adhesives [glues] for stationery or household purposes, albums/scrapbooks, 
almanacs, announcement cards [stationery], arithmetical tables, atlases, binding strips [bookbinding], biological samples 
for use in microscopy [teaching materials], blackboards, blotters, bookbindings, bookends, booklets, bookmarkers, 
books, calendars, cards, charts, catalogues, charcoal pencils, clipboards, clips for offices, staples for offices, 
bookbinding cloth, comic books, compasses for drawing, composing frames [printing], copying paper [stationery], cords 
for bookbinding, correcting fluids [office requisites], correcting tapes [office requisites], diagrams, document laminators 
for office use, document files [stationery], document holders [stationery], drawing materials, drawing pads, drawing pens, 
drawing sets, drawing pins, elastic bands for offices, envelopes [stationery], files [office requisites], flyers, folders for 
papers, folders [stationery], printed forms, fountain pens, geographical maps, handwriting specimens for copying, 
histological sections for teaching purposes, index cards [stationery], indexes, ledgers [books], magazines [periodicals], 
manuals, handbooks, marking pens, newsletters, newspapers, note books, numbers [type], pads [stationery], pamphlets, 
paper, paper sheets [stationery], paper-clips, paperweights, pencil leads, pencil sharpeners, electric or non-electric, 
pencils, pens [office requisites], periodicals, pictures, postcards, posters, printed matter, printed publications, printing 
type, printing blocks, prospectuses, rubber erasers, school supplies [stationery], song books, stationery, stickers, 
teaching materials [except apparatus], terrestrial globes, writing instruments, writing pads, writing cases [sets], writing 
materials, writing cases [stationery], writing or drawing books, writing paper, exercise books, bibles, printed awards, 
printed certificates, reference books, dictionaries, directories, manuals, reports, magazines, journals. periodicals, 
newspapers, newsletters, exam papers, lecture notes, worksheets, quizzes, printed puzzles, educational assessment 
criteria, flashcards, vocabulary lists, paper, books, booklets, documents, forms, brochures, cards, instructional and 
teaching materials all relating to the training, testing, examination and assessment of candidates for educational 
achievement, and to the provision of training, testing, examination and assessment services, including computer 
assisted, computer mediated services and on-line services and to the provision of distance learning programmes; 
compilation of information into computer database; computerised data verification; on-line data processing services; 
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licensing of the goods and services of others (commercial administration of the -); recruitment; employment recruitment; 
recruitment services; recruitment and placement services; advertising services relating recruitment of personnel; 
dissemination of information relating to the recruitment of graduates; information, advisory and consultancy services 
relating to the aforesaid services.

Cl.38;Telecommunications; telecommunications services; mobile telecommunications services; telecommunications 
portal services; internet portal services; mobile telecommunications network services; fixed line telecommunication 
services; provision of broadband telecommunications access; broadband services; broadcasting services; television 
broadcasting services; broadcasting services relating to internet protocol tv; provision of access to internet protocol tv; 
internet access services; email and text messaging services; services of a network provider, namely rental and handling 
of access time to data networks and databases, in particular the internet; communications services for accessing a 
database, leasing of access time to a computer database, providing access to computer databases, rental of access time 
to a computer database; operation of a network, being telecommunication services; communication of information by 
computer; computer aided transmission of messages and images; electronic bulletin board services [telecommunication 
services]; message sending; providing access to databases; providing internet chatrooms; communication by online 
blogs; providing online forums; providing user access to global computer networks; streaming of data; transmission of 
digital files; access to content, websites and portals; electronic communication by means of chatrooms, chat lines and 
Internet forums; peer-to-peer information sharing services; providing access to computer databases in the field of 
publishing; providing online forums and chatrooms for the electronic transmission of information; peer-to-peer 
information sharing services in the field of publishing; peer-to-peer information sharing services for academics; providing 
access to computer, electronic and online databases relating to books, magazines, newspapers, periodicals, pamphlets 
and journals; information, advisory and consultancy services relating to the aforesaid.

Cl.39;Transport; packaging and storage of goods; travel arrangement; advisory services relating to the handling of 
goods; advisory services relating to the packing of goods; advisory services relating to the repacking of goods; advisory 
services relating to the distribution of goods; advisory services relating to the storage of goods; advisory services 
relating to transport; air cargo transport; air courier services; air freight shipping services; air freight transportation; air 
transport; air ticket booking services; air transport services; arrangement for the delivery of parcels by sea and by air; 
arrangement of transport; arrangements for transportation by land, sea and air; arranging the collection of goods; 
arranging the collection of packets; arranging the collection of packages; arranging the collection of parcels; arranging 
the delivery of goods; arranging the delivery of goods by post; arranging the storage of goods; arranging the shipping of 
goods; arranging the transportation of parcels by land; arranging the transportation of parcels by sea; arranging the 
transportation of parcels; arranging the transportation of parcels by air; collection of goods; collection of packages; 
collection of merchandise; collection of packages by road; collection of packages by sea; collection of packages by air; 
computerised distribution planning relating to transportation; courier services for merchandise; courier services; 
correspondence delivery by post and/or messenger; consultancy services relating to storage; delivery of parcels; delivery 
of goods; delivery of parcels by courier; delivery of parcels by land; delivery of parcels by road; delivery of parcels by air; 
information services relating to the location of goods; packaging and storage of goods; packaging and storage services; 
packaging of products; packaging of goods; parcel collection services; parcel distribution; parcel storage services; 
transport and delivery of goods; transport and storage; transport by air; transportation by courier; transportation and 
delivery of goods; transportation of books; information, advisory and consultancy services relating to the aforesaid 
services; transport; packaging and storage of goods; travel arrangement; advisory services relating to the handling of 
goods; advisory services relating to the packing of goods; advisory services relating to the repacking of goods; advisory 
services relating to the distribution of goods; advisory services relating to the storage of goods; advisory services 
relating to transport; air cargo transport; air courier services; air freight shipping services; air freight transportation; air 
transport; air ticket booking services; air transport services; arrangement for the delivery of parcels by sea and by air; 
arrangement of transport; arrangements for transportation by land, sea and air; arranging the collection of goods; 
arranging the collection of packets; arranging the collection of packages; arranging the collection of parcels; arranging 
the delivery of goods; arranging the delivery of goods by post; arranging the storage of goods; arranging the shipping of 
goods; arranging the transportation of parcels by land; arranging the transportation of parcels by sea; arranging the 
transportation of parcels; arranging the transportation of parcels by air; collection of goods; collection of packages; 
collection of merchandise; collection of packages by road; collection of packages by sea; collection of packages by air; 
computerised distribution planning relating to transportation; courier services for merchandise; courier services; 
correspondence delivery by post and/or messenger; consultancy services relating to storage; delivery of parcels; delivery 
of goods; delivery of parcels by courier; delivery of parcels by land; delivery of parcels by road; delivery of parcels by air; 
information services relating to the location of goods; packaging and storage of goods; packaging and storage services; 
packaging of products; packaging of goods; parcel collection services; parcel distribution; parcel storage services; 
transport and delivery of goods; transport and storage; transport by air; transportation by courier; transportation and 
delivery of goods; transportation of books; information, advisory and consultancy services relating to the aforesaid 
services.

Cl.40;Printing; letterpress printing; printing services; printing of photos; printing of books; stationery printing services; 
printing of advertising matter; digital on-demand printing services of books and other documents; bookbinding; covering 
of books; rental of bookbinding equipment; rental of bookbinding machines; binding of books or documents; information, 
advisory and consultancy services relating to the aforesaid services.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; online electronic publishing of 
books and periodicals; computer based educational services; academies [education]; arranging and conducting of 
colloquiums; arranging and conducting of workshops [training]; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of seminars; arranging and conducting of symposiums; boarding 
schools; schools; club services [entertainment or education]; coaching [training]; correspondence courses; distance 
learning courses; education information; educational examination; electronic desktop publishing; game services 
provided on-line from a computer network; holiday camp services [entertainment]; holiday camp services [education]; 
publishing consultancy services; advisory services relating to publishing; publishing services; electronic publishing 
services; providing electronic publications; publication of printed matter and printed publications; language interpreter 
services; lending libraries; mobile library services; providing museum facilities; nursery schools; organisation of 
competitions [education or entertainment]; organisation of exhibitions for cultural or educational purposes; physical 
education; practical training; production of radio and television programmes; providing online electronic publications, not
downloadable; publication of texts, other than publicity texts; publication of books; publication of reference books; 
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publication of directories; publication of manuals; publication of reports; publication of magazines; publication of 
journals; publication of periodicals; publication of dictionaries; publication of exam papers; publication of lecture notes; 
publication of worksheets; publication of quizzes; publication of puzzles; publication of examination marking criteria; 
publication of pamphlets; publication of booklets; publication of flashcards; publication of vocabulary lists; publication of 
educational material; publication of electronic books online; publication of electronic journals online; publication of 
electronic reference books online; publication of directories online; publication of manuals online; publication of reports 
online; publication of magazines online; publication of periodicals online; publication of dictionaries online; publication of
exam papers online; publication of lecture notes online; publication of educational worksheets online; publication of 
quizzes online; publication of puzzles online; publication of examination marking criteria online; publication of pamphlets 
online; publication of booklets online; publication of flashcards online; publication of vocabulary lists online; publication 
of educational material online; publishing; school services (education); sport camp services; teaching services; 
educational services; instruction services; tuition; translation; vocational guidance [education or training advice]; 
vocational retraining; writing of texts, other than publicity texts; academic examination services; adult education 
services; analysing educational test scores and data for others; arrangement of training courses; arranging of festivals 
for educational purposes; bibliographic information; business educational services; business training; computer assisted 
education services; computer assisted examination services; design of educational courses, examinations and 
qualifications; development of educational material; educational assessment services; educational examination services; 
educational research; provision of educational examination facilities; setting of educational standards; university 
education services; university services; provision of training, teaching, examination and assessment services including 
such services being provided via computer assisted and computer mediated means and via on-line means; provision of 
distance learning programmes; information, advisory and consultancy services relating to the aforesaid services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; hosting of websites; hosting of digital content on 
the internet; hosting of digital content, namely on-line journals and blogs; design, creation, hosting and maintenance of 
internet sites for third parties; application service provider [asp], namely, hosting computer software applications of 
others; hosting the web sites of others on a computer server for a global computer network; creation and maintenance of 
web sites for others and hosting the web sites of others; design and development of software for processing and 
distribution of multimedia contents; design and development of software for compression and decompression of 
multimedia contents; design and development of software for processing and distribution of multimedia contents; 
providing electronic verification of online orders of digital content and generating electronic permission codes which then 
allow users to access said digital content; development of software and hardware for data and multimedia content 
conversion from and to different protocols; design of software and hardware for data and multimedia content conversion 
from and to different protocols; computerised analysis of data; technical data analysis services; design services relating 
to books and periodicals; computer programming in the fields of multi-media and electronic publishing; hosting platforms 
on the internet for educational purposes; hosting web portals for educational purposes; information, advisory and 
consultancy services relating to the aforesaid services.

Cl.45;Legal services; security services for the protection of property and individuals; on-line social networking 
services; computer licensing; computer software licensing; consultancy services relating to the legal aspects of 
franchising; copyright management; copyright protection; intellectual property licensing services; legal research; 
licensing of computer games; licensing of computer programs; licensing of computer software; licensing of software; 
licensing of patents; licensing of technology; licensing services; management of authors’ copyright; registration of 
domain names for identification of users on a global computer network; registration of domain names; information, 
advisory and consultancy services relating to the aforesaid services; legal services; security services for the protection of
property and individuals; on-line social networking services; computer licensing; computer software licensing; 
consultancy services relating to the legal aspects of franchising; copyright management; copyright protection; 
intellectual property licensing services; legal research; licensing of computer games; licensing of computer programs; 
licensing of computer software; licensing of software; licensing of patents; licensing of technology; licensing services; 
management of authors’ copyright; registration of domain names for identification of users on a global computer network;
registration of domain names; information, advisory and consultancy services relating to the aforesaid services; legal 
services; security services for the protection of property and individuals; on-line social networking services; computer 
licensing; computer software licensing; consultancy services relating to the legal aspects of franchising; copyright 
management; copyright protection; intellectual property licensing services; legal research; licensing of computer games; 
licensing of computer programs; licensing of computer software; licensing of software; licensing of patents; licensing of 
technology; licensing services; management of authors’ copyright; registration of domain names for identification of 
users on a global computer network; registration of domain names; information, advisory and consultancy services 
relating to the aforesaid services.

8147



Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

 

Priority claimed from 12/11/2015; Application No. : 2015/07753 ;Sweden 

3537825    21/04/2016
[International Registration No. : 1337742]
Telefonaktiebolaget LM Ericsson
SE-164 83 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.9;Software, including software for streaming, transmitting and receiving audio and visual content; apparatus and 
instruments for streaming, transmitting and receiving sound and visual content.

Cl.38;Streaming of audiovisual and multimedia content; transmission and delivery of audiovisual and multimedia 
content; services for transmitting sound and video on demand; audiovisual transmissions; video transmissions; 
telecommunication services, namely transfer of speech, data information, transmission of pictures, signals, messages 
and information.

Cl.41;Entertainment and training/education services, including providing films, TV shows and information, periodicals 
and recommendations of films and TV shows; providing audio and visual content for entertainment and education; rental 
of audiovisual and multimedia content for entertainment and education; rental of video recordings, recorded videotapes, 
digital video discs, multimedia recordings, rental of video recordings, recorded video tapes, digital video discs via a 
communication network.

Cl.42;Hosting a web site featuring user generated content for TV shows, motion pictures and multimedia content and 
information, periodicals and recommendations of films and TV shows, motion pictures and multimedia content.
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3538433    22/04/2016
[International Registration No. : 1335197]
MLW intermed Handels- und Consultinggesellschaft für Erzeugnisse und Ausrüstungen des Gesundheits- und Bildungswesens mbH
August- Borsig-Ring 1 15566 Schöneiche bei Berlin Germany

Proposed to be Used
IR DIVISION
Cl.8;Cosmetic apparatus for tattooing and for removing tattoos; tattoo needles; hygienic and beauty implements for 
humans and animals.

Cl.9;Laboratory equipment and instruments; special laboratory furniture; software for laboratory apparatus and 
instruments, cosmetic and medical apparatus and instruments; measuring instruments; measuring, counting, alignment 
and calibrating instruments; spectrometer; apparatus for scientific research and for laboratory; teaching apparatus and 
simulators; geophysical research apparatus; microscopes; computer software and hardware; electronic apparatus for the 
preparation of samples for destructive material testing; scientific research and laboratory apparatus, namely, suitcase 
laboratories for the operating and ambulatory use [cases containing laboratory apparatus and instruments and, where 
appropriate with the addition of chemical reagents]; scientific research and laboratory apparatus, namely, mobile 
laboratories for the outpatient use [special laboratory furniture with laboratory apparatus and instruments]; respirators 
other than for artificial respiration, diving equipment; safety and security equipment, namely, rescue equipment; sensors 
and detectors; laboratory furniture; laboratory apparatus for warming and heating; film developing apparatus, namely, 
drying facilities for film processing.

Cl.10;Medical, dental and veterinary instruments, equipment and apparatus; furniture especially made for medical 
purposes and beds for medical purposes; dental apparatus and instruments; dental furniture; equipment for 
physiotherapy and chiropractic treatment; furniture for physiotherapy and chiropractic treatment; massage benches; 
acupuncture and acupressure devices; furniture especially made for medical purposes; orthopedic and mobility aids, 
namely spine seats; orthopedic appliances and devices; furniture especially made for dental purposes; sports and 
training equipment for medical rehabilitation purposes; lights especially made for medical, dental and veterinary 
purposes; prostheses and artificial implants; bed gallows; cosmetic lasers.

Cl.11;Apparatus for distilling; apparatus for drying; apparatus for heating; equipment for cleaning air or water; 
apparatuses for foot baths; cooling appliances and installations; rotary evaporators; hot water bottles; hot water tanks; 
sterilization and disinfection equipment and apparatus; toilet seats; ventilators (not for medical purposes); devices for the 
pigmentation of the skin, namely, sun tanning appliances.

Cl.12;Vehicles for the disabled and for people with reduced mobility; mobility aids for the disabled; laundry trolley, 
meal transport trolleys; hospital carts, namely, bedpan- and urine bottle carts; vehicles for the locomotion of patients; 
carts for receiving laboratory equipment [laboratories] for mobile use for scientific, medical and chemical testing and for 
control purposes.

Cl.20;Furniture; furniture to equip medical and dental clinics, operating theaters, wards and patient rooms; drug and 
instrument cabinets, anesthesia cabinets, bedside tables, bed and reading tables, hospital beds, furniture to equip patient 
rooms, namely, bed screens.

Cl.21;Cosmetic utensils; dental cleaning articles; laundry baskets.

Cl.35;Business project management; economic consulting and information for the industrial and commercial sectors; 
business consultancy, management, planning and supervision and advisory and consultancy services relating to export, 
export promotion information and services; import-export agency services; consultancy in the field of market 
assessment; project studies for business; conducting economic feasibility studies; intermediary services relating to 
commercial and business contacts; arranging of business contacts; negotiating and conclusion of commercial 
transactions for third parties; export promotion services; business planning services, particularly relating to buildings in 
the field of health services, especially hospitals, polyclinics, clinics, medical and nursing stations and rehabilitation 
centers; business planning services, particularly relating to buildings in the field of dentistry and veterinary medicine; 
business planning services, particularly relating to laboratories; business planning services, particularly relating to water-
saving; business planning services, particularly relating to laboratory equipment, IT systems, teaching materials and 
sanitary facilities, educational institutions, such as schools, special schools, specialized classrooms, polyvalent 
vocational training centers, training centers and science faculties of professional schools, colleges and universities.
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Cl.36;Financial services; project financing; financial consulting; arranging of insurance and financing; financial 
services, namely, management, procurement and mediation of export credits; real estate leasing; financial planning 
services relating to buildings projects in the field of health care, particularly hospitals, clinics, doctors' offices, medical 
and nursing stations and rehabilitation centers; financial planning services relating to building projects for dental and 
veterinary hospitals, clinics and doctor's offices; financial planning services relating to buildings projects, particularly 
laboratories; financial planning services relating to buildings projects, particularly water storage installations; financial 
planning services relating to buildings projects, particularly educational institutions, such as schools, special schools, 
specialist teaching spaces, polyvalent vocational training centers, teaching work-sites and natural science departments of
professional schools, colleges and universities; rental of buildings for medical, dental and veterinary use.

Cl.37;Building construction; construction consulting; construction management; construction project management 
[supervision]; construction of buildings in the fields of health care, dentistry and veterinary medicine, particularly 
hospitals, polyclinics, doctors' offices, medical and nursing stations and rehabilitation centers; installation of furniture, 
doors, ceilings, pipes, electric appliances, instrumentation systems, as well as ventilation, heating and cooling systems in 
buildings in the field of health care, dentistry and veterinary medicine; configuration and installation of equipment of 
objects of education, such as schools, special schools, specialist teaching spaces, polyvalent vocational training centers, 
teaching workshops and science faculties of professional schools, colleges and universities; construction and furnishing 
of laboratories; installation of complete laboratories for teaching, research, industry, agriculture, health and 
environmental protection; installation, maintenance and repair of sanitary facilities, gas pipes, heating systems, irrigation 
systems, water purification systems; repair and maintenance services for medical, surgical, dental medical and veterinary 
instruments, appliances, fixtures, furnishings and facilities; construction of water reservoirs.

Cl.42;Technical project planning; architectural and technical planning services; civil engineering; architectural and 
technical planning services for laboratories, hospitals, polyclinics and medical practices; technical project management; 
architectural project management; technical planning and technical project management in the field of laboratory 
equipment; technical project studies and technical project planning; performing technical consultancy, technical planning 
and technical project management relating to buildings projects, particularly educational institutions, such as schools, 
special schools, specialized classrooms, polyvalent vocational training centers, training centers and science faculties of 
professional schools, colleges and universities; research services, particularly in the field of measurement technology, 
medical technology and geo sciences; rental of laboratory apparatus and instruments; technical measurement services; 
conducting scientific studies; performing chemical analyzes, also by physical methods; soil testing; conducting sampling 
and analysis services to check for contamination; technical and architectural planning of buildings of health care, 
especially hospitals, polyclinics, doctors offices, medical and nursing stations and rehabilitation centers; technical and 
architectural planning of buildings for dentistry and veterinary medicine; technical and architectural planning of 
laboratories; technical and architectural planning of water reservoirs; technical and architectural planning and design 
services in the field of buildings, particularly educational institutions, such as schools, special schools, specialized 
classrooms, polyvalent vocational training centers, training workshops and in science faculties of professional schools, 
colleges and universities and technical design and planning of laboratory equipment, IT systems, teaching materials and 
sanitary facilities.

Cl.44;Agriculture, aquaculture, horticulture and forestry services; landscape design; landscape gardening; landscape 
redesign; reforestation services; services of gardening and landscape architects; rental of medical, dental and veterinary 
instruments and apparatus; rental of dental and veterinary apparatus and instruments; rental of cosmetic devices.
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[International Registration No. : 1335315]
Aston Martin Lagonda Limited
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Address for service in India/Attorney address:
K & S PARTNERS
109, SECTOR-44, GURGAON - 122 003, NATIONAL CAPITAL REGION, INDIA

Proposed to be Used
IR DIVISION
Cl.37;Customisation of motor vehicles; custom painting services.

Cl.40;Custom-built construction of motor land vehicles; custom construction of cars, their accessories and parts and 
fittings therefor; custom manufacture of leather goods; custom manufacture of luggage; custom assembling of 
automobile bodies and chassis for others; acrylic finishing of vehicles; custom construction of audio, information and 
entertainment systems for vehicles; custom assembling of structural reinforcement parts, sealants, adhesives, and 
chemical compounds for use in aerospace and transportation vehicle applications to enhance structural rigidity, seal 
against moisture, and dampen noise and vibration; laminating of plastic, wood and of wood substitutes; joinery (custom 
manufacture); custom tailoring; custom quilting; finishing and coating of textiles; application of protective coatings to 
mohair, leather and materials for use as vehicle cabriolet hoods; custom manufacture of moulded components for 
vehicles; metal colouring [not painting]; metal coating; window tinting treatment, being surface coating; application of 
wear resistant coatings to engineering components; application of wear-resistant coatings on metals and plastics for use 
in vehicles; custom manufacture of watches with transponders; sign lettering; engraving services for nameplates; 
engraving; hydrophobic and/or hydrophilic treatment of glass for use in vehicles; custom manufacture of automobiles 
involving implementation and adaptation of automotive technologies.

Cl.42;Design consultancy and custom design services for land, air, rail and sea vehicles; design of vehicles and vehicle 
parts and components; textile design services for motor vehicle trim; design of motor racing cars; design of cars; 
furnishing design services for the interiors of land, air, rail and sea vehicles.
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Nomura Research Institute, Ltd.
6-5, Marunouchi 1-Chome, Chiyoda-ku Tokyo 100-0005 Japan

Proposed to be Used
IR DIVISION
Cl.9;Computer operating programs, recorded; computer programmes [programs], recorded; computer programs 
[downloadable software]; computer software, recorded; monitors [computer programs]; central processing units 
[processors]; integrated circuits; computer memory devices; computer peripheral devices; computers; disk drives for 
computers; interfaces for computers; computer servers; downloadable image and music files; electronic publications, 
downloadable.

Cl.35;Advertising; publicity; organization of exhibitions for commercial or advertising purposes; organization of trade 
fairs for commercial or advertising purposes; business research, introduction, consultancy and provision of information 
on loyalty reward card issuing systems; promoting the goods and services of others by means of the issuance, 
settlement and management of points, coupons, point cards and trading stamps; recruitment and business administration
of points, coupons, point cards or trading stamps memberships for sales promotion; business appraisals; business 
information; business inquiries; business investigations; business research; commercial information agencies; price 
comparison services; economic forecasting; marketing research; marketing studies; administrative processing of 
purchase orders; commercial information and advice for consumers [consumer advice shop]; procurement services for 
others [purchasing goods and services for other businesses]; business management of insurance business; business 
consultancy (professional -); business management assistance; advisory services for business management; business 
management consultancy; business organization consultancy; commercial or industrial management assistance; 
business efficiency expert services; personnel management consultancy; compilation of statistics; commercial 
administration of the licensing of the goods and services of others; cost price analysis; opinion polling; psychological 
testing for the selection of personnel; providing economic information, analysis and consultancy for business purposes; 
conducting surveys using questionnaires and providing information concerning result of questionnaires; market research 
and analysis in relation to industry and business trends; providing business information relating to companies; collecting 
and providing business information in the fields of economics and industrial structure; drawing up of statements of 
accounts and providing information thereto; providing information on auditing or certification of financial statements; 
document reproduction; providing information about document reproduction; file management (computerized -); news 
clipping services; general office work for others; payroll preparation; invoicing; data search in computer files for others; 
accounting; book-keeping; compilation of information into computer databases; systemization of information into 
computer databases; data input and data management services; computer file management and computerized word 
processing.

Cl.42;Consultancy in the design and development of computer hardware; graphic arts designing; industrial design; web
site design; creating and maintaining web sites for others; computer programming; duplication of computer programs; 
computer software consultancy; computer software design; maintenance of computer software; providing information 
relating to designing, programming and maintenance of computer software; designing, programming, analysis or 
maintenance of computer systems, and consultancy related thereto; providing search engines for the internet; conversion
of data or documents from physical to electronic media; data conversion of computer programs and data [not physical 
conversion]; configuration and installation of computer software; updating of computer software; recovery of computer 
data; remote monitoring of computer systems for security purposes and providing information thereof; providing 
information relating to detection and removal of computer viruses; computer virus protection services; computer system 
analysis; technological advice relating to computers, automobiles and industrial machines; leasing of space on a 
computer server for communications via computer terminal; providing computer programs on data networks; rental of 
computer software; hosting computer sites [web sites]; computer rental; rental of web servers.
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Priority claimed from 10/12/2015; Application No. : 302015000081468 ;Italy 

3539269    18/05/2016
[International Registration No. : 1336498]
DLS SRL
Via del Progresso, 10 Vigonza Frazione Peraga (PD) Italy

Proposed to be Used
IR DIVISION
Cl.9;Eyeglasses, sunglasses; anti-glare glasses, goggles for sports; swimming goggles; eyeglass and sunglass cases; 
eyeglass and sunglass lenses; eyeglass and sunglass frames; eyeglass and sunglass chains; eyeglass and sunglass 
cords; pince-nez;pince-nez cases; pince-nez chains; pince-nez cords; frames for pince-nez; correcting lenses [optics]; 
scientific apparatus and instruments; nautical apparatus and instruments, surveying apparatus and instruments; 
photographic apparatus and instruments; cinematographic apparatus and instruments; optical apparatus and 
instruments; weighing apparatus and instruments; measuring apparatus and instruments; signalling apparatus and 
instruments; checking [supervision] apparatus and instruments; life saving apparatus and equipment, teaching apparatus 
and instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or 
controlling electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers; 
recording discs; compact discs, DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus, 
protective covers and cases for tablet computers; cases adapted for notebook computers; cases especially made for 
photographic apparatus and instruments; protective cases for smartphones; protective cases for electronic book readers; 
cases for diskettes and compact disks; covers for digital media players; mobile phone cases; binocular cases; cases for 
digital media players; radio cases; electronic agendas; clothing and footwear for protection against accidents, irradiation 
and fire; ear plugs for divers; diving suits; nose clips for swimming;protective helmets for sports; protective masks, 
cases adapted for CD players; mouse pads; musical juke boxes; headphones; decorative magnets; magic lanterns; 
holograms, optical discs, egg timers [sandglasses]; letter scales; temperature indicators; wind socks for indicating wind 
direction; luminous signs; magnifying glasses, fluorescent screens; optical lamps, electric cables; electrolysers; fire 
alarms; smoke detectors; laboratory trays; printed circuits; plugs; radar apparatus; slide-rules; dosage dispensers; 
optical glass; electric locks; verniers; life-saving rafts; satellites for scientific purposes; fire engines, electrified fences; 
egg-candlers; electric switches; neon signs; metronomes; speed indicators; sockets, plugs and other contacts [electric 
connections]; welding goggles; solar batteries; X-ray apparatus not for medical purposes; meters; smoke alarm testers; 
prisms [optics]; graduated glassware, measuring spoons; time clocks [time recording devices]; photocopiers 
[photographic, electrostatic, thermic]; light conducting filaments [optical fibers [fibres]], magnetically encoded key cards, 
digital organizers; goggles for motorcyclists; goggles; protective eyewear; corrective eyeglasses; 3D spectacles; 
protective eyeglasses; filters for optical devices, parts and accessories for spectacles, eyewear, optical lenses, 
earphones; holders for contact lenses, contact lenses; ski goggles; safety goggles; side guards for eyeglasses; gloves 
for protection against accidents; life belts; safety harnesses, other than for vehicles or sports purposes;knee-pads for 
workers; solderers' helmets; filters for respiratory masks; respiratory masks, other than for artificial respiration; goggles 
and masks for protection against dust; headsets; fire escapes; reflecting discs for wear, for the prevention of traffic 
accidents; spark-guards; workmen's protective faceshields; anti-glare visors; safety nets; socks, electrically heated; head 
guards for sports; mouth guards for sports use; signalling whistles; lens hoods, night vision goggles, wrist rests for use 
with computers; life buoys; safety tarpaulins; optical mirrors; optical shutters; cell phone straps; card readers for credit 
cards; flash cards; integrated circuit cards [smart cards], graduated rulers; telescopes; view cameras, stereoscopes; 
protective films adapted for liquid crystal display screens [shaped]; buzzers; CD player cases; MP3 player cases; portable 
telephones; compact discs [audio-video], holders and cases for compact discs and digital video discs; carrying cases 
adapted for computers; protective covers for tablet computers; bags specially adapted for cameras and photographic 
equipment; covers for portable media players; downloadable ring tones for mobile phones; computer software, recorded; 
computer game software; electronic publications, downloadable; electronic book readers; highfrequency apparatus, 
plotters, digital photo frames; in-ear headphones; hands free kits for phones; telephone wires;time switches, automatic; 
CD cases; protective cases for MP3 players, gauges; water level indicators; thermometers,not for medical purposes; 
probes for scientific purposes; surveying instruments, cinematographic cameras; weighing machines, transmitters of 
electronic signals; speed checking apparatus for vehicles; teaching apparatus, sound reproduction apparatus; sound 
transmitting apparatus; sound recording apparatus; downloadable image files; magnetic data carriers; sound recording 
discs; pre-recorded DVDs; portable media players; cash registers;calculating machines, data processing apparatus; 
tablet computers; money counting and sorting machines; encoded key cards; apparatus to check stamping mail, ticket 
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dispensers; dictating machines, rulers [measuring instruments], traffic cones; monitoring apparatus, electric; cameras 
[photography], ohmmeters; taximeters; measuring instruments; binoculars; heat regulating apparatus, lightning 
conductors (rods), accumulator boxes; films, exposed; computer software applications, downloadable; smartphones; 
circular slide rules; close-up lenses; memory cards for video game machines; sulfitometers; toner cartridges, unfilled, for 
printers and photocopiers; baby monitors; mouse [computer peripheral]; electronic tags for goods; parking meters; 
blueprint apparatus; calipers, appliances for measuring the thickness of leather, measures, blinkers [signalling lights]; 
signals, luminous or mechanical; antennas; limiters [electricity]; telephone apparatus; walkie-talkies; magnetic tapes; 
cleaning apparatus for phonograph records; videotapes; screens [photography]; air analysis apparatus; distance 
recording apparatus; automatic indicators of low pressure in vehicle tires; thermostats for vehicles; food analysis 
apparatus, densitometers; lasers, not for medical purposes; simulators for the steering and control of vehicles; 
microscopes; magnets, distribution boards [electricity]; inverters [electricity]; voltage surge protectors; igniting 
apparatus, electric, for igniting at a distance; fire hose nozzles; radiological apparatus for industrial purposes; alarm 
bells, electric; accumulators, electric, for vehicles; abacuses;carpenters' rules; weighbridges; gas meters; fire 
pumps;alarms; mechanical signs; fire boats; satellites; ozonisers[ozonators]; photovoltaic cells; oscillators; electric door 
bells;cd players; computer firmware; personal digital assistants [PDAS]; dog whistles; pre-recorded music compact 
discs,downloadable music files, animated cartoons; cds, boiler control instruments; audiovisual teaching apparatus; 
railway traffic safety appliances; mounting devices for cameras and monitors; theft prevention installations, electric; 
electronic keys; ovens for laboratory use; transponders, semiconductor testing apparatus; triodes; video imaging 
systems; home theater systems, emergency signal transmitters; ring buoys for use in water rescue; fire detection 
apparatus; satellite navigation devices; augmented reality software for creating maps; vehicle tracking devices; personal 
security alarms; laboratory apparatus and instruments, batteries; battery chargers; couplings, electric; electrical power 
supplies; electronic power controllers; electronic power converters; accumulators [batteries]; ignition batteries; feeder 
cables; pressure gauges; amplifying tubes; vacuum tubes; switch boxes; electric wires; wire connectors [electricity]; 
electric relays, detectors; flow meters, pressure indicators; pressure sensors; remote controls; connections for electric 
lines; control panels [electricity]; regulating apparatus, electric; junction sleeves for electric cables; junction boxes 
[electricity]; printed circuit boards; cathodes; accumulators, electric; transformers [electricity]; semi-conductors; 
integrated circuits; magnetic wires, amplifiers; remote control apparatus; demagnetizing apparatus for magnetic tapes; 
loudspeakers; audio recorders,sound mixers; paging equipment; navigation apparatus for vehicles (on-board computers);
video monitors; subwoofers,cases for portable media players, radio receivers; teleprinters,video telephones; televisions; 
projectors; video cameras; pocket calculators; electronic pens [visual display units], light-emitting electronic pointers; 
objectives [lenses]; slides[photography]; balances [steelyards]; anti-theft warning apparatus; vehicle breakdown warning 
triangles, road signs, luminous or mechanical; altimeters; barometers; pipettes; DNA chips; sonars.

Cl.14;Amulets [jewellery, jewelry (Am.)]; anchors [clock- and watchmaking]; rings [jewellery, jewelry (Am.)]; spun silver 
[silver wire]; silver, unwrought or beaten; jewelry cases [caskets], not of precious metal; barrels [clock- and 
watchmaking], pendulums [clock- and watchmaking]; bracelets [jewellery, jewelry (Am.)]; watch bands; busts of precious 
metal; watch cases; watch chains; chains [jewellery, jewelry (Am.)]; ankle bracelets; clasps for jewelry; charms [jewellery, 
jewelry (Am.)]; decorative charms for cellular phones; jewelry cases [caskets or boxes]; necklaces [jewellery, jewelry 
(Am.)]; chokers; chronographs [watches]; chronometers; chronoscopes; diamonds; wedding bands, tie clips; figurines 
[statuettes] of precious metal; threads of precious metal [jewellery, jewelry (Am.)]; gold thread [jewellery, jewelry (Am.)]; 
silver thread [jewellery, jewelry (Am.)]; cuff links; gems; copper tokens; jewels; badges of precious metal; clock hands 
[clock- and watchmaking]; ingots of precious metals; movements for clocks and watches; medals; lockets [jewellery, 
jewelry (Am.)]; precious metals, unwrought or semiwrought; watch springs; coins; works of art of precious metal; 
earrings; ornaments [jewellery, jewelry (Am.)]; shoe ornaments of precious metal, hat ornaments of precious metal; gold, 
unwrought or beaten; clocks; watches; table clocks; clocks and watches, electric; sports watches; jewel pendants; pearls 
[jewellery, jewelry (Am.)]; beads for making jewelry; semi-precious stones; platinum [metal], key rings [trinkets or fobs]; 
dials [clock- and watchmaking]; clockworks; rubies; boxes of precious metal, cases for clock- and watchmaking; cases 
for watches [presentation]; tie pins; pins [jewellery, jewelry (Am.)]; ornamental pins; brooches [jewellery, jewelry (Am.)]; 
statues of precious metal; paste jewellery [costume jewelry (Am.)]; alarm clocks; watch glasses; precious metals; alloys 
of precious metal; jewellery, precious stones; horological and chronometric instruments; buckles for watch bands, gold; 
palladium; jewellery; precious stones; jade; pendants; tiaras, fancy keyrings of precious metals; key tags of plastic; 
nonmetal key holders; metal key holders; lanyards [keycords]; decorative boxes made of precious metal; precious metal 
trophies; wrist watches, pocket watches; olivine [gems]; jade carving jewellery.

Cl.18;Bags, shoulder bags; handbags; clutch bags; purses; beach bags, shopping bags; wheeled shopping bags; 
travelling sets [leatherware]; cosmetic bags sold empty; bags for sports; allpurpose sports bags; bags for carrying 
animals; sling bags for carrying infants; jewelry bags of textile material [empty]; haversacks; gym bags; rucksacks; 
sports packs, backpacks for carrying babies; school bags; school backpacks; pocket wallets, key cases; card cases 
[notecases]; credit card cases and holders [leatherware]; leather cases; cases of imitation leather; leather briefcases; 
attache cases; carrying cases for documents; briefcases; boxes of leather or leather board, hat boxes of leather; leather 
laces; moleskin [imitation of leather]; leather thread, leather for shoes; luggage; luggage label holders [leatherware]; 
leather suitcases; garment bags for travel; suitcases; duffle bags for travel; hip bags; cosmetic cases sold empty; 
overnight suitcases; suitcase handles; duffle bags; travelling trunks; shoe bags for travel; slings for carrying infants; 
leather and imitations of leather; animal skins, trunks and travelling bags, umbrellas and parasols; walking sticks; whips, 
harness and saddlery, vanity cases sold empty, shoulder straps; business card cases; credit card cases [wallets]; leather 
decorations; decorations for bags; bag bodies; bag flaps; bag handles; envelopes [bags, pouches]; bag wrist straps; all-
purpose carrying bags, book bags; Boston bags; bags for climbers; bags for campers; hiking bags; game bags [hunting 
accessories], gladstone bags, barrel bags; bags [envelopes, pouches] of leather for packaging; luggage tags of leather; 
luggage label holders; casings, of leather, for springs; chin straps, of leather; straps for skates; valves of leather; 
shoulder belts [straps] of leather; girths of leather, furniture coverings of leather; trimmings of leather for furniture; 
furskins; handbag frames; umbrella covers; umbrella frames; mountaineering sticks; gut for making sausages; clothing 
for pets, collars for animals.

Cl.25;Garters, braces for clothing [suspenders], belts [clothing]; sashes for wear; jackets [clothing]; blousons; parkas; 
anoraks; overcoats; coats; raincoats; furs [clothing]; jerkins; sweaters, cardigans; jerseys [clothing], tank tops; skirts, 
polo shirts; shirts; blouses, vests; jeans; trousers; tee-shirts; suits; dresses; panties; sweatpants; sweatshirts; gym suits; 
sports jackets; sports jerseys; ski wear; gloves [clothing], muffs [clothing]; neckties; neckerchiefs, scarfs, bandanas 
[neckerchiefs]; neckwear, socks, stockings, tights; hosiery; brassieres; sports singlets; corsets [underclothing]; 
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petticoats; leggings [leg warmers]; underpants; bermuda shorts; underwear; camisoles, corselets; leotards; negligees, 
shawls, bodices [lingerie]; slips [undergarments]; teddies [undergarments]; tops [clothing]; sock suspenders; stocking 
suspenders; undershirts; shorts; money belts [clothing]; nightgowns, pyjamas; dressing gowns; sleep masks; shower 
caps; bath robes; bathing suits; bathing caps; beach clothes; dance clothing; wristbands [clothing], waterproof clothing; 
masquerade costumes; maniples; wimples; wedding dresses; chasubles, boxer shorts; clothing for gymnastics; 
outerclothing; ready-made clothing; gaiters; heavy jackets; blazers; combinations [clothing]; waistbands; ready-made 
linings [parts of clothing]; clothing for babies; leisurewear; dance costumes; arm warmers [clothing]; knee warmers 
[clothing]; underarm gussets [parts of clothing]; sneakers; shoes; sports shoes; running shoes; gymnastic shoes; beach 
shoes, rain boots; dance shoes; golf shoes, cycling shoes; ski boots; boots; sandals; slippers, wooden shoes; babies' 
shoes, work shoes, boots for sports; football boots; soles for footwear; inner soles; tips for footwear, welts for footwear; 
fittings of metal for footwear; non-slipping devices for footwear; footwear uppers, heels; heelpieces for footwear; studs 
for football boots; hoods [clothing]; visors [headwear], hats, caps [headwear]; fur hats; clothing, footwear, headgear.

Cl.35;Retail or wholesale services, also on-line, for clothing, footwear and accessories thereof, eyewear, jewelry, 
imitation jewerly, timepieces and leatherware; mail order retail services for clothing, footwear and accessories thereof, 
eyeglasses, jewelry, imitation jewelry, timepieces and leatherware; layout services for stands in shops for the retail of 
clothing, footwear and accessories thereof, eyeglasses, jewelry, imitation jewelry, timepieces and leatherware; product 
demonstration services of clothing, footwear and accessories thereof, eyewear, jewelry, imitation jewelry, timepieces and 
leatherware in shops and shop windows; retail or wholesale services, also on-line, for bags, pocket wallets, belts, vanity 
cases sold empty, shoulder straps, clutch bags, business card cases, card cases [notecases], credit card cases [wallets], 
envelopes [bags, pouches], suitcase handles, decorations for bags, bag bodies, bag flaps, bag handles, bag wrist straps, 
watches, decorative charms for cellular phones, watch bands, buckles for watch bands, dials [clock- and watchmaking], 
movements for clocks and watches; advertising; business management; business administration; office functions, 
merchandising services, shop window dressing, sales promotion for others, personnel recruitment; modelling for 
advertising or sales promotion, commercial information and advice for consumers [consumer advice shop]; presentation 
of goods on communication media, for retail purposes; business management consultancy; promoting the goods and 
services of others; layout services for advertising purposes; organization of events, exhibitions, fairs and shows for 
commercial, promotional and advertising purposes; business information; organization of trade fairs for commercial or 
advertising purposes; organization of exhibitions for commercial or advertising purposes; business management and 
organization consultancy, production of advertising films; distribution of samples; economic forecasting; public 
relations; marketing research; relocation services for businesses; business auditing, secretarial services, sponsorship 
search; market studies; business management of hotels, photocopying services; publication of publicity texts; 
dissemination of advertising matter; compilation of information into computer databases; data search in computer files 
for others; rental of advertising space, on-line advertising on a computer network; business efficiency expert services; 
office machines and equipment rental; pay per click advertising; business management for freelance service providers; 
commercial intermediation services; providing business information via a web site; web site traffic optimization; updating 
and maintenance of data in computer databases; rental of sales stands; import-export agency services, demonstration of 
goods; book-keeping; advertising agency services; business research; business management of performing artists; 
procurement services for others [purchasing goods and services for other businesses]; invoicing; commercial 
administration of the licensing of the goods and services of others; advertising by mail order, administrative processing 
of purchase orders; business management assistance; commercial or industrial management assistance; publicity 
material rental; updating of advertising material; television advertising; bill-posting; rental of advertising time on 
communication media; cost price analysis; advisory services for business management, business investigations, 
business appraisals; compilation of statistics, outsourcing services [business assistance]; rental of vending machines; 
auctioneering; compilation of business directories; providing an on-line commercial information directory on the Internet.
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Priority claimed from 18/01/2016; Application No. : 86878639 ;United States of America 

3539577    23/05/2016
[International Registration No. : 1339785]
MYJOVE Corporation
Suite 200 One Alewife Center Cambridge MA 02140 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications and downloadable multimedia files containing video, relating to science, 
medicine and technology, and social sciences.

Cl.41;Providing non-downloadable instructional videos and non- downloadable electronic publications in the nature of 
electronic magazines in the field of science, medicine and technology, and social sciences, for research, training and 
educational purposes via a website; publishing of electronic publications; film and video production.

Cl.42;Providing an on-line searchable database featuring information in the field of biological, medical, physical, 
chemical, earth, environmental, and social sciences; providing an on-line searchable database featuring information in 
the field of engineering; providing an on-line searchable database featuring medical and scientific research information in 
the field of clinical trials.

Cl.44;Providing an on-line searchable database featuring information in the field of clinical medicine (terms considered 
too vague by the International Bureau - rule 13.2.b) of the Common Regulations).
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3539987    29/04/2016
[International Registration No. : 1340620]
Nanjing Duble Metal Equipment Engineering Co., Ltd.
No.8 Debang Road, Dongshanqiao Industry Park, Jiangning Economic Development Zone, Jiangning District, Nanjing Jiangsu China

Proposed to be Used
IR DIVISION
Cl.6;Alloys of common metal; sheets and plates of metal; elbows of metal for pipes; pipes of metal; pipework of metal; 
chimneys of metal; chimney shafts of metal; rails of metal; flanges of metal [collars]; bottles [metal containers] for 
compressed gas or liquid air; containers of metal for storing acids; containers of metal [storage, transport]; containers of 
metal for compressed gas or liquid air; tanks of metal; compressed gas steel bottle and decompress valve.

Cl.7;Synthetic tower (fertilizer manufacturing equipment); condensing tower; alkali scrubber; ammonia separating 
tower; sieve oil tower; carbanide compound tower; bath tower (term considered too vague by the International Bureau - 
Rule 13.2.b of the Common Regulations); sulfuric acid manufacturing equipment; pure alkali manufacturing equipment; 
synthesized alcohol facility; eletrolysis water hydrogen oxygen equipment (term considered too vague by the 
International Bureau - Rule 13.2.b of the Common Regulations); glycerin hydroxybenzene making equipment; coker; 
forestry chemistry equipment (term considered too vague by the International Bureau - Rule 13.2.b of the Common 
Regulations); boiler tubes [parts of machines].

Cl.11;Cooling installations for water; air driers [dryers]; air conditioning installations; air filtering installations; chimney 
flues; desiccating apparatus; gas scrubbing apparatus; drying apparatus and installations; heat accumulators; acetylene 
burners; acetylene generators; hot air ovens; hot air apparatus; cooling vats for furnaces; coolers for furnaces; boilers, 
other than parts of machines; water heaters; flare stacks for use in the oil industry; burners; heating apparatus; heat 
regenerators; heating apparatus for solid, liquid or gaseous fuels; heating apparatus, electric; distillation columns; 
distillation apparatus; heat exchangers, not parts of machines; evaporators; gas scrubbers [parts of gas installations]; 
incinerators; refining towers for distillation; water heaters [apparatus]; regulating accessories for water or gas apparatus 
and pipes; steam generating installations.
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Priority claimed from 23/03/2017; Application No. : 87383350 ;United States of America 

3666196    29/08/2017
[International Registration No. : 1372215]
Innovius, LLC
Suite 250, 7160 Dallas Parkway Plano TX 75024 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Technical patent portfolio management namely, business and business project management of patent portfolios.

Cl.36;Consulting services namely, advising holders of patent rights on monetization of their properties; investment 
services, namely, acquisition of intellectual property assets, commercial administration of the licensing of intellectual 
property assets of others, and divestment of intellectual property assets; financial advisory and consultancy services, 
namely, advising others concerning investments in intellectual property assets both directly and indirectly through other 
entities; financial services, namely, intellectual property asset acquisition and funding services rendered in connection 
with intellectual property asset acquisition, management and licensing; commercialization of intellectual property assets 
for others, namely, introduction of intellectual property assets into the market; and monetization of intellectual property 
assets for others; intellectual property valuation services; amalgamation of patents into portfolios for licensing based on 
financial characteristics; technical patent portfolio management, namely, financial management of patent portfolios; 
development of strategies and procedures to maximize return from intellectual property assets through amalgamation of 
patent assets; providing tools and resources to evaluate and analyze intellectual property assets across markets and 
businesses, namely, providing information and consulting in the field of financial and technical valuations of intellectual 
property.

Cl.42;Amalgamation of patents into portfolios for licensing based on technical and scientific characteristics; technical 
patent portfolio management, namely, database management of patent portfolios.

Cl.45;Patent licensing; consulting in the field of intellectual property licensing; amalgamation of patents into portfolios 
for licensing; technical patent portfolio management, namely, patent risk management and management of legal technical 
aspects of patent portfolios.
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3676131    06/09/2017
[International Registration No. : 1374790]
Scallog
105 rue Raymond Barbet F-92000 NANTERRE France

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; robots (machines); mechanical machines, apparatus and installations used in handling and vehicle 
technology (machine tools), order preparation systems (machines / machine tools), loading systems for self-guided carts 
(loading bridges), logistical order preparation station, self-contained transport systems (conveyors).

Cl.37;Installation, maintenance and repair of machines; installation, maintenance and repair of computers; installation, 
assembly, repair, servicing and maintenance of machines, production installations, industrial equipment, automated 
transport robots for logistics.

Cl.42;Design and development of computers and software; research and development of new products for others; 
technical project studies; development (design), installation, maintenance, updating or rental of software; computer 
programming; computer system analysis; software as a service (SaaS); evaluations and assessments in the fields of 
science and technology provided by engineers; scientific and technical research; design and development of computers 
and software; research and development of new products for others; technical project study; design, computer 
programming, computer system analysis; design of computer systems, Software as a Service (SaaS), design, 
development, creation, installation, maintenance and updating of computer programs and software, particularly for flow 
management; technical study and technical management of projects in the field of logistics.
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3676154    02/09/2017
[International Registration No. : 1204171]
Closed Joint Stock Company "SovPlym"
Revolutsii sh., 102, building 2 RU-195279 St. Petersburg Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Solderers' helmets and protective masks for workers; workmen's protective face-shields.

Cl.11;Fans [air-conditioning] and parts of air-conditioning installations [fans]; air-conditioning installations and 
apparatus; air purifying apparatus and machines; air filtering and purifying installations.

Cl.35;Retail and wholesale services for goods applied in classes 9 and 11.
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3676156    19/09/2017
[International Registration No. : 1374663]
Skyline Marketing LLC
510W 123RD ST. APT. 24 NEW YORK NY 10027 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Screen cleaner for touchscreen pad, phone, computer, and camera; compressed air in cans for cleaning and 
dusting; air fragrancing preparations; shampoo; body wash; all purpose cleaner for whiteboard, leather, glasses, kitchen 
and bathroom.

Cl.9;Mouse and keyboard, USB accessories, namely, USB cables and USB hubs; scales, namely, luggage scales and 
kitchen scales; camera tripods; battery chargers; tire pressure gauge; camera bags; cables, namely, electric cables; cell 
phone battery charger; eyeglass accessories, namely, eyeglass cases; power adapters; television mounts.

Cl.20;TV stands; office and other furniture; cable organizer consisting of an electric cable case and holder; photo 
frames; mirrors; pillows.
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3676160    12/10/2017
[International Registration No. : 1374117]
PITUSA, LLC
6105 NW 6th Court Miami FL 33127 United States of America

Proposed to be Used
IR DIVISION
Cl.18;Handbags.

Cl.25;Capelets; hats; headbands; pants; shawls; belts made out of cloth; coverups; dresses; jumpsuits; sarongs; 
shirts; shoes; shorts; skirts.
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Priority claimed from 27/03/2017; Application No. : 1834345 ;Australia 

3676162    26/09/2017
[International Registration No. : 1374715]
Bugdojo Holdings Pty Ltd
2/287 Collins St Melbourne VIC 3000 Australia

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software and computer programs for use in software testing, quality assurance 
testing, software development, software programming and software engineering; computer software that facilitates 
communication between computer software developers and engineers and computer software testers and enables users 
to securely locate, access, test, transmit, upload, download, store, distribute, edit and share test source code via local 
and global computer networks and mobile devices; computer software and computer programs for testing source code, 
testing software, testing computer hardware, quality assurance testing, user testing, bug testing, automated testing, 
security testing, interface testing, machine learning testing, artificial intelligence testing, user experience testing, usability 
testing, functional testing, regression testing, smoke testing, load testing, performance testing, agile testing, beta testing, 
content testing and accessibility testing, in the field of software engineering, software programming services and 
consultancy in the design and development of computer software; computer software for use by software testers, 
software engineers and software developers to test for installation, performance, functionality, usability, quality 
assurance, user experience, content, accessibility, computer program design and diagnose faults, errors and defects in 
source code, computing platforms, computer networks, computer software, mobile applications, web applications, 
websites, wearable technology, internet of things, internet connected devices, computer hardware, mobile devices, 
robotics and related digital products.

Cl.42;Software as a service (saas); platform as a service (paas); provision of online non-downloadable software; 
hosting of software as a service (saas); creation, design and development of computer software; maintenance and 
modification of computer software and computer programs; computer software engineering; computer software 
programming services; computer software consultancy; computer security services (testing and risk assessment of 
computer networks); computer security services (design and development of secure computer hardware, software and 
systems); computer security services (programming and software installation repair and maintenance services); 
computer support services (computer hardware, software and peripherals advisory and information services); computer 
support services (programming and software installation, repair and maintenance services); cloud computing; diagnosis 
of faults in computer software; rental of computer software; repair of computer software; quality control testing; testing of 
computers, computer installations, computer programs and computer equipment; development of testing methods 
including methods for testing computer, computer installations, computer programs, computer equipment, computer 
software and source code; quality control testing and quality assurance consultancy; providing information, advice and 
consultancy in relation to all the aforesaid services; hosting a web hosting platform that facilitates communication 
between computer software developers and engineers and computer software testers and enables users to securely 
locate, access, test, transmit, upload, download, store, distribute, edit and share test source code, computer software and 
computer programs via local and global computer networks and mobile devices, and to evaluate the installation, 
performance, functionality, usability, quality assurance, user experience, content, accessibility, computer program design 
and diagnose faults, errors and defects in source code, computing platforms, computer networks, computer software, 
mobile applications, web applications, websites, wearable technology, internet of things, internet connected devices, 
computer hardware, mobile devices, robotics and related digital products; hosting a web hosting platform that enables 
software testing, source code testing, computer hardware testing, quality assurance testing, user testing, bug testing, 
automated testing, security testing, interface testing, machine learning testing, artificial intelligence testing, user 
experience testing, usability testing, functional testing, regression testing, smoke testing, load testing, performance 
testing, agile testing, beta testing, content testing and accessibility testing, in the field of software engineering, software 
programming services and consultancy in the design and development of computer software.
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Priority claimed from 06/05/2015; Application No. : 014033252 ;European Union 

3676264    01/09/2017
[International Registration No. : 1280136]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; 
musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; mechanisms for coin-operated apparatus; computer and video games software; 
games software for use on any computer platform, including electronic entertainment and games consoles; computer 
games (programs for-); computer games; video games (software); computer games provided through a global computer 
network or supplied by means of multi-media electronic broadcast or through telecommunications or electronic 
transmission or via the internet; computer games, leisure and recreational software, video games and computer software, 
all provided in the form of storage media; programs for operating electric and electronic apparatus for games, amusement 
and/or entertainment purposes; automatic lottery machines; computer software for computer games on the internet; 
online games (software); computer software in the form of an app for mobile devices and computers; calculating 
apparatus in coin-operated machines and parts for the aforesaid goods; apparatus for recording, transmission, 
processing or reproduction of data, including sound or images, including parts for all the aforesaid goods, except radio 
sets, television receivers, hi-fi systems, video recorders, telephone apparatus, fax machines and telephone answering 
machines; computer hardware and software for casino and amusement arcade games, for gaming machines, slot 
machines or video lottery gaming machines or games of chance via the internet; electric, electronic, optical or automatic 
apparatus, for identifying data carriers, identity cards and credit cards, bank notes and coins; electric, electronic or 
optical alarm and monitoring installations, including video cameras and apparatus for image transmission and image 
processing; data processing equipment and computers, including data processing apparatus and computers being 
components for data networks and parts facilitating data network communications; electric wiring harnesses; circuit 
boards, printed board assemblies (electronic components) and combinations thereof, being assemblies and equipment 
parts, included in this class.

Cl.28;Games; toys; gymnastic and sporting articles not included in other classes; decorations for christmas trees; 
gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); games for amusement 
arcades (included in this class); coin-operated video gaming apparatus; video games apparatus adapted for use with 
external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-operated automatic 
gaming machines and gaming machines, in particular for gaming arcades, with or without a prize payout; electronic or 
electrotechnical gaming apparatus, gaming machines, games machines and slot machines operated by coins, tokens, 
banknotes, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial use in 
casinos and amusement arcades, with or without a prize payout; automatic gaming machines and gaming machines, in 
particular for commercial use in casinos and gaming arcades, with or without a prize payout; coin-operated gaming 
machines and/or electronic money-based gaming apparatus (machines), with or without prizes; housings adapted for 
gaming machines, gaming apparatus and automatic gaming machines, operated by means of coins, tokens, tickets or by 
means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and gaming 
arcades, with or without a prize payout; electronic games; apparatus for electronic games and parts thereof; video output 
game machines; drawing apparatus for prize games and lotteries, draws or raffles; housings of metal, plastic and/or wood 
for coin-operated automatic machines; apparatus for games (including video games), other than adapted for use with 
external screens or monitors only; electropneumatic and electric slot machines with pulling handles (gaming machines); 
gaming tables, in particular for table football, billiards, sliding games; quoits (playthings) and darts; gaming machines, 
namely, electric, electronic or electromechanical apparatus for bingo games, lotteries or video lottery games and for 
betting offices, connected or unconnected to a computer network; LCD games consoles; automatic gaming machines; 
automatic gaming machines operating in networks; apparatus and devices for accepting and storing money, being fittings
for the aforesaid automatic machines, included in this class.
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Priority claimed from 15/06/2017; Application No. : 1355733 ;Benelux 

3676279    22/09/2017
[International Registration No. : 1374701]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.9;Information technology, audiovisual apparatus; communications apparatus; software and software application for 
mobile phones or tablets for sleep help, sleep monitoring, wake up and surveillance of sleep statistics; daylight alarm 
radios.

Cl.11;Lighting apparatus; lamps and light sources; wake-up lights; parts of the aforesaid goods.

Cl.14;Time measuring instruments; electronic alarm clocks.
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Priority claimed from 08/05/2017; Application No. : 87440046 ;United States of America 

3676405    06/10/2017
[International Registration No. : 1373870]
Cetis, Inc.
4975 N. 30th Street Colorado Springs CO 80915 United States of America

Proposed to be Used
IR DIVISION
Cl.8;Electric irons.

Cl.9;Bathroom scales.

Cl.11;Electric hair dryers; electric kettles; flashlights.
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3676457    26/09/2017
[International Registration No. : 1373979]
Phytelligence, Inc.
12415 5TH PLACE SW BURIEN WA 98146 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Growing media for plants.

Cl.44;Horticultural services; horticulture services; plant nurseries; providing information in the field of vineyard 
horticulture; tree nurseries.
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Priority claimed from 28/06/2017; Application No. : 706842 ;Switzerland 

3676509    04/09/2017
[International Registration No. : 1373684]
Nexus Automotive International SA
Chemin de Château-Bloch 11 CH-1219 Le Lignon - Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Organization, operation and supervision of promotional incentive and sales schemes; negotiation of business 
contracts for third parties; commercial intermediary services for spare parts for automobiles; commercial intermediary 
services in the framework of bringing prospective private investors in contact with entrepreneurs looking for financing; 
wholesale of spare parts for automobiles; online wholesale of spare parts for automobiles; promotional services; 
organization of exhibitions and trade fairs for commercial or advertising purposes; services provided by consultants and 
commercial business management; advice in connection with communication (advertising); organization of opinion 
polling; organization of market surveys; commercial information services; organization, operation and supervision of 
customer loyalty schemes.

Cl.37;Garage services for automobile maintenance and repair; repair information; rebuilding of worn or partially 
destroyed engines; service stations (filling with fuel and maintenance); wheel balancing services; washing and cleaning 
of vehicles; retreading of tires.
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Priority claimed from 12/02/2015; Application No. : 013733183 ;European Union 

3676533    01/09/2017
[International Registration No. : 1280399]
MEGA Spielgeräte GmbH
Im Dachsstück 15 65549 Limburg Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; 
musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; coin-operated mechanisms; computer and video games software; games 
software for use on any computer platform, including electronic entertainment and games consoles; computer game 
programs; computer games programs; video games (software); computer games provided through a global computer 
network or supplied by means of multi-media electronic broadcast or through telecommunications or electronic 
transmission or via the internet; computer games, leisure and recreational software, video games and computer software, 
all being provided in the form of storage media; programs for operating electric and electronic apparatus for games, 
amusement and/or entertainment purposes; automatic lottery machines; computer software for computer games on the 
internet; online games (software), in particular for online betting games, online prize games, online gambling games, 
online games of skill and online casino games; computer software in the form of an app for mobile devices and 
computers; calculating apparatus in coin-operated machines and parts for the aforesaid goods; apparatus for recording, 
transmission, processing or reproduction of data, including sound or images, including parts for all the aforesaid goods, 
except radio sets, television receivers, hi-fi systems, video recorders, telephone apparatus, fax machines and telephone 
answering machines; computer hardware and software for casino and amusement arcade games, for gaming machines, 
slot machines or video lottery gaming machines or games of chance via the internet; electric, electronic, optical or 
automatic apparatus, for identifying data carriers, identity cards and credit cards, bank notes and coins; electric, 
electronic or optical alarm and monitoring installations, including video cameras and apparatus for image transmission 
and image processing; data processing apparatus and computers, including data processing apparatus and computers 
being components for data networks and parts facilitating data network communications; electric wiring harnesses; 
circuit boards, printed circuit boards (electronic components) and combinations thereof, being assemblies and parts for 
apparatus, included in this class.

Cl.28;Games; toys; gymnastic and sporting articles not included in other classes; decorations for christmas trees; 
gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); games for amusement 
arcades (included in this class); coin-operated video gaming apparatus; video games apparatus adapted for use with 
external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-operated automatic 
gaming machines and gaming machines, in particular for gaming arcades, with or without a prize payout; electronic or 
electrotechnical gaming apparatus, automatic gaming machines, gaming machines, slot machines operated by coins, 
tokens, banknotes, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial 
use in casinos and amusement arcades, with or without a prize payout; automatic gaming machines and gaming 
machines, in particular for commercial use in casinos and gaming arcades, with or without a prize payout; coin-operated 
gaming machines and/or electronic money-based gaming apparatus (machines), with or without prizes; housings adapted 
for gaming machines, gaming apparatus and automatic gaming machines, operated by means of coins, tokens, tickets or 
by means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and gaming 
arcades, with or without a prize payout; electronic games; electronic game entertainment apparatus and accessories; 
video output game machines; drawing apparatus for prize games and lotteries, draws or raffles; housings of metal, plastic 
and/or wood for coin-operated automatic machines; apparatus for games (including video games), other than adapted for 
use with external screens or monitors only; electropneumatic and electric pulling machines (gaming machines); gaming 
tables, in particular for table football, billiards, sliding games; arrows and flying discs (toys); "electric, electronic or 
electromechanical apparatus for bingo games, lotteries or video lottery games and for betting offices, networked or 
unnetworked" (terms considered too vague by the International Bureau - rule 13.2.b) of the Common Regulations); LCD 
games consoles; automatic gaming machines; "including all the aforesaid automatic machines, machines and apparatus 
operating in networks" (terms considered too vague by the International Bureau - rule 13.2.b) of the Common 
Regulations); apparatus and devices for accepting and storing money, being fittings for the aforesaid automatic 
machines, included in this class.
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Priority claimed from 03/06/2015; Application No. : 014195218 ;European Union 

3676541    01/09/2017
[International Registration No. : 1284500]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; 
musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; coin-operated mechanisms; computer and video games software; games 
software for use on any computer platform, including electronic entertainment and games consoles; computer game 
programs; computer games programs; video games (software); computer games provided through a global computer 
network or supplied by means of multi-media electronic broadcast or through telecommunications or electronic 
transmission or via the internet; computer games, leisure and recreational software, video games and computer software, 
all being provided in the form of storage media; programs for operating electric and electronic apparatus for games, 
amusement and/or entertainment purposes; automatic lottery machines; computer software for computer games on the 
internet; online games (software), in particular for online betting games, online prize games, online gambling games, 
online games of skill and online casino games; computer software in the form of an app for mobile devices and 
computers; calculating apparatus in coin-operated machines and parts for the aforesaid goods; apparatus for recording, 
transmission, processing or reproduction of data, including sound or images, including parts for all the aforesaid goods, 
except radio sets, television receivers, hi-fi systems, video recorders, telephone apparatus, fax machines and telephone 
answering machines; computer hardware and software for casino and amusement arcade games, for gaming machines, 
slot machines or video lottery gaming machines or games of chance via the internet; electric, electronic, optical or 
automatic apparatus, for identifying data carriers, identity cards and credit cards, bank notes and coins; electric, 
electronic or optical alarm and monitoring installations, including video cameras and apparatus for image transmission 
and image processing; data processing apparatus and computers, including data processing apparatus and computers 
being components for data networks and parts facilitating data network communications; electric wiring harnesses; 
circuit boards, printed circuit boards (electronic components) and combinations thereof, being assemblies and parts for 
apparatus, included in this class.

Cl.28;Toys; toys; gymnastic and sporting articles not included in other classes; decorations for christmas trees; 
gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); games for amusement 
arcades (included in this class); coin-operated video gaming apparatus; video games apparatus adapted for use with 
external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-operated automatic 
gaming machines and gaming machines, in particular for gaming arcades, with or without a prize payout; electronic or 
electrotechnical gaming apparatus, automatic gaming machines, gaming machines, slot machines operated by coins, 
tokens, banknotes, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial 
use in casinos and amusement arcades, with or without a prize payout; automatic gaming machines and gaming 
machines, in particular for commercial use in casinos and gaming arcades, with or without a prize payout; coin-operated 
gaming machines and/or electronic money-based gaming apparatus (machines), with or without prizes; housings adapted 
for gaming machines, gaming apparatus and automatic gaming machines, operated by means of coins, tokens, tickets or 
by means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and gaming 
arcades, with or without a prize payout; electronic games; electronic game entertainment apparatus and accessories; 
video output game machines; drawing apparatus for prize games and lotteries, draws or raffles; housings of metal, plastic 
and/or wood for coin-operated automatic machines; apparatus for games (including video games), other than adapted for 
use with external screens or monitors only; electropneumatic and electric slot machines with pulling handles (gaming 
machines); gaming tables, in particular for table football, billiards, sliding games; arrows and flying discs (toys); gaming 
machines, namely, electric, electronic or electromechanical apparatus for bingo games, lotteries or video lottery games 
and for betting offices, networked or unnetworked; LCD games consoles; automatic gaming machines; all the aforesaid 
automatic gaming machines, gaming machines and apparatus operating in networks; apparatus and devices for 
accepting and storing money, being fittings for the aforesaid automatic machines, included in this class.
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Priority claimed from 22/02/2017; Application No. : 1827102 ;Australia 

3676542    22/08/2017
[International Registration No. : 1374621]
Houssam Dirani
5 Basil Road Bexley NSW 2207 Australia

Proposed to be Used
IR DIVISION
Cl.1;Cement (adhesives), other than for household or stationery use.

Cl.11;Water taps; pipes being part of sanitary installations; waste fittings for sanitary ware; fittings for the draining of 
water.
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3676557    01/09/2017
[International Registration No. : 1373840]
HUAWEI TECHNOLOGIES CO., LTD.
Administration Building Huawei Technologies Co., Ltd., Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Smartwatches; wearable activity trackers; smartglasses; selfie sticks (hand-held monopods); covers for 
smartphones; cases for smartphones; protective films adapted for screens for mobile phones; protective films adapted 
for computer screens; joysticks for use with computers, other than for video games; network communication equipment; 
smartphones.

Cl.14;Watches; watch bands; rings (jewelry); necklaces (jewelry); bracelets (jewelry); earrings; key rings (split rings 
with trinket or decorative fob); pins (jewelry); charms for jewelry; chains (jewelry).

8172



Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

Priority claimed from 27/07/2016; Application No. : 015701444 ;European Union 

3676642    14/09/2017
[International Registration No. : 1343246]
PHOENIX CONTACT GmbH & Co. KG
Flachsmarktstr. 8 32825 Blomberg Germany

Proposed to be Used
IR DIVISION
Cl.9;Electric apparatus for use in building technology and building automation; electrical and electronic controllers; 
programmable controllers; data measurement and process data transmission apparatus for wireless and wired and 
optically connected signal transfer; interfaces for computers; interfaces with intermediate storage of data; interfaces for 
the conversion of data according to a communication protocol, according to an internet protocol, according to a protocol 
for automation, according to a protocol for building infrastructure and building technology; web servers, network servers; 
software; electronic assemblies or components for communication via a bus system or radio system; parts and fitting for 
the aforesaid goods; the aforesaid goods for use in building infrastructure and building technology.

Cl.37;Installations of operating and displaying apparatus and of control apparatus for technical installations; repair and 
maintenance of electronic apparatus; advisory services relating to the installation of building automation equipment; the 
aforesaid services for use in building infrastructure and building technology.

Cl.42;Programming of operating and display apparatus and of control apparatus for technical installations; software 
development; software engineering; parameterisation of programs in operating and display apparatus and in control 
apparatus for technical installations; scientific and technological services and research and design relating thereto; 
engineering services; professional consultancy relating to energy efficiency in buildings; the aforesaid services for use in 
building infrastructure and building technology.
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Priority claimed from 23/08/2017; Application No. : 017140807 ;European Union 

3676744    05/09/2017
[International Registration No. : 1374560]
SAP SE
Dietmar-Hopp-Allee 16 69190 Walldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Enterprise computer software; software for automating business processes; software for storing, managing, 
tracking, analyzing, and reporting data relating to the automation of business processes; software for enabling 
synchronization and communications and collaborations involving data relating to the automation of business processes; 
software for submitting and receiving data identifying the location of individual end users; software for enabling 
transmission of communications through various modalities such as text, voice, email or other electronic messages, and 
social media channels; software for use in merchandising or to develop or manage advertising, promotional, and 
marketing content, strategies, and campaigns; software for use in providing targeted offers, coupons, rebates, discounts, 
advertisements, special offerings or promotional information to end users; application programming software, application 
development tools, and electronically recorded data in the nature of application programming information and 
programming language for use in developing, analyzing, coding, checking, or controlling other software applications; 
application programming software, application development tools, and electronically recorded data in the nature of 
application programming information and programming language for developing or customizing computer application 
user interfaces; software for automating business processes relating to employee spending.

Cl.35;Business management services, including in the field of facilitating business process automation; business 
management consulting services; operating online marketplaces; compilation and management for others of 
computerized databases and consulting services related thereto; advertising, marketing, and promotional services; 
providing advertising services to distribute advertisements and promotional information for display online and on mobile 
devices; personalized administrative support services for expense reporting.

Cl.41;Training in the field of installation and operation of computer software; training in the field of automating 
business processes; training in the field of installation and operation of computer software.

Cl.42;Software as a service [SaaS]; consulting services in connection with the installation and operation of computer 
software; technical consulting services in the field of automating business processes; cloud computing services; cloud 
computing featuring software, application development tools, and programming language for use in developing, 
analyzing, coding, checking, or controlling other software applications; cloud computing featuring software, application 
development tools, and programming language for developing and customizing computer application user interfaces; 
computer services, namely designing, developing, customizing and maintaining computer software applications for 
others and consulting services related thereto.
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Priority claimed from 13/05/2015; Application No. : 014058325 ;European Union 

3676798    01/09/2017
[International Registration No. : 1283205]
adp Gauselmann GmbH
Merkur-Allee 1-15 32339 Espelkamp Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; cash 
registers, calculating machines, data processing equipment, computers; computer software; fire-extinguishing apparatus; 
musical jukeboxes and parts for the aforesaid automatic machines; automatic cash dispensers, automatic money 
counting and money changing machines; coin-operated mechanisms; computer and video games software; games 
software for use on any computer platform, including electronic entertainment and games consoles; computer game 
programs; computer games programs; video games (software); computer games provided through a global computer 
network or supplied by means of multi-media electronic broadcast or through telecommunications or electronic 
transmission or via the internet; computer games, leisure and recreational software, video games and computer software, 
all being provided in the form of storage media; programs for operating electric and electronic apparatus for games, 
amusement and/or entertainment purposes; automatic lottery machines; computer software for computer games on the 
internet; online games (software), in particular for online betting games, online prize games, online gambling games, 
online games of skill and online casino games; computer software in the form of an app for mobile devices and 
computers; calculating apparatus in coin-operated machines and parts for the aforesaid goods; apparatus for recording, 
transmission, processing or reproduction of data, including sound or images, including parts for all the aforesaid goods, 
except radio sets, television receivers, hi-fi systems, video recorders, telephone apparatus, fax machines and telephone 
answering machines; computer hardware and software for casino and amusement arcade games, for gaming machines, 
slot machines or video lottery gaming machines or games of chance via the internet; electric, electronic, optical or 
automatic apparatus, for identifying data carriers, identity cards and credit cards, bank notes and coins; electric, 
electronic or optical alarm and monitoring installations, including video cameras and apparatus for image transmission 
and image processing; data processing apparatus and computers, including data processing apparatus and computers 
being components for data networks and parts facilitating data network communications; electric wiring harnesses; 
circuit boards, printed circuit boards (electronic components) and combinations thereof, being assemblies and parts for 
apparatus, included in this class.

Cl.28;Toys; toys; gymnastic and sporting articles not included in other classes; decorations for christmas trees; 
gaming apparatus (including coin-operated apparatus); coin-operated arcade games (machines); games for amusement 
arcades (included in this class); coin-operated video gaming apparatus; video games apparatus adapted for use with 
external screens or monitors only; casino fittings, namely roulette tables, roulette wheels; coin-operated automatic 
gaming machines and gaming machines, in particular for gaming arcades, with or without a prize payout; electronic or 
electrotechnical gaming apparatus, automatic gaming machines, gaming machines, slot machines operated by coins, 
tokens, banknotes, tickets or by means of electronic, magnetic or biometric storage media, in particular for commercial 
use in casinos and amusement arcades, with or without a prize payout; automatic gaming machines and gaming 
machines, in particular for commercial use in casinos and gaming arcades, with or without a prize payout; coin-operated 
gaming machines and/or electronic money-based gaming apparatus (machines), with or without prizes; housings adapted 
for gaming machines, gaming apparatus and automatic gaming machines, operated by means of coins, tokens, tickets or 
by means of electronic, magnetic or biometric storage media, in particular for commercial use in casinos and gaming 
arcades, with or without a prize payout; electronic games; electronic game entertainment apparatus and accessories; 
video output game machines; drawing apparatus for prize games and lotteries, draws or raffles; housings of metal, plastic 
and/or wood for coin-operated automatic machines; apparatus for games (including video games), other than adapted for 
use with external screens or monitors only; electropneumatic and electric slot machines with pulling handles (gaming 
machines); gaming tables, in particular for table football, billiards, sliding games; arrows and flying discs (toys); gaming 
machines, namely electric, electronic or electromechanical apparatus for bingo games, lotteries or video lottery games 
and for betting offices, connected or unconnected to a computer network; LCD games consoles; automatic gaming 
machines; automatic gaming machines operating in networks; apparatus and devices for accepting and storing money, 
being fittings for the aforesaid automatic machines, included in this class.
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Priority claimed from 23/08/2017; Application No. : 87580368 ;United States of America 

3677091    25/09/2017
[International Registration No. : 1374703]
Match.com, LLC
P.O. Box 25458 Dallas TX 75225 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application for Internet-based dating and matchmaking; 
downloadable software in the nature of a mobile application in the field of social media, namely, for sending status 
updates to subscribers of web feeds, uploading and downloading electronic files to share with others.

Cl.45;Dating services; Internet-based social networking, introduction and dating services.
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Priority claimed from 12/05/2017; Application No. : TO/M/17/03399 ;Tonga 

3677196    31/08/2017
[International Registration No. : 1373755]
Wowza Media Systems, LLC
523 Park Point Drive, Suite 300 Golden CO 80401 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable cloud computer software for audio and text conferencing and chat; downloadable cloud computer 
software for data encryption and decoding; downloadable cloud computer software for streaming video, audio and data 
over the internet and telecommunications networks; software and hardware for use in sending, receiving, transforming, 
transcoding, enhancing, securing, monetizing, measuring, recording and managing media over the internet and 
telecommunications networks, including video, audio and data; software and hardware for video conferencing and chat; 
software and hardware for conducting meetings, interviews, and conferences via the internet and telecommunications 
networks; software and hardware for audio and text conferencing and chat; software and hardware for data encryption 
and decoding; software and hardware for measuring bandwidth in the field of streaming media and video over the internet 
and telecommunications networks; software and hardware for caching streaming media and data; software and hardware 
for manipulating digital audio and video information for use in audio and video media applications; computer hardware; 
computer hardware for audio and text conferencing and chat; computer hardware for data encryption and encoding; 
computer hardware for streaming video, audio and data over the internet and telecommunications networks.

Cl.38;Telecommunication services, namely, providing access to pictures and video at a remote station; transmission 
and distribution of data, audio visual images, and video via the internet and telecommunications networks; streaming of 
video and audio on the internet and telecommunications networks; transmitting streamed sound, audiovisual recordings, 
and video via the internet and telecommunications networks; transmission of information by electronic communications 
network.

Cl.42;Providing online non-downloadable software for use in video conferencing and chat, conducting meetings, 
interviews, and conferences via the internet and telecommunications networks, text conferencing and chat, data 
encryption and decoding, measuring bandwidth in the field of streaming media and video over the internet and 
telecommunications networks, and caching streaming media and data; providing online non-downloadable software for 
use in sending, receiving, transforming, transcoding, enhancing, securing, monetizing, measuring, recording and 
managing media over the internet and telecommunications networks, including video, audio and data; data encryption 
and decoding services; data encryption services; technical support services, namely, troubleshooting of computer 
software problems; computer services, namely, cloud hosting provider services; providing temporary use of on-line non-
downloadable cloud computing software for use in video conferencing and chat, conducting meetings, interviews, and 
conferences via the internet and telecommunications networks, text conferencing and chat, data encryption and 
decoding, measuring bandwidth in the field of streaming media and video over the internet and telecommunications 
networks, and caching streaming media and data; providing temporary use of on-line non-downloadable cloud computing 
software for use in sending, receiving, transforming, transcoding, enhancing, securing, monetizing, measuring, recording 
and managing media over the internet and telecommunications networks, including video, audio and data; software as a 
service (SAAS) services featuring software for use in video conferencing and chat, conducting meetings, interviews, and 
conferences via the internet and telecommunications networks, text conferencing and chat, data encryption and 
decoding, measuring bandwidth in the field of streaming media and video over the internet and telecommunications 
networks, and caching streaming media and data; software as a service (SAAS) services featuring software for use in 
sending, receiving, transforming, transcoding, enhancing, securing, monetizing, measuring, recording and managing 
media over the internet and telecommunications networks, including video, audio and data; providing non-downloadable 
software for use in the streaming of audio, media, and video over the internet and telecommunications networks; 
providing temporary use of on-line non-downloadable cloud computing software for use in the streaming of audio, media, 
and video over the internet and telecommunications networks; software as a service (SAAS) services featuring software 
for use in the streaming of audio, media, and video over the internet and telecommunications networks.
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Priority claimed from 10/05/2017; Application No. : 4360369 ;France 

3677199    29/08/2017
[International Registration No. : 1374157]
LABORATOIRE FRANCAIS DU FRACTIONNEMENT ET DES BIOTECHNOLOGIES
3 avenue des Tropiques F-91940 LES ULIS France

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary products and preparations; medicines; diagnostic products for medical and 
veterinary use.

Cl.9;Scientific apparatus and instruments; downloadable electronic and digital publications in the field of health; 
downloadable instructional and teaching material, in the field of health; electronic reports featuring results from clinical 
trials and studies in the field of health; recorded software, including software for medical information, educational and 
commercial activities; software for Websites, Intranet and the Internet; downloadable computer software applications in 
the field of health.

Cl.10;Medical, veterinary, surgical apparatus and instruments; apparatus for analysis and diagnosis in the medical 
field; medical devices.

Cl.35;Retail sale of pharmaceutical preparations and products, medical devices; wholesale of pharmaceutical 
preparations and products, medical devices; import and export of pharmaceutical preparations and products, medical 
devices; commercial representation; sales promotion.

Cl.41;Editing and publishing of texts other than advertising texts in the field of health; education, training and 
instruction in the field of health; organization and conducting of seminars, symposiums, congresses, conferences, 
meetings, educational courses, workshops, in the field of health.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; technological platform for scientific research in the field of health; scientific studies; research and 
development of new products (for others); scientific research for medical purposes; cellular and molecular biology 
research; testing on pharmaceutical products; clinical trials; engineering; advice and assistance in all the aforesaid fields.

Cl.44;Medical analysis relating to human blood plasma; sampling, collection and preservation (storage) of human blood
plasma; advice and information on health.

8178



Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

3677205    29/09/2017
[International Registration No. : 1373673]
Matthieu Aubry
58 Mountain Road Western Heights Rotorua 3015 New Zealand

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for remote monitoring and analysis; apparatus for recording, transmission, 
reception, processing or reproduction of sound, images or data; computer software for creating searchable databases; 
computer software for data and document capture, transmission, storage and indexing; computer software for data 
processing; computer software to automate data warehousing.

Cl.35;Outsourcing services in the field of business analytics; outsourcing services in the field of business operations; 
compilation of business statistics; compilation of statistics; compilation of statistics for business or commercial 
purposes; automated data processing; business data analysis services; data processing services.

Cl.42;Design, development, maintenance and updating of computer software for data processing; analysis of technical 
data; computer programming for data processing and communication systems; computer programming services for data 
warehousing; creating programs for data processing; data mining services; design and development of computer 
software for reading, transmitting and organising data; design, development, maintenance and updating of data 
processing software; design and development of data processing software; providing temporary use of online non-
downloadable software for importing and managing data.
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3677240    06/09/2017
[International Registration No. : 1374559]
Jaunt, Inc.
951 Mariners Island Blvd, Suite 500 San Mateo CA 94404 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Cameras; digital cameras; motion picture cameras; video cameras; panoptic cameras; panoptic 3D camera system 
comprised of a protective housing, modular cameras, microphones, circuit boards, image and audio processors and 
encoders, video and audio monitors, media storage, ports, antennas, lights, batteries, mounting points and threads for 
camera accessories; 3D camera system comprised of a protective housing, modular cameras, microphones, circuit 
boards, image and audio processors and encoders, video and audio monitors, media storage, ports, antennas, lights, 
batteries, mounting points and threads for camera accessories; camera accessories, namely, tripods, handles, braces, 
stabilizing mounts, mounting cages, vehicle mounts, lens hoods, lens filters, expanded media storage, wired and wireless 
controls and monitors, waterproof housings and elemental protection, transport cases, cables; computer hardware; 
computer hardware and software for the editing and manipulation of video images; computer hardware and software for 
use with encoding of digital files, including audio, video, text, binary, still images, graphics and multimedia files; 
computer software, namely, software for use in converting, encoding, processing and translating audio, video, text, 
binary, still images, graphics and multimedia files into 3D formats for feature films, videos, digital media, and multimedia 
entertainment content; computer software for use in converting, encoding, processing and translating audio, video, text, 
binary, still images, graphics and multimedia files into panoramic 3D formats for feature films, videos, digital media, and 
multimedia entertainment content; computer hardware and computer software programs for the integration of text, audio, 
graphics, still image and moving pictures into an interactive delivery for multimedia applications; computer software, 
namely, software for use in converting, encoding, processing and translating 3D digital media content for use with virtual 
reality headsets, helmets, and viewing environments; computer software, namely, virtual reality software for 3D feature 
films, videos, digital media, and multimedia entertainment content; computer software, namely, virtual reality software for 
panoramic 3D feature films, videos, digital media, and multimedia entertainment content; downloadable mobile 
application software for indexing, sorting, reviewing, and selection of 3D feature films, videos, digital media, and 
multimedia entertainment content; downloadable mobile application software for use in distribution of 3D feature films, 
videos, digital media, and multimedia entertainment content; motion picture films.

Cl.41;Production and distribution of 3D videos in the field of erotica; production and distribution of panoramic 3D 
videos in the field of erotica; entertainment and educational services, namely, provision of an immersive 3D virtual reality 
experience in the nature of nondownloadable feature films and videos in the field of erotica; film and video production; 
film editing; film mastering services; motion picture film production; multimedia entertainment services in the nature of 
development, recording, production, and post-production services in the fields of films and videos; rental of films and 
motion pictures; rental of photographic equipment; distribution of motion picture films; 3D film and video production; 
panoramic 3D film and video production; production and distribution of 3D feature films; production and distribution of 
3D videos in the field of general interest, education, fashion, politics, government affairs, news, documentaries, travel, 
entertainment, adventure, drama, biography, comedy, live performances, theater, concerts, sporting events, marketing, 
private and public events; production and distribution of panoramic 3D feature films; production and distribution of 
panoramic 3D videos in the field of general interest, education, fashion, politics, government affairs, news, 
documentaries, travel, entertainment, adventure, drama, biography, comedy, live performances, theater, concerts, 
sporting events, marketing, private and public events; providing on-line information relating to distribution of multimedia 
entertainment content and digital media in the nature of 3D feature films and videos; entertainment and educational 
services, namely, provision of an immersive 3D virtual reality experience in the nature of nondownloadable feature films 
and videos in the field of general entertainment interest, education, fashion, politics, government affairs, news, 
documentaries, travel, entertainment, adventure, drama, biography, comedy, live performances, theater, concerts, 
sporting events, marketing, private and public events.

Cl.42;Non-downloadable computer software, software as a service (SaaS) services, and cloud computing software, all 
for the editing and manipulation of video images; non-downloadable computer software, software as a service (SaaS) 
services, and cloud computing software, all for use with encoding of digital files, including audio, video, text, binary, still 
images, graphics and multimedia files; non-downloadable computer software, software as a service (SaaS) services, and 
cloud computing software, all for use in converting, encoding, processing and translating audio, video, text, binary, still 
images, graphics and multimedia files into 3D formats for feature films, videos, digital media, and multimedia 
entertainment content; non-downloadable computer software, software as a service (SaaS) services, and cloud computing
software, all for use in converting, encoding, processing and translating audio, video, text, binary, still images, graphics 
and multimedia files into panoramic 3D formats for feature films, videos, digital media, and multimedia entertainment 
content; non-downloadable computer software, software as a service (SaaS) services, and cloud computing software, all 
for the integration of text, audio, graphics, still image and moving pictures into an interactive delivery for multimedia 
applications; non-downloadable computer software, software as a service (SaaS) services, and cloud computing software,
all for use in converting, encoding, processing and translating 3D digital media content for use with virtual reality 
headsets, helmets, and viewing environments; non-downloadable computer software, software as a service (SaaS) 
services, and cloud computing software, all for 3D feature films, videos, digital media, and multimedia entertainment 
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content; non-downloadable computer software, software as a service (SaaS) services, and cloud computing software, all 
for panoramic 3D feature films, videos, digital media, and multimedia entertainment content; non-downloadable computer 
software, software as a service (SaaS) services, and cloud computing software, all for indexing, sorting, reviewing, and 
selection of 3D feature films, videos, digital media, and multimedia entertainment content; non-downloadable computer 
software, software as a service (SaaS) services, and cloud computing software, all for use in distribution of 3D feature 
films, videos, digital media, and multimedia entertainment content; software and hardware consulting services in the field 
of 360°, 3D, and virtual reality cameras, films, videos, digital media, and multimedia entertainment content; technical 
support services, namely, monitoring, administration, and management of cloud computing and application systems; 
technical support services, namely, troubleshooting in the nature of diagnosing computer hardware and software 
problems.
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Priority claimed from 18/03/2016; Application No. : 302016000028689 ;Italy 

3679420    03/10/2017
[International Registration No. : 1331798]
I.CO.MAN. 2000 S.R.L.
Via Mottola Km. 2,200 Zona Ind. I-74015 MARTINA FRANCA (TA) Italy

Proposed to be Used
IR DIVISION
Cl.25;Clothing, shoes; headgear.

Cl.35;Resale services, including mail order or website sales, namely of soaps, perfumery, essential, cosmetics, hair 
lotions; resale services, including mail order or website sales, namely of handbags, travel baggage, card wallets, 
leatherware card wallets, credit card holders made of leather, wallets, briefcases [leather goods], key-cases of leather and 
skins, travel garment covers, cosmetic bags sold empty, bags for sports, cross-body bags, school book bags, travel 
garment covers, shoe bags for travel, beach bags, nappy bags, backpacks, Boston bags, traveling trunks, canvas bags, 
business cases, trolley duffels, satchels, beauty cases, worked or semi-worked hides and other leather, boxes made of 
leather, girths of leather, umbrellas; resale services, including mail order or website sales, namely of clothing, shoes, 
headgear.
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3679434    01/09/2017
[International Registration No. : 1375666]
SHANGHAI TOBACCO GROUP CO.,LTD.
717 Chang Yang Road, Yangpu District Shanghai China

Proposed to be Used
IR DIVISION
Cl.3;Ethereal oils; perfumery; aromatics [essential oils]; flavoring essence for tobacco; mint essence [essential oil]; 
industrial spicery; extracts of flowers [perfumes]; incense; air fragrancing preparations; aromatic [essential oil].

Cl.5;Tobacco-free cigarettes for medical purposes; medicinal tea; appetite suppressants for medical purposes; 
nutritional supplements; depuratives; mothballs; disinfectant wipes; medicinal health kit; medicinal roots; medicinal 
herbs.

Cl.9;Car battery chargers, for electronic cigarettes; batteries, for electronic cigarettes; battery chargers, for electronic 
cigarettes; usb flash drives; digital photo frames; cell phone straps; electronic book readers; battery chargers; glasses-
cleaning cloth; usb yarn, for electronic cigarettes.

Cl.34;Electronic cigarettes; chewing tobacco; snuff; cigarettes containing tobacco substitutes, not for medical 
purposes; nicotine-replacement fluid, for electronic cigarettes; flavorings, other than essential oils, for electronic 
cigarettes; electronic cigarette filter (e-cigarette parts); atomizer, for electronic cigarettes.
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3679443    01/09/2017
[International Registration No. : 1375667]
Zhejiang Hailide New Material Co., Ltd.
Jingbian Zone, Maqiao Town, Haining City 314419 Zhejiang China

Proposed to be Used
IR DIVISION
Cl.22;Ropes; fishing nets; tarpaulins; gummed cloth; varnished cloth; tents; straw stuffing for bottle wrapping; sacks 
for the transport and storage of materials in bulk; wadding not of rubber, paper or plastic for padding and stuffing; raw 
fibrous textile.

Cl.23;Yarn; spun cotton; spun wool; spun silk; elastic thread and yarn for textile use; rayon thread and yarn; thread; 
nylon thread; woolen yarn; cashmere for textile use.

Cl.24;Fabric, namely, acrylic fabrics, cashmere fabric, chemical fiber fabric, cotton fabric, flax fabrics and gauze 
fabrics; non-woven textile fabrics; wall hangings of textile; felt; towels of textile; quilts; door curtains; bath mitts; hada, 
namely, a piece of silk used as a greeting gift among Zang and Mongol nationalities; bunting of textile or plastic.
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Priority claimed from 10/03/2017; Application No. : 30 2017 006190 ;Germany 

3679445    08/09/2017
[International Registration No. : 1375709]
Freiburg Wirtschaft Touristik und Messe GmbH & Co. KG
Hermann-Mitsch-Str. 3 79108 Freiburg Germany

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; exhibition catalogues; brochures.

Cl.35;Market surveys, market analysis, retail and wholesale services in relation to energy technology products; 
organization of trade fairs and exhibitions for commercial or advertising purposes; professional business and 
organisational consultancy in the field of energy production and distribution; public relations with regard to the 
conducting of trade fairs and exhibitions for commercial and advertising purposes; publication of catalogues and 
prospectuses for advertising and presentation purposes.

Cl.41;Providing of training and further training in the field of energy production and distribution; arranging and 
conducting of conferences, congresses, seminars and workshops; symposiums for cultural, instructional and educational
purposes; publication of magazines, catalogues, prospectuses, pamphlets, including on the internet.
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Priority claimed from 18/07/2017; Application No. : 1357770 ;Benelux 

3679634    26/09/2017
[International Registration No. : 1374841]
Koninklijke Philips N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.7;Production machines, namely so-called imprint lithography machines and lithography machines; all afore-
mentioned goods not in the field of biotechnology, pharmacy, human and veterinary medicine, medical and veterinary 
analysis, environmental analysis and food analysis.

Cl.9;Chips, LEDs, sensors, wafers; software; all afore-mentioned goods not in the field of biotechnology, pharmacy, 
human and veterinary medicine, medical and veterinary analysis, environmental analysis and food analysis.

Cl.42;Scientific and technological services, including research and design services thereto; industrial analysis and 
industrial research services; design and development of computer hardware and computer software; all afore-mentioned 
services not in the field of biotechnology, pharmacy, human and veterinary medicine, medical and veterinary analysis, 
environmental analysis and food analysis.

Cl.45;Legal services.
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Priority claimed from 25/08/2017; Application No. : 2017 1859 ;Lithuania 

3679654    30/08/2017
[International Registration No. : 1374860]
UAB "CRAFT BEARINGS"
Draugystes g.19 LT-51230 Kaunas Lithuania

Proposed to be Used
IR DIVISION
Cl.7;Bearings (parts of machines); journal boxes (parts of machines); anti-friction bearings for machines; belts for 
machines; bearing brackets for machines; transmissions for machines; transmissions, other than for land vehicles; 
transmission chains, other than for land vehicles; transmission shafts, other than for land vehicles; gear boxes, other 
than for land vehicles; driving chains, other than for land vehicles; driving motors, other than for land vehicles; stuffing 
boxes (parts of machines); roller bearings; ball-bearings; ball rings for bearings; clutches, other than for land vehicles; 
couplings, other than for land vehicles; self-oiling bearings; springs (parts of machines); bearings for transmission 
shafts; shaft couplings (machines).

Cl.12;Parts of vehicles, apparatus for locomotion by land, air or water; transmissions for land vehicles; gear boxes for 
land vehicles; transmission chains for land vehicles; driving chains for land vehicles; transmission shafts for land 
vehicles; automobile chains; bicycle chains; gears for bicycles; gearing for land vehicles; hubs for bicycle wheels; 
vehicle wheel hubs; motorcycle chains.
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3679742    25/09/2017
[International Registration No. : 1364113]
KRYGIER Piotr
ul. Karkonoska 13 PL-42-200 Czestochowa Poland

Proposed to be Used
IR DIVISION
Cl.24;Felt; knitted fabric; filtering materials of textile; non-woven textile fabrics; textile material; plastic material 
[substitute for fabrics]; fabrics for textile use; synthetic fabrics for textile use; waterproof fabrics for textile use; fabric of 
imitation animal skins; adhesive fabric for application by heat, mosquito nets; bed clothes; curtains of textile or plastic.

Cl.35;Import-export agency services; commercial information agencies; organization of exhibitions for commercial or 
advertising purposes; demonstration of goods; sales promotion for others; procurement services for others [purchasing 
goods and services for other businesses]; the bringing together, for the benefit of others, of a variety of goods, namely, 
threads, fabrics, textile goods, enabling customers to conveniently view and purchase those goods in a retail outlet or in 
a wholesale outlet or via the Internet.

8188



Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

Priority claimed from 22/05/2017; Application No. : 1354327 ;Benelux 

3680356    05/09/2017
[International Registration No. : 1375778]
Advanta Holdings BV
Tankhoofd 10 NL-3196 KE Vondelingenplaat, Rotterdam

Proposed to be Used
IR DIVISION
Cl.31;Agricultural and horticultural products and grains, not included in other classes; natural plants, plant seeds, 
seedlings, also for propagation; fresh fruits and vegetables; seeds, natural flowers.

Cl.44;Agriculture, horticulture and forestry services; propagation, improvement, cultivation and selection of 
agricultural, horticultural and forestry products.
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Priority claimed from 20/03/2017; Application No. : 1350661 ;Benelux 

3680362    24/08/2017
[International Registration No. : 1375641]
LeasePlan Corporation N.V.
Gustav Mahlerlaan 360 NL-1082 ME Amsterdam

Proposed to be Used
IR DIVISION
Cl.35;Business administration services related to vehicle leasing and to vehicle rental; business administration 
services related to fleet management, including administrative management of data on maintenance requirements, 
window repair and on breakdown services for vehicles; administration services related to vehicle leasing and fleet 
management; business management services for the benefit of vehicle fleets.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; banking; financial information; home banking; 
savings bank services; financial leasing (lease-purchase financing); financial services related to vehicle leasing and to 
vehicle rental; financial advice relating to vehicle leasing; issuance of prepaid cards and tokens of value; issuing of credit 
cards and other electronic means of payment for use with leased vehicles for the purchase of fuels, lubricants and 
automotive accessories; vehicle insurance services; hire-purchase financing of vehicles.

Cl.39;Rental of vehicles; vehicle leasing services.
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Priority claimed from 09/08/2017; Application No. : 017086711 ;European Union 

3680478    05/09/2017
[International Registration No. : 1375645]
Sartorius Stedim Data Analytics AB
Tvistevägen 48 SE-907 36 UMEÅ Sweden

Proposed to be Used
IR DIVISION
Cl.9;Computer software.

Cl.41;Education, training; arranging of seminars.

Cl.42;Software development; software installation; software consultancy services; computer software maintenance; 
computer software technical support services.
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3680479    31/08/2017
[International Registration No. : 1375722]
Aktsionernoe obshchestvo "AKOM"
proezd Otvazhny, d. 22 Zhigulevsk RU-445359 Samara region Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Distilled water; acidulated water for recharging accumulators; soldering fluxes.

Cl.7;Emergency power generators.

Cl.9;Accumulators, electric; accumulators, electric, for vehicles; battery jars; batteries for lighting; batteries, electric; 
current rectifiers; inverters [electricity]; battery boxes; plates for batteries; converters, electric; regulating apparatus, 
electric; wires, electric; grids for batteries; charging stations for electric vehicles; battery chargers; chargers for electric 
batteries.

Cl.16;Labels of paper or cardboard; prints [engravings]; shields [paper seals].
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Priority claimed from 25/04/2017; Application No. : 1352727 ;Benelux 

3680498    14/09/2017
[International Registration No. : 1375689]
LyondellBasell Industries Holdings B.V.
Delftseplein 27 E NL-3013 AA Rotterdam

Proposed to be Used
IR DIVISION
Cl.1;Basic chemicals and basic petrochemicals, including acetic acid, methane carboxylic acid, ethanoic acid, methane 
carbonyl and ethanoyl, all for industrial use; solvents for industrial use, insofar as not included in other classes; 
propylene oxide and its derivatives, including butane diol, glycol, deicing fluids and polyols, all for industrial use; styrene, 
benzene for industrial use; polymers, including olefin polymers, olefin copolymers and compositions thereof, all for 
industrial use; catalysts; chemical additives for fuels.

Cl.4;Fuels, including petrol, (jet) aircraft fuel and diesel; lubricants; refined petroleum products (fuels and lubricants); 
non-chemical additives for fuels.

Cl.42;Research and development of new chemical processes, also in order to improve these processes; advisory and 
consulting services in the field of process technology; engineering services in the field of process technology; technical 
consultation, advice and design in the field of process technology; industrial design services; preparation of engineering 
drawings, technical documentation and technical reports; chemical analysis services; non-chemical analysis services, 
technical supervision and inspection services; all these services being in connection with processes for manufacturing 
olefin-based polymers and olefyns.
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3680501    29/08/2017
[International Registration No. : 1375626]
AB Lindex
Nils Ericsonsplatsen 3 SE-411 03 Göteborg Sweden

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumes; essential oils; cosmetics; hair preparations and treatments; make-up preparations; incense; 
dentifrices.

Cl.4;Fuels and illuminants; lamp oil; candles; perfumed candles and wicks.

Cl.9;Spectacles [optics]; sunglasses; cases for spectacles; computer software; downloadable applications; 
downloadable electronic publications in the nature of magazines.

Cl.14;Precious metals and their alloys as well as goods of precious metals or coated therewith, not included in other 
classes; jewellery; paste jewellery [costume jewelry (am.)]; gemstones; horological instruments, watches and 
chronometric instruments.

Cl.16;Newspapers; magazines; printed matter; tissues.

Cl.18;Leather and imitations of leather, animal skins, hides; trunks and travelling bags; umbrellas, parasols and 
walking sticks; whips, harness and saddlery; casual bags; toiletry bags; wallets.

Cl.24;Textiles and substitutes for textiles; woven fabrics; bed linen; cushion covers; table linen; table cloths; table 
napkins of textile; hand towels.

Cl.25;Clothing, footwear, headgear; underwear; stockings; tights; stay-ups; scarves; belts (clothing); outerclothing; 
jackets [clothing]; raincoats.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; artificial flowers.

Cl.28;Games and playthings; gymnastic and sporting articles; decorations for Christmas trees.

Cl.35;Retailing relating to soaps, perfumery, essential oils, cosmetics, hair preparations and treatments, make-up 
preparations, incense, dentifrices, fuels and illuminants, lamp oil, candles, perfumed candles and wicks, spectacles, 
sunglasses, cases for spectacles, computer software, downloadable applications, downloadable electronic magazines; 
retailing relating to precious metals and their alloys, jewellery, costume jewellery, precious stones, horological and 
chronometric instruments, newspapers, magazines, printed matter, tissues, leather and imitations of leather, animal 
skins, hides, trunks and travelling bags, umbrellas, parasols and walking sticks, whips, harness and saddlery, bags, 
toiletry bags, wallets, textiles and substitutes for textiles, woven fabrics, bed linen, cushion covers, table linen, 
tablecloths, table napkins of textile, hand towels; retailing relating to clothing, footwear, headgear, underwear, stockings, 
tights, stay-ups, scarves, belts (clothing), outerclothing, jackets, raincoats, games and playthings, gymnastic and 
sporting articles, decorations for Christmas trees.
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Priority claimed from 26/09/2017; Application No. : 4020170122945 ;Republic of Korea 

3680748    26/09/2017
[International Registration No. : 1375259]
LG Corp.
128, Yeoui-daero, Yeongdeungpo-gu Seoul 150-721 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Digital signage display panels; holograms; electronic blackboards; interactive electronic whiteboards; liquid 
crystal display (LCD) modules; OLED (organic light emitting diode) display panels; flexible displays; lighting ballasts.

Cl.11;Light panels.
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Priority claimed from 18/05/2017; Application No. : UK00003231959 ;United Kingdom 

3682023    27/09/2017
[International Registration No. : 1375759]
Arquer Diagnostics Limited
North East Business & Innovation Centre, Wearfield Sunderland SR5 2TA United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Diagnostic preparations for detecting cancer; diagnostic agents for detecting cancer; diagnostic reagents for 
detecting cancer; diagnostic biomarkers for detecting cancer.

Cl.10;Medical diagnosis apparatus and equipment for detecting cancer; medical screening apparatus and equipment 
for detecting cancer; parts and fittings for the aforesaid goods.

8196



Trade Marks Journal No: 1829 ,   25/12/2017           Class 99 
 

 

Priority claimed from 24/03/2017; Application No. : 4348743 ;France 

3682552    05/09/2017
[International Registration No. : 1374943]
PAMTECH
77 rue du Cardinal Lemoine F-75005 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Scientific apparatus and instruments; photographic apparatus and instruments; cinematographic cameras; optical 
apparatus and instruments; image transmission apparatus; image reproduction apparatus; digital recording media; 
mechanisms for coin-operated apparatus; calculating machines; data processing equipment; computers; electronic 
tablets; smartphones; electronic book readers; game software; software (recorded programs); computer peripheral 
devices; spectacles (optics); 3D spectacles; virtual reality helmets; optical goods; spectacle cases; integrated circuit 
cards [smart cards]; bags designed for laptop computers; smartwatches; electric batteries.

Cl.41;Entertainment; sporting and cultural activities; entertainment information; information relating to education; 
provision of recreational facilities; publication of books; provision of non-downloadable films via video-on-demand 
services; motion picture production; rental of television sets; rental of show scenery; photography services; organization 
of competitions (education or entertainment); organization and conducting of colloquiums; organization and conducting 
of conferences; organization and conducting of congresses; organization of exhibitions for cultural or educational 
purposes; booking of seats for shows; game services provided on-line from a computer network; gambling services; 
electronic publication of books and journals online.

Cl.42;Technical evaluations concerning design (engineers' services); scientific research; technical research; design of 
computers for others; development of computers; software design; software development; research and development of 
new products for others; conducting of technical project studies; architecture; design of interior decor; software 
development (design); software installation; software maintenance; updating of software; software rental; programming 
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for computers; computer system analysis; computer system design; services provided by consultants relating to 
computer hardware design and development; digitization of documents; software as a service (SaaS); cloud computing; 
information technology (IT) consultancy; hosting of servers; graphic arts design services; styling (industrial design); 
authentication of works of art; energy auditing; electronic data storage.

Cl.45;Online social networking services.
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Priority claimed from 21/03/2017; Application No. : 702037 ;Switzerland 

3682555    12/09/2017
[International Registration No. : 1374887]
Migros-Genossenschafts-Bund
Limmatstrasse 152 CH-8005 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; non-medicated soaps; perfumery products, essential oils, non-medicated cosmetics, non-medicated hair 
lotions; non-medicated dentifrices.

Cl.5;Pharmaceutical products, medical and veterinary preparations; sanitary products for medical purposes; dietetic 
food and substances for medical or veterinary use, food for babies; food supplements for humans and animals; plasters, 
materials for dressings; material for dental fillings and dental impressions; disinfectants; products for destroying vermin; 
fungicides, herbicides.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and dairy products; edible oils and fats.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastry and confectionery products; edible ices; sugar, honey, golden syrup; yeast, baking powder; salt; mustard; vinegar, 
sauces (condiments); spices; ice for refreshment.

Cl.31;Unprocessed and non-transformed agricultural, horticultural and forestry products; unprocessed and raw grains 
and seeds; fresh fruits and vegetables, fresh aromatic herbs; natural plants and flowers; bulbs, seedlings and seeds; live 
animals; food products for animals; malt.

Cl.32;Beers; mineral and aerated waters and other non-alcoholic beverages; fruit drinks and fruit juices; syrups and 
other preparations for making beverages.

Cl.35;Advertising; commercial business management; commercial administration; office functions; retail sale.
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3686584    29/12/2016
[International Registration No. : 1375849]
Roni Co Pty Ltd
39 Montague St NORTH WOLLONGONG NSW 2500 Australia

Proposed to be Used
IR DIVISION
Cl.18;Goods made of leather, animal skins and hides, and imitations of these materials, all not included in other 
classes; bags of leather, animal skins and hides, and imitations of these materials; bags in this class including net bags, 
beach bags, sports bags, athletic bags, tote bags, carry bags, rucksacks, knapsacks, backpacks, waist packs, school 
bags, satchels, shoulder bags, hand bags, clutch bags and shopping bags; travel goods in this class including travel 
bags, garment bags, trunks and luggage; luggage articles in this class including luggage tags of leather and luggage 
straps; money wallets and purses; cases in this class including travel cases, overnight cases, brief cases, document 
cases, credit card cases, business card cases, cosmetic, toiletry and vanity cases (not fitted) in this class; key cases, all 
being of leather, animal hides and imitations thereof in this class; umbrellas and umbrella covers; key cases.

Cl.25;Clothing; footwear; headgear; underwear, undergarments and lingerie; swimwear; womans fashion garments.

Cl.35;Retailing and wholesaling services; retail store outlets; online retail services; bringing together, for the benefit of 
others, of a variety of goods enabling customers to conveniently view and purchase those goods; administration and 
organisation of customer loyalty programs including loyalty card programs, discount card schemes and incentive 
schemes; advertising and promotional services in this class including consumer loyalty programs; providing information 
regarding discount shopping services for shoppers, travellers and businesses; organisation, operation, and supervision 
of sales and promotional incentive schemes; business management advisory services relating to franchising; publication 
and dissemination of publicity material; organisation of exhibitions for commercial or advertising purposes; procurement 
services for others (purchasing goods and services for other businesses); presentation of goods on communication 
media, for retail purposes; sales promotion for others; distribution of samples; information services relating to all of the 
foregoing.
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Priority claimed from 12/05/2017; Application No. : 2017/44415 ;Turkey 

3686696    11/09/2017
[International Registration No. : 1376267]
ARDA ASLAN
Parseller Mah. Yurtsever CD. Sinpas Istanbul Palace Sitesi Kapi No. 4B Ickapi Cekmekoy Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.38;Radio and television broadcasting services; telecommunication services; providing access to internet; news 
agencies.

Cl.42;Scientific and industrial analysis and research services; engineering; engineering and architectural design 
services; testing services for the certification of quality and standards; computer services, namely, computer 
programming, computer virus protection services, computer system design, creating, maintaining and updating websites 
for others, computer software design, updating and rental of computer software, providing search engines for the 
internet, hosting websites, computer hardware consultancy, rental of computer hardware; industrial design services, 
other than engineering, computer and architectural design; graphic arts designing; authenticating works of art.
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Priority claimed from 30/06/2016; Application No. : 302016000067801 ;Italy 

3686713    06/12/2016
[International Registration No. : 1376079]
SANREMO COFFEE MACHINES SRL
Zona Industriale Treviso Nord, Via Giacomo Bortolan, 52 I-31050 CARBONERA (TV) FRAZIONE VASCON Italy

Proposed to be Used
IR DIVISION
Cl.7;Coffee grinders, other than hand-operated; mixers [machines]; drinking glasses washing machines; electric citrus 
squeezers; filters for machines; filtering machines; ice crushing machines, electric; food slicers, electric; steam engines; 
beverage preparation machines, electromechanical; food preparation machines, electromechanical; fruit juice extractors, 
electric; mixing machines; kitchen machines, electric; grating machines for vegetables; bread cutting machines; mixers, 
electric, for household purposes; fruit peelers, electric; vegetable peelers, electric; food processors, electric; food 
grinders, electric, for commercial use; food grinders, electric, for domestic use; robots [machines]; washing apparatus; 
vending machines, electric, for beverages and foods; pumps [machines] for the beverage industry; current generators; 
generators of electricity; ore treating machines; temperature-controlled food and beverage dispensing units in the nature 
of vending machines; water heaters [parts of machines]; agitators; agitators for circulating liquid media; coffee extracting 
machines; spin driers [not heated]; food blenders, electric; kitchen mixers, electric; machine tools; motors and engines 
[except for land vehicles]; machine coupling and transmission components [except for land vehicles]; agricultural 
implements other than hand-operated; incubators for eggs; automatic vending machines.

Cl.9;Coffee measures; dosage dispensers; measuring spoons; precision balances; electronic weighing scales for 
kitchen use; lactometers; measuring devices, electric; electrical and electronic control apparatus for use with apparatus 
or installations for heating; computer e-commerce software to allow users to perform electronic business transactions via 
a global computer network; application software; computer software applications, downloadable; scientific, nautical, 
surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking [supervision], life-saving 
and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of sound or 
images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; mechanisms for 
coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; computer 
software; fire-extinguishing apparatus.

Cl.11;Coffee roasters; espresso machines, electric; coffee percolators, electric; electric coffee roasters; electric tea and 
coffee making apparatus; water filters; coffee filters, electric; electric griddles [cooking appliances]; electric hot plates; 
electric plate warmers; ice making machines; ice cube making machines; ice machines and apparatus; electric coffee 
machines for household purposes; coffee brewers, electric; coffee tampers, electric; steam generating apparatus; 
temperature-controlled food and beverage dispensing units, other than vending machines; beverage heaters, electric; 
refrigerated units for dispensing beverages; beverage cooling apparatus; beverage heating apparatus; kettles, electric; 
drying apparatus and installations; roasters; ovens for roasting coffee; cooking pots and pans, electric; apparatus for 
lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes.

Cl.21;Coffee stirrers; beverage stirrers; coffee services [tableware]; coffee mugs; coffee cups; mugs and cups; coffee 
stirring rods; coffee servers, non-electric; coffee percolators, non-electric; coffee grinders, non-electric; coffee filters, 
non-electric; whisks, non-electric, for household purposes; food blenders, non-electric; drinking glasses; citrus reamers; 
tea strainers; ice scoops; coolers [ice pails]; ice cube molds [moulds]; coffee tampers, non-electric; coffeepots, non-
electric; coffee filters, not of paper, being part of non-electric coffee makers; tea services [tableware]; milk jugs; food 
grinders, hand-operated; whistling kettles; bottle openers; articles for cleaning purposes; bowls [basins]; chopsticks; 
cocktail stirrers; cooking pot sets; spouts; pouring spouts for household purposes; drinking bottles for sports; cold 
packs used to keep food and drink cold; tankards; isothermic bags; pitchers; butterdishes; stem glasses; candelabra 
[candlesticks]; decanters; stew-pans; epergnes; baskets for domestic use; charms for attachment to beverage glassware 
for identification purposes; strainers; household containers; dish covers; coupes [bowls]; teapots; tea cosies; plate glass 
[raw material]; figurines [statuettes] of porcelain, ceramic, earthenware or glass; window-boxes; flasks; mess-tins; graters 
for kitchen use; household gloves for general use; funnels; watering cans; salad bowls; works of art of porcelain, 
ceramic, earthenware or glass; opaline glass; art objects, of porcelain, terra-cotta or glass; skillets; table plates; saucers; 
porcelain ware; bottle stands; knife rests; services [dishes]; vessels of metal for making ices and iced drinks; coasters, 
not of paper and other than table linen; trivets [table utensils]; saucers for flower pots; molds [kitchen utensils]; statues 
of porcelain, earthenware, ceramic or glass; earthenware saucepans; cabarets [trays]; sugar bowls; cooking pots and 
pans, non-electric; mixing spoons [kitchen utensils]; household or kitchen utensils and containers; combs and sponges; 
brushes [except paintbrushes]; brush-making materials; articles for cleaning purposes; steelwool; unworked or semi-
worked glass [except glass used in building]; glassware, porcelain and earthenware.
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Cl.35;Promoting the goods and services of others by distributing advertising materials through a variety of methods; 
procurement of contracts for the purchase and sale of goods; presentation of goods on communication media, for retail 
purposes; administrative processing of purchase orders; wholesale ordering services; preparation of mailing lists; 
preparation of business reports; preparation of promotional and merchandising material for others; arranging and 
concluding commercial transactions for others; arranging of contracts, for others, for the purchase and sale of goods and 
services; preparing and placing outdoor advertisements for others; provision of information and advisory services 
relating to e-commerce; retail or wholesale services, also on-line, of clothing, footwear, headgear; retail or wholesale 
services, also on-line, of coffee grinders, mixers [machines], drinking glasses washing machines, citrus squeezers, filters 
for machines, filtering machines, electric ice crushing machines; retail or wholesale services, also on-line, of food slicers, 
steam engines, electromechanical beverage preparation machines, electromechanical food preparation machines, electric 
fruit juice extractors; retail or wholesale services, also on-line, of mixing machines, kitchen machines, grating machines 
for vegetables, bread cutting machines, mixers for household purposes, fruit peelers, vegetable peelers, food processors; 
retail or wholesale services, also on-line, of food grinders, robots [machines], washing apparatus, vending machines for 
beverages and foods, pumps [machines] for the beverage industry, current generators, generators of electricity; retail or 
wholesale services, also on-line, of ore treating machines, food and beverage dispensing units, water heaters, agitators, 
agitators for circulating liquid media, coffee extracting machines; retail or wholesale services, also on-line, of spin driers, 
blenders, machines, machine tools, motors and engines, machine coupling and transmission components, agricultural 
implements, incubators for eggs, automatic vending machines; retail or wholesale services, also on-line, of coffee 
measures, dosage dispensers, measuring spoons, precision balances, electronic weighing scales for kitchen use, 
lactometers, measuring devices, electrical and electronic control apparatus for use with apparatus or installations for 
heating; retail or wholesale services, also on-line, of scientific, nautical, surveying, photographic, cinematographic, 
optical, weighing, measuring, signalling, checking [supervision], life-saving and teaching apparatus and instruments; 
retail or wholesale services, also on-line, of apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity, apparatus for recording, transmission or reproduction of sound or 
images; retail or wholesale services, also on-line, of magnetic data carriers, recording discs, compact discs, dvds and 
other digital recording media, mechanisms for coin-operated apparatus, cash registers, calculating machines, data 
processing equipment, computers, computer software, fire-extinguishing apparatus; retail or wholesale services, also on-
line, of computer e-commerce software to allow users to perform electronic business transactions via a global computer 
network, application software, computer software applications, downloadable; retail or wholesale services, also on-line, of
coffee roasting apparatus, espresso machines, coffee machines, coffee roasters, electric tea and coffee making 
apparatus, water filters, coffee filters, electric griddles, hot plates; retail or wholesale services, also on-line, of electric 
plate warmers, ice and ice cube making machines, ice machines and apparatus; retail or wholesale services, also on-line, 
of coffee percolators, coffee tampers, steam generating apparatus, beverage heaters, beverage cooling apparatus; retail 
or wholesale services, also on-line, of beverage heating apparatus, electric kettles, drying apparatus and installations, 
roasters, ovens for roasting coffee, cooking pots and pans; retail or wholesale services, also on-line, of apparatus for 
lighting, heating, steam generating, cooking, refrigerating, ventilating, water supply and sanitary purposes; retail or 
wholesale services, also on-line, of coffee stirrers, beverage stirrers, coffee services [tableware], coffee mugs, coffee 
cups, mugs and cups, coffee stirring rods, coffee servers, drinking glasses, tea strainers, ice scoops; retail or wholesale 
services, also on-line, of coolers [ice pails], ice cube molds [moulds], tea services [tableware], milk jugs, kettles, bottle 
openers, articles for cleaning purposes, bowls [basins], chopsticks, cooking pot sets; retail or wholesale services, also 
on-line, of spouts, pouring spouts, cans, cold packs used to keep food and drink cold, tankards, isothermic bags, 
pitchers, butter dishes, stem glasses, candelabra [candlesticks]; retail or wholesale services, also on-line, of decanters, 
stew-pans, epergnes, baskets, charms for attachment to beverage glassware for identification purposes, strainers, 
household containers, dish covers, coupes [bowls], teapots, tea cosies, plate glass [raw material], figurines [statuettes] of 
porcelain, ceramic, earthenware or glass; retail or wholesale services, also on-line, of window-boxes, flasks, mess-tins, 
graters, household gloves, funnels, watering cans, salad bowls, toilet sets, art objects, opaline glass; retail or wholesale 
services, also on-line, of works of art, table plates, saucers, porcelain ware, bottle stands, knife rests, services [dishes], 
vessels of metal for making ices and iced drinks, coasters, trivets, saucers for flower pots; retail or wholesale services, 
also on-line, of molds [kitchen utensils], statues, earthenware saucepans, cabarets [trays], sugar bowls, mixing spoons; 
retail or wholesale services, also on-line, of household or kitchen utensils and containers, combs and sponges, brushes, 
brush-making materials, cleaning articles, steelwool, unworked or semi-worked glass, glassware, porcelain and 
earthenware; advertising; business management; business administration; office functions [services on behalf of third 
parties].
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Priority claimed from 06/04/2017; Application No. : 016554289 ;European Union 

3686791    27/09/2017
[International Registration No. : 1376330]
McKinsey & Company, Inc.
55 East 52nd Street New York 10022 United States of America

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, charts (tables), graphic representations, all the aforesaid publications in particular in the field of 
management, management consultancy, business consultancy and finance.

Cl.35;Opinion polling and market analysis relating thereto; market research and analysis, business management; 
business administration; business consultancy, including organization consultancy, professional business consultancy, 
personnel consultancy; organizational business project management in the field of financial and fiscal affairs; 
organization of trade fairs and exhibitions for commercial or industrial purposes; public relations; distribution and 
production of advertising broadcasts on film, television, radio and digital networks, including the Internet; database 
services, namely online and offline preparation of data relating to the results of market research, market analysis, opinion 
polling, opinion analysis, polling, advertising, marketing and business consultancy.

Cl.41;Education and training; correspondence courses; organization and arranging of seminars, workshops, 
conferences and competitions.

Cl.42;Research and development; computer and software consultancy, and development of computer hardware and 
software for the field of business management and technological development.
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Priority claimed from 09/03/2017; Application No. : VA 2017 00579 ;Denmark 

3687385    01/09/2017
[International Registration No. : 1376086]
DOC ApS
Gammelmosevej 176A DK-2800 Kongens Lyngby Denmark

Proposed to be Used
IR DIVISION
Cl.5;Psychotropic medicines and preparations for the treatment of psychotic disorders; dietetic preparations for 
medical use; sanitary preparations for medical purposes; food for babies; food supplements for humans.

Cl.35;Wholesale of food supplements.
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Priority claimed from 19/05/2016; Application No. : 2016-54336 ;Japan 

3687408    28/09/2017
[International Registration No. : 1337114]
HITACHI KOKI CO., LTD.
15-1, Konan 2-chome, Minato-ku Tokyo 108-6020 Japan

Proposed to be Used
IR DIVISION
Cl.7;Agitators; apparatus for machining; aprons [parts of machines]; atomizers [machines]; bellows [machines]; 
bending machines; blade sharpening [stropping] machines; blades [parts of machines] for metalworking, mining, 
construction, chemical processing, food or beverage processing, lumbering, woodworking, veneer or plywood making, 
stone working, repairing or fixing [machines]; blowing engines; blowing machines; brushes [parts of machines]; brushes, 
electrically operated; centrifugal machines; centrifugal pumps; centrifuges [machines]; chain saws; chisels for machines; 
chucks [parts of machines]; cleaning appliances utilizing steam; clippers [machines]; coal-cutting machines; compressed 
air machines; compressed air pumps; compressors [machines]; compressors for refrigerators; concrete mixers 
[machines]; crushing machines; cultivators [machines]; current generators; cutting machines; die-cutting and tapping 
machines; die-stamping machines; diggers [machines]; disintegrators; ditchers [ploughs]; drill chucks [parts of 
machines]; drilling bits [parts of machines]; drilling heads [parts of machines]; drilling machines; dynamos; earth moving 
machines; electric arc cutting apparatus; electric arc welding apparatus, electric hammers; electric hand drills; electric 
welding apparatus; embossing machines; emergency power generators; engines for boats; engines, other than for land 
vehicles; engraving machines; excavators; finishing machines; food preparation machines, electromechanical; foundry 
machines; generators of electricity; glue guns, electric; electric grinders and crushers for household purposes; grinding 
machines; guns [tools using explosives]; hand-held tools, other than hand-operated; harrows; hemming machines; high 
pressure washers; igniting devices for internal combustion engines; igniting magnetos; knives for mowing machines; 
lathes [machine tools]; machine wheelwork; electric machines and apparatus for cleaning; electric machines and 
apparatus for polishing; meat choppers [machines]; meat mincers [machines]; milling machines; mine borers; molding 
machines; mortising machines; motorized cultivators; motors for boats; motors, other than for land vehicles; mowing and 
reaping machines; mufflers for motors and engines; nail extractors, electric; nail pullers, electric; nut-tapping machines; 
paring machines; peeling machines; planing machines; pneumatic hammers; power hammers; presses [machines for 
industrial purposes]; pumps [machines]; pumps [parts of machines, engines or motors]; rammers [machines]; rams 
[machines]; saws [machines]; scissors, electric; sharpening machines; sharpening wheels [parts of machines]; sheaf-
binding machines; shears, electric; shredders [machines] for industrial use; snow ploughs; spray guns for paint; spraying
machines; threading machines; trimming machines; turbocompressors; vacuum cleaner bags; vacuum cleaner hoses; 
vacuum pumps, washing apparatus; metalworking machines and tools; mining machines and apparatus; construction 
machines and apparatus; loading-unloading machines and apparatus; industrial fishing machines; chemical processing 
machines and apparatus; textile machines and apparatus; food or beverage processing machines and apparatus; 
lumbering, woodworking, or veneer or plywood making machines and apparatus; pulp making, papermaking or paper-
working machines and apparatus; printing or bookbinding machines and apparatus; sewing machines; agricultural 
machines, agricultural implements other than hand-operated; shoemaking machines; leather tanning machines; tobacco 
processing machines; glassware manufacturing machines and apparatus; painting machines and apparatus; packaging 
or wrapping machines and apparatus; plastic processing machines and apparatus; machines and apparatus for 
manufacturing rubber goods; stone working machines and apparatus; non-electric prime movers, not for land vehicles, 
and parts of non-electric prime movers; pneumatic or hydraulic machines and instruments; adhesive tape dispensing 
machines; washing machines [laundry]; vehicle washing installations; food mixing machines for commercial use; food 
peeling machines for commercial use; food cutting, chopping and slicing machines for commercial use; dishwashers; 
machines and apparatus for wax-polishing, electric; vacuum cleaners; power sprayers for disinfecting, insecticides and 
deodorants [not for agricultural purposes]; machine elements [not for land vehicles]; lawnmowers; waste compacting 
machines and apparatus; waste crushing machines; starters for motors and engines; AC motors and DC motors [not 
including those for land vehicles but including "parts" for any AC motors and DC motors]; AC generators; DC generators; 
electric food blenders for household purposes; dynamo brushes.

Cl.8;Abrading instruments [hand instruments]; bits [hand tools]; bits [parts of hand tools]; blade sharpening 
instruments; blades for planes; cutting tools [hand tools]; drills; files [tools]; gimlets [hand tools]; gouges [hand tools]; 
grindstones [hand tools]; hollowing bits [parts of hand tools]; hoop cutters [hand tools]; non-electric caulking guns; saws 
[hand tools]; stamping-out tools [hand tools]; whetstones; wrenches [hand tools]; electric razors and electric hair 
clippers; bladed or pointed hand tools; hand tools.

Cl.9;Electric accumulators; electric batteries; battery boxes; battery chargers; condensers [capacitors] for 
telecommunication machines and electronic machines; radios; respirators for filtering air; sound reproduction apparatus; 
laboratory apparatus and instruments; solar batteries; batteries and cells; electric or magnetic meters and testers; electric
wires and cables; telecommunication machines and apparatus; electronic machines, apparatus and their parts; 
electrodes, other than welding electrodes or medical electrodes; dust masks; welding masks; gloves for protection 
against accidents; spectacles [eyeglasses and goggles]; air tanks [for scuba diving]; television receivers [TV sets]; loud 
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speakers.

Cl.37;Construction; construction consultancy; operation and maintenance of building equipment; shipbuilding; repair 
or maintenance of vessels; aircraft repair or maintenance; repair of bicycles; repair or maintenance of automobiles; repair 
or maintenance of railway rolling stocks; repair or maintenance of optical machines and apparatus; repair or maintenance 
of loading-unloading machines and apparatus; repair or maintenance of pumps; repair or maintenance of freezing 
machines and apparatus; repair or maintenance of electronic machines and apparatus; repair or maintenance of 
telecommunication machines and apparatus; repair or maintenance of construction machines and apparatus; repair or 
maintenance of consumer electric appliances; repair or maintenance of electric lighting apparatus; repair or maintenance 
of electric motors; repair or maintenance of power distribution or control machines and apparatus; repair or maintenance 
of power generators; repair or maintenance of laboratory apparatus and instruments; repair or maintenance of measuring 
and testing machines and instruments; repair or maintenance of medical apparatus and instruments; repair or 
maintenance of printing or bookbinding machines and apparatus; repair or maintenance of chemical processing 
machines and apparatus; repair or maintenance of glassware manufacturing machines and apparatus; repair or 
maintenance of fishing machines and instruments; repair or maintenance of metalworking machines and tools; repair or 
maintenance of shoe making machines; repair or maintenance of industrial furnaces; repair or maintenance of mining 
machines and apparatus; repair or maintenance of rubber-goods manufacturing machines and apparatus; repair or 
maintenance of machines and apparatus for processing foods or beverages; repair or maintenance of machines and 
apparatus for lumbering, woodworking, or veneer or plywood making; repair or maintenance of textile machines and 
apparatus; repair or maintenance of painting machines and apparatus; repair or maintenance of agricultural machines 
and implements; repair or maintenance of machines and apparatus for pulp-making, papermaking or paper working; 
repair or maintenance of plastic processing machines and apparatus; repair or maintenance of packaging and wrapping 
machines and apparatus; repair or maintenance of industrial dishwashers; repair or maintenance of electric washing 
machines for industrial purposes; repair or maintenance of vehicle washing installations; repair or maintenance of 
vending machines; repair or maintenance of power-driven floor cleaning machines; repair or maintenance of waste 
compacting machines and apparatus; repair or maintenance of waste crushing machines; repair or maintenance of diver's
apparatus; repair or maintenance of signboards; repair of sports equipment; repair or maintenance of bath fittings; 
cleaning of building exterior surfaces; window cleaning; carpet and rug cleaning; floor polishing; bathtub and bath boiler 
cleaning; street cleaning; reservoirs cleaning; disinfecting of telephone hand-sets; vermin exterminating [other than for 
agriculture, horticulture or forestry]; sterilization of medical apparatus and instruments; rental of construction machines 
and apparatus; rental of floor cleaning machines; rental of mining machines and apparatus; rental of drainage pumps.
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3688018    04/10/2017
[International Registration No. : 1219734]
URBANI TARTUFI s.r.l.
S.S. Valnerina Km. 31,300 I-06040 SANT'ANATOLIA DI NARCO Italy

Proposed to be Used
IR DIVISION
Cl.29;Tinned truffles; frozen truffles; preserved truffles; truffle purees; truffle juice, truffle soup.

Cl.30;Sauces based on truffles.
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Priority claimed from 24/03/2016; Application No. : 86952423 ;United States of America 

3688019    14/09/2016
[International Registration No. : 1375836]
Microsoft Corporation
One Microsoft Way Redmond WA 98052-6399 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Electronically recorded and downloadable electronic publications featuring teaching and instructional materials in 
the field of computers, computer science, computer programming, web design, computer coding, graphic design, 
animation, video game design and development, and application software development; downloadable software and 
applications for use in software development in the fields of computers, computer science, computer programming, web 
design, computer coding, graphic design, animation, video game design and development, and application software 
development.

Cl.41;Educational services and entertainment, namely, sponsoring competitions and providing incentives to students 
to demonstrate excellence through organization and conducting of award ceremonies, all in the fields of computers, 
computer programming, computer coding, web design, graphic design, animation, video game design and development 
and application software development; providing live and on-line classes, seminars, and workshops in the fields of 
computers, computer science, computer programming, web design, computer coding, graphic design, animation, video 
game design and development, and application software development; providing, via a website, non-downloadable 
publications in the nature of blogs, articles and catalogs in the field of computers, computer science, computer 
programming, web design, computer coding, graphic design, animation, video game design and development, and 
application software development.

Cl.42;Application service provider (ASP) featuring software for use in software development in the fields of computers, 
computer science, computer programming, web design, computer coding, graphic design, animation, video game design 
and development, and application software development; providing online non-downloadable software for use in software 
development in the fields of computers, computer science, computer programming, web design, computer coding, 
graphic design, animation, video game design and development, and application software development, accessible via a 
website.
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Priority claimed from 29/06/2016; Application No. : 1780062 ;Australia 

3688026    21/12/2016
[International Registration No. : 1375846]
Cistri Pty Ltd
L12, 120 Collins St MELBOURNE VIC 3000 Australia

Proposed to be Used
IR DIVISION
Cl.35;Consumer and social research relating to business and marketing; marketing; business strategic planning 
relating to the property industry; market research; collection of information relating to market research; economic 
forecasting; economic forecasting for business purposes; economic analysis for business purposes; preparation of 
economic reports; business strategic planning; business strategy services; strategic business consultancy; market 
reporting consultancy; commercial lobbying services; commercial lobbying (promoting, publicising or otherwise 
representing the interests or concerns of others); business modelling services relating to business and marketing 
strategy; the provision of the foregoing services on the global communications network.

Cl.36;Management of property; property valuation; valuation of buildings; real estate valuations; advisory services 
relating to real estate valuations; provision of real estate information relating to property; property management and 
operation services including management and operation of property for commercial, industrial and residential use; real 
estate services relating to property development; property sales services relating to property development; property sales
services relating to real estate development; commercial property investment services; financial economic advisory 
services; financial strategy consultancy services; real estate selection and acquisition (on behalf of others); financial 
modelling services; the provision of the foregoing services on the global communications network.

Cl.37;Advisory services relating to property building and construction services; property development (building and 
construction services); construction consulting services; the provision of the foregoing services on the global 
communications network.

Cl.38;Advisory services relating to telecommunications; consultancy services relating to telecommunications; 
information services relating to telecommunications; telecommunications; the provision of the foregoing services on the 
global communications network.

Cl.39;Advisory, information and consultancy services relating to road transportation, transportation systems, 
transportation infrastructure, utility services including the distribution and supply of utility services, road conditions and 
traffic; the provision of the foregoing services on the global communications network.

Cl.42;Environmental protection consulting and advisory services, including developing and implementing practices, 
and reviewing standards for the purpose of compliance with environmental protection laws, regulations and programs; 
architecture; advisory services relating to architecture; architectural consultation; architectural project management; 
construction drafting; design services for architecture; interior design services; advisory services relating to interior 
design; landscape architecture; town planning; town planning advisory services; urban planning and design; consulting, 
project management and advisory services in relation to town planning, urban planning and rural and regional planning; 
advisory services relating to environmental protection; industrial design; surveying including land and geological 
surveying; professional consultancy services in relation to conservation and heritage architecture, namely historical 
research, heritage assessments of places and buildings and cultural heritage consulting; social science consultancy 
services; social science research services; designing and planning of real estate subdivisions and developments; 
sustainability assessment services for buildings and developments rendered by urban planners; design of 
telecommunications installations; design of road networks; planning of transport and infrastructure consulting services; 
construction design consulting services, construction planning consulting services, construction research consulting 
services; cartography services; services for the design of maps; surveying services, technical consultation services, 
including supplying technical expertise, technical estimations and quality assurance services, all relating to urban 
planning; the provision of the foregoing services on the global communications network; advisory services relating to the 
development of property; consultancy services relating to the development of housing, property, subdivisions and real 
estate.
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Priority claimed from 11/10/2017; Application No. : 017317991 ;European Union 

3688032    12/10/2017
[International Registration No. : 1377095]
MARIGOT LIMITED trading as CELTICSEA MINERALS
Strand Farm, Currabinny Carrigaline, Co. Cork Ireland

Proposed to be Used
IR DIVISION
Cl.5;Medicated and non-medicated food additives for animals; vitamin, mineral and trace element dietary supplements 
and nutritional additives for animals; vitamin, mineral and trace element dietary supplements and nutritional additives for 
foodstuffs for animals; animal care products; herbal remedies, compounds, ointments, extracts, lotions and preparations 
for animal care; insect repellents for use with animals; hoof oil for horses; disinfectants for hygiene purposes and for 
animal care; veterinary preparations; seaweed and algae based food additives, vitamins, minerals and trace elements; 
seaweed and algae based veterinary preparations.

Cl.31;Foodstuffs and fodder for animals; flavoured foodstuffs for animals; hay, silage and preserved crops for animal 
feeds; animal beverages; litter and bedding for animals; algae and algae derivatives for animal consumption; seaweed 
and seaweed derivatives for animal consumption; milk and milk substitutes for animals.
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Priority claimed from 11/10/2017; Application No. : 017318031 ;European Union 

3688033    12/10/2017
[International Registration No. : 1376790]
MARIGOT LIMITED trading as CELTICSEA MINERALS
Strand Farm, Currabinny Carrigaline, Co. Cork Ireland

Proposed to be Used
IR DIVISION
Cl.5;Medicated and non-medicated food additives for animals; vitamin, mineral and trace element dietary supplements 
and nutritional additives for animals; vitamin, mineral and trace element dietary supplements and nutritional additives for 
foodstuffs for animals; animal care products; herbal remedies, compounds, ointments, extracts, lotions and preparations 
for animal care; insect repellents for use with animals; hoof oil for horses; disinfectants for hygiene purposes and for 
animal care; veterinary preparations; seaweed and algae based food additives, vitamins, minerals and trace elements; 
seaweed and algae based veterinary preparations.

Cl.31;Foodstuffs and fodder for animals; flavoured foodstuffs for animals; hay, silage and preserved crops for animal 
feeds; animal beverages; litter and bedding for animals; algae and algae derivatives for animal consumption; seaweed 
and seaweed derivatives for animal consumption; milk and milk substitutes for animals.
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Priority claimed from 25/04/2017; Application No. : 4357212 ;France 

3688037    29/08/2017
[International Registration No. : 1377101]
International Business Machines Corporation
New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer operating system software; software for accessing a global computer network; computer database 
management software; document management software; software for locating, recovering and receiving text, electronic 
documents, graphic illustrations and audiovisual information on company-scale internal computer networks and on local, 
wide-area and global computer networks; software for developing and software for designing websites and user manuals, 
in electronic format, sold as a set; documentation and instruction manuals recorded on electronic data media that can be 
operated by machine and relating to computers or computer programs; computer software for the design and 
development of products and education to enhance creativity, photo and video sharing, social networking, interactivity of 
computer languages, and software development.

Cl.35;Advertising; sales promotion (for others); business management and consultancy; business information; 
distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; accounting; 
document reproduction; systematization of data in a central file; organization of exhibitions for commercial or advertising 
purposes; consulting services in business management in the field of design, layout and development of processes for 
analyzing and implementing strategic plans and management projects; consulting services in the field of trade process 
and business process re-engineering; business consultation on marketing activities and launch of new products.

Cl.42;Computer programming; computer services for information management; data management information services;
cloud computing; software design, updating and maintenance; computer software and hardware design for third parties, 
and support services concerning computers provided by computer specialists, computing services, namely the creation, 
design and maintenance of web sites for third parties; analysis of computer systems, integration of computer networks 
and databases, computer programming services for others, all relating to commercial interactions on global computer 
networks; design of computer and software interconnection systems, namely electronic interconnection of computers 
and software; testing of computer programs (software) and hardware (quality control and technical control); computer 
consulting in connection with computer hardware, namely consulting in computer research and development; computer 
system analysis; computer advice and assistance concerning Internet use; scientific and industrial research, namely 
research and development of new products; creation, maintenance and hosting of websites for others; design, layout and 
development of websites for others, including design, graphic design and writing of graphics and codes for websites; 
management of a design and development team, namely, computer project management services in the field of computer 
graphics and web site design; development of design decisions and development of design concepts, namely, planning, 
layout, design and development of online websites for others; design and visual design, interactive design, interface 
design and graphic design in motion, namely, multidisciplinary graphic and visual design services; computer services, 
namely, electronic imaging of computer graphics.
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Priority claimed from 11/04/2017; Application No. : 016590069 ;European Union 

3688038    06/10/2017
[International Registration No. : 1377088]
Aptus Clinical Limited
The Bio Hub, Alderley Park Alderley Edge, Cheshire SK10 4TG United Kingdom

Proposed to be Used
IR DIVISION
Cl.35;Human resource management, human resource consultancy, human resource outsourcing, recruitment services, 
personnel management, selection, recruitment and placement of temporary, casual and permanent staff or personnel; all 
of the aforesaid in the field of clinical research and development, clinical trials, drug development and laboratory 
analysis; commercial and business advisory and consultancy services relating to the development of drugs, medicines 
and pharmaceuticals; information, advisory and consultancy services in relation to all of the aforesaid; none of the 
aforesaid being in relation to veterinary preparations.

Cl.42;Clinical development advisory and consultancy services; drug development services; drug development advisory 
and consultancy services; technical, medical, scientific, operational and regulatory advisory and consultancy services 
relating to the development of drugs, medicines, pharmaceuticals, medical and biotech applications; clinical trials; 
conducting clinical trials; advisory and consultancy services relating to clinical studies and clinical trials; management of 
clinical trials and drug development programmes; management of clinical studies; clinical research; providing clinical 
trial information via a website; providing medical and scientific research information in the field of pharmaceuticals and 
clinical trials; laboratory analysis; clinical research and analysis services; chemical analysis services; chemical, 
biological, biotechnology and biomedical research services; information, advisory and consultancy services relating to all 
of the aforesaid; none of the aforesaid being in relation to veterinary preparations.
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3688047    09/10/2017
[International Registration No. : 1277039]
Time Seven GmbH
Zur Fleeter Brücke 8 17255 Priepert Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus, equipment and instruments for recording or reproduction of data, sound, images, text and image 
material; apparatus, equipment and instruments for the storage of data, sound, images, text and pictures; power supply 
apparatus and equipment and consumer electronic products; laptop adaptors; cell phone batteries; electronic chargers 
and equipment; computer batteries; batteries for laptops; batteries for cellular phones; batteries for cameras; batteries for 
digital cameras; batteries for camcorders; batteries for digital camcorders; batteries for household appliances; batteries 
for power tools; computer accessories, laptop computers, tablet pcs, mobile phones, cameras, digital cameras, 
camcorders; computers and their accessories; desktop computers; personal computers; laptop computers; tablet pcs; 
peripherals adapted for use with computers; monitors; keyboards; mice; mouse pads; cameras for use with computers; 
loudspeakers; wireless speakers; microphones; cases adapted for computers, laptop computers, tablet pcs, mobile 
phones, cameras, digital cameras, camcorders; cases adapted for computers; chargers for personal computers; chargers 
for tablet computers; stands incorporating chargers; stands incorporating chargers for tablet computers; docking 
stations for personal computers; docking stations for tablet computers; docking stations for laptops; docking stations for 
tablet computers; data storage devices; memory sticks; CD-ROMs; telephones and telephone instruments; telephones; 
mobile telephone apparatus and instruments; hands free kits for phone; stands for mobile phones; mobile telephone 
chargers; stands incorporating chargers for mobile phones; parts and fittings for all the aforesaid; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission or reproduction of sound or images; magnetic data carriers; computer hardware and computer 
firmware; table computers; computer software; photographic apparatus and cameras; television apparatus; electronic 
publications, downloadable; compact discs; pre-recorded media; recording discs; downloadable digital music; 
telecommunications apparatus; audiovisual systems and apparatus; mouse mats; cellular telephone accessories; card 
readers; web-cameras; batteries; radio transmitters; dongles; mounts and stands adapted for electronic devices; MP3 
players; electronic notebooks; electronic book readers; headphones; electrical power adaptors; electric cables; cases, 
holders and carriers adapted for mobile phones, computers, cameras; cases adapted for electronic equipment; charging 
and docking stations for mobile telephones, usb flash drives; projection screens; accessories and equipment for mobile 
phones, computers, tablet computers and personal communications devices; constituent parts and fittings for the 
aforesaid goods; memory cards, namely sd and micro sd; pedometers; electronic apparatus worn on an armband on the 
wrist or upper arm for collecting and processing geographical position, measuring instruments for time and pulse of the 
blood flowing through the radial artery, mobile telephones, pedometers; monitoring apparatus, signalling apparatus and 
reporting apparatus for fire, smoke, water; chimes, electric, for doors; electric bells and signal bells; door phones, 
including with components for the transmission of moving images; signal bells.

Cl.28;Electronic games and playthings; handheld electronic games apparatus; computer games equipment adapted for 
use with an external display screen or monitor; cases, holders and carriers adapted for personal electronic games 
machines; accessories and equipment for games consoles; parts and fittings for all the aforesaid goods.
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Priority claimed from 07/08/2017; Application No. : 706728 ;Switzerland 

3688093    31/08/2017
[International Registration No. : 1376463]
WALDMANN, DANIEL
AGIOU ANDREOU STR. 223, Columbia Plaza, TOWNHOUSE 5 CY-3036 LIMASSOL Cyprus
D.W. DEVELOPPEMENT SARL
Rte d'Ollon 57 CH-1860 Aigle Switzerland

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; jewelry, precious and semi-precious stones; timepieces and chronometric 
instruments.

Cl.18;Leather and imitations of leather; animal skins; luggage and transport bags; umbrellas and parasols; walking 
sticks; whips, harness and saddlery; collars, leashes and clothing for animals.

Cl.25;Clothing, footwear, headgear.
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Priority claimed from 21/09/2017; Application No. : Uk00003258227 ;United Kingdom 

3688098    25/09/2017
[International Registration No. : 1376305]
SHL Group Limited
The Pavilion, 1 Atwell Place Thames Ditton, Surrey KT7 0NE United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Mobile applications in the field of recruitment, hiring, assessment, development and application of human resource 
for use in testing of individuals to determine employment skills and competency; mobile applications in the field of 
vocational testing and guidance, personality testing, psychological examination and career advice.

Cl.35;Testing of individuals to determine employment skills; human resources consultancy services in the field of 
recruitment, hiring, assessment, development and application of human resource; business services, namely, design, 
development and analysis of tests for testing competency; personnel recruitment and personnel management, vocational 
testing and guidance, personality testing, psychological examination and career advice.

Cl.42;Providing online non-downloadable software in the field of recruitment, hiring, assessment, development and 
application of human resource for use in testing of individuals to determine employment skills and competency; 
providing online non-downloadable software in the field of vocational testing and guidance, personality testing, 
psychological examination and career advice.
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3688286    30/08/2017
[International Registration No. : 1375984]
Karl Bubenhofer AG
Hirschenstrasse 26 CH-9201 Gossau SG Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry.

Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; dyestuffs; mordants; raw 
natural resins; metals in foil and powder form for painters, decorators, printers and artists; sealing agents (lacquers); 
fixatives for watercolors; badigeon; anti-corrosive bands; Canada balsam; undercoating for vehicle chassis; thinners for 
paints; thinners for lacquers; thickeners for paints; binding preparations for paints; protective products for metals; sumac
for varnishes; turpentine (paint thinner); repositionable paint patches.

Cl.6;Construction materials of metal; transportable buildings of metal; scaffolding of metal; pipes of metal; paint 
spraying booths of metal; pegs of metal.

Cl.16;Paintbrushes, house painters' rollers; painters' brushes; paint applicator rollers; paint roller handles; paint roller 
covers; paint stirrers, paint paddles; paint trays.

Cl.17;Semi-processed plastic substances; packing, stopping and insulating materials; insulating paints; adhesive 
bands for industrial use; duct tapes; plastic sheeting for use as drop cloths; acrylic resins (semi-finished products); 
soundproofing materials; thermal insulation materials; foam insulation materials for use in building and construction; 
rock wool for insulation; insulating coatings.

Cl.19;Non-metallic building materials; paint spraying booths, not of metal; finish plasters made of colored artificial 
resin; coatings (building materials); mortar; bitumen; non-metallic rigid pipes for building; transportable buildings not of 
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metal; scaffolding, not of metal; fiber boards (building materials).

Cl.40;Treatment of materials; mixing of paints.

Cl.42;Industrial analysis and research services.
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3688331    25/08/2017
[International Registration No. : 1377036]
HB Global Co., Ltd.
Room No. 602, 6Fl., 17, Dongcheon-ro, Suji-gu, Yongin-si Gyeonggi-do 16826 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Cake flavorings [essential oils]; food flavorings [essential oils]; flavorings for beverages [essential oils]; food 
flavorings prepared from essential oils; color-brightening chemicals for household purposes [laundry]; antistatic 
preparations for household purposes; laundry glaze; fabric softeners for laundry use; washing soda for cleaning; 
bleaching preparations for laundry use; stain removers; color-removing preparations; bleaching soda; bleaching salts; 
bleaching preparations; leather bleaching preparations; soap powder; descaling preparations for household purposes; 
soaps; detergents prepared from petroleum [for household purposes]; cleaning preparations for household purposes; 
cakes of soap; soaps (not for personal use); detergents prepared from petroleum; soap for brightening textile; oils for 
cleaning purposes; detergents (not for use in manufacturing operations and for medical purposes); cleaning 
preparations; cleaners for use as detergents; laundry soap; laundry soaking preparations; cosmetics; eyebrow 
cosmetics; rouge; loose face powders; lip liner; lipsticks; mascara; nail polish; varnish-removing preparations; make-up 
foundations; make-up; cosmetic preparations for baths; body lotions; body milk; badian essence; body oils; body 
creams; cheek colors; blush; bath and shower gels; shower creams; shower and bath foam; cosmetic preparations 
against sunburn; sun-block lotions; sunscreen lotion; sunscreen cream; suntan lotions; suntan creams; shaving lotions; 
shaving creams; shaving foam; cosmetic preparations for eyelashes; nail care preparations; toilet water; beauty gels; 
cosmetic nourishing creams; lotions for cosmetic purposes; cosmetic rouges; mask pack for cosmetic purposes; nail 
varnish for cosmetic purposes; bath powder [cosmetics]; bath oils for cosmetic purposes; cosmetic white face powder; 
cosmetic sun milk lotions; cosmetic sun oils; sun-tanning preparations [cosmetics]; astringents for cosmetic purposes; 
skin milk lotions for cosmetic purposes; cosmetic skin fresheners; cosmetic foundation; cosmetic face powder; cosmetic 
pencils; cosmetic dyes; oils for cosmetic purposes; cosmetic bath salts; cleansing creams [cosmetic]; cosmetic creams; 
make-up powder; cosmetic hand creams; perfume oil for cosmetic purposes; make-up removing preparations; cosmetic 
kits; incense; perfumery; bases for flower perfumes; vanilla perfumery; peppermint oil [perfumery]; aromatics for use in 
automobiles; oils for perfumes and scents; perfume; liquid perfumes; deodorant for personal use; fragrances for personal 
use; cakes of toilet soap; shaving soap; bath soaps; liquid soap; beauty soap; body cream soap; soaps for personal use; 
perfumed soap; cosmetic soaps; shampoos; liquid bath soaps; shampoos for pets; baby shampoo; hand cleansers; hair 
rinses; cosmetic skin lotions; essences (beauty concentrates); depilatories (cosmetics); hair conditioners; hair tonic for 
cosmetic use; hair colorants; hair creams; hair spray; cosmetic preparations for hair care; cleansing milk for toilet 
purposes; complex perfumery; amber [perfume]; blended perfumery; natural perfumery.

Cl.5;Deodorants for clothing and textiles; fabric deodorising preparations; deodorants for interior decoration; 
deodorants for carpet and sofa; fungicides; pesticides; deodorants other than for human beings or for animals; balms for 
medical purposes; detergents for medical purposes; medicinal hair growth preparations; air purifying preparations; 
breath freshener for medical purposes; medicinal preparations for the mouth; air deodorising preparations; medicated 
soap (other than for medical purposes).
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Priority claimed from 31/05/2017; Application No. : 4365180 ;France 

3688334    27/09/2017
[International Registration No. : 1376690]
COVENTYA HOLDING
7 rue du Commandant d'Estienne d'Orves F-92390 VILLENEUVE-LA-GARENNE France

Proposed to be Used
IR DIVISION
Cl.1;Chemical products intended for surface treatment; chemical products for metal coatings.

Cl.2;Products for the treatment of metal surfaces in order to make them resistant to rust as well as tarnishing; 
protective products for metals; treatment agents for metal surfaces in the form of paints.
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Priority claimed from 31/03/2017; Application No. : 700750 ;Switzerland 

3688357    25/09/2017
[International Registration No. : 1376805]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications for nutritional evaluation of people; Downloadable electronic publications for 
evaluation of food allergy risks in humans; application software for mobile telephones, mobile terminals or laptop and 
office computers; Software which can be downloaded via smartphones, mobile telephones, mobile terminals or other 
applications for laptop and office computers; computer game programs downloaded via the Internet [software]; 
application software for mobile telephones, namely software for posting reviews and recommendations on the goods and 
services of others; computer software platforms; software for researching and extracting information across a computer 
network; e-commerce software enabling users to carry out commercial transactions by electronic means via a global 
computer network; compact disks, DVDs and other digital recording media.

Cl.35;Provision of information and advice to customers online, namely commercial or advertising information on goods 
and services; provision of commercial or advertising information on goods and services offline and by means of Internet 
sites, online platforms, smartphones, mobile telephones and other mobile devices by means of which users can ask 
questions, make comments and recommendations on the goods and services of others; provision of product catalogs 
online; retail sale promotion for others by displaying coupons online and links enabling access to retail sale, including via 
websites, on-line platforms, mobile telephones, smartphones and other mobile apparatus; on-line computerized ordering 
services for others, namely purchasing and transaction orders via websites, on-line platforms, mobile telephones, 
smartphones and other mobile apparatus; presentation of goods on all communication media, for retail sale; advertising; 
advertising on all media, including computer networks, in the form of data, texts, images, sounds or any combination 
thereof for the sale of goods and provision of information on goods for advertising and sales purposes via the Internet; 
commercial information services relating to the location of restaurants and stores nearby via mobile telephones, 
smartphones and other means of communication; promotional services in the field of entertainment; presentation and 
grouping of various offers of goods and services via global computer networks (the Internet) enabling consumers to view 
them, compare them and buy them conveniently.

Cl.42;Scientific research and development services in the field of food, dietetics, food allergies and weight loss; 
provision of Internet platforms (software).

Cl.43;Food and beverage services, services provided by hotels, coffee shops, cafés, cafeterias, bars, restaurants, self-
service restaurants, snack bars, canteens; catering services, provision of coffee machines; preparation of food, 
beverages and take-away food and beverage services; advice relating to cooking and culinary recipes from a computer 
network or mobile telephone network via Internet sites, on-line platforms, electronic mail or applications; provision of 
interactive information on line on the preparation of foodstuffs and beverages, the preparation of meals and catering via 
digital and mobile services.
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Priority claimed from 31/03/2017; Application No. : 700740 ;Switzerland 

3688379    25/09/2017
[International Registration No. : 1376804]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications for nutritional evaluation of people; downloadable electronic publications for 
evaluation of food allergy risks in humans; application software for mobile telephones, mobile terminals or laptop and 
office computers; software which can be downloaded via smartphones, mobile telephones, mobile terminals or other 
applications for laptop and office computers; computer game programs downloaded via the Internet [software]; 
application software for mobile telephones, namely software for posting reviews and recommendations on the goods and 
services of others; computer software platforms; software for researching and extracting information across a computer 
network; e-commerce software enabling users to carry out commercial transactions by electronic means via a global 
computer network; compact disks, DVDs and other digital recording media.

Cl.35;Provision of information and advice to customers online, namely commercial or advertising information on goods 
and services; provision of commercial or advertising information on goods and services offline and by means of Internet 
sites, online platforms, smartphones, mobile telephones and other mobile devices by means of which users can ask 
questions, make comments and recommendations on the goods and services of others; provision of product catalogs 
online; retail sale promotion for others by displaying coupons online and links enabling access to retail sale, including via 
websites, on-line platforms, mobile telephones, smartphones and other mobile apparatus; on-line computerized ordering 
services for others, namely purchasing and transaction orders via websites, on-line platforms, mobile telephones, 
smartphones and other mobile apparatus; presentation of goods on all communication media, for retail sale; advertising; 
advertising on all media, including computer networks, in the form of data, texts, images, sounds or any combination 
thereof for the sale of goods and provision of information on goods for advertising and sales purposes via the Internet; 
commercial information services relating to the location of restaurants and stores nearby via mobile telephones, 
smartphones and other means of communication; promotional services in the field of entertainment; presentation and 
grouping of various offers of goods and services via global computer networks (the Internet) enabling consumers to view 
them, compare them and buy them conveniently.

Cl.42;Scientific research and development services in the field of food, dietetics, food allergies and weight loss; 
provision of Internet platforms (software).

Cl.43;Food and beverage services, services provided by hotels, coffee shops, cafés, cafeterias, bars, restaurants, self-
service restaurants, snack bars, canteens; catering services, provision of coffee machines; preparation of food, 
beverages and take-away food and beverage services; advice relating to cooking and culinary recipes from a computer 
network or mobile telephone network via Internet sites, on-line platforms, electronic mail or applications; provision of 
interactive information on line on the preparation of foodstuffs and beverages, the preparation of meals and catering via 
digital and mobile services.
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3688499    13/12/2016
[International Registration No. : 1375844]
Pearson Education, Inc.
330 Hudson Street New York City NY 10013-1048 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable electronic publications in the nature of books, manuals, newsletters and study aids in the fields of 
computers, computer software, technology, the Internet, social networking, consumer electronics, handheld personal 
computing devices, mobile computing, business and management, information technology certification, computer 
databases, graphics and web design, computer hardware and peripherals, home and office computing, information 
technology, computer operating systems, computer programming and web development; DVDs featuring audio, video and
text in the fields of computers, computer software, technology, the Internet, social networking, consumer electronics, 
handheld personal computing devices, mobile computing, business and management, engineering, graphics and web 
design, and web development; downloadable audio, video and text files in the fields of computers, computer software, 
technology, the Internet, consumer electronics, business and management, computer databases, engineering, graphics, 
home and office computing, information technology, computer operating systems, and computer programming; 
educational computer software featuring interactive audio, video and text instruction in the fields of computers, computer 
software, technology, the Internet, consumer electronics, handheld personal computing devices, business and 
management, engineering, graphics and web design, home and office computing, computer operating systems, computer 
programming and web development; downloadable computer software applications for the dissemination of text, audio 
and video content for use on mobile handheld computer devices.

Cl.16;Publications, namely, books in the fields of computers, computer software, technology, the Internet, social 
networking, consumer electronics, handheld personal computing devices, mobile computing, business and management, 
information technology certification, computer databases, engineering, graphics and web design, home and office 
computing, information technology, computer operating systems, computer programming and web development.

Cl.35;Online retail store services featuring books, electronic books and publications, non-downloadable books and 
publications.

Cl.41;Providing on-line publications in the nature of electronic books in the fields of computers, computer software, 
technology, the Internet, social networking, consumer electronics, handheld personal computing devices, mobile 
computing, business and management, information technology certification, computer databases, graphics and web 
design, computer hardware and peripherals, home and office computing, information technology, computer operating 
systems, computer programming and web development; electronic publishing services, namely, publication of text and 
graphical works in the fields of computers, computer software, technology, the Internet, social networking, consumer 
electronics, handheld personal computing devices, mobile computing, business and management, information 
technology certification, computer databases, engineering, graphics and web design, computer hardware and peripherals,
home and office computing, information technology, computer operating systems, computer programming and web 
development; educational and entertainment services, namely, providing non-downloadable audio, video and text, 
namely, online videos via a global computer network and wireless networks in the fields of computers, computer 
software, technology, the Internet, social networking, consumer electronics, handheld personal computing devices, 
mobile computing, business and management, information technology certification, computer databases, graphics and 
web design, computer hardware and peripherals, home and office computing, information technology, computer 
operating systems, computer programming and web development, all for educational and entertainment purposes; 
providing non- downloadable electronic publications in the nature of books, manuals, newsletters and study aids in the 
fields of computers, computer software, technology, the Internet, social networking, consumer electronics, handheld 
personal computing devices, mobile computing, business and management, information technology certification, 
computer databases, graphics and web design, computer hardware and peripherals, home and office computing, 
information technology, computer operating systems, computer programming and web development.
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Priority claimed from 23/08/2017; Application No. : 017140872 ;European Union 

3688520    05/09/2017
[International Registration No. : 1375946]
SAP SE
Dietmar-Hopp-Allee 16 69190 Walldorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Enterprise computer software; software for automating business processes; software for storing, managing, 
tracking, analyzing, and reporting data relating to the automation of business processes; software for enabling 
synchronization and communications and collaborations involving data relating to the automation of business processes; 
software for submitting and receiving data identifying the location of individual end users; software for enabling 
transmission of communications through various modalities such as text, voice, email or other electronic messages, and 
social media channels; software for use in merchandising or to develop or manage advertising, promotional, and 
marketing content, strategies, and campaigns; software for use in providing targeted offers, coupons, rebates, discounts, 
advertisements, special offerings or promotional information to end users; application programming software, application 
development tools, and electronically recorded data in the nature of application programming information and 
programming language for use in developing, analyzing, coding, checking, or controlling other software applications; 
application programming software, application development tools, and electronically recorded data in the nature of 
application programming information and programming language for developing or customizing computer application 
user interfaces; software for automating business processes relating to employee spending.

Cl.35;Business management services, including in the field of facilitating business process automation; business 
management consulting services; operating online marketplaces; compilation and management for others of 
computerized databases and consulting services related thereto; advertising, marketing, and promotional services; 
providing advertising services to distribute advertisements and promotional information for display online and on mobile 
devices; personalized administrative support services for expense reporting.
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Cl.41;Training in the field of installation and operation of computer software; training in the field of automating 
business processes; training in the field of installation and operation of computer software.

Cl.42;Software as a service [SaaS]; consulting services in connection with the installation and operation of computer 
software; technical consulting services in the field of automating business processes; cloud computing services; cloud 
computing featuring software, application development tools, and programming language for use in developing, 
analyzing, coding, checking, or controlling other software applications; cloud computing featuring software, application 
development tools, and programming language for developing and customizing computer application user interfaces; 
computer services, namely designing, developing, customizing and maintaining computer software applications for 
others and consulting services related thereto.
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Priority claimed from 04/04/2017; Application No. : 4351777 ;France 

3688557    27/09/2017
[International Registration No. : 1376691]
CRYO INTERNATIONAL
38 rue Jacques Ibert F-92300 Levallois-Perret France

Proposed to be Used
IR DIVISION
Cl.1;Industrial gases, particularly dry ice and cryogenic liquid gases.

Cl.21;Isothermal bags, insulated jars, insulated bottles, insulated containers, insulated boxes.

Cl.39;Transport and delivery of merchandise and products; logistics services in connection with the transport of 
merchandise and products, particularly preparation, packaging, storage, collection, delivery, tracking, distribution, 
location and information services relating thereto; rental of cryogenic containers and insulated boxes; advisory and 
information services in the field of transport.
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3688610    02/10/2017
[International Registration No. : 1376901]
M. Benjamin DABI
4 quai de Polangis F-94340 Joinville Le Pont France

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins; trunks and suitcases; umbrellas, parasols and walking sticks; 
whips, harness and saddlery; wallets; purses (coin purses); credit card cases (wallets); bags; vanity cases (empty); 
collars or clothing for animals; net bags for shopping.

Cl.24;Fabrics; bed blankets; fabrics for textile use; elastic fabrics; velvet; bed linen; household linen; table linen not of 
paper; bath linen (except clothing).

Cl.25;Clothing, footwear, headgear; shirts; clothing of leather or imitation of leather; belts (clothing); furs (clothing); 
gloves (clothing); scarves; neckties; hosiery; socks; bedroom slippers; beach, ski or sports footwear; underwear.
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Priority claimed from 15/12/2016; Application No. : UK00003202437 ;United Kingdom 

3688613    14/06/2017
[International Registration No. : 1376743]
B & W Group Ltd
Dale Road Worthing, West Sussex BN11 2BH United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; loudspeakers; headphones; earphones;
amplifiers; subwoofers; tuners; compact disc players; DVD players; video recorders; home cinema equipment; sound 
bars for home cinema; digital media players; digital music players; digital video players; audio streaming devices; video 
streaming devices; devices for streaming media content over local networks; remote controls; loudspeaker stands; 
stands for hi-fi equipment; loudspeaker cables; cables for hi-fi equipment; loudspeaker drive units; docking stations; 
audio receivers; video receivers; computer hardware for signal processing of audio and video; computer hardware for 
replicating digital audio and video signals; computer hardware for use in the field of digital audio and video; signal 
processing apparatus for use in connection with audio and video signals; digital to analogue converters; computer 
software applications connected with the processing of audio and video signals; computer software applications 
connected with the streaming of audio and video signals; communications apparatus for networks carrying audio and 
video signals; cases for all the aforesaid goods; media carrying audio or visual files; downloadable audio and video files; 
downloadable music files; podcasts; downloadable electronic publications; parts, fittings and accessories for all the 
aforesaid goods.

Cl.35;Retail services connected with the sale of apparatus for recording, transmission or reproduction of sound or 
images, loudspeakers, headphones, earphones, amplifiers, subwoofers, tuners, compact disc players, DVD players, video 
recorders, home cinema equipment, sound bars for home cinema, digital media players, digital music players, digital 
video players, audio streaming devices, video streaming devices, devices for streaming media content over local 
networks, remote controls, loudspeaker stands, stands for hi-fi equipment, loudspeaker cables, cables for hi-fi equipment,
loudspeaker drive units, docking stations, audio receivers, video receivers, computer hardware for signal processing of 
audio and video, computer hardware for replicating digital audio and video signals, computer hardware for use in the field 
of digital audio and video, signal processing apparatus for use in connection with audio and video signals, digital to 
analogue converters, computer software applications connected with the processing of audio and video signals, 
computer software applications connected with the streaming of audio and video signals, communications apparatus for 
networks carrying audio and video signals, cases for all the aforesaid goods, media carrying audio or visual files, 
downloadable audio and video files, downloadable music files, podcasts, downloadable electronic publications, and 
parts, fittings and accessories for all the aforesaid goods.

Cl.38;Streaming audio and visual material on the Internet; provision of on-line forums; message boards.

Cl.41;Provision of non-downloadable electronic publications; provision of non-downloadable digital publications; 
providing on-line music, not downloadable; providing on-line videos, not downloadable; publishing by electronic means; 
arranging awards ceremonies, events and seminars for cultural, entertainment or amusement purposes.
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Priority claimed from 29/03/2017; Application No. : 87389956 ;United States of America 

3688641    13/09/2017
[International Registration No. : 1377041]
Myers Drug Stores, Inc.
48 E Main St Norristown PA 19401 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Clinical trial supply chain management services, namely, clinical trial drug and comparator drug sourcing, 
management of distribution centers, electronic tracking of clinical trial drugs and comparator drugs in transit for business
purposes, and providing transportation documentation services for others; supply chain management services for clinical
trials, namely, managing logistics, reverse logistics, supply chain services, supply chain visibility and synchronization, 
supply and demand forecasting and product distribution processes for others; business consulting services in the field of
clinical trial pharmaceutical supply chain logistics.

Cl.39;Pharmaceutical packaging and labeling for others; warehousing services, namely, storage, distribution, pick-up, 
packing, and shipping of pharmaceuticals.

Cl.42;Design services for packaging and labeling of customized clinical trial drugs and comparator drugs.
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3688713    31/08/2017
[International Registration No. : 1376774]
OBSCHESTVO S OGRANICHENNOY OTVETSTVENNOSTYU "DZHISTAR"
Varshavskoe Shosse, Building 1, Construction 1-2, 6th floor, office 33 RU-117105 MOSCOW Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, 
electric, for vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; 
anticathodes; apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; electro-
dynamic apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
remote control apparatus; monitoring apparatus, electric; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; 
intercommunication apparatus; stills for laboratory experiments; projection apparatus; fire extinguishing apparatus; 
radiological apparatus for industrial purposes; X-ray apparatus not for medical purposes; blueprint apparatus; flashing 
lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile machines; phototelegraphy apparatus; 
igniting apparatus, electric, for igniting at a distance; acid hydrometers; salinometers; acidimeters for batteries; 
aerometers; beacons, luminous; battery jars; barometers; anode batteries; galvanic batteries; batteries for lighting; solar 
batteries; solar panels for the production of electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; 
biochips; electronic tags for goods; lens hoods; magnetic tape units for computers; computer memory devices; fire hose 
nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring instruments]; safety tarpaulins; 
electronic key fobs being remote control apparatus; body armor; signalling buoys; life buoys; marking buoys; directional 
compasses; vacuum gauges; electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter scales; 
weighbridges; precision balances; scales with body mass analysers; levelling staffs [surveying instruments]; 
camcorders; video baby monitors; video cassettes; video telephones; video screens; viewfinders, photographic; sockets, 
plugs and other contacts [electric connections]; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas 
testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for telephones; heliographic 
apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding 
leads; plumb bobs; range finders; densimeters; densitometers; optical goods; detectors; smoke detectors; infrared 
detectors; counterfeit [false] coin detectors; joysticks for use with computers, other than for video games; transparencies 
[photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-emitting diodes 
[LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk drives for computers; 
juke boxes for computers; DNA chips; electronic interactive whiteboards; electronic notice boards; bullet-proof 
waistcoats [vests (Am.)]; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers 
and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio 
interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; 
probes for scientific purposes; buzzers; needles for surveying compasses; needles for record players; measures; 
pressure measuring apparatus; simulators for the steering and control of vehicles; inverters [electricity]; pressure 
indicators; temperature indicators; incubators for bacteria culture; measuring instruments; cosmographic instruments; 
mathematical instruments; levelling instruments; instruments containing eyepieces; surveying instruments; azimuth 
instruments; interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; coaxial 
cables; fibre [fiber (Am.)] optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calorimeters; 
calculating machines; pocket calculators; decompression chambers; cinematographic cameras; thermal imaging 
cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display units]; 
holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers and 
photocopiers; memory cards for video game machines; encoded magnetic cards; riding helmets; protective helmets; 
carriers for dark plates [photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils 
[impedance]; coils, electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic 
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agendas; push buttons for bells; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; smart rings; 
protective suits for aviators; commutators; compact discs [audio-video]; comparators; marine compasses; computers; 
laptop computers; tablet computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for 
indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, 
for the prevention of traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; close-up lenses; optical lenses; optical condensers; sounding lines; electricity conduits; measuring 
spoons; magnifying glasses [optics]; thread counters; magnets; decorative magnets; crash test dummies; resuscitation 
mannequins [teaching apparatus]; pressure gauges; security tokens [encryption devices]; divers' masks; solderers' 
helmets; protective masks; respiratory masks, other than for artificial respiration; materials for electricity mains [wires, 
cables]; voting machines; money counting and sorting machines; material testing instruments and machines; furniture 
especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; digital weather stations; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated apparatus; mechanisms for 
counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases [photography]; micrometers; 
microprocessors; microscopes; microtomes; microphones; audio mixers; modems; lightning conductors [rods]; monitors
[computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction 
sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for 
workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical data media; electronic 
sheet music, downloadable; computer software, recorded; sheaths for electric cables; identification sheaths for electric 
wires; weighing machines; computer apparatus; punched card machines for offices; objectives [lenses] [optics]; lenses 
for astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters [electricity]; clothing for protection 
against accidents, irradiation and fire; clothing for protection against fire; asbestos clothing for protection against fire; 
clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with 
computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; eyeglasses; sunglasses; goggles for sports; 
electronic collars to train animals; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket 
translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic signals; switches, 
electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for protection against X-rays for 
industrial purposes; asbestos gloves for protection against accidents; furnaces for laboratory use; pipettes; pyrometers; 
planimeters; plane tables [surveying instruments]; plates for batteries; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, 
electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording 
apparatus; distance measuring apparatus; speed measuring apparatus [photography]; appliances for measuring the 
thickness of leather; apparatus for measuring the thickness of skins; speed checking apparatus for vehicles; teaching 
apparatus; time recording apparatus; apparatus and instruments for astronomy; surveying apparatus and instruments; 
weighing apparatus and instruments; nautical apparatus and instruments; navigational instruments; optical apparatus 
and instruments; apparatus and instruments for physics; chemistry apparatus and instruments; measuring apparatus; 
measuring devices, electric; boiler control instruments; meteorological instruments; naval signalling apparatus; 
observation instruments; navigation apparatus for vehicles [on-board computers]; satellite navigational apparatus; 
regulating apparatus, electric; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer 
software applications, downloadable; printers for use with computers; retorts' stands; apparatus for changing record 
player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic 
sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; 
telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer 
programmes [programs], recorded; computer game software; computer programs [downloadable software]; computer 
operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; baby 
monitors; masts for wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for 
fire protection; frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage 
surge protectors; voltage regulators for vehicles; stage lighting regulators; speed regulators for record players; cell 
switches [electricity]; washing trays [photography]; marking gauges [joinery]; T-squares for measuring; time switches, 
automatic; relays, electric; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; 
retorts; refractometers; refractors; grids for batteries; humanoid robots with artificial intelligence; speaking tubes; horns 
for loudspeakers; subwoofers; saccharometers; optical fibers [fibres] [light conducting filaments]; traffic-light apparatus 
[signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for protection 
against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for interlocking
doors; integrated circuit cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; 
couplings, electric; sonars; sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; 
spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use 
against accidents; audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; 
radiotelephony sets; spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for 
photographic apparatus; stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; 
spherometers; integrated circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution 
counters; abacuses; egg timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; 
telegraphs [apparatus]; telescopes; teleprompters; teleprinters; cellular phones; cordless telephones; theodolites; 
interactive touch screen terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; 
thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; transistors [electronic]; 
transponders; protractors [measuring instruments]; transformers [electricity]; step-up transformers; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires [tyres]; gasoline gauges; water level indicators; 
electric loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the 
horizontal]; mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote
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control of industrial operations; steering apparatus, automatic, for vehicles; balancing apparatus; video recorders; sound 
reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for medical purposes; 
railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft prevention installations, 
electric; film cutting apparatus; drying apparatus for photographic prints; optical character readers; centering apparatus 
for photographic transparencies; dosage dispensers; battery chargers; chargers for electric batteries; chargers for 
electronic cigarettes; acoustic alarms; sounding apparatus and machines; editing appliances for cinematographic films; 
cathodic anti-corrosion apparatus; couplers [data processing equipment]; anti-theft warning apparatus; computer 
peripheral devices; anti-interference devices [electricity]; demagnetizing apparatus for magnetic tapes; acoustic couplers; 
alarms; fog signals, non-explosive; whistle alarms; adding machines; heat regulating apparatus; photocopiers 
[photographic, electrostatic, thermic]; electric and electronic effects units for musical instruments; bar code readers; 
downloadable image files; downloadable music files; animated cartoons; filters for respiratory masks; filters for 
ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal lanterns; cameras 
[photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms [photography]; 
photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; photovoltaic cells; 
containers for contact lenses; eyeglass cases; containers for microscope slides; cases for smartphones; cases especially 
made for photographic apparatus and instruments; chromatography apparatus for laboratory use; chronographs [time 
recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; compasses for measuring; frequency meters; 
time clocks [time recording devices]; Petri dishes; sleeves for laptops; covers for personal digital assistants [PDAs]; 
covers for tablet computers; covers for smartphones; fire blankets; chips [integrated circuits]; jigs [measuring 
instruments]; pedometers; meteorological balloons; electrified rails for mounting spot lights; asbestos screens for 
firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards for sports; cell phone straps; 
eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; equalizers [audio apparatus]; 
workmen's protective face-shields; projection screens; radiology screens for industrial purposes; fluorescent screens; 
exposure meters [light meters]; ducts [electricity]; galvanic cells; epidiascopes; ergometers; armatures [electricity]; black 
boxes [data recorders]; loudspeakers; mouse pads; compact discs [read-only memory]; mouse [computer peripheral]; life 
saving apparatus and equipment; shoes for protection against accidents, irradiation and fire; hemline markers; light 
dimmers [regulators], electric; safety restraints, other than for vehicle seats and sports equipment; scanners [data 
processing equipment]; wearable activity trackers; readers [data processing equipment]; downloadable ring tones for 
mobile phones; filters [photography]; screens [photography].

Cl.11;Lamp shades; steam accumulators; heat accumulators; defrosters for vehicles; disinfectant apparatus for 
medical purposes; distillation apparatus; desiccating apparatus; hydromassage bath apparatus; disinfectant apparatus; 
air deodorising apparatus; tanning apparatus [sun beds]; ionization apparatus for the treatment of air or water; coffee 
roasters; beverage cooling apparatus; hand drying apparatus for washrooms; fruit roasters; water purifying apparatus 
and machines; refrigerating apparatus and machines; drying apparatus and installations; freezers; drying apparatus; 
structural plates for ovens; coolers for furnaces; expansion tanks for central heating installations; flushing tanks; refining 
towers for distillation; bidets; boilers, other than parts of machines; bath tubs; spa baths [vessels]; bath tubs for sitz 
baths; waffle irons, electric; fans [air-conditioning]; fans [parts of air-conditioning installations]; electric fans for personal 
use; roasting spits; refrigerating display cabinets; heated display cabinets; water heaters; water heaters [apparatus]; 
water flushing installations; air reheaters; extractor hoods for kitchens; gas condensers, other than parts of machines; 
acetylene generators; hydrants; burners; acetylene burners; petrol burners; gas burners; burners for lamps; germicidal 
burners; incandescent burners; oxyhydrogen burners; laboratory burners; oil burners; alcohol burners; hot water bottles; 
footwarmers, electric or non-electric; bed warmers; pocket warmers; warming pans; grills [cooking appliances]; 
lampshade holders; stills; showers; refrigerating containers; gas lighters; lighters; friction lighters for igniting gas; 
chimney blowers; coils [parts of distilling, heating or cooling installations]; furnace ash boxes; evaporators; shower 
cubicles [enclosures (Am.)]; Turkish bath cabinets, portable; heating apparatus; cool boxes, electric; refrigerating 
chambers; fireplaces, domestic; chimney flues; air valves for steam heating installations; level controlling valves in tanks;
thermostatic valves [parts of heating installations]; electrically heated carpets; light bulbs; light bulbs, electric; solar 
thermal collectors [heating]; distillation columns; furnace grates; ventilation hoods; ventilation hoods for laboratories; 
lamp globes; air-conditioning apparatus; air conditioners for vehicles; gas boilers; laundry room boilers; heating boilers; 
coffee machines, electric; taps [cocks, spigots] [faucets (Am.)] for pipes; taps [faucets]; mixer taps for water pipes; 
forges, portable; lava rocks for use in barbecue grills; electric lights for Christmas trees; acetylene flares; safety lamps; 
gas lamps; curling lamps; germicidal lamps for purifying air; lamps for directional signals of automobiles; light bulbs for 
directional signals for vehicles; arc lamps; laboratory lamps; oil lamps; ultraviolet ray lamps, not for medical purposes; 
miners' lamps; electric lamps; chandeliers; barbecues; watering machines for agricultural purposes; multicookers; 
footmuffs, electrically heated; heaters for baths; heaters for heating irons; immersion heaters; brackets for gas burners; 
anti-splash tap nozzles; heat pumps; filaments for electric lamps; magnesium filaments for lighting; heating filaments, 
electric; luminous house numbers; socks, electrically heated; heating apparatus for defrosting vehicle windows; hot air 
bath fittings; bath fittings; loading apparatus for furnaces; kiln furniture [supports]; sauna bath installations; refrigerating 
appliances and installations; blankets, electric, not for medical purposes; fabric steamers; lamp reflectors; vehicle 
reflectors; hearths; food steamers, electric; steam boilers, other than parts of machines; pasteurisers; lamp mantles; 
sockets for electric lights; coffee percolators, electric; stoves [heating apparatus]; bakers' ovens; hot air ovens; kitchen 
ranges [ovens]; microwave ovens [cooking apparatus]; microwave ovens for industrial purposes; incinerators; kilns; 
solar furnaces; dental ovens; furnaces, other than for laboratory use; urinals [sanitary fixtures]; feeding apparatus for 
heating boilers; heating plates; cookers; hot plates; wine cellars, electric; heaters, electric, for feeding bottles; aquarium 
heaters; aquarium lights; heating cushions [pads], electric, not for medical purposes; clean chambers [sanitary 
installations]; tortilla presses, electric; water intake apparatus; deodorising apparatus, not for personal use; apparatus for 
dehydrating food waste; fumigation apparatus, not for medical purposes; gas scrubbing apparatus; oil-scrubbing 
apparatus; glue-heating appliances; forage drying apparatus; water filtering apparatus; air purifying apparatus and 
machines; ice machines and apparatus; cooling appliances and installations; cooking apparatus and installations; 
lighting apparatus and installations; sanitary apparatus and installations; cooking rings; lighting apparatus for vehicles; 
light-emitting diodes [LED] lighting apparatus; heating apparatus for solid, liquid or gaseous fuels; heating apparatus, 
electric; hot air apparatus; steam facial apparatus [saunas]; safety accessories for water or gas apparatus and pipes; 
regulating and safety accessories for gas apparatus; regulating accessories for water or gas apparatus and pipes; 
regulating and safety accessories for water apparatus; regulating and safety accessories for gas pipes; roasting jacks; 
plate warmers; electric appliances for making yogurt; anti-dazzle devices for automobiles [lamp fittings]; anti-glare 
devices for vehicles [lamp fittings]; rotisseries; radiator caps; searchlights; diving lights; washers for water taps; heat 
guns; radiators [heating]; central heating radiators; radiators, electric; sinks; disinfectant dispensers for toilets; drip 
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irrigation emitters [irrigation fittings]; light diffusers; nuclear reactors; heat regenerators; pressure water tanks; roasters; 
lamps; street lamps; ceiling lights; toilet seats; lighting installations for air vehicles; gas scrubbers [parts of gas 
installations]; lamp glasses; sterilizers; water sterilizers; air sterilisers; air dryers; laundry dryers, electric; hair dryers; 
malt roasters; tobacco roasters; heat exchangers, other than parts of machines; bread toasters; discharge tubes, electric, 
for lighting; lamp chimneys; luminous tubes for lighting; pipes [parts of sanitary installations]; flues for heating boilers; 
boiler pipes [tubes] for heating installations; toilets [water-closets]; toilets, portable; humidifiers for central heating 
radiators; wash-hand basins [parts of sanitary installations]; toilet bowls; water conduits installations; air-conditioning 
installations; desalination plants; installations for processing nuclear fuel and nuclear moderating material; watering 
installations, automatic; cooling installations for water; cooling installations for liquids; milk cooling installations; cooling 
installations for tobacco; water purification installations; purification installations for sewage; steam generating 
installations; water distribution installations; air filtering installations; swimming pool chlorinating apparatus; ventilation 
[air-conditioning] installations and apparatus; ventilation [air-conditioning] installations for vehicles; water softening 
apparatus and installations; cooling installations and machines; heating installations; heaters for vehicles; hot water 
heating installations; polymerisation installations; water supply installations; flare stacks for use in the oil industry; ash 
conveyor installations, automatic; whirlpool-jet apparatus; air cooling apparatus; aquarium filtration apparatus; cooking 
utensils, electric; flaming torches; headlights for automobiles; vehicle headlights; filters for air conditioning; filters for 
drinking water; lights for automobiles; bicycle lights; motorcycle lights; lights for vehicles; electric torches; lanterns for 
lighting; Chinese lanterns; fountains; ornamental fountains; chocolate fountains, electric; deep fryers, electric; fittings, 
shaped, for ovens; oven fittings made of fireclay; bread-making machines; refrigerators; chromatography apparatus for 
industrial purposes; kettles, electric; dampers [heating]; book sterilization apparatus; refrigerating cabinets; carbon for 
arc lamps; heating elements; pressure cookers, electric; fairy lights for festive decoration; pressure cooking saucepans, 
electric; bread baking machines; bath installations.

Cl.35;Demonstration of goods; sales promotion of goods included in classes 9 and 11 for others; procurement services 
for others [purchasing of goods included in classes 9 and 11 for other businesses].
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3689019    18/09/2017
[International Registration No. : 1376045]
Lumi United Technology Co., Ltd
8th Floor, Jinqi Wisdom Valley, No.1 Tangling Road, Liuxian Avenue, Taoyuan Residential District, Nanshan District, Shenzhen City 
Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.35;Organization of exhibitions for commercial or advertising purposes; import-export agency services; provision of 
an on-line marketplace for buyers and sellers of goods and services; updating and maintenance of data in computer 
databases; on-line advertising on a computer network; production of advertising films; market studies; providing 
business information via a web site; systemization of information into computer databases; sponsorship search.

Cl.42;Research and development of new products for others; consultancy in the design and development of computer 
hardware; computer software design; cloud computing; technical research; updating of computer software; design of 
interior decor; surveying; industrial design; software as a service [SaaS].
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Priority claimed from 16/05/2017; Application No. : AM 50914/2017 ;Austria 

3693594    04/09/2017
[International Registration No. : 1377432]
Tricentis GmbH
Leonard-Bernstein-Straße 10 A-1220 Wien Austria

Proposed to be Used
IR DIVISION
Cl.9;Software; computer software packages; downloadable software; testware for software testing; recorded computer 
software; business technology software.

Cl.42;Software development, programming and implementation; computer software design; software creation; software 
engineering; software development; installation of software; updating of computer software; computer software technical 
support services; testing of software; computer aided testing services; advisory services in the field of product 
development and quality improvement of software; computer software design; professional consultancy services relating 
to computer programming; software as a service [SaaS]; providing temporary use of non-downloadable software for 
software testing.
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Priority claimed from 25/04/2017; Application No. : 4357215 ;France 

3693615    29/08/2017
[International Registration No. : 1377997]
International Business Machines Corporation
New Orchard Road, Armonk New York NY 10504 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer operating system software; software for accessing a global computer network; computer database 
management software; document management software; software for locating, recovering and receiving text, electronic 
documents, graphic illustrations and audiovisual information on company-scale internal computer networks and on local, 
wide-area and global computer networks; software for developing and software for designing websites and user manuals, 
in electronic format, sold as a set; documentation and instruction manuals recorded on electronic data media that can be 
operated by machine and relating to computers or computer programs; computer software for the design and 
development of products and education to enhance creativity, photo and video sharing, social networking, interactivity of 
computer languages, and software development.

Cl.35;Advertising; sales promotion (for others); business management and consultancy; business information; 
distribution of prospectuses; distribution of samples; arranging newspaper subscriptions for others; accounting; 
document reproduction; systematization of data in a central file; organization of exhibitions for commercial or advertising 
purposes; consulting services in business management in the field of design, layout and development of processes for 
analyzing and implementing strategic plans and management projects; consulting services in the field of trade process 
and business process re-engineering; business consultation on marketing activities and launch of new products.

Cl.42;Computer programming; computer services for information management; data management information services;
cloud computing; software design, updating and maintenance; computer software and hardware design for third parties, 
and support services concerning computers provided by computer specialists, computing services, namely the creation, 
design and maintenance of web sites for third parties; analysis of computer systems, integration of computer networks 
and databases, computer programming services for others, all relating to commercial interactions on global computer 
networks; design of computer and software interconnection systems, namely electronic interconnection of computers 
and software; testing of computer programs (software) and hardware (quality control and technical control); computer 
consulting in connection with computer hardware, namely consulting in computer research and development; computer 
system analysis; computer advice and assistance concerning Internet use; scientific and industrial research, namely 
research and development of new products; creation, maintenance and hosting of websites for others; design, layout and 
development of websites for others, including design, graphic design and writing of graphics and codes for websites; 
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management of a design and development team, namely, computer project management services in the field of computer 
graphics and web site design; development of design decisions and development of design concepts, namely, planning, 
layout, design and development of online websites for others; design and visual design, interactive design, interface 
design and graphic design in motion, namely, multidisciplinary graphic and visual design services; computer services, 
namely, electronic imaging of computer graphics.
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Priority claimed from 03/05/2017; Application No. : 30 2017 011 034 ;Germany 

3693684    22/09/2017
[International Registration No. : 1377910]
BASF SE
Carl-Bosch-Strasse 38 67056 Ludwigshafen am Rhein Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in agriculture, horticulture and forestry, especially plant fortifying preparations, chemical and/or 
biological preparations for stress management in plants, plant growth regulating preparations, chemical preparations for 
the treatment of seeds, surfactants, natural or artificial chemicals to be used as sexual baits or agents to confuse insects.

Cl.5;Preparations for destroying and combating vermin, insecticides, fungicides, herbicides, pesticides.
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3693713    06/10/2017
[International Registration No. : 1377332]
STILL WHITE PTY LTD
608 Harris St ULITMO NSW 2007 Australia

Proposed to be Used
IR DIVISION
Cl.25;Wedding gowns; apparel (clothing, footwear, headgear); clothing; ladies clothing; veils (clothing); women's 
clothing; bridal gowns; bridesmaids' gowns; gowns; bridal headwear; bridal wear; cocktail dresses; dresses; evening 
dresses; garters; headdresses (veils); ladies wear; shoes.

Cl.35;Provision of an on-line marketplace for buyers and sellers of goods and services; advertising; retail services; 
discount services (retail, wholesale, or sales promotion services); bartering services (facilitating the trade exchange of 
goods and services); compilation and provision of online directories; intermediary business services relating to the 
commercialisation of goods; providing business information via a web site; online advertising on a computer network; 
online promotion on a computer network; dissemination of advertising material.
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3693744    12/09/2017
[International Registration No. : 1377882]
O'Neal-Europe GmbH & Co KG
Erich-Blum-Str. 33 71665 Vaihingen a der Enz Germany

Proposed to be Used
IR DIVISION
Cl.9;Sunglasses; protective headgear; helmets for motorcyclists; sports helmets; helmets for bicycles; motorcycle 
helmets; helmets (riding -); protective face-shields for protective helmets; sport bags adapted [shaped] to contain 
protective helmets; safety goggles; chest protectors for the prevention of accident or injury [other than specifically 
adapted for sport]; safety gloves for protection against accident or injury.

Cl.12;Bicycle frames; frames, for luggage carriers, for bicycles; forks [bicycle parts]; bicycle seat posts; handle bar 
stems [bicycle parts]; bicycle handle bars; handle bars for bicycles, cycles; brake levers for vehicles; speed gear levers 
for land vehicles; handle bar control levers [parts of motorcycles]; brake levers for cycles; handle bar grips [parts of 
motorcycles]; clutches for land vehicles; shock absorbers for the suspension units of vehicles; wheel hubs; cycle hubs; 
bicycle hubs; hubs for bicycles; hubs for vehicle wheels (motorcycles); bicycle pedals; spokes for bicycle wheels; rims 
for wheels of bicycles; disk wheels [bicycle parts]; wheels for bicycles, cycles; cog wheels for cycles; hubs for vehicle 
wheels (motorcycles); bicycle training wheels; wheels for motorcycles; bicycle seats.

Cl.25;Clothing, footwear, headgear; shirts; sports shirts with short sleeves; sports shirts; sweat shirts; t-shirts; cycling 
shorts; sports socks; sports jerseys; motorcycle gloves; gloves for cyclists.

Cl.28;Elbow guards [sports articles]; knee guards [sports articles]; gloves made specifically for use in playing sports; 
shin guards [sports articles].
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Priority claimed from 04/07/2017; Application No. : 1854989 ;Australia 

3693745    19/07/2017
[International Registration No. : 1377828]
Rebel Group Limited
751 Gympie Rd LAWNTON QLD 4501 Australia

Proposed to be Used
IR DIVISION
Cl.8;Gripping apparatus (hand-operated tools); gripping devices (hand tools); hand held tools, hand-operated; hand 
tools, hand-operated; holders for hand tools; manually operated clamps in the nature of hand tools; wrenches (hand 
tools); air pumps, hand operated; levers; screwdrivers, non-electric; pliers.

Cl.9;Computers; application software; articles of protective clothing specifically adapted for the prevention of accident 
or injury; articles of protective footwear specifically adapted for protection against accident or injury; articles of 
protective headgear for wear by cyclists specifically adapted for protection against accident or injury; protective eye 
wear; protective helmets; safety restraints (other than for vehicle seats and sports equipment); cyclists' helmets; sports 
helmets; safety nets; goggles; face masks for protection against accident or injury; masks for swimming; protective 
masks; mouth guards for sports; face shields for protection against accident or injury; arm pads for protective purposes 
(other than adapted for use in sporting activities); head guards for sports; hip protectors, other than specially made for 
playing sports; knee guards for protection against injury (not adapted for use in playing sports); shin guards for 
protection against injury (other than sports articles or parts of sports suits); skull guards for protection against injury; 
spectacle cases; spectacles; optical glasses; batteries for lighting; blinkers (signalling lights); light sensors; warning 
lights (beacons); cycle meters; helmets for scooter riders; helmets for use in sports; protective shoes specifically adapted
for protection against accident or injury; gloves for protection against accidents; gloves for protection against injury; 
diagnostic apparatus for use in vehicle repair; alarms; locks, electric; safety helmets; smart watches; anti-dazzle shades.

Cl.11;Led lighting apparatus; light bars; light bulbs; light installations; lighting apparatus utilising light emitting diodes 
(leds); electric torches; flashlights (torches); cycle lights; electric lights; vehicle lights; headlamps for use on cycles; 
lamps for direction indicators for cycles; bottle coolers (apparatus); bottle heaters; hot water bottles; headlights; bicycle 
lamps; bicycle lights; bicycle reflectors for attachment to spokes.

Cl.12;Air pumps (vehicle accessories); alarm devices (for vehicles); anti-dazzle devices for vehicles; anti-theft alarms 
for vehicles; anti-theft devices for vehicles; brake cables for vehicles; brake levers for vehicles; burglary protection units 
(anti-theft) for vehicles; child safety seats for use in vehicles; gear levers for land vehicles; motor land vehicles for sale in 
kit form; push scooters (vehicles); roof racks in the nature of load carriers for vehicles; safety chairs for vehicles; security 
alarm and anti-theft systems for vehicles (other than locks); shaped covers for vehicles; spray prevention guards for 
vehicles; transmission levers for land vehicles; tubes for vehicle wheels; vehicle covers (fitted); vehicle covers (shaped); 
vehicle trailers; vehicles; air pumps for inflating bicycle tyres; bicycle bells; bicycle brakes; bicycle carriers; bicycle 
chains; bicycle frames; bicycle handle bars; bicycle pumps; bicycle racks (carriers); bicycle rims; bicycle saddles; bicycle
seats; bicycle spokes; bicycle stabilisers; bicycle stands; bicycle tyres; bicycles; chains for bicycles, cycles; dress 
guards for bicycles; pedals for bicycles; wheels for bicycles, cycles; mudguards; water bottle cages for bicycles; tyre 
protection chains; bag carriers for cycles; cranks for cycles; cycle tires (tyres); baskets adapted for cycles; cycles; handle
bars for bicycles, cycles; motors for cycles; tubeless tyres for cycles; tyres for bicycles, cycles; saddle covers for cycles; 
bottle carriers for bicycles; rearview mirrors; mobility scooters; motor scooters; pedal scooters; repair materials for tyres; 
apparatus in the nature of trolleys; tyre valves; grips for handlebars of cycles; tyre grips; inner tubes; toe straps for use 
on bicycles; wheel covers; toeclips for use on bicycles; derailleurs for bicycles; puncture repair kits for bicycle tyres.
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Cl.18;Saddle bags (not shaped or fitted) (for cycles); bags for sports; pouches (bags); backpacks; rucksacks; 
handbags; sport bags, other than adapted (shaped) to contain specific sports apparatus; satchels; luggage; shoe bags; 
belt bags; fitted protective covers for travel bags; baggage; casual bags; portable bags (luggage); towelling bags; straps 
for skates; gym bags; harness straps; luggage straps.

Cl.21;Anti-drip devices for bottles; bottles; cooling bottles (non-electric); drinking bottles for sports; refrigerating 
bottles; vacuum bottles; water bottles (containers); water bottles for bicycles.

Cl.24;Bedding (linen); textile articles for beds; chair covers; beach towels; face towels of textile; golf towels; hand 
towels of textile; hooded towels; terry towels; towel blankets; towels (textile); towels of textile; apparel fabrics; wash 
cloths; waterproof cloths.

Cl.25;Apparel (clothing, footwear, headgear); sports headgear (other than helmets); shoes; gloves (clothing); 
waterproof boots; waterproof clothing; waterproof headgear; socks; scarves; jerseys (clothing); gymwear; exercise wear; 
trouser straps; coveralls; sportswear.

Cl.28;Sport bags adapted (shaped) to contain sporting equipment; cycling machines (stationary); scooters (toys); 
protectors for elbows for use when participating in sport; protectors for the knees for use when skateboarding (sports 
articles); skateboard ramps; skateboards; articles of sporting apparatus; apparatus for playing sports; bags adapted for 
sporting articles; balls for playing sports; elbow guards (sports articles); gloves specifically adapted for sporting 
purposes; knee guards (sports articles); leg guards adapted for playing sport; masks for protecting the face (sporting 
apparatus); sports games; toy sporting apparatus; ice skates; roller skates; skates; apparatus for gymnastic exercises; 
bags adapted to carry gymnastic articles; gymnastic articles; appliances for physical exercise (other than for medical 
use); machines for physical exercises; toy bicycles; grips for sporting articles; sporting articles for wear adapted for use 
in a specific sport (other than helmets or clothes).

Cl.35;Discount services (retail, wholesale or sales promotion services); retail clothing shop services; retail services; 
retailing of goods (by any means); advertising; promotional marketing; promotional services; organisation and 
management of customer loyalty programmes; organisation, operation and supervision of customer loyalty schemes; 
distributorship services (not being transport services) and wholesale services for goods.

Cl.37;Advisory services relating to vehicle repair; maintenance and repair of land vehicles; maintenance and repair of 
vehicles; vehicle breakdown assistance (repair); vehicle breakdown repair services; vehicle repair.
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Priority claimed from 07/09/2017; Application No. : 87599606 ;United States of America 

3694067    03/10/2017
[International Registration No. : 1377480]
B-Bay Technologies, Inc.
541 Jefferson Ave., Ste. 100 Redwood City CA 94063 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for matching investors and investment opportunities, for making introductions between 
investors and companies seeking investment funding, for making introductions between third party service providers and 
investors or companies seeking investment, for providing access to investment-related research information and for 
searching electronic databases of investment opportunities, featuring tools for analysis, analytics and customer 
relationship management purposes.

Cl.42;Platform as a service (PAAS) for matching investors and investment opportunities, for making introductions 
between investors and companies seeking investment funding, for making introductions between third party service 
providers and investors or companies seeking investment, for providing access to investment-related research 
information and for searching electronic databases of investment opportunities, featuring tools for analysis, analytics and 
customer relationship management purposes; software as a service (SaaS) featuring software for matching investors and 
investment opportunities, for making introductions between investors and companies seeking investment funding, for 
making introductions between third party service providers and investors or companies seeking investment, for providing 
access to investment-related research information and for searching electronic databases of investment opportunities, 
featuring tools for analysis, analytics and customer relationship management purposes; developing computer software 
platforms and computer software for matching investors and investment opportunities, for making introductions between 
investors and companies seeking investment funding, for making introductions between third party service providers and 
investors or companies seeking investment, for providing access to investment-related research information and for 
searching electronic databases of investment opportunities, featuring tools for analysis, analytics and customer 
relationship management purposes.
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Priority claimed from 30/09/2016; Application No. : 30 2016 108 942 ;Germany 

3694635    29/03/2017
[International Registration No. : 1377522]
TECE GmbH
Hollefeldstrasse 57 48282 Emsdetten Germany

Proposed to be Used
IR DIVISION
Cl.6;Building and construction materials and elements of metal; pipes and pipelines of metal; drainage profiles of metal; 
drains of metal for building drainage; shower drains (floor drains) of metal and grates of metal for shower drains; fittings 
of metal, in particular for pipelines, drainage pipes, toilets, washbasins, bath tubs and urinals; valves (other than being 
parts of machines) and non-return valves of metal for water and heating pipes; roof flashing of metal; roof gutters of 
metal; metal hardware and small items of metal hardware; framework of metal for building, in particular being framework 
for sanitary and/or heating pipes or for toilet or urinal flushing systems or for parts for sanitary equipment; drainage and 
gutter pipes, drainage gullies and sluices of metal; mounting plates of metal for pipelines, in particular mounting plates of 
metal for pipelines as part of heating, refrigerating and water supply apparatus as well as for sanitary apparatus and 
installations; floor drains and parts thereof of metal; shower waste and shower drains of metal; rain traps of metal; 
rainwater reservoirs of metal.

Cl.7;Lift installations; wastewater pump stations, mainly consisting of pumps and containers; sewage pulverisers; 
pumps for sewage treatment machines; pressurisation units; pressure boosting systems for water supply; pressure 
boosting systems for water recycling systems, mainly consisting of pumps, matched crowd barriers and pressure 
equalising membrane containers; separation units, mainly consisting of pump systems, storage tanks, measuring and 
surveillance apparatus; water supply machines [pumps] as part of process water usage machines and water recycling 
machines; separators for separating solids from liquids; separators for liquids; liquid separators for separating water 
from liquid or solid pollutants and contaminants; grease separators; oil separators.

Cl.9;Software, in particular planning software for sanitary installations; sensors, in particular sensors for use in the 
sanitary sector; separation units as parts of sprinkler systems for fire protection; systems consisting of pumps for 
firefighting systems.

Cl.11;Heating, ventilating, air conditioning and purification apparatus and installations; residential heating units; under 
floor heating; sanitary apparatus and installations; sanitary installations and devices, water supply devices; water 
conduits installations; strainers for water lines; regulating apparatus being parts of water pipes; pressure controllers 
[regulators] for water pipes; sanitary pipe and heating pipe manifold systems of plastic, mainly consisting of pipelines, 
connecting and installation elements, being parts for apparatus and installations for heating, refrigerating, water supply 
and sanitary purposes; cisterns; activation plates for cisterns; activation plates being parts for concealed cisterns; 
operating levers for water closet cisterns; toilet flush; mixer taps for water pipes; urinal flushers; wall-mountable pre-wall 
elements, consisting of a framework being part of a sanitary installation, in which sanitary and/or heating pipes or toilet or 
urinal flushing systems or parts for sanitary equipment are arranged; valves, being parts for apparatus and installations 
for heating, refrigerating, water supply and sanitary purposes, included in this class; thermostatic valves; pipes (not of 
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metal), in particular plastic pipes for household technology and industrial installations, being parts for apparatus and 
installations for heating, refrigerating, water supply and sanitary purposes; water closets; toilet bowls with integrated 
bidet water jets; shower toilets; apparatus for the treatment of waste water, sewage and effluent; wastewater, water and 
rainwater purification installations; wastewater, water and rainwater purification machines; sewage, water and rainwater 
filters being parts and accessories for sewage, water and rainwater purification machines.

Cl.17;Pipes and tubes being semi-finished goods of plastic; plastic products [semi-finished products]; fittings [not of 
metal], in particular for pipelines, drainage pipes, toilets, urinals, washbasins and bath tubs; insulation sheets; sealing 
materials; sanitary pipe and heating pipe manifold systems of plastic, mainly consisting of connecting and installation 
elements, included in this class; insulation sheets of polystyrene.

Cl.19;Building materials [not of metal]; rigid pipes [not of metal] for building, in particular plastic pipes for household 
technology and industrial installations; valves and non-return valves, not of metal or plastic, for water and heating 
installations; roof flashing [not of metal]; roof gutters [not of metal]; drainage and gutter pipes and drainage gullies and 
sluices, not of metal, in particular drainage and gutter pipes and drainage gullies and sluices of plastic; drains for building
drainage; framework, not of metal, for building, in particular being framework for sanitary and/or heating pipes or for toilet 
or urinal flushing systems or for parts for sanitary equipment; mounting plates [for building], in particular of plastic, for 
pipelines, in particular mounting plates for pipelines as part of heating, refrigerating and water supply apparatus as well 
as for sanitary apparatus and installations; floor drains and parts thereof of plastic; sanitary pipe and heating pipe 
manifold systems [for building] of plastic, mainly consisting of pipelines, included in this class.

Cl.20;Valves of plastic [other than being parts of machines], for water and heating pipes; valves [other than being parts 
of machines] and non-return valves, not of metal, included in this class, for water and heating pipes.

Cl.37;Building construction; assembling [installation] of building framework and construction units, cleaning, repair 
and maintenance of sanitary installations, wastewater, water and rainwater purification installations, lifting installations, 
water treatment installations, pumps and separators.
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3694641    26/09/2017
[International Registration No. : 1377660]
Re:NewCell AB
Birger Jarlsgatan 41A SE-111 45 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.1;Cellulose; cellulose pulp [raw material]; chemicals used in the manufacture of fabric or textiles; chemical 
compositions for treating textiles; chemicals for treating textile fabrics; chemical auxiliaries for the textile industry.

Cl.7;Textile production machines; machines for the textile industry; textile milling machines; machines and machine 
tools for treatment of materials and for manufacturing; material production and processing machines; mills and crushing 
machines; spraying machines.

Cl.17;Cellulose material compressed into planar form [semi-finished]; foil of regenerated cellulose, other than for 
wrapping.

Cl.22;Raw textile fibers and substitutes; textile fibers [fibres]; semi-synthetic fibers [for textile use].

Cl.23;Threads for textile use; textile yarns made of man-made fibres; regenerated fiber thread and yarn [for textile use]; 
yarns and threads for textile use.

Cl.24;Textile goods, and substitutes for textile goods; tissues being textile piece goods; textiles fabrics for the 
manufacture of clothing; textiles made of synthetic materials; composite textile materials; household textile articles; bed 
linen; kitchen linen; drapes in the nature of curtains made of textile materials.

Cl.25;Clothing; hats.

Cl.40;Preparation and treatment of fabric; textile treating; recycling of clothing; treatment and processing of clothing 
for recycling purposes; recycling of clothing to obtain materials for making synthetic fibers.
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Priority claimed from 16/06/2017; Application No. : 2017-79995 ;Japan 

3694647    26/09/2017
[International Registration No. : 1377931]
I.ne Co., Ltd.
3-12-22, Minamisemba, Chuo-ku, Osaka-shi 542-0081 Osaka Japan

Proposed to be Used
IR DIVISION
Cl.9;Batteries for electronic cigarettes; chargers for electronic cigarettes.

Cl.34;Electronic cigarettes; liquid solutions for use in electronic cigarettes; liquid nicotine solutions for use in 
electronic cigarettes; smokers' articles for use in electronic cigarettes; electronic hand-held smokers' articles; electronic 
cigarette cases.
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Priority claimed from 08/09/2017; Application No. : AM 1272/2017 ;Austria 

3694684    08/09/2017
[International Registration No. : 1377671]
Lukas Angst
Adamsgasse 17, Top 19-20 A-1030 Wien Austria

Proposed to be Used
IR DIVISION
Cl.11;Water filters, drinking water filters, water filtration bottles sold empty.

Cl.21;Bottles, flasks, water bottles sold empty, sports bottles sold empty, empty water bottles for bicycles, insulating 
flasks, portable beverage container holders, squeeze bottles, empty, drinking bottles for sports.
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Priority claimed from 17/04/2017; Application No. : 87414519 ;United States of America 

3694824    07/10/2017
[International Registration No. : 1377147]
KLINGE CORPORATION
4075 E. Market Street York PA 17402 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Electric power generators for emergency use; electricity generators.

Cl.11;Refrigerated shipping containers; temperature-controlled portable insulated shipping containers; transport 
refrigeration units for trucks, trailers and shipping containers.
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Priority claimed from 31/03/2017; Application No. : 4350896 ;France 

3694861    22/09/2017
[International Registration No. : 1377783]
HERMES INTERNATIONAL
24 rue du Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Cl.6;Metal fasteners for bags and pouches (leather goods), metal fasteners for goods of leather or imitation leather, 
namely, wallets, purses, card cases, briefcases, leather key cases, checkbook holders, passport holders, photograph 
cases, cases intended to contain toiletry articles (empty), padlocks.

Cl.14;Precious metals and their alloys, precious stones, jewelry, necklaces (jewelry), chains (jewelry), chokers 
(necklaces), bracelets (jewelry), rings (jewelry), earrings (jewelry), pendants (jewelry), brooches (jewelry), badges 
(jewelry), cuff links (jewelry), medals (jewelry), medallions (jewelry), charms (jewelry), tie clips, tie pins, chains (jewelry), 
boxes of precious metal, jewelry boxes, watch boxes not of precious metal, jewelry cases not of precious metal, watch 
cases not of precious metal, horological and chronometric instruments, watches and their components, chronographs 
(watches), chronometers, wrist watches, watches, clocks, small clocks, watch bands, watch clasps, watch dials, watch 
cases, watch chains, watch movements, cases for clock and watch-making, cases, cases for watches, novelty key rings 
(trinkets or fobs), head jewelry.
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Priority claimed from 05/01/2017; Application No. : VA 2017 00050 ;Denmark 

3694912    19/06/2017
[International Registration No. : 1377571]
Haarslev A/S
Bogensevej 85, Hårslev DK-5471 Søndersø Denmark

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools for processing meat by-products; motors and engines (except for land vehicles); 
machine couplings and transmission components (except for land vehicles); continuous presses, including steam 
engines (except locomotives) and steam engine installations, parts for the aforesaid goods including steam boilers; 
steam turbines, parts for the aforesaid goods; hydraulic engines and hydraulic installations, parts for the aforesaid 
goods; machines and machine installations for the treatment of butter and fats; gearings (not for vehicles); slaughtering 
machines; tanning machines; machines and installations for the manufacture of fishmeal, parts for the aforesaid goods; 
machines for the processing of offal and dead animals, parts for the aforesaid goods; screw presses (machines); 
condensers (parts of machines) and condensing installations, parts for the aforesaid goods; apparatus and machines for 
processing and converting animal waste into fodder; heat exchangers (parts of machines); extruders, parts therefor; 
sleeve machines, parts therefor; granulators, parts therefor; separators (machines), parts therefor; superheaters; 
machines for processing by-products of raw materials based on animals.

Cl.11;Apparatus for cooking, refrigerating and drying; boilers; apparatus for steam generating, steam boilers (except 
parts of machines); apparatus and installations for cooking; autoclaves; apparatus for sterilizing and for sanitary 
purposes, including cooling machines and apparatus, refrigerators, cooling installations, parts for all the aforesaid 
goods; ice freezing installations and parts therefor; industrial freezers and parts therefor; heating apparatus and 
equipment; water conduit installations; steam installations, including sea water distillation installations, parts for the 
aforesaid goods, drying installations and drying machines, including installations and machines for drying biomass and 
biosolids from waste water treatment plants, parts therefor; steam boilers; economizers (feed-water heaters), parts and 
accessories therefor (not included in other classes); evaporation apparatus and installations, parts therefor; apparatus 
and installations for boiling proteins in fish and other raw materials based on animals (coagulators), parts for the 
aforesaid goods; sterilizers and sterilizing equipment, parts therefor; heat exchangers (not parts of machines), parts 
therefor; industrial stoves, parts therefor; scrubbers (air washers), namely air cleaning apparatus.

Cl.37;Installation, repair and maintenance of machinery, apparatus and installations for processing meat by-products.

Cl.40;Treatment of waste and processing of animal by-products; information on the treatment of waste and the 
processing of animal by-products.
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Priority claimed from 15/05/2017; Application No. : 016729601 ;European Union 

3694981    05/09/2017
[International Registration No. : 1377417]
AB Halmstads Gummifabrik
Knäredsgatan 27 SE-302 50 Halmstad Sweden

Proposed to be Used
IR DIVISION
Cl.17;Rubber; sealing membranes (non-metallic -); polymeric membranes for use as padding materials; rubber packing 
[padding]; shock-absorbing buffers of rubber; seals, sealants and fillers; rubber sheets; rubber derivatives; semi-worked 
rubber; substitutes for unprocessed and semi-processed rubber.

Cl.18;Horseshoes; non-metal horseshoes; soles for horseshoes; studs for horseshoes.
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3694982    03/08/2017
[International Registration No. : 1377700]
TecPharma Licensing AG
Brunnmattstrasse 6 CH-3401 Burgdorf Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking, 
life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, 
accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of sound or 
images; magnetic recording media, sound recording disks; CDs, DVDs and other digital recording media; mechanisms for 
coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; computer 
software; fire extinguishers; electronic recording media for transmission, storage and digital processing of medical data 
and values from medical instruments and apparatus; software and data banks, namely software and hardware for 
representation and analysis of values from medical instruments and apparatus; software and data banks, namely, 
software and hardware for patient data management; remote controls for medical instruments and apparatus; apparatus 
for monitoring infusion pumps and accessories thereof included in this class; apparatus for monitoring patch pumps and 
accessories thereof included in this class.

Cl.38;Telecommunication; provision of electronic access to information for users of medical instruments and apparatus
for self-medication; provision of information forums and discussion spaces [online chat [chat lines], discussion rooms 
[chat rooms], discussion forums [chat forums]] allowing computer users to exchange medical and therapeutic messages 
and information relating to self-medication and medical instruments and apparatus for use in self-medication.
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Priority claimed from 01/05/2017; Application No. : 87431586 ;United States of America 

3695380    05/10/2017
[International Registration No. : 1377286]
Cocona Inc.
5480 Valmont Rd. Suite 300 Boulder CO 80301 United States of America

Proposed to be Used
IR DIVISION
Cl.22;Synthetic fibers and filaments for use in the manufacture of fabrics, textiles and yarns; yarn fibers.

Cl.23;Synthetic yarn; yarn.

Cl.24;Jeans fabric; knitted fabrics; nylon fabric; polyester fabric; textile fabrics for home and commercial interiors; 
textile fabrics for lingerie; textile fabrics for the manufacture of clothing.
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